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LOK SABHA

Monday, April 26, 1976/Vaisakha 6,
1888 (Saka)

The Lok Sabha met at Eleven of
the Cleck

[Mr. Sezaxzr in the Chair)

OBITUARY REFERENCE

MR. SPEAKER: I have to inform
the House of the sad demise of one
of our former colleagues, Shri Anil
Kumar Chanda, who passed away at
Santiniketan on the 21st Aprnl 1976,
at the age of 70.

Shri Chanda was a Member of the
First and Second Lok Sabha during
1952—62 representing Birbhum cons-
tituency of West Bengal. Later he
was Member of the Fourth Lok Sabha
during the years 1967-70 He served
as Deputy Minister of External
Affairs from 1852 to 1957 and as
Deputy Minister of Works, Housing
and Supply from 1957 jo 1962 Shri
Chanda was Commissioner for Sche-
duled Castes and Scheduled Tribes
during 1962—66 and was also Com-
missioner for Linguistic Minoritics,
Government of India, during 1963-66.

A man of learming, Shri Chanda was
Private Becretary to the Nobel
Laureate, Dr. Rabindra Nath Tagore.
He also served as Professor of Politi-
cal Science in Viswa Bharati Uni-
versity, Santiniketan. He was also a
Member of the Indian Delkgatibn fo
UNO in 1953 and Leader pf the Cul-
tural Delegation to China in 1955, He
alw Fed the delegation to USSR and
East. Buropean couniries in 1858
435 1.8—1

may stand
while to expresg its sorrow.

The Membes then stood in silence
for a short while,

INTRODUCTION OF MINISTER

THE PRIME MINISTER. MIN-
ISTER OF PLANNING, MINISTER
OF ATOMIC ENERGY, MINISTER
OF ELECTRONICS AND MINISTER
OF SPACE (SHRIMATI INDIRA
GANDHI): Sir, I have pleasure in
intreducing to you, and through you
to the House, my colleague, Shri
Sanker Ghose, Minister of State m
the Ministry of Planning.

ORAL ANSWERS TO QUESTIONS
+

Rehabilitation of Refugees from erst-
while East Pakistan

+

*525 DR RANEN SEN-
SHRI INDRAJIT GUPTA:

! Will the Minister of SUPPLY AND
REHABILITATION be pleased to
state,

(a) whether all the families who
evacuated from erstwhile East
sta, have been rehabilitateq in

Ilﬂn; » .

(b) 1f so, total number of families
and the places in India where they
have been settled;

f{c) whethey ih Dandakaranya &
few thpusand more pecple can be re-

habilitated even now; and

{d) if so, whether Government have
- $plsen- any deeision in thiy regerd?



3 Oral Answers APRIL 2¢, 1976

THE MINISTER OF SUPPLY AND
REHABILITATION (BHRI RAM
NIWAS MIRDHA): (a) to (d). A
statement is laid on the Table of the

Sabha.
Staterment

(a) Out of 41.17 lakh old antsg,
(about 2.83 lakhs families), 6.82 lakh
familiés have been given rehabillta-
tioh assidtence—4.87 lakh familley in
‘West Bengal and 1.85 lakh families in
Stutes/aress outside West Bengal, Of
the remaining 1.41 lakh families who
are in West Bengal, about 1.29 lakh
families did not come up for rehabili-
tation assistance, 9000 families who
continued to squat on ex-camp si.es
are being given rehabilitation assis-
tance (on the recommendations of the
Committee of Review) and about 3000
families are in PL Homes and
infirmaries.

In West Bengal, the problem arising
from large scale resettlement has
been reviewed from time to time in
consultation with the State Govern-
ment. The last review was undex-
taken by a Working Group appointed
by Government on 2nd July, 1975, in
pursuance of a statement made in the
Lok Sabha by the Minister of Supply
and Rehabilitation on 8th May, 1975.
“The Working Group submiited its re-
port to Government on 10th March,

Oral Asstoery 4

1878 which i at present under Qov-
ernment’s consideration,

a New miprants who came to India
uring the period from 1-1-1964¢ to
25.3-1971, nunrbsered 11.14 lakhs. It
wag decided that relief and rehabiN-
tation assistante would be given only
to such of those who sought admis.
slon in camps ocutside West Bengal.
Inspite of this decision, over 6 lakhd
new migrants (1,30 lakh families)
chose to stay in West Bemgal. Ex-
cluding families who degferted from
camps and resetilement villages in
the wake of liberation of Bangladesh,
familiey requiring rehabilitation com-
prise about 78,000 families, out of
which 55,272 families, as on 31-12-
1975, have been provided rehabilita-
tion assistance to varioug States/
Union  Territories outside West
Bengal, in Dandakaranya and Andd-
man & Nicobar Islands. Of those
remaining, 3833 families are PL
families in Homeg and camps and
17,252 families are in camps/Karmi
shibirs awailing resettlement

(b) The number of old migrants
who have been given rehabilitation
assistance ag also of new migrants
who were in position, as of 31-12-1975,
in the various States/Areas iz given
below:—

No.ofold No of New

$1. No. States/Areas grant mi
. sl T e

b ¢ 2 3 4
4 ‘Wc.'stlml . . . . ™ . v 45875000 'Y
2 Assam . . » . . . . . 90,520 13,028
3 Tnpum . . . . ' 69,000 5,883
4 Biher . 4 . . . . . . 14,000 2,177
5§ Ut Pradesh * ¢ s . e s 4908 474
6

Madhya Pradesh (exclading Dandaksranys Project Aves) . 2000" 4998

S UL oy




namely, the Potteru Irrigation and
Resettlement was sanclioned in De-
cember, 1975 Thig irrigation scheme
envisages construction of a barrage at
Surlikonda across the Potteru river
in Koraput district & the construc-
tion of two main canals. Under the
scheme, provision has been made for
irrigation of 61,000 hectareg of land,
24,800 hectares for migrant families
and 38,200 hectareg for tribal and
local people. The scheme envisages
resettlement of 11,000 migrant fami-
lisg (10,000 agriculturist and 1,000
non-agriculturist families on 16,000
hectares of land to be released by the
Government of Orissa and reclama-
tion of another 4,800 hectareg of land
for settlement of 2,000 tribal families.
To maintain ecological balance after
deforestation of land for seitlement, 2
achemg for afforestation of 14,400 hec-
tares has also been sanctioned.

DR. RANEN SEN: In the state-
foent there ars mmm
golitts. 1n the first para of the state-
St it & mientioned:

the camaining

4
whe ¢ ie

“0it
Nindiiow ot

] Orad husnivrk  VAISANIA W, TR (B3AKA) UFa; Answers 6
£ Ty s . -
1 a s .

ol iy

i mmmmm . Ho00 53
4 Andeman & Nivobar Islands 3 . : 3,000 777
9 Bandabiratys Project . 5 8,000 13,304
10 Andbry Pradegh . . : . 1,261
t1  Asthashel Pradesh . e 2,902
12 Kemxteka - . P . Soz
13 Maharashtra . . . ' 5,687
14 Mmipur . . . . : . . 500 145
15 Meghalaya . . . . . . . .. 2,138
16 Punjab o . . = - . 3

17 Rajasthan ¢ . . 300
Total - - - &880 ssam
(¢) and (d). A major scheme, about 1.29 lakh families did not

come up for rehabilitation
assistance . . .”

What were the reasons why quite
a large number of familieg who left
their hearthy and homes and what-
ever property they had in East
Bengal, and did not get any compen-
sation from the Government of Indis,
alill did not seek any help from the
Government? So, ig it a fact that the
Government of India, or for that
matter the West Benga] Government,
never cared for the total rehabilita-
tion of these persons and, therefore,
this strange statement is made here?

SHBI RAM NIWAS MIRDHA: The
g(wernmentulndi.a,welluthe
est Bengal Government have alway®
tried to do their utmost for providing
relief and rehabilitation assigtance to
the migrants from East Pakistan,
vhkhhnowudhd&nghnub.oﬁ
of 41,17 lakhs old migrants,

nhkhfmﬂim,ﬂﬂ hkh




master plan for the rehabilitation of
the refugees from East Pakistan, now
called Bangla Desh, in which they
had made a broad survey saying that
the majority of the refugees did not
get any rehabilitation worth the
name? If so, may I know the reaction
of the Government to that master
plan which was submitted two years
back and for which even the State
Chief Minister pleaded with the
Government of India for adequate
assistance?

SHRI RAM NIWAS MIRDHA: It is
true that the Governmeni of West
Bengal prepared a master plan invol-
ving an outlay of Rs. 150 crores for
the residual problem of rehabilitation
of the displaced persons in that State.
For purposes of formulation of the
Fifth Plan proposals for the rehabi-
litation of displaced persons, a sub-
group of the task force of the Plan-
ning Commission wag constituted to
make Tecommendations for the
provision of funds for the purpose of
rehabilitation taking into account the
recommendations made by the com-
mitiee of review as also by the State
Government in its master plan. Then,
certain difficulties arose because the
Planning Comimission wanted a lot
of data to come to a decision on this
master plan submitted by the Govern-
ment ofWeltBannl.Asnmultag
discussions with the State Govern-
ment, a new group was created to

Ministry may not be necessary. This
Working Group has gubmitted its
report on! the 10th March, 1976 and
is, at present, under consideration.
We have starbed consultations as to
how this money has to be distributed
yearwise and what should be the
break-up within the various schemes.
We hope to teske a very early de-
cision on the report of this Working
Group which has representatives of
the West Bengal Government as well
as the Ministries of the Govergment
of India,

SHRI H. N. MUKERJEE: In view
of the Government's apparent igno-
rance of the fate of a large number of
familieg that had evacuated from the
erstwhile East Pakistan without
having to the Government's know-
ledge been rehabilitated in India, do
I take it that the Government's
handling of this entire problem of
refugees 1n the Bengal region has
been somewhat peculiar and that is
the reason why so many hundreds of
thousandg of people are like flotsam
and jetsam in that region of the
country and, if that is so, it is a very
serious reflection on the Govern-
ment? I would like the hon. Minister
to give hig reaction?

SHRI RAM NIWAS MIRDHA:

in full the troubles and the difficulties
through which the migrants from
Mhﬁmnaﬂpmmm
to this country, T would humbly
submit that far from befng callous,



problem iteelf and have done every-
thing in their power to relieve, to
the extent possible, the difficulties of
thege migrants who came to our
country, I do not wish to go into the
whole gamut of our rehabilitation
effort in that direction. The most of
it is known to the House. We have
egtablished, as you know, the Danda-
karnaya Development Authority
which is something unique. It covers
three States. It has vast area under
its control and it has established
completely new townships in an area
which was uninhabited. Recently, we
have sanctioned a Rs. 15-crore pro-
ject there. I would not like to ela-
borate much. But I can assure the
hon Member, through you, Sir, and
the House that we have done our best
and we will continue to do whatever
needs to be done in this respeet.

o WPRET GIHAE @ 8T 2
WA ¥ T WY Fpagm o wr @
tm A mr R L7 AR A A W
FEgEATAwL "’

o 7w Pt foef g9 e A
®1i feagw g afi &

Agreement with Canada on
Dry-farming

*526. SHRI D K PANDA:

SHRI MOHINDER
SINGH GILL:

‘Wil] the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether an accord hag been
reached between India and Canada on
dry farming;

(b) if sg, broad outlineg ¢t the
agreement; and

Orgl Asswdes  VAISAKEA ¢, 1008 (SAZA)
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(c) when it ig likely to be uple-
mented?

THE MINISTER OF BSTATE IN
THE MINISTRY OF AGRICULTURE
AND IBRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) to (c). A state.
ment is laid on the Table of the Sabha.

Statement '

Yes, Sir. An agreement hag been
signed on 31st March, 1976 for conti-
nuing Indo-Canadian technical colla-
boration on basic and applied research
leading to greater production in dry-
land agriculture. It will remain ope=
rative for a period of 4 years (1978—
1980).

Recognising the importance of dry=-
land agriculture in country’s economy
the Indian Council of Agricultural
Research (ICAR), implemented an
All-India coordinated research project
on dryland agriculture during IV plan
with an outlay of Rs. 178 lakhs. The
objective of the research programme
was to develop a practical technology
to improve and stabilise agricultural
production in the drylands, In view
of the continued importance on the
subject, the Research project on dry-
land agriculture hag been expanded
during the V Plan at the 23 existing
research centres with a total outlay
of Rs, 345 lakhs During the V Plan,
Dryland Research is programmed to
intensify efforts specially on (a) en-
gineering research to develop time-
saving implements and devices for
dryland operations (b) efforts to
develop more efflcient rainfed crop
husbandry and cropping systems (c)
alternate or multiple land use systems
for efficient resource management on
watershed basis (d) operational re-
search projects on complete watershed
basis at 4 locations (e) Krishi Vigyan
Kendra (Trainers’ training centre) at
the project headquarter, Hyderabad,
for early dissemination of dryland
technology,

In view of the importance of re-
search on dryland asgriculture, fthe
Government of Canada came forward



subsequently extended uptdé March 81,
1976, wilh the tolal contribution of
1.9 million Canadian dollars. In view
of the continuing importance of such
research, the Government of Canada
hag signed a 4-year agreement (1876
80) for support as phase II of the
Indo-Canadian collaboration for dry=
land agriculture.

The Canadian contribution during
1876-—1880 is expected to be 1.63 mil.
lion in Canadian dollars and 11,5 mil-
lion in rupees. The Canadian contri-
bution will consist of items like the
provision of fleld and laboratory
equipment and supplies, the cost of
international and internal travel of
Canadian advisers, facilities for co-
operative research in Canada and the
internationa] travel and subsistence
of Indian personnel selected for Inter
national visits and cooperative re-
search projects.

The phase II of the Indo-Canadian

collaboration has become operative
since March 31, 1876,
SHRI D. K, PANDA: In view of

the continued collaboration that has
started since 1070, I would like to
know, during the period from 1970 to
81st March, 1976, when the recent
agreement on the same research work
along with this Canada Research
Group has been entered into, what is
the actual result and whether that is
found to be favourable s0 as to con-
tinue it.

SHRI SHAHNAWAZ KHAN: As
the House ig aware, about 75 per cent
of the cultivable land in this country
is rain-fed and under dry farming
conditions. It ig a very vital question
for the future of agriculture in this
country., We have had collaboration
with the Government of Canada and
the results have been quite satisfac-
tory. In the first phase, they have
evolved new cyopping patterns and

to dry land, a major part of the Gov-
ernment land distributed to the land-
less hag also been found to be dry
land. I would like to know whether
any priority is going to be given to
the development of such land through
cooperatives,

SHRI SHAHNAWAZ KHAN: Lands
coming under that category are being
dealt with under a different scheme;
for the drought-prone areas. We
have 74 such projects and we are giv=
ing very special attention to the
drought-prone areas,

SHRI D. K. PANDA: But is gpecial
emphasis laid on the lands which
are already distributed? There are
big patches of land given to the land-
less persons and because the scheme
also envisages some sort of develop-
ment through cooperatives I would
like to know whether, in respect of
such dry land already distributed to
the agricultural labour and the land-
less, priority ig given,

MR, SPEAKER: Is that part of the
agreement between India and Canada?

SHRI SHAHNAWAZ KHAN: No,
Sir, it is a different thing altogether.

SHRI P. VENKATASUBBAIAH:
Out of the total cultivable land of 182
million hectares in the country, as the
Hon, Mimister has gaid, only one-
fourth comes under irrigation, and
further gteps are being taken to bring
more land under irrigation, This dry
farming method agreement which has
been entered into with Canada was
first for a period of five years, and
now for another four years, involving
Rs. 11.5 million. May I know whe-
ther this agreement has had any per-
ceptible effect in regard to the deve-
lopment of major cropping wmethods
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or Hevising time-saving implements
as has been mentfioned in the state-
ment of the Hon. Minister and if so,
whether it has been experimented
upon on a pilot basis and, if so, what
results? Will a further arrangement
have on dry farming methods? I
would also like to know whether
evolving drought resistent seeds is
also one of the programmes or one of
the items of the agreement  with
Canada.

SHRI SHAHNAWAZ KHAN: Yes,
Sir, all the pointg which the Hon.
Member has mentioned form part of
the projects. At present we have 23
research projects distributed all over
the country and we are carrying out
experiments in regard to implements,
water, harvesting, seeds which are
resistent to drought etc, All these
methods are being worked out. It ig
a time-consuming process, and it is
being utilised for the best interests
of the farmers.

=t TR ®2T: N I fyar 2 =i
AR FEl & fawent wrd ¥ zgEde
FET 7T IgaT A7 fafaaw qrs
2 SR WY F AR X a1 § 3@ A= B
AR qIAR TET FA FET 2 | W
Iy Sretd AT 97 ¥ faset FeaET
nE FT AT g HIT T gawa & fRAar 7
@dar FIAT WX qEr faFreET sAmar
FAHE WA | & ST wgar g F
T TIHIT FI1E 3T a8 T F&0 FA
ST @Y & arfF S faars gfaur a5y
H SqTeY g1 Tai W T FT G 4G qT
TTHTA TN ATH J77 |

At WgAATT @i ;4 Al Foe

S ¥ | waga weRar fEaEr &
gdl # zggaes § wifaw a@eg v S
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FFOATH A KT 7T & 93 T T &
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Hd &, F@T AST &7 TFA & AT FAT 34T
FOFT TEIATS 2T AFAT & T A AT
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Norwegian Equipment for Fishing

*527. SHRI P. GANGADEB; Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Norway 1is to give
India equipment for fishing;

(b) if so, whether any plan of ope-
ration was signed in Delhi on tae
26th March 1976 in this regard; and

(c) if so, broag features thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE.
AND IRRIGATION {SHRI ANNASA-
HEB P. SHINDE): (a) to (c). &
statement is placed on the Table of
the Sabha,

Statement

(a) and (b). Yes, Sir.

(¢) The broad features of the Plan
of Operation signed between the
Ministry of Agriculture and Irriga-
tion and the Norwegian Agency for
International Development (NORAD)
on 2Z6th March, 1976 were that, within
the limit of 3.4 million Norwegian
Kroners gppropriated for the fiscal
year 1975 by the Norwegian Govern-
ment, NORAD would arrange for the
purchase, insurance and transport to
India 25 items of fishing equipment/
spares free of cost. These equipments
/spares are being obtained for the
use of wvarioug Central Fisheries Ins-
titutions and State Fisheries Depart-
ments in their various fisheries deve-
lopmental and exploratory fisheries
activities.
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SHRI P. GANGADESR:- Since Nor.
wegian fishing trawlers are notlﬂt

2
i
g
g
HH
]
T

in their operational

whether technical assistance hag
given along with them and if so
what conditions and to which of

gs

‘States the equipment are proposed to
be sent for utilisation,
SHRI AN(WVASAHEB P. SHINDE:

Only such equipment which is useful
to us is naturally asked for from the
Norwegian Government.

As far as allotment to the various
States ig concerned, the Government
of India makeg the allotment. Of
course, as compared to our overall
plan of fisheries development, this
constitutes a very small portion, But
we are very grateful to the Norwe-
gian Government for their assistance
in this particular fleld.

SHRI P. GANGADEB: 1 would like
to agk what are the reasons why we
have not been manufacturing these
equipment and also fishing trawlers
in India in spite of our broad-based
and first class engineering structure
that exists today.

SHRI ANNASAHEB P, SHINDE:
We are entouraging indigenous pro-
duction of trawlers in the country,
and various public sector and private
sector units are engaged in the manu-
facture of trawlers and other agri-
cultural equipment. In fact, in regard
to imports of material or equipment,
the DGTD are considering this posi~
tion, so that the domestic production,
indigenous production, is not in any
way affecteq adversely

Wheat price ang procurement policy
+
*528. SHRI H, N. MUKERJEE:
SHRI S. M. BANERJEE:

Will the Minister of AGRICUL-
'tToU?: AND IRRIGATION be tleased
te:

26 ivis Oral Answers 16
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(b) if so, facts thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNABA-
HEB P. SHINDE): (a) and (b). Bas-
ed on the recommendations of the
Agricultural Prices Commission and
the discussions held with the Chief
Ministers/Food Ministerg of the major
wheat producing States, the procure-
wment price for all varieties of wheat
was maintained by the Government
of India at Rs. 105 per quintal and
this has been adopted by all the State
Governments. The policy of maxi-
mising procurement has also been
accepted by the States, but it has been
left to the State Governments to
adopt the mode of procurement best
suited to their local conditions.

SHR] H, N, MUKERJEE: Could I
know what is Government’s reaction
to the National Agricultural Com-
mission's recommendation of compul-
sory graded levy on producers and
millers as a major operational instru-
ment of procuring about 12 million
tonnes this year in order to run our
public distribution system? May I
know jf the States have agreed not
to lower the procurement targets
fixed?

SHR] ANNASAHERB P. SHINDE:
As far as the procurement targets are
concerned, by and large, the targets
which have been accepted by the
Government are very close to the
targets which have been recommend-
ed by the Agricultural Prices Com-
mission. Only in the case of Jammu
and Kashmir, instead of 20,000 tonnes,
it hag been made 18,000 tonnes be-
cause of the adverse weather condi.
tions there, but that does not make
much difference because the overall
procurement target of 51-52 lakh
tonnes stands,

Ag far as the mode of procurement
is concerned, our gemersl experienmce
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expect a bumper wheat production
thig year, why is it that we cannot,
apparently, build a sufficiently strong
buffer stock of foodgraing without
having to import half a million ton-
nes of foodgramns from the United
States as Government appear to have
decided on terms which are, by no
means, welcome to our economic per-
spectivest Iz it that Government is
afraid of the State Governments be-
ing unable to make s success of pro-
curement by offering prices that
would satisfy the producer and also
help our gystem?

SHRI ANNASAHEB P, SHINDE
With due respect to the hon, Member,
who is very Senior Member, I would
say that his presumptions are not
correct. In fact, this year we are
trying to mobilise the larges possible
marketable surplug that this country
has done in any year in the past; this
year, the procurement level will be
a record, both in kharif and in rabi
This year, again, would be a year m
the post-Independence period which
would see the highest stock position
that this country hag ever seen in the
past. So, the presumption of the hon.
Member that We are likely to depend
on imports, etc., i not carrect. What-
ever imports would came would be
only marginal because of previous
commitments. But ag far ag this

1]
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yoar ls concesned, our main reliance
is on local procurement and building
up of a large buffer stock. In fact,
wheat procurement is still to start.
Today, our stock position is 10.5 mil-
lion tonnes and in the case of wheat,
we may expect to procure during the
next 6—B weeks about five million
tonnes or a little more,

ot faet fom : ol o7 STe-ewr
Y 10 for *r gzdr gt of, SAA TOv
= fe fagrr 7 g alk & =R
fasr & mrgdT afmr AW 90 =Y
faaew & fegara @ if 07 @ § 9%
T FY w8 WY QgAY 105 Y F
ya g st g
agr v feam arare g foe oR-
B afAdl ¥ FHHT ¥ 9T FT 90 WIK
freT ¥ wEmaTagda @ &

# FLHTT ¥ qg AT WEW g fF
wq AF ' AT & WA 105 €Y
e fraifea fsar mar ¢, sl agr =
90 way faew ox fFraET #Y 947 qT
T 8, AY 7 GVHTT AT 7199 AR
¥ A8 105 595 feaes 9T agr 9
wdwdft § 7 ag WY araar wgar g fw
wEAET A Y 4 e T g W1 AT
7 = faar § v fra s o faar €,
W AT TEY g% 9 fRarT &1 3 T0gd
gar T ?

SHRI ANNASAHEB P, SHINDE
As far as the procurement 1S concern-
ed. Our general assurance to th
country ang to the farmers stands anc
We are prepared to purchase all th
quantity offered by the farmers a
Rs, 105 per quintal. We have also re-
quested the State Governments to see
that no prices are allowed to fall be-
low this, Where this happens, the
State Government should immediate-
ly intervene and if they are not in a
position to do so, we should be im-
formed and we will take necessary
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I am not, of course, submitting that
in exceptional circumsiantes this may
not be happening. Unfortunately,
in case of Bihar, the local regulated
markets have not been developed and
the Banias purchase directly from
the producers. It is a very unfortu-
nate state of affairs. Unless modern
marketing systems are organised, I
do not think, there are any short-cut
remedies to a situation like this. We
are well aware of this, I will take
up with the State Government again
though we have issued previous com-
munications also,

Ags far as the prices gt which we
are purchasing from outside, I shall
not be in a position to indicate that
because that would not be in public
interest.

it g0 Ty : oY w2 # o7 A
ur ¥ f Sore 2w o wfedt ¥ A o0
&y fae & feama & agi & araq AT
g @ § 1 s g § oA & faw 73
aAAT wmaww € fR g ow g
we?

Qar gafax & w@r § 5 3w
foeew & qarfas #g & @iz & 7=
W 3% 7 e et frere € st
& fir Frrrr 9w A sifedt & A3
& fad s gmT qEar &

¥ gz o wmgar § v fra
®T 91 92 geadz fFar wmar @, e
Too FIA ¥ A% W FEw I oW
@& R oag wihed &1 9T 57
TEFY T LT feamar sy foad ag
traicamgras?

SHRI ANNASAHEB P. SHINDE:
Our whole procurement operation is
to check the trend of falling prices.
Our effort is to help the farmers, If
there are any specific instances of
harassment and if these are brought
to our notice, we will take up the

SHRI B. V. NAIK: Wa agree with
most of the premises on whi:h the
Minister hag stated that we are hav.
ing a heavy procurement egte, but we
feel that the Achilleg heel ofthcwo—
curement in this surplus year
to be our storage policy. m buhag
it on a very recent meeting of the 20-
Point Committee at the field level or

%

ents ipn this country will have a fleld
day. Therefore, may I know from
the hon. Minister, what steps he has
taken and what steps the State Gov-
ernments have taken in varioug parts
of the country in requisitioing private
premises without which your gstorage
operation will go absolutely phut,
Which sare the States which have
made use of the legal powers to pro-
cure private premises for storage of
foodgrains?

SHRI ANNASAHEB P,
As far as private storage is concerned,
I can give the facts—out of F.Cl’s
total 9 million tonnes gtorage facili-
ties, about 33 lakh tonnes is private,
About CW.C. I can mention the
figures. The total private hired ge-
commodation with the various State
Government co—nperatives, CW.Cs,
F.CI put together ig 10 million ton-
nes. But we have issued communi-
cations to the State Governments to
use all powers and authorise the col-
lectors to requisition if any accom-
modation is available in any part of
the country.

SHNIDE:

Purchase of fiaty; puillt by DDA

*528. SHRI B, S. BHARUA: Wil
the Minister of WORKS AND HOUS.
ING be pleased to state:

{a) whether Delhi Development
Authority has recently undertaken
fresh registration of infending pur-
chaserg of flats built by DDA; and



= Oral Ansivers

(b) The press advertisement where

only broad features of the registra-
tion scheme were indicated, was in-

purchasers with a view to draw up
detajled schemes.

However, details like cost of houses
plinth area,- particular locations are
indicated in a separate brochure after
specific housing projects are complet-
ed. Only the registered persons are
eligible for allotment of such houses
by draw of lots. Such persons as may
Jike to withdraw their registration
after one year can do so and the re-
gistration deposit 15 refunded with
T per cent interest,

ot W feg A ; g a7 A€ -
g e w 7f g, ®&r Iy f%T
dawrey st fargges wrezy auy fagges
Frzsy ¥ fag w1 Rag v rarmarg ?

SHRI H, K. L. BHAGAT: Under
ihe new scheme 25 percent of these
flats are reserved for the Scheduled
Castes and Scheduled Tribes. Reser-
vation to that extent has been made.

wiwmfgg st & gz S
wgarg i s 37 S & g e ¥
oy 7€ w3t ¥y i &, a7 3% 7 e
Y ot o

SHRI H. K. BHAGAT: So far as
the tota] price of the flat is concerned
it is the same. So far as taking
earnest money is concerned, they are
charged at half the amount than the
one that is charged from others.

VAISAKHS §, %08 (B4AKA)
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W ungwe il ¥ cdw ix
avpfrer apvlty ¢ o oy corre e ek
e §, A W S o Y A
R & wreor F I et B wrew W
av o 9t v § 1 & g e g
¥ 5 ax e arow el oy §, o
=T IAwr T8 oo avow € e § ar
T ?

st Qo ¥o Yoo WA : 77 WA
et & @t ¥ &, carel & @ F @
¥ wrtaw AraT ) wrverd # fag
e wrga § 6 wre Wk sufe e
T YW FTAT A0gAT &, AY 7 QAT B
FFAT & | T el %t gty fewiw g 4
forr srgw ax dre Fo To F corve AT,
IAY FE TR AT A AT VY |

stenent wif  faeelt § @Yo #o
Qo W §HZ TAIE FTAT §, IA¥ To e
¥ v F o wi gg et § s Fremgs
arfre a% wie %7 Fwav ¥ fear wdem
7R g T Wy § fv sy arldy ow
FAE AT AET &Y T §, I oy Wi
oY wifE gfeamdt @ srweT 98 O
et & | W et fafray arde aw
ggeit feq sr At vv quar §, @
ALHTR I T JHIAT AMAT & FL a7
¥ 0F AT 7 & AT AR A A
WY & + 7l AATEY TR FT FAT TG
& qrar &, Ffew e WY qoe Q@i
wf AT e ww T AT 1 Fag
WAAT wTgET § T wee wid o
saeq) ¢ W ¢ 5 TW AR W
feafad #rqandt #1 atar 7 T AP R
Iua §o g fae a4

=t quo ¥o Qo WA wrk ey
Taey & @tz waArz frar v § 9%
TN (ARIANT § T 9 Wy faw
¢, o 39 $% aug ¥ g m W
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wrek faqy oovar B @ S SR s i ag
QT AT AYY FTEAT &, A THWT qATEHE
weaw v Fear wrar § | gt aw wTIAE
Yo o 17 fwtaw & areqgw §
fiedfr #1 ®¥e & Four Ay R mar &
Wk Tq¥ fAw 2= [ ar -
AN a1 TART [T W
WIANT §EET 5 F THTC FT 5% 9 W
Mfew 7 Aad, 1 §F 9N Jiw
ST |

ot fto W Wre 3 [@ FTAOAT F
oqrz argraer a2 Py oy g oW
et} &1 g &7 ¥ Fagr ar & WAy
wereT ¥ wgr ¢ v msre frggee
Tz #) §9 frooa W@ R ) TS
Frovry ¥ care woy ¥XwT W T g
2 51 gl @ 0 e ©. WY
CRIEIE SR Al i o if i
FTPTT T4 q% TT AT FY TG T
TR M T

it Qo ¥o THo W : F ATAAH
Fe? Y AA%T ¥ & P qgmar =wgar
g 5 sz w0 ¥ g0 glaasl A
SHAqT HTF o7 FE ) AT FD
AT qErede T B g3 -
Ay & 59 Afrardl £ sTaeqr w70
ATRY § | IT *Y Ao} sqTEdr FIA AT
iy wY 5T TE § AT @ I A
ey g &< faar ;A )

st Fro ST W ¢ WAL AT
¥ gara ¥ o w9y ggw § frar
4", W ¥4T qgt 9 UF Wy giear &
wy?

W Qe ¥o QWo WWN: TE N
o § AR A ¥ ) few far oY &
arisy A7 € Iwra & fag
s wrgrt g BF.
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ey R 3 caret ¥ ¥ ey
Wt aer mff 1

ot wfw Waw 1 7o T ¥ wy
warar ¥ fr gfomY Y 25 oz wde
fey o ) % q ST wgw f fe v
T Wo Ao Qo ¥ Pt odry Wk £,
3% ¥ Perd qefe gfrt o folr o
& 1w 3 A A ode Tk AR
# A¢ o< fade gfwar oY €t omet §,
w0 e s gfom® ) gt an & Qe
qre Ay e, A gfenT ¥ oRe By
af & i ?

ot Qo ¥o To WX 1 YW THT
gforat ¥ fag 25 oz #7 Fadwa ¢,
afF ¢ BN, g€ §, 15 T T
Peadws qr 1 Rt & W S0 go w7
TE ¥ 31-7-75 aF 24988 gl
gare fey @ & | WYY 93T 15
qiqe w1 fgaw waT F—33q WZI
it s fer mr €

ot el fag : wva qfore #
derr A AT EfraAt WY AT
fr g ) Hag T fF
gEnfrn oY dmor g weE
fafry & 701 ¥Yo ¥o To T A BX2
/Y 9T JFTA q07 &, F90 ¥ 9T Mmaf
* &1 A< zhadi oy gEre FEy
andy ?

ot Qwo e Qo WW : w7 fFAY
arx ¥ Feat &Y At & A N g, N
IR UF Az BX T gAQM fEw
qrar g |

ot vefte fog o &Y Fzw Aot &
aAqIT R

W W @ RET RTNA—T
o |
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Birth Place of Lord Budha

*533. SHRI SHANKERRAO SA-
VANT: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether archaeological findings
have settled the controversy regarding
the location of the birth place of Lord
Buddha; and

(b) if so, facts thereof?

THE MINISTER OF EDUATION,
SOCAL WELFARE AND CULTURE
(PROF, S. NURUL HASAN): (a)
and (b). According to exPerts, the
inscription of Asoka at Lumbini pre-
in Nepa] indicates
that Lord Buddha was born there.

SHRI SHANKERRAO SAVANT:
The archaeological findings are creat-
ing more of controversies than solv-
ing them, There is the controversy
about the Mahabharat War started by
the archacologists. Of course. I am
not speak ng about them. My ques-
tion is thiz, Wht are the findings of
archaeologists in respect of the birth
place of I3uddha?

PROF, . NURUL HASAN: T am
not aware of any archeologist who

has questioned the inscription of
Asoka.

SHRI SHANKERRAO SAVANT:
May I knsw what is the inscription
of Asoka on the pillar?

PROF. 8. NURUL HASAN: The
English translation of the inscription
reads as follows:

“Twenty years after his Corona-
tion, King Priyadarsi, Beloved of
the Gods, visited this spot; in person
and offered worship at this place,
because the Buddha, the Sage of
the Sakyas, was born here. He
caused "o be built a stone wall
around the place and also erected

" this stone Pillar to commemorate
_his visit, Because the Lord Buddha
. was born here, he made the village

( ~of Lumbini free from taxes and
= subject to pay only one-eighth of

VAISAKHA 6, 1898 (SAKA)
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the produce as land revenue ins-
tead of the usual rate.”

PROF, H .N. MUKERJEE: May 1
know whether the Minister’s atten--
tion has been dawn to a press report—

how credible, I have no idea—that
some recent archaeological expedi--
tions have thought of a contiguous

site ag having convceivably a greater
claim to he considered to be the birth
place of the Buddha, Without pro-
nouncing on the matter may I know
whether his advisers in the Archae=-
logical Department or elsewhere-
have reported their reactions in this.
matter? If so, what are they?

PROF. S. NURUL HASAN: Sir, I
had thought that this inscription on
Ashoka’s pillar is certainly a conclu-
sive proof, I am not aware of any
archaelogist who had questioned the
veracity of this particular claim by
Ashoka. However, Sir, I believe, the
hon. Member, is referring to the con-
troversy regarding the location of
Kapilavastu., Kapilavastu, as the hon.
Member knows better than myself,
was the capital of the Sakyas but,
Buddsha's mother, while on her way
to Devdaha, her father’s place, deliv=
ered a child under a sal tree who
later became the Buddha,

So, if the question is regarding the
birth place of Buddha, I still submit,
to the best of my very very limited
knowledge, that the birth place of
Buddha is Lumbini,

oft ALiag AEEa aiga AT 91A-
AT g=aT AT FT 50T ATAT ITT4T,
faorqr & 39 F917 FT Lk T@T £ AT
I T9 fa7 g g4y |9zq 7 fear an
M Fsay fw st fror & fagwgar ara
foasr fx nfFarfra edgnry sas
art # @zt aan & 5 a3 &1 Sw-ear
73 faazgar § | # 3% a1 ¥ ST
ARSI T 715 wa f@ar & ? afg
feorm 3 A1 3T* ‘aﬁ ERALED fgfn'air T
FT faFmq 3
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SHR1 N. K. P, SALVE: Sir, this
varlety of controversy cannot go on
whether Lord Buddha was born in

Lishbini or Kapilavastu. The archae-
logist will become out of date and

obsolete in good time itself.

Theerfore, the controversy must
go en and the experts are there to
resolve it. My question is slightly qiff-
erent. Based on the inscription, it is
stated that Lumbini was declared a
tax-free area and that is the basis
why I am saying that Lord Buddha
was born there. Assuming that it is
now found that the place where
Buddha was born is in Kapilavastu,
will the Minister assure that he will
retrogpectively grant some tax exem-
ption to that area.

MR, SPEAKER: Next question.

Nutrition Programme in Dethi

+

*535. SHRI BHOGENDRA JHA:
SHRI K. MALLANNA:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the working of the
special nutrition programme in the
urban arens of the Union territory of
Delhj for cconomically weaker secctions
of population was found unsatisfactory
according to a study conducted by
National Institute of Public Coopeta-
tion’ and ¢’hild Development; and

(b) it &) Mndings thereof and action
taken thereon?

Oial Ansers -

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) ang (B):
A statement is laid on fhe Table of
the Sabha.

Statemaent

375 Special Nutrition Programme
Centres were operating in Delhi
during the year 1073-74. A sample
study of ten of these centres was con-
ducted by the National Institute of
Public Cooperation and Child Deve-
lopment, The fleld data for the study
was collected in June—July, 1873. A
summary of the main findings of the
study and the action taken thereon
are indicated in the following para-
graphs,

2. Summary of findings: About one
third of the beneficiaries belonged to
families whose monthly income ex-
ceeded Rs. 200, Some families had a
feeling that there had been favouri-
tism in regard to selection of benefi-
ciaries. Most parents viewed the dis-
tribution of food as mere relief and
some of them did not know the cor-
rect entitlement of food for their
children., Most centres did not have
sufficient space for assembling the
tion, Food was consumed wholly by
the beneficiary children in only 37
per cent cases. In other cases, food
was shared by parents of other child-
ren in the family. In many cases milk
supplied for children was used for
preparing tea. Many parent reported
that the children did not like to take
milk at the centre because it was un-
boiled, cold and without sugar. At-
tendance registers at the centre were
not maintained properly and the food
left undistributed was utilised by the
organisers and helpers,

3. Action taken:' The findings of the
studywmbrouzhttothenotiuoi
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the Report, Dethi Administration has
raised the income limit of family to
Rs. 350 per month for eligibility of
supplementary nutrition under this
programme, Steps have also been
taken to educate parents that this is
a programme to combat malnutrition
under nutrition among children and
to keep the parents informed about
the food entitlements of children.

In the slum areas of Delhi, it is
difficult to find sheltered places for
assembling the beneficiaries. Food
1is distributeq at the centres within
an hour or so of supply. Boxes
have been supplied to keep the bread
and vessel with lids to keep milk.
Spot feeding is encouraged wherever
facilities are available. Local persons
‘with influence are appointed as or-
ganisers and they try their best to
ensure that the food is consumed by
the target group of beneficiaries. Be-
cause of the additional cost involved,
it is not feasible to serve boiled and
-sweetened milk at the centres. A
system of cards for individauls has
‘been introduced to ensure that all the
children receive their share, The food
remaining undistributed is utiliseq by
organisers and helpers for distribu-
tion among children on the spot who
are not card holders.

Eligibility rules were imposed uni-
formly, but persons not getting the
benefit under the programme due to
higher income may have a feeling that
there had been favouritisni in the
selection of beneficiarias.

SHRI K. MALLANNA: How many
families/children are benefited by
this scheme in Delhi and are the bene-
fits given properly utilised by the
beneficiaries because, according to
some reports, there is misuse of
these benefits?

SHRI ARVIND NETAM: So far as
the benefits are concerned, the tota]l
number benefited is 75,000 in Delhi.

SHRI K. MALLANNA: What
about the misuse of the benefits given
4o the beneficiaries?

VAISAKHA 8, 1898 (SAKA)
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SHRI ARVIND NETAM: We have
got some complaints regarding misuse
of the benefits. Ultimately, we drew
the attention of the Delhi Adminis~
tration to these. They are remove
now,

SHRI K. MALLANNA: Has it come
to the notice of Government that
favouritism is shown in selecting the
families and mismanagement/ misap-
popriation is taking place in the dis-
tribution of food ang milk? 1f so, what
is the action taken by Government
and what is the result thereof?

SHRI ARVIND NETAM: I can
submit that there is no misappropria-
tion or mismanagement in this nutri-
tion programme. But the main pro=-
blem was this: first the ceiling of
monthly income fixed for distribu-
tion under this programme was Rs,
200 per family. Then this was raised
to Rs.350 per family, So it is very
difficult to identify. Naturally some
children belonging to families with
income over the ceiling also come to
the centres, Attention of the Delhi
Administration has been drawn to
this, ang it is being rectified.

AWT-IF 4 & AR qA-TAR
g3 ANt w1 gAatE

*536. st AXq fag SgW : aar
qfr sk gaafe &t o3 anF w¥ g
37 f -

(F) 7@ FRA-TF 43 & [T
FA fram T 37-T0TZT;

(@) =74 ¥ 77 7% o A0 57
gata fear s gwr g AR

(w) diq AT FT Fa qE gIAE
femm s ?
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gl ol gwie Wl [ o ™
frare et ). (%) e ofte FTEITT
¥ orr-figraw @ w9Ww 17,000
iy ey Ay

(=) 90001

() wraw 4000 sxfwadi WY
1976-77 # YT KT FY wrray o)
¥ o fr i 9gR avT IRF oATEHE
9T faszgmr

it wrey feg otger @ wA PR
¥ oWy 1/ gwrT aATar AfEw gt
TF T Araem F STARTC § 9% HTAT
o vfrar § 60 gFT7 WRIAMYT TwRGTT
FIET AT Y, A AR AT
THT & 7 IT 60 FNT WYWIQET Y
T ETEEq Ry &7 &R AV A€y Wed
¥ 9Ty AR AG FAGEA I AT
waeT e war A sawr v o afe
fegfa 2 ?

ot Onfrea fewi: @ da &
foreft WY sivorreff Y TToRgTT & AT F
A& WAT AT | 1971 FY A qrfFeTTA
wwgrgd g anTITNA F 10w
74753 =afgx w0 4 ) A A7 o
@ & woordf § 3 0 & | T TAY
w§ wraey EY § A & 57 Semvar
=g % 37%Y TTseaT ¥ Aivy 7 Ad
WIT AT

sty fegetgw @ a1 71 2
worgl § 39% 4 F WEE &7 T
&< fear agr a1 © A7 £0 Ay o
g & ? SARY T waw & wf T v
W awql ¥ § ? v & wonfaat
&Y FqY STATQT WY X HT 7
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ot vy v et : weowfie e
¥ wer ¥ yor @ fr Fev wmfer war
ax ¥ wufey g + I3 AT W
faxt 17000 1 f9” TrveEYT wERT A
gt P sl ¥ fiw =¥ ) 73t Fear rar
§ ? %% sw< fxar {7 9000 war fa¥
wT & | Are aewr & F52 ger fr a®
g sy %Y w aw aar fear araw ?
IgF IAT H WX frdx Frar 5 =1L
3ATT syferaY # At 76-77 ¥ waT
faar Mmam W TIr FETX ¥ WX
WY IT7eT $TX ¥y a1a 77 Fr 1 7S
wavai w1 forra /Y Fror sraar s w49y
w1 =y foedy ATTAT 3T WY WO
af T7 faar ST o

DR. RANEN SEN: During the
Indo-Pak war in 1971, thousands of
persons from Sind area came to Raj-
asthan ang they refused to go back
to Sind even after the war was over,
This was the newspaper report. What
happened to those people who wan-
ted to stay in Rajasthan and what
steps have the government taken to
look after them? What is the fate of
such persons?

SHRI RAM NIWAS MIRDHA:
After the 1971 Indo-Pak conflict a
large number of persons came over
from Pakistan; some of them on the
Rajasthan side and some of them on
the Gujarat side; I shall give the
figures for both. The total number of
Pak nationals who crossed over from
West Pakistan to Rajasthan and
Gujarat is 74,753, The number of
persons who returend to Pakistan is
16,322, The rest are still in camps in
Rajasthan ang Gujarat, and some of
them are outside also. We are trying
to solve their rehabilitation problem
in a limited way because they still
continue to be Pak nationals and we
hope that they will be able to return
to Pakistan to which they belong and
for which thay are entitled, Negotia-
tions to that effect have betn going
on with the Pakistan governiment
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and till that happens relief assistance
on a quite substantial scale {8 being
given to them on humanitarian
grounds and we are seeing how best
they could be kept here till they are
repatriated.

Houses used for Commerclal
Establishmentg

%337, SHRI SHASHI BHUSHAN:
SHRI VASANT SATHE:

Will the Minister of WORKS AND
HOUSING be peased to state:

(a) to how many persons, whose
houses are being used for commercial
establishments jn Delhi, noticeg have
been served to remove the commercial
establishments from their houses;

(b) in respect of how many such
type of houses, clectric and water con-
nections have been cut so far; and

(¢) what is the reaction of Govern-
ment?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI HK.L. BHAGAT):
(a) 4117 notices were issued by
the DDA under the Delhi Develop-
ment Act, 1957 till March, 1976
27 notices were issued in December,
1975 by the NNDM.C.

(b) 1075 electric connections and
521 water connections have been dis-
connected so far.

(c) Government are keen that the
provisions of the Master Plan, Zon-
ing regulations, and building bye-
laws are strictly observed in order to
ensure orderly urban development
of the metropolis...

oft wfer spoor : ey, wrafirae
gefamwizy wY Nfedy oy 7% §,
orwY frered & fad—3 walt weew
426 LS—2.

VAISAKHA 8, 1898 (SAKA)

Oral Answers 34

Qo Fa7 wrgaT f v fery sl
wedfommiten ¥ fad aoenT a7
wrad welt aw TRew g § Age B
# ar Qeft gadr org § gt w7 fee wgt
g faseft i arft & sraear g€
& | T fawdw smfaw ey
Y w1y Afew ? fad o Sak I
gawt faadt ot w12 &Y | Tok weET
G AGFT 7AW TFE T W AR
sgr ot widy v wE@ w1 ZrEgw 1@
frar 1 & st wgar g e i
geeforaive ST ST T FEERAT T
E7? U O A AEC g A
& T AF AR A § T TET
AF—u™ FH § T A AT A
HTEAT AT 7T G0 K gww fwy
g 4 foqsr wrd e wTamT F3
foqr | A d far o FrEy o oA
far &, &1 @t @w @ foms wo
WG JAHT GG I 7 4 ST TR
grefomives § I9%1 WY g1 &Y
Tg T ST 7 gan Gfeew v R,
&7 § A AT A § fawey
Frwer reqiiafaadr € T T AR
§ | & Tadie X & sl
R qq1% &, ag & SwAT ARAT §
Fifd 7T wF W AT, *TCRE =W
FATH TR S SHTE frurwrd o FEi
o fe a5 3w gy sfew et 8

SHRI H.K.L. BHAGAT: With res-
pecl 10 the hon. Member I should say
that instead of asking one question,
he has asked so many questions and I
respect{fully submit to him that so
far as taking action under the Delhi
Development Act js concerned, it has
been confined to . . .

DR, RANEN SEN: The hon. Minis-
ter should address the Speaker, not
the Member,

SHRI HK L. BHAGAT: T have not
taken objection to his question; 1

shall answer if the hon. Speaker per-
mits it. _
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MR. SPEAKER; If the hon, Minis-
»er has a full and comprehensive
scheme which is a long and detained
one, he can lay it on the Table of the
House instead of making a Jong
speech in reply to a question, He can
answer the important aspect of it
and supplement it by laying a state-
ment on the Table of the House.

SHRI HK L. BHAGAT: Sir, what
I want to inform the Hon'ble Mem-
ber 1s this. Sp far ai the zclinn nnder
the Delh Developmgnt Aci 1s  con-
cerned, 7 may point out that this is
confined 1o certain posh localities of
South Delhi where residential accom-
modation has been let out to com-
mercial establishments on fabulous
rents. In certain cases where and has
been allotted for this purpose, they
have come forward to shift their es-
tablishments there. Then certain
places have been made avalable for
office purposes n certuin localities, In
many cas's thav 1o not tike it be-
cause they feel that they can get it
in residenfial localities and then use
it for commercial purposeg on cheaper
rents,

There are complaints in some cases
from the residential localities also
and therefore action was taken and
the action was  genarally taken
against the bigger establishments in-
cluding certain banks, including cer-
tain pubic undertakings. In many
cases they have given undetaking that
thevy woulg shift, Some of them have
taken lands and they have agreed to
shift in their casev, electricity and
water have been restored. T would
like to add here that it is totally
wrong and I would calegorically re-
fute the charges that in certain
cases extension has been given for a
year and in certain cases it has not
given and so on. Extension is given
in the first instance only for threce
months to different people. Absolu-
tely no discrimination whatsoever is
being induldged in that connection.
That is the position.
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SHRI H. K. L. BHAGAT: Sir, I
would respectfully submit that the
Hon'ble Member is referring parti-
cularly to Mot1 Nagar. In Moti
Nagar, action has not been taken by
the DDA under the Delhi Develop-
ment Act, There, the Municipal Cor-
poration has removed all what they
considered to be unauthorised struc-
tures That is entirely a different
case. This question relates to action
taken under the DD, Act. They are
unauthorised structures and they
have been removed. Now, so far as
Delhi is concerned, there have been a
very large number of people who have
been doing some business or other in
private premises, Action has not been
taken in all cases, Action has been
confined by the D.D\A. to certain posh
localities and larger establishments
for which land in many cases is avail-
able and in certain cases they have
said that they would make their own
arrangements As I said, attempt has
been made to make use of the resi-
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dential accommodation for commer-
cial purposes because they can get it
comparatively on cheaper rent. They
want to make more money by spend-
ing less, This makes it difficult for
the residents to live in those 1locali-
ties. Therefore, action has been confin-
ed broadly under these provisions io
certain posh localities.

SHRI VASANT SATHE: I am
happy to note that action was not
being taken against those who are
practising private professions, small
people like lawy 'rs, do-tors, tasilurs
and others. Sir, I would like to know
from the notices that have been is-
sued how many are bigger commer-
cial estahlishments

SHRI H.K.L Z BHAGAT: I would
respectfully submit for the informa-
iion of the Hon’ble Member that g
very large percentage of these people
are bigger commercial establishments.
As 1 said, the bigger cstablishments
are like restaurants, like banks, like
private companies, firms and those
doing export business, etc, I would
like to add that I dn not accept that
lawyer is a small man, But so far as
lawyers are concerned, action has not
been taken In the case of doctors, in-
dividually there are certain doctors
who are running certain nursing
homes and certain other things, They
are running commercial establish-
ments In such cases action has been
taken. But they are making alterna-
live arrangements, T hope Member
would agree that proper orderly de-
velopment of Delhi is necessary. As
I said by and large action is confined
only to certain localities and not in
other areas.

WRITTEN ANSWERS TO
QUESTIONS

Memorandum by Young Women's
Committee

*521. SHRI C, K. CHANDRAPPAN:
Will the Minister of EDUCATION
SOCIAL WELFARE AND CULTURE
be pleased to state:

Written Answers 38

(a) whether Government have re-
ceived a memorandum from the
Young Women’s Committee of the
All India Youth Federation;

(b) if so, demands made by the
Young Women's Committee m that
memorandum; ang

(¢) reaction of the Government?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRIL
ARVIND NETAM): (a) to (¢). The
Young Women's Commitiee of the All
India Youth Federation submitied a
memorandum to the Prime Minister on
12 March 1976 containing a number
of demands to improve the Status of
Women in the couniry. Thesc de-
mands are listed in the stalement en-
closed.

2. On the question of improvement
in the status of women, Government
are guided by the Resolutiong passed
by the two Houseg of Parliament in
almost identical terms in 1975, Gov-
ernment are examining in depth the
Report of the Committee on the Status
of Women in India, An Empowered
Commiltee hag processed many uf
these recommendations and action has
already been taken by Government on
some of these. The views of the Em-
powered Committee and the action ta-
ken by Government on some of t]}e
recommendations have been given in
detail in the Annua]l Repory of the
Department of Social Welfare, 1976~
76 (Annexure XI)

Statement

Demands made by Young Women’s
Commuttee of the All Indiag Youth
Federation in  their Memorandum
submitted to Government.

(1) To ensure economic equality, to
give women a new confidence and
provide her equa)] partnership
with men in life:
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(2)

Writlen Answers

(a) Provide more job opportuni-
ties to women in all spheres,
especially in small-scale and
cottage industries and also in
health services, teaching and
electronic industry.

(b

St

In all sectors of employment,
minimum of 25 per cent jobs
should be reserveg exclusive-
ly for women,

(c) All discrimination against
working women should be
statutorily put 1o an end, and
those who violate this shall
get stringent punishment,

(d) The benefit of Maternity Be-
nefit Act shall be extended to
all women working in agra-
rian sector,

(e) Strict  enforcemeny of the
Guvernment decision to pro-
vide equal wage for equal
wourk for women.

To ensure social advance of wo-
men, fo enable them to play a
more meaningful role in wvarious
sphere; of human activities and
to promote higher gocial consci-
ousnes; it is necessary to promote
women’s education in a big way
and in systiematic manner by tak-
ing up the [ollowing gteps:

(a) Implementation of the consti-
tutional stipulation regarding
the compulsory primary edu-
cation, Cirl students of pri-
mary classes should be given
free mid-day meals, books,
stationery clress.

(b) Free education for girls in
the secondary school level
also gnd provide them an an-
nual grant for buying books,
stationery &n¢ dress.

(c) More scholarships should be
given to girls who are going
for university education and
regearch,
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(d) More vigorous and planned
steps should be taken by the
Government and through vo-
luntary agencies for the era-
dication of illileracy among
women,

(e) The child nutrition program-
me shoud be spread to chil-
dren of weaker sections espe-
cially female children, all over
the country.

To provide justice to women, to
ensure them the protection of law
and tp create conditions under
which both men and women will
get cqual treatment before law,
steps are to be taken up to reorient
the judicial system itself. In this
connection varioug acts may be
amended or new legislations br.
ought forward to ensure the fo .
lowing:

(a) To punish those who violate
the Child Marriage Act,

(b) To ensure compulsory regis-
tration of all marriages,

(¢) To make the giving and ac-
cepting of dowry a cognizable

offence and to abolish the
dowry system jtsell
(d) To provide equal 1:ght for

women in matters of divorce.

(e) To provide women equal
right at the time of divorce for
the earning of the family dur-
ing the wedlock period.

(f) To guarantee women right of
guardianship of children at
the time of divorce.

(g) Tu provide equal right for
women to inherit property.

(h) Uniform Civil Code to pro-
vide women full equality in
all spheres.



41 Written Answers VAISAKHA 6, 1898 (SAKA) Written Answers

(4) To ensure more effective and gua-
ranteed participation of women in
our political life and activities 15
per cent seats should be statutori.
1y reserved exclusively, for wo-
men in all the elected bodies such
ey Parliament, State Legislation,
Municipal Corporations, District
and Taluk Boardg and Panchayats.
Ag a matter of policy Government
should take conscious steps to ap-
point women in top executive
postg of government corporations,
committees, public secior corpo-
rations and as leaders of delega-
{ions going to other countries and
UN and other world bodies,

(5) All effortg should be made and
more money be provided for un-
dertaking more vigorous activities
in the field of sports and culture
for women.
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Student Guidance Cellg

*523, SHRI S. R. DAMANI: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed Lo state:

(a) whether Universities and their
affiliated colleges have any system
of manning student guidance cells to
publicise information among students
about, avenues open to them for self-
employment, further studies etc.; and

(b) if so, salient features thereof?

THE MINISTER OF EDUCATION_
SOCIAL WELFARE AND CULTURE
(PROF. 5. NURUL HASAN): (a) and
(b). University Empluyment Informa-
tion and Guidance Bureaux were first
set up in the country in 1957-58 as
an integral part of the Nationa] Em-
ployment Service. In 1971, the Uni-
vergity Grantg Commission agreed to
provide assistance to set up/strengthen
University Employment Information-
cum-Advisory Bureaux in Universi-
ties and Career Advising Units in Col-
leges,. The Commisison’s assistance
is given on different items, including
full-time staff in the case of Universi-
ty Employment Information.cum-Ad-
visory Bureaux and honorarium of
the teacher incharge in the case of
Career Advising Units in the Colleges.

2. The main functicing of the Uni-
versity Employment Information-cum-
Advisory Bureaux are to provide in-
formation ang guidance regarding fa-
cilities for higher education and train=-
ing; vocational guidance to the al-
muni of Universities; occupational in-
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formation and employment assistance;
and advising and coungelling on per-
sonal problems.

3. The Career Advising Unitg in
Colleges desseminate o:cupational ang
employment market information recei-
ved from the Universily Employment
Information-cum~Advisory Bureaux
and other sources and in collabora-
tion with the Bureaux render assist-
ance to eligible students in respect of
employment, educational and voca-

tional choice cie,

Gandak Project

*524 SHRI NAWAL KISHCRE
SINHA: Wil the Minister of AGRI-
CULTURE AND IRRIGATION be
be pleased to state

(a) progress so far made under the
20.Point Economic Programme of the
Prime Minister in completing the
Gandak Project, and when it is likely
to be completed,

{b) area of lang lkely to be irri-
gated from the Gandak Project under
Rabi Crop and Knarif Crop, sepa-
rately; and

te) exteni to which Bihar, Uttar

APRIL, 26, 1978

Written Answers &%

the completion of the Gandsk Pro-
ject ?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH): (a) The tota] irrigation po-
tential of Gandak Project in Bihar and
Uttar Pradesh is 14.84 lakh ha, ag-
amnst which potential of 6.58 lakh ha.
was created by the end of 1974-75.
The 20-Point Economic Programme en-
visages creation of additional irriga-
fion  potential of 5 million ha,
through major and medium irriga-
tion schemes during the last 4 years
of the Fifth Plan. The contribution of
Gandak Project {o this target will pe
about 3 15 lakh ha During 1975-76
an additional potential of 60,000 ha.
was crcated under this project in both
the Siates

The Uttai Pradesh portion of the
Gandak Project is Likely to be com-
pleted before the end of the Fifth Plan.
The Bihar portion of the project will
be completed mn the Sixth Plan.

(b) and (c). Area likely to be irri-
gateg under rabi and kharif ¢rops in
Bihar, Uttar Pradesh and Nepal is as

Pradesh ond Nepa)l shall benefit by under:— .
(an lakh ha.)
Bihar UttarPradesh  Nepal
Rabi . . . . : 4719 0'886 0+23 (approx.)
Kharif {(including Sugarcane) 7°33 2'434 0°30 (approx.)
Tural I1ss2 2320 o5z
pal will aleo h truction of over 1.500 residential

10,000 KW of power and navigation
{facilhities thiough Guandak Barrage

under thig project.

Reservation of accommodation for
S.C. and S.T, Governmeni Cmployees

*530. SHRI DASARATHA DEB:
Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether the Centraj Public
Works Department has taken up cons-

Nepal will alco have the benefit of

quarters for Government employees in
Delhi;

(b) if so, out of these quarters how
many will be reserved for the Gov-

arnment employees  helonging  to
Scheduled Castes and Scheduled

Tribes; and
(c) percentage of total number of

quarters that will be reserveg for
S.T. and S.C. employees separately?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
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HOUSING SHRI H, K. L. BHAGAT):
{a) Construction of 1,726 quariers
hag been taken up during 1975.76

(b) and (c). In respect of Schedul.
ed Castes and Scheduled Tribeg em-
plovees entitled to typeg L II III &
IV accommodation, a separate waiting
list is prepared on the basis of appli-
cationg received from such of these
employees as desire to be considered
for allotment from the quota reserved
for them. Reservation for them ig 10
per cent of the clear vacancies in
types 1 & Il ang 5 per cent of the
clear vacancies in types ITI & IV, AL
lotments in the reserved quota are
made to Scheduled Casieg and Sche-
duleg Tribes employees in the ratio of
2 1 1 1If all the quarters are kept in
the general pool, on the basis of these
accepted percentages, 128 of these new
quarterg will be reserved for emplo-
yees belonging to Scheduled Castes/
Tribes,

World Bank Aid for Fishing Industry

*531. SHRI Y, ESWARA REDDY:
Wil the Minister of AGRICULTURE
& IRRIGATION pe pleased to state:

(a) whether World Bank has shown
interest in developing fishing indus-
try in the country; and

(b) if so, whether the World Bank
has taken any steps in this direction?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
& IRRIGATION (SHRI ANNASAHEBR
P, SHINDE) ; (a) and (b). At the in-
stance of Government of India World
Bank hag already fielded two missions;
one for identification of projects and
another for preparation of project re-
ports in respect of a few selected
siteg with a view to establishing in-
tegrated marine fishery projects cove-
ring fishing harbours, shore facilities
and fishing boats. It is now expected
that an Appraisal Mission of the Bank
wil] shortly he visiting India to ap-
praize the proposal for World Bank
finaneing.

Prices of Tractors under IDA
Programme

*532, SHRI P, NARASIMHA RED-
DY: Will the Minigter of AGRICUL~
TURE AND IRRIGATION be pleased
to state:

(a) prices and number of tractors
of different makes procured or to be
procured under the I.D.A. programme
for various States;

(b) whether there has teen a sub-
stantial increase in prices of some
brands of tractors at the time of deli-
very mainly due to exorbitant com~-
mission allowed to importing firms;
and

(¢) whether any action has been
taken by Government to resirict the
prices of tractors to the prices speei-
fled in the agreements of supply en-
tereq into betwecn the manufacturers/
dealerg and Agro-Industries Corpora-
tions?

THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICULTURE
& IRRIGATION (SHRI SHAHNAWAZ
KHAN) - (a) to (¢) The information
is being collected and wil] be placed
on the Table of the Sabha,

Indian Cashew Nut Development
Council

*534, SHRI C. JANARDHANAN:
Will the Muister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether Government's atten-
tion has been drawn to the delibera-
tions of the recent meeting of the
Indian Cashewnut Development Coun-
cil; and

(b) if so, broad outling of recom-
mendations made and Government's
decision thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB P.
SHINDE) : (a) and (b), The meeting
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of the Indian Cashewnut Development
Council was held on 30th March, 1878
at Cochin. The Council considered a
detailed agenda and made a compre-
henalve review of the various develop
ment programme on <Cashew. The
Council hag made a number of recom-
mendationg relating to strengthening
o regearch on cashew, need for stepp-
ing up production of rawnuts, ratio-
nalisation of development prog-
rammes, marketing and pricing of
cashewnuts.

The draft proceedings of this meet-
ing are under finalization by the Gov-
ernment,

Commonwealth Symposium om
Employment Strategies

*538. SHR] PRABODH CHANDRA:
Will the Minister of EDUCATION,
SOCIAL: WELFAFE AND CULTURE
be pleased to state:

(a) whether Commonwealth Sym-
posium on employment sirategies was
recently helg at Chandigarh; and

(b) if so, the conclusions reached
thereat?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL: WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) and (b).
According to the information fur-
nished by the Commonwealth Secre-
tariat, London, as w part of the
Commonwealth Youth Programme,
they organised South-Asia Symposium
on Employment Strategies and Prog-
rammeg at their Asia-Pacific Regional
Centre for Youth work, Chandigarh
the report of the Symposium hag not
v»t been finalised.

relief to Agricuituristy due to Fall In
the Prices of Commoditieg

+539. SHRI S C. SAMANTA: Will
the Minister of AGRICULTURE AND
(KRIGATION be pleased to stale:

(a) whether most of the commo.
dities of which prices have gone
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down in recent weaks ars those which
are mostly produced by Agriculturists;

and

(b) whether the States are being
taken into confidence to strive to pre-
vide relief to the agriculturists in
view of the fal) in prices of agricul-
tura] producta?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SBHRI ANNA-
SAHEB P, SHNDE) : (a) ang (b). It
ig true that the decline in prices
during the last on year or so has been
mamnly in agriculttray commodities,
It may, however, be recalled that
prices of agricultural commodities had
registered a steep rise during the
inflationary period of 1972-74. For
example, between September—and
1972 end September—end 1974. the
wholesale price index for foodgrains
had gone up by 73.5 per cent =and
that of oilseeds by 86 4 per cent. The
recent fall in pricez which ig confined
mainly to foodgraing and oilseeds,
represents the process of normalisa-
tion of the price situation which had
been distorted during the inflationary
period.

2 Government of India and State
Government are frequently in touch
with each other regarding the price
position of agricultural commodities.
Government have been keeping a
constant watch on the priceg of agri-
cultural commodities with a view to
safeguarding the interests of the
producers The policy of providing
support to the prices of major food-
grajns, viz, paddy, rice, jowar, bajra,
maize, ragi and wheat at procurement
prices is being continued with the
full support of the State Govern-
ments Suitable bonus schemes linked
to procurement of rice and wheat for
the central pool are also in operation
for the beneft of the producers. In
respect of cotton and jute minimum
support prices are being fixed; while,
in the case of sugarcane, minimum
prices payable by eugar factories are
fixed.
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8. Other steps taken by the Gov-

ernment to safeguard the interests .f
the agricuiturists are as follows:—

(1) For the 1978-T7 season, sup-
port prices have aléo been fixed for
barlay and gram;

(2) Prices of fertilisers, an im-
portant input used in agricultural
production have been reduced thrice
since July, 1976; and

(3) prices of certified seeds have
also been reduced by the National
Seeds Corporation.

4. In view of a good kharif harvest
and the prospects of a better rabi
crop in 1975-76, State Governments
have been asked to ensure that all
quantities of foodgrains offered for
sale at procurement prices are pur-
chased by the Government agencies.
Arrangements for purchases have
been geared to meet the situation. In
the case of kharif foodgraing the
procurement by Government has
exceeded 5 5 million tonnes; and all
time record

India-Hungary Cultural Agreement

*540. SARDAR SWARAN SINGH
SOKHI: Will the Minister of EI'UCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased io state:

(a) whether any cultural agree-
ment has been signed between Hun-
gary and India during the last weck
of March. 1976; ang

(b) if so, ‘main features thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) India entered
into & Cultural Agreement with
Hungary in March, 1962. In pursuance
of this Agreement the seventh Indo-
Hungarian Cultural Exchange Prog-

......
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ramme for the year 1976—78 was

signed in New Delhi on March 286,
1976.

(b) A statement jncorporating the
main features of the programme in
laid on the Table of the House.

Statement

Main features of ths Indo-Hungarian
Cultural Exchange for
197618

1. Both sides will encourage and
develop bilateral contacty and ex-
changes between the Departments of
I{niversities and other Institutes of
higher learning in the two countries.

2. Seminars on econdmic planning
an:d €économic  management, goil
Sciences and molecular biology will be

arranged with the participation of 3-1
experts from either gjde.

3.. Both sides will exchange visitg of
professors, teachers, experts, for

scientific contacts, study and research
purposes.

4. In the field of medical sciences,
both sides will collaborate in rescarch
and studies and will exchange specia-
ists and rescarchers in the flelds of
ncurochemistry, radio-biology, cancer-
research, parasitology, ete.

5 In the ficld of art and culture,
both sides will exchange art exhibi-
tions, dance/music ensembles theatre
experts, writers, poets and archaeo-
logists.

6. The National Museums and Lib-
raries in the two countries will
continue their cooperation in the ex-
change of art objects, books, publica-
tions and bibliographies.

7. Radio and Television organisa-
tions in India and Hungary will ex-
change cultural, scientific and sports
programmes.

8. Both sides will organise Alm
festivals in each other’s country.
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Persons of Indian Origin Repatriated (c) the steps taken to plug losses
from Vietnam in hired godowns?

*541. SHRI S. A. MURUGANAN-
THAM: Will the Minister of SUP-
PLY AND REHABILITATION be
plcased to state:

(2) whether some families of refu-
eops who are Indiansg but had been
ettled in Vietnam for a long time,
thave been repatriated from Vietnam
and are being settled in some States
of the country;

(b) whether Government  ha :
evolved a scheme for their propes
rchabilitation; ang

(c)y if so, salieni featureg thercof?

THE MINISTER OF SUPPLY AND
REHABILITATION (SHRI RAM
NIWAS MIRDHA): (a) Yes, Sir. 591
such repatriates have arrived in the
country Except for 4 families com-
prising 33 persons, who needed srme
assictance, the rest have gone to then
native places, mostly to Tamil Nudu
and some to Punjab and Mahaia<hitra.

(b) and (¢). Iy view ol the above,
ihe need for a rehabilitation scheme
has not arisen.

Foodgrains lost during Transit and
Storage

2488. SHRI SAMAR GUHA: wWill
the Minister of AGRICULTURE AND
IRRIGATION Dbe pleased to refer to
the reply given to Unstarred Qucestion
No. 75 on 8th March, 1976 regarding
foodgraing lost dur‘ng transit «nd
storage and state:

(a) tota] amounis in terms of
quantities and money incurred due
to losses of foodgrains in transit and
storage as staled in percentages of
0.88, 0.81, and 1.19 during the suc-
cessive years of 1872.73, 1973-74 and
1974-75;

(b) break-up of the figures of the
losses incurred by (i) F.C.I, godowns
and Central Warehousing Corpora-
tion godowns and (ii) hired private
godowns; and

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P. SHNDE): (a) Information
in regard to transit and storage losses
including voyage losses incurred by
the Food Corporation of India is as
under:—

(Qu.ntity Jakh tonnes)

"(Rs. crorcs)
Year Quartity  Value
1972-73 : 194 17:90
1973-74 . 2704 2346
1974-75 . 2:82 39°06

(b) Separate accountg of losses in
owned and hired godowns are not
maintained for the organisalion as a
whole Compilation of {he informa-
tion would be laborious and time
consuming,

{c) The following sieps are taken
to avoid losses in hired godowns:—

(1) The godowng that are hired
arc  examined and only such
godowns  which are icchnically
suitable [or proper preservadon are
taken on hire

(2) Pre-monsoon inspeciion of
godowns js carried out and repairs
undertaken to prevent leakage of
rain water

(3) Necessary dunnage is pro-
vided for storing of foodgrains in
the godowns to prevent damage due
to seepage and sub-soil water.

(4) Modern scientific pest control
measures are undertaken to check
the insect, rodent and bird trouble.

(6) Qualified and technically
trained staff are deployed for
periodical inspection and up keep of
foodgrains.
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Central Aig for Dairy Development

2498, PROF. NARAIN CHAND
PARASHAR: Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state:

(a) whether any financial assis-
tance has been given to the States
and Union territories during the last
thres years for Dairy Development
Bchemes through their own sgencies
or through the co-operative unions;

(b) if so, break-up of the financial
assistance to States and Union terri-
tories during lasi three years, year-
wise; and

(c) whether it ig proposed to ex-
tend this assistance to cover tihe
individual schemes launched or pro-
posed to be launched by the un-em-
ployed youth?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): fa) The Central financial
assistance for Dairy Development
during the last three vears to Siates
hag been given by way of block loans
and block grants for the entire State
Plan as a whole and as such the
finuncial assistance provided for the
Slate Annual Plan can not be related
to any particulur project or prog-
ramme The Statey in turn  have
utilised the central financial assistance
for Dawy Development cither depart-
mentally or through State Diury
Corporations and State Cooperative
Dairy Federations Unions However,
the Indian Dairv Corporalion, a
Government of India Undertaking has
given financial assistance in the form
of loans and grants for Dairy Deve-
lopment to the States covered under
the 618 WEP Project (Opecration
Flood) during the last three years. In
the case of Union Territories with
legislature fhe funds are released in
lump sum in accordance with Annual
Plan ceilings, which among other

g include dairy develop-
ment, Funds for Union Territories

54
without legislatures are made availa.

ble on the basis of the budget
provigions made.

(b) Since the Central financial
assistance iz passed on to the States
in block loans and block grant basis,
the break-up for dairy developmen:
cannot be indicatel separately, The
financial assistance given by the
Indian Dairy Corporataion under the
618 W.F.P. Project (Operation
Flood) to the Stataeg during the last
three years is given below:—

Rs. in lakhs.
1973-74 1192 .20
1974-75 744.83
1975-"6 1048 .82

(c) There is no specific proposal in
the central sector for extending
assistance to the unemployed youth
under Dairy Development prog-
ramme

Skow Procurement of Paddy due to
Accumulation of Stocks

2500, SHR1 K PRADHANI: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to sta‘e:

(a) whether due to the accumula-
tion of paddy stocks gl the procure-
ment centres in the districts of
Orissa the further procurement of
paddy is very slow;

(by whether the cultivatorg in-
tending to sell paddy cannot sell as
a result of that; and

(c) steps being taken to clear the
stocks accumulated there either to
buffer stocks or to some other central
godowns to enable the procurement
centres to function properly?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P, SHNDE): (a) and (b). No,
Sir.

(¢) The stocks of procured paddy/
rice are being continuously transferred
from the procurement centreg in sur-
plus areas tp suitable storage points in
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deficit areas of the State Besmdes, (w) s oy wY g At

rice offered for Central Pool is being forerrr-Forera feqr o ?
moved to other States ¥ fort -

T war o feww fow

famtor avorrg formrfor wi et siqrer #  Trwr-

- - gt (ot quo ¥o gWo W ):

2501. Tlo W¥HT qATCAN o : (‘.) e (‘.). @ fm g
wan feemfor sltC st welt 9 sy At 1975-76 § #Y§ WY wrary drorar
WA NG wrow Tl B T @
(%) 99 1975-76 ¥ AMEATE Fqr WTATR AYAATHT &Y @&aT  aqr  fAw

g fawrw faw (gewY) g grr
fafore a3 ag Frfor weared) forerdy w9
AT grg oy v, W) Lo

farerzor

1975~76 & @ TUHI ¥ L1 g Nifw
TS ATFTT FT AR agrsref fayaqr  (;vyEvdr
oty avs-  far )
AT FY 5T
gsT (W@ §IIT W)

1 2 3 4
WS AW —_— — o
waq 2 121 65 23 1
famre 3 36 18 _—
T . 18 193 70 11 8
gfearar : 19 477 25 81 0
fgurerer waw : 7 79 40 15 135
Grn‘{q-m'\—? . — — -
FARE 1 122 35 —
Lac — _ -
weq TR : 18 546 70 it 2,

HRTSLS 5 243 17 —
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1 2 3 4
w¥raT 3 115 03 27.52
L S . 4 374.22 80 05
THYTA . : 13 633,94 61.07
afsemTy 30 669.92 82 80
ELER:Et] . . 18 843.65 25.75
gfras qme . 6 453,395 100.615

T . . . 150 5210 855 553 325

World Bank Aid for Fishing Centres
in MP,

2502 SHRI G C DIXIT: Will the
Mmnuster of AGRICULTURE AND
IRRIGATION be pleased 1o state
whether the Worlg Bank has made
an offer to give money for the seiting
up of new fishing centres in Madhya
P1adesh?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): No, Sir.

Budget of Birla Insiltutg of Tech-
nology and Sclence, Pilani

2503 SHRI SHIVNATH SINGH:
Will the Mimster of EDUCATION
AND SOCIAL WELFARE AND CUL~
TURE be pleased to state-

(a) budget of Birly Institute of
Technology and Science, Pilani for
the years 1973-74, 1974-75 and 1975-
76, and

(b) sources of receipts and what
were the 1temg of expenditure during
these years?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF S NURUL HASAN): (a)
The Budget of Birla Institute of
Technology & Science for the years
1973-74, 1974-75 and 1975-76 15 as
follows —

1973-74 197 =74 1975-76

(Rs.1n lakhs) (Rs. 1 lakh Y(Rs m lakhs)

—

Recurning Expendituy e
Non-Recuriing Expemtu, ¢

Total Expendiw &
Less income from tuition fec. etc.
Final Budget—T otal

8452 9538 103" 57

350 19°89 400

. 88-02 11527 10757
. 47-12 44°42 4290
40°90 7085 64+67
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(b) The sources of receipt are:—

(i) Contributiong by the Birla

Group of Concerns and Donations.

(ii) Dividends and interest on in-
vestments.

(iii) Tuition fees.
(iv) Ford Foundation grants

(v) Developmental grants by the
University Grants Commission

The items of expenditure are:—

(i) Staff salaiies and allowances,
(1) Workshop & Laboratory

(iij) Games.
(iv) Examinations.

(v) Library.

(v1) Scholarship. Fellowships, Free-
ships & Students Aid.

(vii) Meetings
{viii) Medical Expenses.

(ix) Visiling Professors

(x) Repairs and Maintenance.
(xi) Postage & Contingencies.
(xii) Electriaty & Water,
(xiii) Registration & Admissions,
(xiv) Hoste] expenses.

(xv) Research Expenditure.
(xvi) Miscellaneous Expensges.

Central Offices functioning in QOld
puildings in States

2504, SHRI BHAGIRATH BHAN-
WAR: Will the Minister of WORKS
AND HOUSING be pleased to state:

(a) whether most of the Central
Officeg functioning in different Statea
are housed in rented or very old
buildings and Government are incur-
ring larger expenditure by way of
their rents and repairs than that
would be involved An constructing
new buildings; and

APRIL 26, 1978
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(b) it so, whether Government
propose io construct their own office
buildings there?

THE MINISTER OF STATE IN
THE MNISTRY OF WORKS AND
HOUSING (SHRI H, K. L, BHAGAT):
(a) and (b). The information ig being
collected and will be laid on the
Table of the House.

National Housing Policy

2505, SHRI NOORUL HUDA: WwWill
the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) recommendations of the Work-
ing Group, constituted by the Gov-
ernment on evolution of National
Housing Policy; and

(b) whether Goverirment have ae-
cepted the same?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSENG (SHRI H. K. L. BHA-
GAT): (a) The working Group has
not yet submitted its report to the
Government,

(b) Does not arise.

farmin ST oty wabrmat &
foq tws ¥

2506. WY ¥1W I FHAMT :
FT Pretr TSt TEAT 4R gl
wal qg 4ATA #) 3T Fvq fa@ -

(¥) 7= =54 fawi foq vTour &
fagam g fmFa shadi ¥ fag
dfgs a7z wAtg 9T § § "W Ao
1973, 1974 T 1975 & =
FREM AT, 001 A AR A faawT
aa fearemar | w
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(™ ¥ @oere ¥ T fraw
fawety UF o Sfed ® S
war frolt  wfesrt & Qo &I
T ?

fivrr wilt W wER@ WARA
gt geglr  frart ¥ el (o
wifrr Fam )

(%) warwr wearor faam™r & Syasy
g & WA, WNTeE, AT,
Tafrrm 2t faga w1 S Ay 791
# faawr 0 aafedi & fad go "o
#\ fawain safwedi & fod weamsl
#Y AWIT Feuror faawr T 1973,
1974 WX 1975 ¥ &Y wf worfaat
ATx T wE g -~

% ga<ifer
g

1973. . 17,76,488

1974. ; 33,01,121

1975. ; 52,59,325

(@) & &= =&f & 3,950
fawain wfwdi st orme feamar
war, fags @ 146 Fadw aafeq ¥
i awe aun foit wfkeEt #
QEETTR 91 5% Q8 syfenat &Y werr-
AN, A ITeew A4 §

Cost of Cultivailon of Sugarcane and
Yield

2507. SHR1 R. LAKSHMI NARA-
YANAN: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleaseg to state the cost of cultiva.
tion of sugarcanc and its average yield
per acre during the last three years,
State-wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): Under the Comprehengive
Scheme for studying the Cost of
Cultivation of Principal Crops launch-
ed by this Ministry, sugarcane was
taken up for study during 1973-74 in
Maharashtra, Tamil Nadu, Punjab and
UP During 1974-75, the study was
repeated in Maharashtra, UP. The
analysis of the data on cost of culti-
vation/production of sugarcane grown
on the sample holdings during 1973-
74 in Maharashtra and Punjab is
nearing completion and reports on
cost of cultivation production of
sugarcane in these States are being
prepared. The 1973-74 data for Tamil
Nadu and U.P, are being processed.
The data for 1974-75 are still being
compiled by the agencies implement-
ing the Comprehensive Scheme in the
concerned State; part of the data have
been received and are being process.
cd.

A Statement showing the State
wise average yield per hectare of
sugarcane during the last 3 years is
enclosed.
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Statement
Average vield of Sugarcanc (gur) in Major States 1972-73 to 1974-75
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1972-73  1973-74  1974-75 (kgs/hactare)
AnlhjaPrale;h 8,248 8,287 8,250
Assam . . . 3,927 3,829 3,752
Bihar . . 3,539 3,715 3,957
Gujarat . = 7415 5,016 4,900
Haryana . . 4,412 3,961 3,667
Karnataka . 8,117 7,813 75175
Kerala . 5»128 S:400 5:"74
Madhya Pradesh 2,640 2,66% 3,021
Mihaiashna 8,082 8,502 10,901
Orissa 6,516 5,918 65023
Punjab 43576 5,277 55000
Rgajasthan 3:976 1841 45232
Tami! Nadu 8,657 10,5481 LIt
Utta; Prade«l 45337 4s127 4s107
West Bengal 50,55 5,252 55800
all India 5,206 52244 §:165

Rules Regulating the duration of De-
barment from Allotment of Quariers

2508, DR. H. P. SHARMA: Wil
the Minister of WORKS AND HOUS-
ING he pleased to state

(a) the number of Government
servants who were debarred during
the last three years from allotment
of Government accommodation due
to (i) sub-letting theiwr Quarters and
(i) refusal of allotment of Quartars
separately for (i) more than six
months (ii) more than one year and
(iii) more than one and a half years
in both the above cases, type-wise;

(b) whether there are apecific
rules regulating the duration of de-
barment from the allotment of

Quarters due to sub-letting and due
to refusal of allotment, if so, the main
features thereof; and

(c) whether after the expiry of
the debarment period the incumbents
are listed in waiting lists category-
wise?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI H. K. L. BHAGAT):

(a) A statement is attached.

(b) In the case of sub.letting, un-
der the rules, debarment may be for
a period not exceeding 3 years. In
cases of refusal of allotments, the
period of debarment i one year for
an officer who iz not an allottee of &
Government residence and, in the case
of an officer who is already occupy-
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ing Government resiience of a lower
1ype, for the remaining period of tihe

allotment year,

Written Answers 66,

(c) Names of®such officerg are in-

cluded in the waiting listg
they dpply afresh,

Statement

only f

Statement showing the number of Government officers (type-wise; deb.
arred from Government accommoda® tion on account of sub-lething duriag
the last three years.

Number of ufficers debarsed
Type
Forone Fortwo For three
year years years
I . 9 18 86
1 2 42
II1 2 1 4
v
v . 2
VI
VIl
VIII
Total 14 21 137
Number of officers debarred on accuunt of refusal of allotment.
For' one  For more
Type year than one
year
1 . 15131
11 . 889 30
111 R 504 402
v . 1,450 608
v 3r 3
VI .
Vil
VIII
Hostel 287
Total 3,161 2,174

—r———
425 1.S—3
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Distribution of Lang reclaimeg from cultural land for distribution among
Ravines the growing agrariap population; and

2509, SHRI RAM PARKASH: Will
the Minister of AGRICULTURE AND

IRRIGATION be pleased to state:

(a) whether on the recommenda-
tion of the Central Ravine Reclama-
tion Board, four pilot projects for
reclamation were launched in the
Fourth Plan to release more agri-

(b) i go, its progress, State-wise?

THE MINISTER OF STATE IN
THE MENISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) Yes, Sir.

(b) State-wise progress is ag un-
der:—

(Area1n Hectares)

Area reclaimed
$1. No. Name of State Area allotted
Agricultural Non-
land agricultural
land
1 Uttar Pradesh 1194°57 521°20 112799
2 Gujarat 1709 00* 690°00
asthan 547-20 1000° 00 12-82
% 5. (by sucticn)
.{_
¢ 166" 0(
earmar or
East Bengal
Refrgees)
692'00 6800 150

4 Madhya Pradesh

*Out of this 1319 hec. are privately owned.

A% W=

2510. st awaswe frift :  am
git o fawd ol 72 7.7 B o
it fE #1r e & P Af 9=
A gF R A W ?

Fla i Frad e # 3v
s o S enefey) - w0 s wrEw
T F W o7 o1 weaw Ag) £

Screening of Text Books in Tamil
Nadu

2511, SHRIMAT] PARVATHI
KRISHNAN: Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state:

(a) whether Government have
taken a decision to screen text hooks
in Tamil Nadu; and

(b) if so, facts thereof?

THE DEPUTY MEVMISTER IN THE
MINISTRY OF EDUCATION' AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
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ARVIND NETAM): (a) and (b). The
Government of Tami} Nadu have
taken a decision to screen “textbooks
published by the Tamil Nadu Text
books Society. They have constituted
a Committee consisting of four mem-
bers to review the textbooks. The
review is expected to be completed
soon. Action will be taken based on
the report of the committee. The
Department of Textbooks of the Na-
tionsl Council of FEducational Re-
search and Training undertakes as
part of their normal fanction evalua-
tion of textbooks used in different
parts of the country, They have eva-
Juated the textbooks prepared by
the Tamil Nadu Textbooks Society
also. These evaluation reports have
been given to the concerned authori-
ties for necessary action,

Whole Wheat Bread

2512. SHR]I G. P. YADAV: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether bread made out of
whole wheat is more wholesome and
expected to be priced less than the
one made out of polished wheat; and

(b) if so, whether Government
have any scheme about such breads?

THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNASA.-
HEB P, SHINDE): (a) and (b).
Whole-meal bread is more nutritious
and would be slightly cheaper, It
has been produced on experimental
basis by Modern Bakeries, The pos-
sibility of introducing brown bread
in Delhi is also under consideration.

New Sugar Factories starteq during
19731976

2513. SHR]I K. SURYANARAYANA:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) number of new gugar factories
set up during the years 1973-74 and
1975-76 in wvarlous States with their
names;

(b) costs of the plant machinery
and other civil works geparately and
the capacity of each unit; and

(c) units benefited under the recent
new incentives offered by Government
to new factories by their order dated
the gth December,, 18757

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRIy SHAH-
NAWAZ KHAN): (a) 20 during the
sugar years 1973.74 #o 1975-76. A
statement giving the names of these
factories and the capacity of each is
laid on the Table of the House, [Plac-
ed in Library. See No. LT-1070/76.]

(b) the information hag been calle
ed for from the factories and will be
laid on the Table of the House,

(c) No claim has reached the stage
of sanction so far,

WAET o Fyrar ¥ & fod
Tront w farefre egrear

2514, W' QWA WAl ¢ A
qE A B¢ B4 wT Fr

(%) w1 ¥=x@ wiwe fufesw
ol F qaEx w¢ agoaw ¥ & fay
T YR ®Y qAF A e wyi-
Ty 98§ & ; AR

(@) afr g, ar a§ 1973-74
qqT 1975~76 ¥ ¥ WaroA ¥ fad
@ W %1 fadi-faeat gaude £
E?
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fror oltc vt weary swpra
ust deghy formt ¥ gedft (e
wehee haw): (%) W% (7). “wowdw
qfeqst o w{em” ®F QAT ¥ wAwia,
&7 gLy, wfew mrefie @ aReg
we frefeat qc wor gowdi/ew
@y ki ®, 57 9w gheaai 7
I v ¥ oY x94T & qrare a1
fearr agras ¥ § 1| gTwiT OF gar
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mi‘fﬂvmdhd'&hﬁ
wrde dwr & Fawit o7 Prere vk &
fa wTree & wrare e feefie agraa
ot &

I Tt & gRdw 1973~
74, 1974-75 W4T 197%76 ¥
o fefew wedt o & ot feeta
ggaar €Y EWX Aror PRIV W
1

™
R qIq ¥ AT 1873-74 1974-75 1975-76
s

1 2 3 4 5

L300 ®r qr

1w 38,000 35,000 —
2 waa : . 32,072 - 25,000
3 fag . . —_ 20,000 50,000
4 AT . . . 27,000 45,000 85,000

5 fewraw g3 . - 13,025 —
6 I WIT FeAIT . —_— —_ 30,000
7 ®qRF 20,480 5,000 25,000

8 F= 21,000 20,734 --
B HET SR 25,000 28,000 1,64,775
10 wWerasg " 84,000 64,500 65,000
11. R4F . : —_ —_ 4,500
12 "W . . 1,500 15,000 30,000
13 7@ . . . 25,000 _— 1,00,000
14 T ¥qT : . 15,000 70,000 40,714
15 afeaerarg ] . 6,526 97,500 42,344
16 SuTIRW 37,321 50,000 56,017

17 <gfvwq s p

50,000 10,006,000 p——
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vyl fenmr ot fetalt e

2515 ot AW WX TM ;W@
gix shte grufe AR 7g Tak R o
vt fe

(%) wrgfee faamr ¥ fudet #
e fewft wad W ot W
1973-74 WX 1975 § §7 WraTsi A
Wi ¥ fad fieerdt woar 3 s @y
W

(@) 927 wmtwai qx afy «f
gw fraar af fear e vgr R 7

gfr it grafw Wt (st o
frwret firwef) : (%) 31-3-19758%, 1@
fawr & Praaw & wdrT Sy WX
wafcer ¥ 2t wo-fawT T gl wrew
qft frmr &7 o W g
ferwr weforrer | G ferwATt ot Frdaw ww
1-4-1975 ¥ fow darem & gl
wxfearum) 1973-74 WX 1974~
75 ¥ ¥ T o Pt g @R

w3 s %Y wrar frefafes & —
Tl® o ww W =
(*re waat &)
e gl Wl
fama, fowa,
qat  qRYe
1973-74 91.25 278.27
1974-75 174.19 944, 40
(wafw)

sa¥ werar, g aar freew
weifrdwre wr g frdarr do aeat,
wrgrr 3 ofr Ry &, Sfirr 1 1wl
off v ¥ 1

74

(@) faodr ote « & Yo o
At Breit o1 Proweer S oz fear
aar ofew wf % fear i B

Pt (wrfwrzer fesrer on v wfiverdr
¥ swiwg wfw) oo Wy
feqx frdwmor @ yT

foear qar g w ¥ —
wy
1970~71 150,23,000
1971-72 . 145,06,000
1972-73 . 133,92,000
1973-74 111,66,000
1974~75 141,35,000

Cost analysly of wheat prodmctiom

2516, SHRI RAGHUNANDAN LAL
BHATIA: Will the Minister of AGRI-
CULTUE AND IRRIGATION' be
pleaged to state:

(a) whether any cost gnalysis of
wheat production has béen made by
the Central Government in Punjab;

(b) if s0, facts thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) Yes, Sir,

(b) A statement showing estimates
of cost of cultivation per hectare, cost
of production per quintsl and related
data in respect of wheat in Punjab
during the years 1870-71 to 1874-75
generated under the Comprehensive
Scheme for Studying the cost of Cul-

tivation of Principal Crops ia enclose
ed,
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Estimates of Cost of cultivation per hectare and cost of production
Quintal of wheat in Punjab during 1970-71 to 1074-75. i

Cost of Cultivtion

pu(!ie:tjm 1970-71 1971-73 1972-73 1973-74 1974-75%
Ax 815-54 95796 873+61 1105.92 135548
Az . . . 85897 1020" 10 960-64 1209°04 1433*32
n 1491°13 1597-69 1517°77 1863-16 242544
[ S . . 165459 176925 1650 54 2037°14 266865
Cost ;‘figgsldzlrcggn per
Al . . . 27°07 29°02 3281 3688 3912
Az 2844 31°37 36765 41-08 42°00
n . . 5434 53'22 61°24 6733 7875
C 61-04 5971 67°10 74°34 87-76

Notes: 1. Cost of production per
quinta] is obtained by dividing the
cost of cultivation per hectare (net of
the value of by-product) by the yield
per hectare.

2 Cost A-1 pertaing to the paid-
out costs or expenseg incurred in cash
and kind on material ipputs, hired
human labour, bullock and machine
labour (both hired and owned) etc,
When rent for leased-in land is added
fo cost A-1, one gets cost A-2 i.e., paid-
out cost of a tenant cultivator. Cost B
is obtajned with the addition io Cost
A2 of imputed rental value of owned
land and interest on owned fixed capi-
tsl, and total cost, ie, Cost C, with
the further addition of the imputed
value of family labour,

3. The above cost estimates are
based on the data collected by the
Punjab Agriculfural University,
Ludhiana under the Comprehensive
Scheme for studying the Cost of Cul-
tivation of Principal Crops launched
by this Ministry.

*Provisional.

F.CL to buy Maixe and Bajra at sup-
port price fixeg by Centre
2517. SHRIMATI ROZA DESH-
PANDE:
SHRIMATI PARVATHI
KRISHNAN:

Will the Minister of AGRICULTURE
!:Né) IRRIGATION: be pleased to
state;

(a) in how many States F.CI has
entered the market to buy maize and
bajra at support prices fixed by the
Union Government; and

(b) what is the total procurement of
maize and bajra by F.CI in 1975
and 1978 so far?

THE MINISTER QF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P, SHINDE): (a) As a mea-
sure of price support the F.CI. is
purchasing these greins at procure-
ment priceg in the States of Andhra
Pradesh, Haryana, Himachal Pradesh,
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Karnataka, llldhy. Pradesh, Punjab,

Rajasthin, Uttar Mamnipur
.mm.umonmmyozcmm.

(b) During 1975, the total procure-
ment of maize and bajra by F.CL was
19208 tinnes and 81 tonnes respec-
tively.

In 1976, as per information avail-
able upto 22nd April, the F.CI. has
procured 11880 tonnes of maize and
234 tonnes of bajra,

Amendment of Indian Forest Act

2518 SHRI JAGANNATH MISHRA.:
SHRI K. LAKKAPPA.

Will thie Minister of AGRICULTURE
AND IRRIGATION be pleaseq to
state:

(a) whetlrer the Central Govern-
ment have asked the State Govern-
ments to adopt draft resolutions for
amendment of Indian Forest Act; and

(b) il so, response from the State
Governmr ents?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL)* (a) Yes, Sir.

{b) The resolution has, so far, been
adopted by Haryana and Bihar legis-
latures

The Chief Minister of Meghalaya,
Manipur, Rajasthan and West Bengal
are taking steps to introduce the re-
solution jn their State Assemblies
The Chief Ministers of Gujarat,
Andhra Pradesh and Karnataka do
not favour the proposal.

The Chief Minister of Maharashtra
has sugypested enactment of g model
Indian Forest Act which the S'ates
could adopt with modificationg to suit
loca)l conditions.

Replieg from others are awaited.
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Bea Erosion in the States of Kerala
and Orisa,

2520. SHR] B. V. NAIK-

Will the Minister of AGRICULTURE
AND IRRIGATION bhe pleased to
state

(a) whether sea erosion is only a
localised phenomenop in the States of
Kerala gng Orissa;

(b) if ro, reasons therefor and the
physical bagis on which thig conclu-
sion is based; and

(c) if anewer to part (a) above be
m the negative, what steps Govern-
ment contemplate to coll:cl data re-
garding sea erosion from all over the
Indian coast line in all the maritime
States?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATTION (SHRI KEDAR NATH
SINGH): (a) to (c). The cost ine of
India extends for a length of about
5,700 km. and from the information
received from the States, erosion
occurs along the coast in patches in
a number of Stateg including Orissa
but the problem of sea erosion ig seri-
ous and widespread only along the
Kerala coast where fabout 320 km
out of the total length of 560 km are
affected, As yet enough is not known
about the precise nature and contri-
bution of wvarious factors leading to
sea erosion but it is believed that the
coastal erosion is due to the material-
encrgy imbalance caused by various
forces, both natura] and artificial, in
action on the coast Government of
India have set up a Beach Erosion
Board to conduct a comprehensive
study of the coastal erosion processes
in the enlire country and the measures
required to tackle the problem on a
scientific and coordinated manner. The
Board has organiged a coordinated
programgne of collection, compilation
and evaluation of data relating o
various natural] phenomen and coastal
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procesges as well as made arrange-

ments for carrying out m" -
vestigations, studies, research ete, E&'

a better appraisal of the gea-erosion
problem.

Permission for Sale of Housey in Dol

o521 BHRI P, M. MEHTA: Wil the
WORKS AND HOUSING
be pleased to state:

(a) number of gpplicatiung reccived
by the Land and Development Officer
New Delhl for grant of permissiop for
sale of buili houses under Section 27
of the Urban Land (Celling and
Regulation) Act, 1976; and

(b) numbper of permissiong granted
so far?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI H, K, L. BHA.
GAT): (a) 157,

(b) Nil

Use of Forest Wealth

2522, SHRI VAYALAR RAVI:

Will the Minister ot AGRICUL-
TURE AND IRRIGATION be pleased
to state;

(a) whether only 10 per cent of
the forest wealth in the country is
being utilised; angq

(b) it s, how do Goverrment pro-
pose to propagate the proper use of
foresty without destroying them?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): () and (b). The necessary
information is being collected from
the Stéke Governments and will be
placed.on the table of the Lok Sabha
in due course.
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Sypoly or Poolgraing to Gujarat

2528, SHRI ARVIND M. PATEL:
SHRI VEKARIA:

Will the Minister of AGRICULTURE
AND IRRIGATION 'be pleased to
state:

(a) quantum of foodgreins supplied

to Gujarat State during 1974-76 and
1975-76; and

(b) demang of foodgraing sent by
the Gujarst State for the saig period;
and whether it was met fully?

THE MINISTER OF STATE IN
THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI ANASA-
HEB P. SHNINDE): (a) and (b)
Against the demand of 2100 and
10.23 Jakhs tonneg of foodgraing recei-
ved from the Government of Gujarat
for the year 1874-75 and 1975-78 re-
spectively, the supplies of foodgrains
made to the Staie Government from
ithe Central Pool during the said
period were of the order of 8.19 and
4.81 lakh tonnes respectively,

Allacations of foodgrains are made
to the various States on s monthly
basis keeping in view the overall
availability in the Central pool, the
relative needs of the States market
availabilities and other relevant
factors so as to meet the reasonable
Tequirements of their public distribu-
tion system. Since August, 1975 the
Gujarat Government have themselves
considerably reduced their demand
of wheat and coarse grains,

AHernative to D, D.T. for Grain
Storage

2524, SHRI M. RAM GOPAL RED-
DY: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether any alternative to
D.D.T. for grain storage Ims heent
suggested to the Government; and

(b) if so, broad features thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
IRRIGATION (SHRI ANNAS-
P, SHINDE): (a) and (b)
DD.T, is not 'ubed in the godowns of
public agencies like Food Corpora-
tion of IndiafCentral Warehbusing
Corporation for preservation of food-
grains. Various safer chemicals iike
Pyrethrum, Malathion etc, are used
lor prophylactic treatment,

Famlilies from Bangladesh
relplﬂlum !: India

2525, SHRI AMBESH: Will the
Minister of SUPPLY AND REHABI-
LITATION be pleased tp state
number of families from Bangladesh
rehabilitated in India after the
formation of Bangladesh and places
where they have been rehabilitated,

THE DEPUTY MINISTER IN THE
MINISTRY OF SUPPLY AND
REHABILITION (SHRI G. VENKA-
TSWAMY): None of the families of
Bangladesh have been rehabilitated
in India as they are Bangladesh
nationals and therefore not eligible
for rehabilitation in India.

Operation Research Project in
Villages

2526. SHR1 RAJDEO SINGH: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to stale:

(a) whether harijans in a Delhi vil-
lage are beneficiarieg under an Opera-
tion Research Project launched by the
Indian Agricultural Research Insti-
tute; and

(b) whether Indian Agricultural Re-
search Institute propose to gelect some
more villages in some Stateg whose
soilg are of poor quality?
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THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAE-
NAWAZ KHAN): (a) Yes, Sir. The
Indisn Agricultural Research Instit-
tue has started an Operational Re-
search-cum-Integrated Area Deyelo-
pment Project in 4 Delhi "m“”*iml

one of the villages there is a 8
for marginal farmers who

have been allotted one acre of land
each, The majority of these farmers
are Harijans and they are being bene-
fiitted by this project.

(b) The Indian Agricultural Re-
gearch Institute has no pro_posal at
this stage to select some villages in
some States other than Delhi whose
soils are of poor quality. But a wil-
lage with problem-soils has been
gelected in Delhi territory and work
has already been started,

‘World Bank Lean for Farm Uplift in
West Bengal

95927. SHRI RAM BHAGAT PAS-
WAN: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether World Bank has offered
any loan for uplift of farming in West
Bengal; and

(b) if so, facts thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) and (b) An
International Development As-
sociation assisted Credit project has
been sanctioned at a total cost of
%459 million (Rs, 47 crores) with IDA
assistance of $35million (Rs.27.2
crores) for West Bengal. The project
area cover the districts of Hooghly
Burdwan, Nadia, Mushidabad, Malda
and West Dinajur. The project con-
sist of construction of 18,000 shallow
tube-wells, 300 deep tubewells (200
for minor irrigation groups and 100
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for minlor irrigation Corpoation)
with land development and fleld
channels, completion of 600 partly
constructed river lift hrrigation and
deep tubewellg including land deve.
lopment and field chanels. The project
also provides for the development of
3 regulated markets and setting up
200 agro-service countries. The project
also provides for technical assistance,
scholarship, for staff and acquisition
of equipment for the Water Board
and the Engineering Directorate of
the Depariment of Agriculture of
West Bengal.

Major River Valley Projects in Orissa

2528, SHRI SHYAM SUNDER
MOHAPATRA: Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state:

(a) which are the major river val-
ley projects sanctioned for Orissa in
the ensuing Plan Period;

(b) how many have been cleared by
the Government of India; and

(c) amount earmarked for them
during the year 1976-77?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH): (a) to (c). One new major
scheme namely Rengali multipurpose
project has been included for execu-
tion in the Fifth Plan period. Stage I
of the Project which envisages con-
struction of Rengali Dam for flood
control and power generation has
been sanctioned in June, 1873, while
project report for Stage II which
envisages irrigation benefits is yet to
be submitlied by the State Govern-
ment,

The State Government have sent up
proposals for the following new
major/multipurpose projects:—

(i) Upper Indravat{ Stage I
(ii) Upper Kolab
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(i) Bagh
(iv) Bhimkund

(v) Harbhangi
(vi) Badanala

These are under exeminstion in
the Central Water Commission and
will be considered for implementa~
tion as and when these have been
found to be technically feasible, eco-
nomically viable and resources are in
sight for their construction,

The proposed outlay on major pro-
im in Orissa in 1976.77 ig as fol-
ows:—

(Rs. io lakhs)

(i) Mahanadi D¢ 1ta (Continuing
scheme) .

500
(ii) Salandi (Continuing scheme) £33
(iii) Rengali (Continuing scheme)
(Irrigation share of cost of 190
dam).
Total T
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Food Production and Irrigated area

2531. DR, K. L. RAO: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) irrigrated area and the quantum
of foodgrains production during 1950
and in latest posilion in this regard
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(b) in assessing food praduction,

whether these ﬂm are arrived at

separately for irrigated 'areag and for
non-irrigated areas; ang

(c) if not, whether actual production
is different from the assessed one and
if 80, to what extent the actual figures
will be difficrent from the calculated
ones?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL) : (a) Total jrrigated area
under foodgrains in the country dur-
ing 1950-51 was placed at 18.3 million
hectares and the total production of
foodgrains, at 550 million tonnes.
During 1872-73, the area irrigated
under foodgrains has been placed at
30.9 million hectares, Figures for
later years have not become available.
The estimate of production of food-
graing during 1974-75 is 101.1 million
tonnes.

(b) and (c). The present procedure
is to obtain the production of a crop
as the product of its area and per
hectare yield. The per hectare yield
is based on crop cutting experiments
by the random sampling technique,
‘The procedure of crop cutting experi-
ments provides for a selection of a
sufficiently large number of fieldg for
each crop from each taluka/revenue
inspector circle and is thus expected
to represent the proportion of irrigat-
ed and unirrigated areas adequately
in the sample of fields. The scale of
sampling for individual crops is suffi-
ciently large to provide estimates of
average yield at the all-India level
with a margin of error of 1-2 per cent
in most cases.

Sheep Breeding Farm

2532. SHRI DHAMANKAR: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) number of sheep breeding farms
in the country and their Jlocation
State-wise;
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(b) steps, if any, taken 4¢ raise a
large gtock of pure.breg exotic
within the country to save valuable
foreign mhmse md‘upahu. on
their air lifting; and

i

clippers' from varlous States'in gheat-
ing exotic gheep?

THE DEPUTY MINISTER IN THE
MINISTRY ©F AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) There are 90 Sheep
Breeding Farms in the country in-
cluding 7 Sheep Breeding Farms set
up with assistance from Government
of India by Government of India in
some of the States and one Central
Sheep Breeding Farm. A statement
showing State-wise allocation of
sheep farmg which includes the smal-
ler state farms is laid on the Table of
the House. [Placed in Lfbrary. See
No, LT-10702/76.]

(b) Government of India has taken
steps to establish large Sheep Breed-
ing Farms in various States in order
to provide good quality sheep of
exotic breeds. During the Fourth
Plan, g large Central Sheep Breeding
Farm has been set vp at Hissar with
the collaboration of Government of
Australia for the production and meet.
ing the requirements of Corriedale
Rams. The farm has started distri-
bution of Corriedale Ramg to vari-
ous States,

During the Fourth Plan period, it
was proposed to set up 7 large Sheep
Breeding Farmg in different States in
order to produce good quality stud
Rams, with the pattern”vof assistance
ol 75 per cent grant and 25 per cent
loan. So far, 5 schemes for the estab-
lishment of farms were sanctioned in
the States of (i) Jammu and Kashmir,
(ii) Uttar Pradesh, (iii) Rajasthan
where Mering sheep are being reared
and (iv) Andhra Pradesh and (v)
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It is also proposed to set up two
more large sheep breeding farms on
similar lines in the States of Hima-

have Rambouillet and
sheep as a nucleus. In additions two
more lange sheep breeding farms one
each in the States of Mahsrashtra and
Gujarat in private seclor and joint
sector respectively have been estab.
lished. These farmg ave rearing Pol-
warthg and Merincs,

Thug when all these farms are fully
developed, we will be in a position
to produce the desired number of
rams of exoflc breed which will
lower the imports and save foreign
exchange and expenses on airlifting
of sheep,

(c) Establishment of sheep breed-
ing farm is as per plans and is on
scientific lines,

State officials have received train-
ing in shearing of exotic sheep under
UN.DP. Project—Sheep and Wool
Development in eight States from
1988 to 1975. From 1072, Central
Sheep Breeding Farm at Hissar has
taken g tadk to train the State per-
sonnelg in shearing of exotic sheep,
The training is imparted every year
where g Jarge number of trainees from
various States are trained.

Ban on Prmduoiion of Methyl
Parathion

2334, SHRI BASHWESHWAR NATH
BHARGAVA: Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state;

(a) whether Government have de-
cided to ban manufacture of Methyl
Parathion in the country as it is a
very high toxic pesticide;

(b) if s0, whether instructions have
been izsueq to manufacturers to stop
further production of Methyl Para-
thion and to lquidate existing techni-
cal and formulated stocks; and

(c) if =o, facts thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAY:
PATEL): (a) The Registration Com-
mittee constituted under Section 5 of
the Insecticides Act, 1868, have decid-
ed that in view of its high toxicity it
would not be safe from the point of
view of risk to human and animal
life to permit the use of Methyl Para-
thion for plant protection purposes.
However, in view of the time requir.
ed for educating the farmers in the
use of gafer substitutes and also in
making available such gubstitutes in
adequate quantities, it has been decid-
ed that the use of this pesticide should
be allowed upto 31st March, 1977, after
which it should be banned.

(b) and (c). The Registration Com-
mittee have issued instructions to the
basic manufacturers and the formula-
tors to take necessary steps to give
effect to the above decision to phase
out the pesticide by 31st March, 1977.

Clearance of Foresty in Andaman and
Nicobar Islandg

2536, SHRI VAYALAR RAVI: Will
the Minister of AGRICULTURE AND
TRRIGATION be pleased to state:

(a) whether Government haVe clear.
ed the forests departmentally for the
last two yeare in Andaman and
Nicobar islands; and
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(b) if g0, extent of gdditiona) profits
earned?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
TRRIGATION (SHRI PRABHUDAS
PATEL): (a) Yes, Sir. Government
have cleared forests departmentally
for natura] regeneration, raising plan.
tations of teak, padauk and oil palm,
and for re-settlement of displaced
persons. Programme of clearance of
forests for settlement, has, however,
now been susgpended.

(b) The information is being col-
lected and will be laid on the table
of the Sabha.

Closure of Offices of Marketing Ins-
pection Directoraste in Keraly

2537, BHRI VAYALAR RAVI: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Marketing Inspection
Directorate has closed their few offices
in Kerala, despite the fact that Kerala
produced the largest quantity of
spices; and

(b) if eo, reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) and (b). The
Directorate of Marketing and Inspec-
tion has closed only one sub-office ati
Tellichery in Kerala recently, because
there wag not adequate grading work
at the centre to justify continuation
of the staff at the centre. Black pep-
per was the commodity graded under
Agmark at Tellichery. The quantity
of pepper offered for grading under
Agmark at Tellichery centre declined
from 2527 tonneg in 1967-68 to mere-
ly 129 tonnes in 1874-756. Further,
during April, 1975 to December, 1875,
there was no grading work at the
centre.
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Wagons carrying F.CA. Foodgrains

2538. SHRI SAMAR GUHA: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to pefer to
the reply given to Unstarred Question
No. 76 on the 8th March, 1876 regard-
ing wagons carrying F.C.I. foodgrains
and gtate:

(a) whether all these wagons have
been subsequently traced and al) the
foodgraing recovereq either at stations
bookeqd to or diverted to; and

(b) the amount in terms of money
involved therein?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P. SHINDE) : (a) and (b) Nog
all the balance missing foodgrains
wagong pertaining to the years 1873—
75 have since been connected. The
process of linking unconnected wag-
ons received with missing wagona
claimed for, is continuing. At present
3131 unconnected wagons/consignments
are on hand as against claims for
2745 missing wagons/consignments,

The amount involved is estimated
at Rs. 6.04 crores, approximately,

Livestock Census

2539. PROF NARIAN CHAND
PARASHAR: Will the Minister of
AGRICULTURE AND IRRIATION
be pleased to state:

(a) date when the livestock census
was last held in the country;

(b) live stock population and com-
parative figures State-wise with
figureg of the previous census; and

(c) whether any steps have been
taken to analyse the causes of marked
dmreue/increas. of live stock in cer-
tain areas?
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THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL) : (a) The last quinquennial
livestock census was conducted in
1972 in most States with 15th April
1972 as the date of reference. Due to
administrative and orgsnisational
difficulties, the date of reference was,
however, different in a few States
viz.,, 30th September, 1972 in Hima-
chal Pradesh, 15th November, 1972 in
Jammu and Kashmir, Karnataka and
Meghalaya, December, 1972 in Mani-
pur and 1st March, 1874 in Tamil
Nadu,

(b) A statement giving State-wise
number of livestock according to 1872
and 1988 livestock censuses is enclos-
ed.

{(c) A comparison of estimates of
livestock numbers based on 1972 cen-
sug with gimilar estimates for 1066
census did not reveal any marked
variations at the State level.

Statement

Estimates of Livestock number ac-
cording to livestock census conducted
during 1972 and 19686.

(thousards)

Total Livestock
State

1973 1966
1 2 3
Andhra Pradesh 33064 31595
AI'. m . . . 8002 3457
Bihar ) : 27946 28655
Gujarat , . . 15098 14338
Haryana . . 6289 5528

Himachal Pradesh . 4702 4201

Jammu & Kashmir . 4285 4079
Karnataka . . 21965 20486
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I 2 3
Kersla . . 4936 4641
Madhya Pradcsh, . 39989 38478
Maharashtra | . 26361 25449
Manipur . . so7 444
Meghealaya . 760 691
Nagalard ., . 338 a1s
Orissa . . 17568 16422
Punjab 5 . 8646 7481
Rajasthan . . 38878 37475
Tumul Nadu . 23433 24569
Tripura . . 738 81z
Uttar Pradesh . 49233 49972
West Bergal . 19085 19266
Umon Terntones . 1559 857
All India 353379 344110

Note: 1966 census figures for all-
India are exclusive of figures for
Arunachal Pradesh,

Krishi/Udyan Pandits

2540. PROF, NARAIN
PARASHAR: Will the
AGRICULTURE AND
be pleased to state:

(a) whether any publication has
been brought out by the Government
on the work and achievements of the
varioug Award Winners like Krishi
Panditg end Udyan Pandits in the re-
cent years;

(b) if o, names of these publica-
tions brought out during the 1ast three
years; ang

(c) if not, whether such publications
are proposed to be brought out in the
book-form in varioug languages?

THE.DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS

CHAND
Minister of
IRRIGATION
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PATEL): (a) Yes, leaflets are brought
out in respect of winners of Krishi
Pandits, Udyan Pandits and Gopal
Raina on year to Yyear basis.

(b) 1. Winners of All India Crop
Competitions 1874-75.
2. Udya, Pandit 1973-74 and
1974-75.

3. All India Milk Yield Com-

petitions Gopal Ratna Award
1974-75,

(c) Proposal to bring out these
leaflets in book.-form, in Hindi and
English will be considered.

Regarding publications in various
Janguages, it is left to the State De-
partments as they have their own
State Agriculture Information Unit,

Nebru Yuvak Kendrag

2541. PROF. NARAIN CHAND
PARASHAR: Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state:

(a) total amount which kag been
allocated in the Fifth Five Year Plan
for Youth Services and the training
centreg like Nehru Yuvak Kendras;
and

(b) whether it is proposed to expand
the nature of gctivitieg in the Kendras
ond other similar centres for training
the youth?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) and (b), The
tota] amount allocated in the draft
Fifth Five Year Plan of the Ministry
of Education and Social Welfare for
youth Services is Rs, 32,30 crores,

This included allocation for the
Nehru Yuvak Kendras. The Nehru
Yuvak Kendrag are, however, not
iralning centres but are expected to
function eg the co-ordinating agency
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and the eatntytlc I-lent to stimulate
the activity of official and non-efficial
agencies to provide, particularly, for
non.student youth in t:hn rural m
hnllen;'ln! opportunitieg for na
building. The number and activities
of the Nehru Yuvak Kendras are be-
ing expanded,

Nanak Bhgavans

2542, PROF. NARAIN CHAND
PARASHAR: Will the Minister of
EDUCATIGN, SOCIAL WELFARE
AND CULTURE be pleased to state:

(a) whether Nanak Bhavans, en-
visageq as student service instituteg in
selected places, have started function-
ing;

(b) if so, names of the Universities/
States where the Bhavans have been
set up go far; and

(¢) likely date by which other Uri-
versities/States are proposed to be
covered under this scheme?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) to (e). Six
Nanak Bhavans were sanctioned in
connection with the Quin-Centenary
of Guru Nanak, A Nanak Bhavan
has started functioning at Dhenkanal
College, Dhenkanal, Orissa. The con-
struction of the Bhavan hag been com-
pleted at Rajasthan University, Jai-
pur, is in progress at Nagpur Univer-
sity, Nagpur, and also at Guru Nanak
College, Madras. The State Govern-
ments of Karnataka and Gujarat are
taking action for establishing Nanak
Bhavans at Bangalorc and Ahmeda.
bad.
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Promotion of Teachers pelonging (o
8.0. & B.T. to posty of
Principals in Delhi

2543, SHRI AMBESH: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas~
ed to state:

(a) whether the Director of Edu-
cation, Delhi has issued a list of male
Post Graduate Teachers eligible for
the promotion of Principals; and

(b) whether not a single teacher
is included from the Scheduled Castes
angd Scheduled Tribes in the above
list anq whether not a single Sche-
duled Caste/Scheduled Tribe teacher
has been promoted to the post of
principal?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) and (b). A
list of Post-graduate teachers eligible
for promotion as Principal was cir-
culated to ithe Principals/Vice Princi-
pals of Government Higher Second-
ary Schools with a view to ascertain-
mg the continuance in service of the
teachers mentioned therein. The list
did not include the names of the S.C.
and S.T, Post-graduate teachers since
their promotion is being considered
separately.

Sugar Factorieg in Orissa

2544. SHRI K, PRADHANI: WwWill
the Minister of AGRICULTURE AND
JIRRIGATION be pleased to slate:

(a) out of 248 sugar factories in
our country how many of them find
their place in Orissa;

(b) what is their production capa-
city; and

(c) whether Government are aware
of the fact that in the district of
Eoraput in Orissa gugarcane is grown
without irrigation on the banks of

426 LE—4.

Indravati in lakhs of acres and that
there is not even one sugar factory
in that locality?

THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) and (b). Out
of 259 (not 246) sugar factories ins-
talled at present in the country, 3
sugar factories with a total annual
sugar production capacity of 22,000
tonnes, are located in the State of
Orissa,

(c) There is already one sugar fac-
tory at Rayagada in the District of
Koraput in Orissa. No application
has been received for setting up any
more sugar factories in that District.

Merit Scholarships to Primary Ciass
Students

2545, SHRI MOHINDER SINGH
GILL: Will the Minister of EDUCA.
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether merit scholarships
have recently been given in the Capi-
tal to about a thousand students of
the primary classes; and

(b) if so how many of these
scholarships have been awarded to
the students of the weaker sections
of the society?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE
(SHRI ARVIND NETAM): (a) Yes;
Sir.

(b) About 40 per cent,
wghaa wfr wit wagfor waonfa
& at wY Fryew foren

2546. Wo wedr Trogw ofEq
war foret, waw wewwr st Hewla
RAT qg TITY HT FIAT FO7 (% ¢

(%) 37 Todi & arw wav & ot
wyghea anfaai wic wagfas saonfa
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¥ UET #1 IHAT AAHE W AW
faaes fer 27 o wwwear §

(@) 37 vIodT & A %41 § W@
g7 artait & ooai w1 qEifaaea
foar ¥ fau faar glagir Isasy

L

() #a1 ¥ UsH F JogEd
foar gfawy STsewr 7 T F FTIM
wygfea wifa ar wmfss sesfa &
o foar ara §f s ary ; W

(7) afe z1, 1 o Wy ¥
T WOATT X AT FTAAR w0 E 7

{3 ®aw s aq wepfa
Wit (Mogaoasn gav ) : (7) ¥
(w) w=fea g oFg ®7 o1 @ d
W7 QT AWG HW( 9HA 7 @ ar
s |

WA ®T £ SaEw aql
sue gfa sl awm

2547. To wWFIATCGEN wiEy .
w7 ¥% oie Toard ot oz Fany &
Far 0 % .

(%) a9 1975-76 ® feay =
Y F1 T g At IwAr wfq
sfeer arfes ava fraet & w17 99 02
afer wiq aw foaer §

(&) *or gTHT w1 e g
T w1 aenwas feafa # @A gy
sidy 9§ wifus frgawr gem w1 g ;
"

() qredt dwadfa FeET *
W A% Wt T ferara Seamew £ &7
oA ¢
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g ot fewrf s ¥ vor
Wt (o Wy wt) (%) e
a§ 1975-76 (wwaT-femsat) &
T T TUT AT FT TORT 43
ww T I & wrRaE QA wr
wyar & 13w ¥ gow & fad 36. 40
e HTA AT 1-7-75 F) 59. 8
FAT &Y AR TARSAT § WOHIT
qr wfe safdas @qa 6 os7 fwe
gfg af ¥s8 ¢ ) I H AuE &
fox wwgm & o0& arely € § g
falfi & iy W mfve &1 waifs
wan ki & i § Fr wEdaay
wy ¢ safan 0 X @faw wig
@9 FT GE GE WETAT SOATAT GIAF

T e

(&) Tt F§ weara frardis

e

() 57 = Fzd v

areft & o ¥ Sadw wwe ¥
qegt ¥ fte guT wRA

2548 st iy woor s ¢ oagr
gl fead ot ag 73 % gar
wur fa .

() =gy @F Wew HAW ¥
weq wiadi & i ey A ¥ A F
AT & W F wwavidE Gwmar
17 & qfrorrerey & & wow wAW
¥ fog faard ofenaasii & @93
fpuar & wwaar X = TewEAT §

(@) weiwd ofegvomr o fawrg
wRaT ¥ § ; W}

(%) wedw qfearoaAT o1 ®14 w6
reed gt o wy gmey g ?
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it i fawrg simee % awid
(oft dgre e Foy ): (%) Wi (w).
1969 ¥ WETUE WIT Wy WAW ¥
Tor quT qrft af@oAT ST w1
sqew ware & w5 ¥ fair ot & feg
wERa &Y T 91 weEd, 1974 F
IO GHTT ¥ 87.93 FAC T4
%Y g & afcgroaT seary g §a
¥, forr® 1,06,540 AT (wexw WRW
¥ 46,691 ¥EAT qqr Wgrax H
59,849 #%gv) 1 faar§ s
qfesfoqar &, wre, 1975 ¥ 0T AN
wrrr faer waem aar pfw fawm
¥ = g3 gwrn ey F feraforar
TS ALFIT &1 "F & af o |
I7q g7 femfodi & &g § 99U
T AT #T AT W

(w) afraraar w1 w30 & fawme
qraam 7§ wifea 5@ & fac =z fa
A% aFdier N migs €7 ¥ =aed
i WA qT O & 10 qrEEE
waafer & ITesy T WA & oA
& s |

el ¥ Wi w7 WA |
® wiwfedi & forg v,
SAEQT G qraAT

2549. st Wiiloy wWaT WA
fastr it wamw w4 o7 SR
N T OFW fF wr v A
fefosr i ¥ @wiw "wre &
wiaiwgi & wrd wx @ wdwrfiai
% fd, o7 ¥ Fro wwT W ST
wisarfdt ®v sorv § @y gy,
uMTe Wy et diaar &g
wr §?

Frater st s e % o
ﬂ(‘ﬁ“ﬂiﬂol{ﬂnm)z
TEIT, AeqR, fowar, oA
auT Wy o§ v wgdi § ey
99 a6 g Y Suwew & | fafwww
T & wf Al weli # Awha
T@Td sHwfaEl & o svow QW
T fwawmt w5 a9 ¥ 9 9%
fasr fwar st @ &

T w7 W § Wiagt .
TR

2550. St WOOCQ WAT W
¥iw st fewd @t g8 a7 9 gov
o fg

(%) s N aH §F ™ A
oot § v N &1 fFaaT SamEe
g=T

(&) #7 SR £ §@ FeAE
TIR4T &T IqER qM079 &7] & &Y
srf wrfarEr ®F 1€ & ; W%

() afz g, & IuF war sfeam
fredr 7

piw s fewd  wxwew & gowst
(g vw w®w) : (%) o A=
oot ¥ Tnw # ard F F R’
ararafd | owo. R RAH §W
(wreles) oF ®r WA S FwT
L S

(=) o' («). &g et Aoy
widaTr Teart & [ SRAT awT
it ST ¥ G 9X Cad
wexg” # awdrer w1 fawrw fiemr o
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deary § yaré 1973 ¥ qaw/TEE
g ®T JeATEA (4T 4T | 7 AHEAVST
st # wam€ S ArEr AT
df gr e 1 IF awAlr wr AN
7% WiT ¥OH TR @t T e
dary o7 oF Wy wewx B falagi
w1 fawrw w7 & 87 AT qy@qW
fgmarwerd 1 9§ wm INARA
(afrritg) w7 fafwam (F@) &
fparaT g | A FWIT @S
Zr frwfoq ZamiATdl & WER W
fafraw ¥ 99 ¥°9C Y QF  AORAT
qfeqraarENFI AT & | ¥ I0RG AT
F! 11,09,000 To & AT § i
FIf 1 gy ¥ wraifma w9 7
gt &

Fedg  <AEY AT FOAIATE
grgE oA G 42 AW 97 FeAg
qE) T &1 T AFT FB THIART
w1 wfniaa &0 & fg 0w siwar
FTEFT NE FOT | AE F IHAER
T, AMAAIE AT TG H
fery T3 FgT ¥F THIT IV 9F FoAT”
Y FIEATE |

Literacy among Agricultural Labou-
rers, Rural and Urban Poor

2551. SHRI NOORUL HUDA: Wil
the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE

be pleased to state;

(a) whether there is any statistics
regarding percentage of literacy
among agricultural labourers, rural
and urban poor, who admittedly live
below poverty line;

(b) what ig the extent of literacy
among slum dwellers; and

(¢) whether Government have for-
mulated special measures to remove
illiteracy among those people and
among certain backward communities
like Harijans ang Muslims and with
what results?
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THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION, AND
SOCAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) According to
the information furnished by Regis-
trar General the percentage of lite-
racy among agricultural labourers mn
rural and urban areas are¢ as follows:-

Rural Urkan Total

1971 15°71 21-98 15°97
1961 919 1382 9-32

(b) Statistics are not available,

{c) The various adult education
programmes currently being imple-
mented by Government as well as
non-Government agencies are design-
ed largely to benefit the socio-econo.
mically less privileged sections of the
society. About 10 lakh people are
covered by these programmes each
year,

Procuremsent Price and Markey Price
of Foodgrains

2552, SHRI NOORUL HUDA : Wwill
the Minister of AGRICULTURE AND
IRRIGATION be picased to state:

(a) whether the Government are
aware that there is a considerable
gap between the procurement price
and market price of grains (Paddy,
wheat etc.);

(b) whether the Government have
set up machinaries for preventing
large scale distress sales by poor far-
mers;

(c) whether Central Government
have advised the State Governments
and the F.C.L to purchase the grains
which poor and lower middle pea-
sants are forced to sell by offering
them a little more than the procure.
ment price; and

(d) what steps Central Govern-
ment have taken to prevent concen-
tration of foodgrains in the hands of
the village rich and wunscrupulous
traders?
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THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURRE
AND IRRIGATION (SHRI AN -
HEB P. SHINDE): (a) to (d). The
procurement prices fixed by the Gov-
ernment operate 83 support prices
and the producers are free fo sell
their produce in the market at higher
prices. Thus, there can be some
difference between the procurement
price and the market price. The
F.Cl, and other procuring agencies
have been adwvised to make necessary
arrangements for purchasing food-
grains at the procurement prices
wherever necessary to avoid distress
sale by farmerg at prices below their
economic levels, Quantitative ljmits
on holding of stocks of foodgrains
have been fixed by the State Govern-
ments, wherever necessary to prevent
hoarding.

Working days recovery and Actual
Frice paig for Sugarcane

2553. SHRI M. R. LAKSHMINA-
RAYANAN: Will the Minister of
AGRICUTURE AND IRRIGATION
be pleased to state crushing capacity,
number of working days, total sugar
produced, statutory munimum price
and the actual price paid per ton of
sugarcane including any incentives
and subsidies given by the sugar fac-
tories for the season 1874-75, State-
wise and factory-wise?

THE MNISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI SHAHNAWAZ
KHAN): Three statementg giving the
requireq information are laid on the
Table of the Sabha. [Pleaced in Lib-
rary. See No. LT-10703/76.]

v I % 99 yie faws
Aq AR §TF Q¥ BT
v % gwfeni

2554. st TS ww  wEmT :
w7 pa@ e ek ot 3@ oy o
T 3T fw

(%) we 93w ¥ oy giv fawn
TAE war §wr oow gF §fF sl
gafiat fws-fs & § wrf w3 W@ R;

(@) w1 g7 oFfesT ¥ wait w7
femre figar o1 w@r & ; A%

(=) war g g¥fedt Tror gt
a7 wfwsi w1 fag 7@ wH < fag
ST ¥ TS AT T F w4 ¥ ¥
e d ?

¥ Hic feark & 1w & qeRARY
(st wgrmxewt) : (¥) =7
fieqrr frgm qad /A fpar ot
gy =afes  faare oFdY i wox
yaw ¥ famfaas foai ¥ saifa
fpmr ST T &)

1. g
%2, THAT-HE
3. {garaye
4. fezarsr
*# 5. TAANH
6. WIEITT
7. ®AIT
8. SIAYT
9. €T
10 "IRT
11. qEeR=ArY
12. €<qar

»TaA-ARr faeii § g® wrdww
1 ny faitq e 3 &7 §F 77 1976~
77 ¥ ww ox AR oF AT ¥ fag
ST QT ST TGI8 | IWE A, T
T gae ¥ # wrow fear
o]

*% 1 —4~1976 ¥ 75 TITFT WHTH
fo¥r & fa &7 fipet sr & Sfew
oFE w1 AT LAY wi af ¥
197576 & ==t 2§ wf-fafadi &
o v % ostaf ok §
Farfa oAEY Fror Ivke ol ¥ -4
76 & ax Mt 7€ AsAr wrow ag
S o
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() ¥ qsfear ay, fear/drt
feanii war ofy afaet wt sewrd
st ¥ e & w1 § amitea
¥ W ot ¥ fag s pw W W
S1ew ¥1E w7 A ¥ g fafew
fawrarcere s waT & fag wor wgerd/
arfofsas dvi grvrfag w3 1 famr-
TR el g Wit &1 fag
qq Wi T A € TR T W
rE fady gy freroedfls wdr & )

7 @ § wewm wge g
fufom wfa

2255. St gwm WY WG :

w7 g fewrd Gt ap WA W
w1 wow fm

(%) === agz Irq e AW
¥ wiar of foe fasi # @t qfe
# fewg A et & ;

(W) ¥ YEw T W Iga _o
Iq-AET At WY wm & feAr @ @
wiT afg &, &1 QAY 99 Agdi WY wwr
w1 § Wi A wang fendt 2
o

(m) & gl W ww AW qT
it faeY Wity agqr €78 feadt ofa
# fewrf YA @ darr & ?
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o ot faarf wxww ¥ I
wat (o} e ww Wg): (w) & (%),
weq wAw woers & ghew frar & fs
A Wi fawe fadi § ww TR
IT WHW: 19216 WIT 153947
s e &1 ol
WA ag Wt qamT fF wvag, WRAr
uf fave Fg< wrardY #1 wfw S
# 38. 74 feaiftey #r wrark ¥ 16
IJEAE W AT A% faw w@r g fasw
a1 ¥eqr AT amfea g &
T RAT W1 1980 a% At Fedvar
wafe &4l g @71 fawscas  wid

oo & ST |

W SW ¥ 1974-75 ¥ QO
W W TATA WY el agent

2556. ot wm wiw  Afew
w1 giw wie fawrd w4t ag ga@ &
FI w47 7

(%) af 1974~75 & XA WEY
qiw ¥ o= feadr wrar & Araes &
FIEA FAT; WK

(@) 55 wafe § g feamt
qrar § AF <@ AW ®F AgA w
T 7

g ate fewrf weom ¥ oo
aft (ot wewredge dto fird ) :
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(%) 1974-75 & AW wF
ke ¥ QTUTAT %1 §I RIET 100.8
W AT T G AT |

(w) 1974-75 ®F waw ¥ ¥
ﬂgmmlﬂm 1.24 W@
zwq’tt .51 & #eh

whagfa g€ <€

We [ qawy ¥ vy oty

“Z558. Y §¥W WX WENTE © wr
1gfe it fam€ o= ag T 7 w9
w3 5

(%) wur weq waw & T Gl
o1 iR A6 gt 51 AR,

(=) wew waw & =i 3 ufmarg
fag, g1 frewr, wwirly  argfem
H3 3AW STt & A gadi wT A9 T
R & & fan fher wfeer & w0
HTAETEY F97 &7 fawTe &, wiv

(w) =T ¥ AT A T AW
QUM ®Y 7EA FI THX a0 SAAT qEQqr
T & Ay wrE ST anTE § AT T
UG FTHIT F swa fad dw sgraar
arfy g afe g, Mg wa AT oA g ?

wfe site fanf wyog & geaa
(st wqum w@w ) . (%) ot Wt s

(@) v & fafww  Suasdi &
WA ATt T WTerT dverer
foaror T | gfeg 1€ RTW Swird
ArEFUT wew WM F§  wfF . Sy §
werfigem (arfen foa) ow ofes
arraT g Wi wE s o s 1

(w) ¥xaTughayrwtoiwrra-
At & frare & fag ¥ty sgraat
RETT $TA Y ¥ /A S Ao &
ST TG AT GTF & Frwrw &
I 7. 66 9. ® WA KT WM H
forar & 1 wow SW i Hew fege Aqay
At ¥ gowrrew F qoet W6 F
g o & fordy e w2w §2%, A Fala

ARTARTET U8 W QW AT AT E |
T §a %) a9 sf@maT ¥ graita
:Fiuqhntiiam%m!ﬂ

& AH4T FH 4 U,60,500 5T ®Y 07y
a A aE]

Conversion of Type | One-Room inte
Two-Rooma  Quarters

2559. DR. H. P. SHARMA: Will the
Minister of WORKS AND HOUSING
be pleased to state:

(a) whether there is a proposal
under the consideration of Government
to convert old Type I, one-room Quar-
ters into two-room ones in wvarious
Government colonies of Delhi;

(b) if so, the details thereof; and

(c) the number of old Type I Qua:~
ters containing only one room and
new two room Type I, Quarters indi-
cating their living capacity separately,
colony-wise?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI H, K, L. BHAGAT):
(a) Yes Sir, But the conversion of
one roomed quariers into two roomed
quarters has not been found possible.

(b) The conversion cf single room
quarter to 2 roomed quarier be done
by either combining two single room-
ed guarters into one 2 roomed fuar-
ter or by constructing an additional
room for single room quarter. The
feasibility of combining 2 single room
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quarters to make one 2 roomed quar-
ter has been examined. The resul-
tant plinth area of such a quarter
shall range from 650 sq. ft. to 691 sq. ft
against the admissible area of 3685 sq.
ft. Moreover, the merging of 2 quar-
ters into one will reduce the dl:.'nsﬂ.y
of the colony by 50 per cent which is
not desirable. The proposal of adding
one room in the front or back has
also been examined The resultant
area will exceed the permissible area
admissible to type 1 Quarters, Such a
addition of room will need relaying
of services in the crlony to make
space available for construction of the
additional room. The estimated cost
of converting single room quarters in-
to double room quarters this way wher-
ever it ig feasible at site, comes to
about Rs. 555 lacg which ig considered
to be a very high investment on non-
plan work in the present financial

stringency.

(¢) The information is being col-
Jected and will be laid on the Table
of the House.

Teachers Training Courses

2560, SHRI RAJDEO SINGH: Wwill
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether a teacher traning
course for primary school teachers
has been organised by NCERT; and

(b) if so, whether SITE transmis-
sion would be utilised as 2 means to
implement the scheme of traiming of
teachers?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL. WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM)- (a) and (h).
NCERT does not normally conduct
any training course directly for pri-
mary school teachers. But it has
been organising programmes for orien-
tation of primary teaschers, t0 acquaint
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them with recent trends in the fleld
of primary education in the light of
the curriculum for the Ten-Year
School prepared by the Council

The NCERT hag developed an in-
service training course for primary
school teachers to enable them to
teach science effectively. This course
consists of g multi-media package
consisting of 10 TV lessons, The other
components of this package consist of
radio broadcasts, charts, diagrams
and printed materials.

This programme was broadcast
through SITE from 16th October to
27th October. As many as 22,108
teachers participated in this prog-
ramme of training at 2117 villages in
the <ix SITE Sfates wviz, Andhra
Pradesh, Madhya Pradesh, Karnatakas
Bihar, Orissa and Rajasthan.

WMo Mo vo & wHMIFAT ®) wHzl wr
wEzA
256 1. FTRIFT THAT FHIT T
fAwiw ot grate w= @7 sAT AT
TR f

(%) #&Tdre fo Wo & ww= i
wfrn vo sfwrdi &1 ufsay s ot
& fo=t fom pr sfaao 3 ol a7
wige famr b, i

(@) zfz &r, A1 04 =femdi &
ATl wfgw §W feaq Wl a7 Wy
feat 7T ® WY oy wraEs s wnn
v femramrar ?

frwfe it svere sSwma § vwr
wolt (ot Qo ®o qae W) : (¥)
o, &
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(=) fe=t fawrs srfasor &
wHwIfEi 1 sak fag wrdfer 59,
¥ %2 ¥ fau 576 ¥adTfam
sT9¥ § ) ¥ wfaforn v wEr
ST WA HAT AW By /owrE § v
%! fagamgt &1 7w 600 T fad it
e
Pllot Projects for Tribal Development

2562. SHRI NAWAL KISHORE
SINHA: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

{2) number of tribal families bene-
fited by the six pilot Projects for
development of tribals during the last
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(b) targets achleved and the money
spent thereon?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI_ SHAH-
NAWAZ KHAN): (a) In the six old
Tribal Development Agency Projects
1,75,069 deserving tribal participants
have been benefited under different
economic development programmes
since inception in 1872-73 upto the
end of 1975-76.

(b) A statement of targets
achieved and money spent thereon
gince inception in 1972-T3 upto the
end of 31st December, 1975 is en-

three years; and closed.
Statement
Finan.al and Physical Achievements of six Tribal Development Agency Projects.
Rs.lakhs

I. Grants in aid released by G-memmmt of Indiato the Axcnc:es since mccp‘ll(n

upto the end of 1975-76 : . 814-49
2. Expenditure reported by the Agencies upto the 31st December, 1975 68870
3. Participants ;

(a) Id:ntified . 189502

(b) Ben fited under vatiyus programmes (net) . . 175069
4. Agricidture : Ason31-12-78

Arsacworsd (icres) . . . - . . 339149
5. Horticulture :

Sapplings.seedlings, succers and grafts of various fruit plants distributed 463198
6. Plough Bulloch :

Distributed . . . . . . . 4102
7. Lavd Developmert| Soil conseroation :

(a) Land so far recliimed (acres) . . . = : . i 11588°

{b) Land development in progress (acres) . . . . 1580

. . . 10572

{c) Land llotted (so far) .
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8. Minor Irrigation :

(a) Dug-well completed . . . . . . ‘ . % .
(b) Dug-well in progress s« s e 4 . -
, (¢) Other MI works completed : . . . . . B
Do, in progress ( Minor Irrigation) . . . i .
Doa. D>. (Lift Irrigation) . . . . .
Do. Do. (Munda-Bund) . . . . . .
‘Do Water harvesting structure ete. . . . .

(d) Punpsets installed/distributed (nos.) (includin 3 10 Jow lift hand pumps) .

(e) Areacxpected to be Irrizated (acres) . § . .
9. Dairy :
(a) Milch cattie suppli=d e e v e e e .
(b) Bulls suppli=d . - . . . . . . . .
10. Poultry :
(a) Birds distzibuted s s e e s e s+ e
(b) Cocks supplied . . . . . : .
(¢) Duck supplied s+ e e 8 s a4 e s s
XX, Pigs, Sheep and Godis -
Animals distributed . . . . . . . . . .
12, Fisheries :
(a) Tanks | R . . PN ; : . . .
(b) Fishs:zed/fingerimgs stocked . . . . . . . .
13. Trainges :

Tribals trained (in agriculture, anima] husbandr¥ & Palmgur industry) .
14. Communicarion: :

{a) Link Roads 33 Nos.—~373-29 Km.’n progress.

(b) Arterial Roads 17 Nos.—414* 6 Km. in progress.

116

2,459
608
47
58

276

238

42982

967
63

9541
3643
2958

7346

24
284000

5278

—

N.B.—~Theabove statem:nt relates to the six old Tribal Development Agency Projects taken

up ri‘t:‘l. Andhra Prad:sh, Bihar, Madhya Pradesh and Orjssa since the Fcurth Plan
pe
Selence Museums public regarding the development of

various branches of science from beg-
2563. SHRI NAWAL KISHORE inning till up-to-date ig under active

SINHA: Will the Minister of EDUCA-

consideration of the Government;

TION, SOCIAL WELFARE AND (b) if so, salient features thereof
CULTURE be pleased to state: and when a fina] decision is likely to

(a) whether a proposal to establish

be taken in this respect; and

a science museum in each State for (c) what are the specific proposals

imparting seienge edncation fo general for Bihar State?
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THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL: WELFARE AND IN THE
DEFARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) A proposal
for setting up of one National Level
/Bcience Educalion Museum and Six
District Level Science Education
Museums is under the consideration
of the Government.

(b) Balient featureg of the Museums
will be:

(i) To create a consciousness
amongst the citizens about the na-
tional development in the areag of
Science and Technology through
display of materials having special
reference to India.

(ii) Students ang teachers will
themselve fabricate many science
exhibits with the help of the
museum staff. Special lectures and
film shows will be arranged.

(iii) To undertake rural exten-
sion  activity for popularising
science and scientific way of
thinking.

Final decision will be taken after
all the details are finalised and
availability of funds are ascertained.

(¢) Location and other details have
not yet been finalised,

New Gram Variety

2564, SHRI P. GANGADEB: Will
the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether Government are consi-
dering steps for development of new
varieties of gram; and

(b) if so, facts thereof?

THE MINISTER OF STATE IN
HE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) Yes. An Al
India Coordinated Pulses lmprove-
ment Project has been started by
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ICAR since 1968 for development of
new varieties of gram and other
Pulsey and improved agro-technigue
for raising the yield per unit grea.
(b) As a result of research efforts
of the Scientists working under the
project, a number of improved varie-
ties of gram have been evolved
which are summarised below:—

L. Gram warities release for Area of adahtability
commsrcial culiivarion

T3 U.P., Bihar
G-24 Haryana & Punjab
C-235 Haryans & Purjab
Pre-released new viri-
ties of gram - Area of adaptabilistytses
H-208 North and Central
H-355 India
G-62-404 Poninsular
Chafla India and certain Parts
Annegerri of Central India

In addition some more high yield-
ing varieties of gram viz, CPS-1,
CPS-2, CPS-35 and CPS5-4 etc. have
been identifled which are in the ad-
vance stage,of testing. Out of these
CPS-1 and CPS-2 are early maturing
drought resistant types and have
shown good performance in the trials.

Sisal Research Station jn Bamra, Orissa

2565. SHRI P. GANGADEB: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the Indian Council of
Agricultural Research has established
at Bamra in Orissg a sisal research
Station for stabilization of sisal culti-
vation in India on scientific lines; and

(b) if so, outcome of the research
darried out so far to combat acute
shortage of sisal fibre for rope making
in Indig ang to check its import?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) Yes, Sir, The
Sisal Research Station was established
by the Indian Central Jute Commit-
tee jn 1962 and was transferred to the
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Indian Council of Agricultural Re-
search in 1965.

(b) This Station has carried out the
following work:

(i) Enunciated the nursery tech-
nique of maintaining bulbils and
suckers under conditiong prevailing
in N.E. Orissa.

(ii) 12.87 lakh bulbily and
suckers have been raised, main-
tained and distributed {o different
organisations in the country:

Orissa . . . « 732,000
MP. . . . « 3,071,000
Bihar ., . . 1,90,000
U.P. . . . « 44,000
A.P. . . . . . 10,000
Maharashtra . v . 7:506
Rajasthan . . . R 3,000
Tamil Nadu . . . 200

record upfo
31-3-1976

(iii) Commpartive merits of the 4
species viz. Agave sisalana, A, can-
tala, A, veracruz and A. amanionisis
as source of fibre showed that A
sisalana is most suitable for Orissa,
Madhya Pradesh, Chotanagpur area,
A. amaniensis has scope in far
eastern States, Accordingly a large
plantation came up in Palamau Dis-
trict in collaboration with Bihar
Forest Department.

(iv) The Station has been carry-
ing out a number of agronomic
experiments to determine the most
jmportant cultural practices, spac-
ing, effect of fertilisers efc. In some
of their experiments yield of over
one tonng per hectare of the fibre
has been obtained.

(v) As a result of hybridization

some new high yielding strains
have been 'Hentified with a' slightly
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higher yield potential but the de-
tailed evaluation of those hybrids
will take another two years.

Farmers Cooperative Soecietieg

2566. SHRI P. GANGADEB: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Central guidelines have
been issued 10 States to constitute
Farmerg Cooperative Societies in diffe-
rent parts of the country; and

(b) if so, the number of such so-
cieties formed in different States in
India until the end of December,
19757

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND ITRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) Yes, Sir.
Guidelines for setting up Farmers’
Service Societies including model
bye-laws, have been issued to all the
Stateg for organising such societies in
different paris of cduntry,

(b) 83 such societies have been or-
ganised in different States/Union
Territories upto the end of December,
1975.

Composite Projects for Small and
Marginal Farmers in Sambalpur
during Fifth Plan
2567. SHRI P. GANGADEB: Wil

the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether special projects called
Composite Projects as per direction
of the Union Government are likely
to be dperated in the Sambelpur
District during Fifth Plan for the
benefit of small and marginal farmers
and rura] artisans;

(b) if so, whether Centre proposes
to sanction financial assistange of
Rs. 3 crores during the Fifth Plang
md L |
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(c) salient features thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) A composiie
project of Small Farmers Develop-
ment Agency hag been get up in
Sambalpur district of Orissa in the
Fifth Plan. The Agency was register-
ed on 28th September, 1974 and has
started extending benefits to denti-
fied small farmers, marginal farmers
and agricultural labourers in the pro-
ject aream. Assistance to rural artisans
ig not available under this prog-
ramme.

(b) An outlay of Rs. 1.50 crores
hag been sanctioned to SFDA-Sam-
balpur for a project period of five
years.

(¢) A stalement is laid on the
Table of the Sabha.

Statement

The Smal] Farmers Development
Agency, Sambalpur is one of the two
new projects sanctioned to Orissa
State during the Fifth Plan period.
The project covers the entire district
of Sambalpur except three blocks of
Kuchinad sub-division. The Agency
is expected to cover approximately
50,000 small/margina] farmers and
agricultural labourers The Scheduled
Caste and Scheduled Tribe bene-
ficiaries will be given priority for
coverage under different programmes.
A minimum of 20 per cent coverage
of this category will be attempted.

The Agency has taken up different
typeg of developmental activities re-
lating to agriculture ,and animal hus-
bandry for the benefit of identified
participants. The Agency allows
subsidy of 25 per gent to small far-
‘merg and 33-1/3 per cent to marginal
farmers and agricultural labourers on
the capital cost of various develop-
ment programmes. The balance
amount is made available as loan by

Cooperative al Banks. In
the case of minor jrrigation works 50
per cent subsidy is allowed from
project funds, provided Llhe balance
amount is met by the Zilla Parishad /
Cooperatives/State Minor Ilrrigation
Corporation from their own resources
or by taking loan from financing
institution and concessional rates are
charged from the beneficiary farmers.

Although the Agency was set up in
1974-75, effective implementation of
the programme has started only from
1975-76 Since inception, the Agency
has identified 71,374 small marginal
farmers and agricultural labourers of
which 20,515 have been enrolled as
members of cooperatives 938 bene-
ficiaries have been covered under
minor irrigation programme. Action
is being taken by the Agency to take
up activities under other prog-
rammeg like land development, soil
conservation, animal  husbandry
schemes, etc. The Government of
India has so far released grant-in-
aild of Rs 34 25 lakhs, of which
Rs. 15.18 lakhs was utilised by the
Agency as up to the end of February,
1976. The programme activities are
likely to be stepped-up during the
current year to achieve larger
coverage and to make greater impact
in the project area.

Co-education in Educational Insiitu-
tions

2568, SHRI H, N. MUKERJEE:
SHRI INDRAJIT GUPTA:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) how far Government could
implement the decision of having co-
education in the educational insti-
tutions;

(b) whether the idea of co-educa~
tion iz resented to by State Govern-
ments and educational institutions;
and
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(c) if so, the facts thereaf?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL. WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) to (c). The
Government of India is of the view
that (i) co-education may be adopted
as g general policy at the primary
level; (ii) at the middle and second-
ary stageg separate schools may be
Pprovided in areas where there is a
demand for them. But the effort to
pursue co-education as a general
policy at these stages should continue
side by side; (iii) at the university
level, co-education should be the
general policy but there should be
no discouragement to the opening of
separate institutions if these are
necessary for promotion of women’s
education; and (iv) there should be
no ban on admission of girls to boys'
institutions.

However, as Education is g State
subject the policy and approach
has to be decided by the State Gov-
ernmentg concerned.

Teaching of Punjabi in Delhj Schools

2560. SHRI B. S. BHAURA: Will
the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

() number of Higher Secondary
Schools under Delhi Administration
where Punjabi is taught as subject;
and

(b) number of schools where Pun-
jabi language teachers (trained) are
there and number of schools where
Punjabi language teachers are not
employed for teaching Punjabi?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) and (b). The

AFPRIL 26, 1976
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requisite information is being collect-
ed from the Delhi Administration and
wil] be laid on the table of the Sabha

as early as possible, J

Allocation of Tractors under LD.A,
Programme

2570, SHRI P. NARASIMHA RED-
DY: Will the Minister of AGRICUL-~
TURE AND IRRIGATION be pleased
to state:

(a) the number of tractors allocat-
ed to different States during 1875-76
under the I.D.A Programme and ex~
fent of financial assistance provided
to different States for this purpose;

(b) number and brand of tractors,
imported and indigenous, acquired
or to be acquired for wvarious States
under the above programme;

(c) rates of Commission allowed
to manufacturers/dealerg on the sale
of different kinds of tractors pro-
cured under the programme; and

(d) reasons for disparity i:': _the
rates of commission paid on indige-
nous and on imported tractors?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH
NAWAZ KHAN): (a) and (b), A
statement indicating the informa-
tion with regard to total finaneial
allocation for farm mechanisation to-
gether with IDA assistance is enclo-
sed. The tota] allocation of tractors
indigenous and imported and those
procuredfto be procured, project~
wise along with infermation regard-
ing make-wise is also indicated in
the Statment laid on the Table of
the Houss [Placed in Library, See
No, LT-10704,76].

(¢) and (d). 20 per cent commission
for the Indian Agent has been agreed
to for imported tractors in case of
Punjab Karnataka and Andhra Pra-
desh ILD.A, Credit Projects. The com~
mission was 15 per cent in respect
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of David Brown and 20 per cent in
respect of IMT-5633 in Haryana IDA
Credit Project,

In so far as the commission on indi-
genous tractor i concerned, an
amount of Rs. 1500/. on gl the
tractors has been allowed with effect
from 18-12-1974 after withdrawal of
statutory price control on 29-10-1974.
The price surveillance has also since
been discontinued with effect from
15-1-1876 on all the tractors except
TAFE 504, Ford 3000 and MF-1035.

Central Aid for Development and
Storage of Fisheries

2571. SHRI SHANKERRAQ SAV-
ANT: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
plleased to state 3

(a) quantum of help given to each
of the maritime States for the deve-
lopment of finsheries and the storage
of fish during 1973-74, 1974-75, 1975-
76; and

(b) how much is proposed to be
given during 1976-777

THE DEPUTY MINISTER IN
THE MINISTRY OF AGRICULTURE
AND TRRIGATION (SHRI PRAB-
HUDAS PATEL): (a) table showing
Central assistance given during 1973-
T4, 1074-75 & 1975-76 under the vari-

The Institution has received donations
Birla Group and otherg ;=—

ous schemes fo Maritime States for
fisheries development is laid on the-
Table of the Sabha. [Placed in Libr-
ary. See No. LT-10705/76].

(b) There is no Statewise alloca-
tion from the Centre for develop-
ment of fisheries, There proposals
received from the States are exami-
ned and assistance is granted in accor-
dance with the pattern of assistance.

Money received by Birla Institute of
Technology and Science, Pilani

2572. SHRI SHIVNATH SINGH:
Will the Minister of EDUCATION,
SOCIAL. WELFARE AND CULTURE
be pleased to state:

(a) total amount of money received
by Birla Institute of Technology and
Science, Pilani from various concerns
of Birla Group and others by way of
research money and help or other
donations during the year 1973-T4,
1974-75 and 1975-76; and

(b) total amount spent out of this
money during these years on the pur-
poses for which it wag donated and
what has happened of the balance?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a)

from the following concerns of the

1973-7. 1974-7 1975-76
(Rs. 12.%) (Rs.ggnhzhﬂ (Rs. in lakhs)-

1. Donatjons recefved in cash

1. Birla Consultant Lztd., Bombay.
2. Mr. Sant Paranjivan, Bombay,

3. Prakash Poundstion,D:lhi . .
4. Birla Education Trust, Pilani

2- %0 - 1-00
. -2
. 2:97 2-50 318

. 6360 70°85 17°26
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1974~75 -
U{s.mllkhs) (Rs. inlakhs) (Rs. 1193715“7:’

1. Donations received in Kind.

(81ires)
Birla Bdu:atisn Trust, Pilani . " . o - 50 00
Groind Thotal . . . 5§9°32 73'35 7141

1 Assistance in kind as d:tailed below from the Ford Foundation wes also approved for the
nstitur: f—

1. Long-term visiting faculty and short-term consultants at the Institute . $5.48,500
2. Purchise ufhh)ntary cqulpmmt and 11bral1.r ncqnmums not a\mla ble in

India . i . . $4,85,100

3. Advisory and administrative services by M.I.T., U.S.A. . . : g $2,47.900
4. Training for members of Institute faculty at M.I.T. or elsewhere . $1.75,400
S. Jointres:arch batwe :n the Institute and M.I.T. . . . . N $26,100
6. Recruiting ibroad of Indian faculty m mbars for the Institute . $17,000

T $15:00.000

Since the whole amount of the along with the revisedq budget as

grant could not be utilised during the mentioned below, The expenditure

time stipulated earlier, it has been as of June 30, 1975 also is given
extended through March 31, 1977, against each item:—
Revised
Budget  Expenditure
1. Long-term visiti l:mg Eaculty and sh- :rt*tcrm uonsultarts at the In- [ [
sti tute . - 5,24,000 4,995,934
2. Purchase of laboratory eqmpment and hbnr? acqm.-.mcns
not aviilable in India . 3.69,000 1,923,449
3. Aivisory and administrative services by M.LT. (U.S.A.) 2,41,C00 2,18,347
4. Training for mmbers of the Institute faculty at M.I.T. (U.S.A.) ©9 CCO 77,729
5. Juint research between the Institute and M.I.T. 27.cco 26,519
6. Recruiting abroad of Indian facultY members for the Institute 10,000 5,824
12,70.000 10,17,802

According to the operating proce-
«dure of the grant, the expenses on
these line-items are paid directly by
the Ford Foundation. New, York in
U.S.A, and hence no cash is recejved
by the Institute,

(b) According to the authorities of
the Institute, the amount of money
received from each of the firms of the
Birla Gruop has been spent for the
purpose for which it was received,
After meeting the deficit of the ex~
penditure of the Institution, the un-
spent amuont iz being carried over
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for the purpose of utilisation for the
activities of the institute in the sub.
sequent years

Procurement Price and Market Price
of Paddy in States

2573, SHRI SHANKERRAQ SAV-
ANT: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) the procurement prices and
market prices of paddy in Maha-
rashtra, Madhya Pradesh, Andhra
Pradesh, Tamil Nadu and Karnataka,
and
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(b) the reasons for variations?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB P,
SHINDE) : (a) A statement ig attach-
ed.

(b) The procurement prices of
paddy are the prices at which pur-
chases are made by the Food Cor-
poration of ndia and the other pub-
lic agenciees, and these prices also
operate as the support prices, The
open market prices are determined
according to the positioin of supply
and demand and vary from State to
Blate and even from one area to
another within the same State, depen-
ding on whether the area is surplus
or not,

Statement

Rs. per quintal)

[

Procurement  Muarket price
prices of of paddy
S. Nn, Name of Statc different reperted «n
varicties of 9-4-76 as
paddy availsble
in the
Departmunt
1 Maharashtra® - - *74—89 140
2 M adhya Prad:sh . . . . 74—82 90130
3 AndhraPradsh 74—92 R3—R6
4 Taml Nadu . . - LT R ] 81—130
$ Kirnataka i . . . . . 74—39 10T=-108

*I- 1dditi >n M harashira Government pay bonus and subsidy on transport etc,

s*Wit h effect from 11th March, 1976.
Ceniral Aid for Plantation of Coconut
Trem

2574 SHR1 SHANKERRAO SAV-
ANT: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether any scheme tg give
Central help hag been worked out
for the plantation and rearing of
coconut trees; and

425 LS—5

(b) it so, main features of the
scheme and which States have taken
advantage of it so far and to what
extent?

THE DEPUTY MINISTER IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI PRABHU-
DAS PATEL)- (a) and (b) A state-
ment giving the relevant information
is Imid on the Table of the Sabha,
[Placed in Library. See No. LT,
10706/786.]
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Dhuiurg Seed in Milo importegd frem
U.BA,

2578. SHRI DASARATHA DEB:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether any compensation has
been claimed by the Government of
India or the India Supply Mission
trom U.S. Depariment of Agriculture
for cleaning ‘dhutura seed’ adulterat-
ed in Milo supplied to India;

(b) expenditure incurred to clean
Dhutura Seeds from Milo imported
from U.S.A. so far; and

(¢) whether Government still conti-
nuez to import Milo from U.S.A?

THE MINISTER OF STATE IN
THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI ANNAS-
AHEB P. SHINDE): (a) No Sir,

(b) An exenditure of approxima-
tely Rs 65.50 lakhs is reported to
have incurred by the FCI upto the
end of 18974-75 in cleaning dhatura
seeds from Milo imported from USA
and Argentina,

(c) Some quantities of Milo were
imported from USA during 1475-78.
There is no proprsal so far for the
import of Milo from USA. during
the current finamcial year,

qzar ¥ ferd & vt ¥ feqx
T aTwre & wraten

2576. St TAATT SIreaY 97
fraie dfc o m=ft a7 wary
7 w4 v ;

(%) wear # ¥a0g TTETC ¥ 4R
wtr-wbr } Mafey § forad wodr v

LR H
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srfere At fran et | fiseht o g
qaw % wr e e fafuw el
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Commission on Imported Tractor

2578, SHRI P, NARASIMHA RED-
DY: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state;

(a) the rate of commission ete.
awarded or allowed to TAEE of
Madras for the import of tractors and
spares under 1.D.A. Programme dur-
ing 1875-78;

(b) the total value of tractors and
spareg imported or tp be imported by
this Madras firm under IDA Pro-
gramme and the total amount pay-
able or allowed to them towards Com-
mission etc.; and

(¢) whether any Memorandum ot
the Legislators of Andhra Pradesh
has been received by Ministry of
Agriculture and Irrigation complain-
ing about the exorbitant commis-
sion allowed to Madras Company on
import of tractors under the IDA
Programme, and if so, the main fea-
tures of the memorandum and the
action taken thereon by Government?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI (SHAH-
NAWAZ KHAN): (a) 20 per cent
Commission for the Indian Agent has
been agreed to in the case of Punijab,
Karnataka and Andhra Pradesh IDA
Projects for imported tractors. In the

case of Haryana Credit Project, it
was 15 per cent in respect of David
Brown and 20 per cent in respect of
IMT-538.

As regards import of spares, a
percentage of commission not excee-
ding 44 was agreed to in the case
of Andhra Pradesh Project.

(b) The information is being col-
lected and will be laid on the table
of the Sabha,

(c¢) Yes, Sir. A memorandum has
been received from some of the legis-
lators of Andhra Pradesh alleging
high commission allowed to the
Indian Agent and commission of im-
ported spares. A reply was sent stat-
ing that 20 per cent commissioin is
allowed to Indian Agent on imported
tractors and not exceeding 44 per cent
commission allowed on the import of
spares,

Hindi Text Books lylng in CSI.T.

2579. SARDAR SWARN SINGH
SOKHI: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether Hindi text books
worth Rs3 crores comprising 1000
titles in Sciences, Humanities and
Social Sciences are rotting in the stock
rooms of the Commission for
Scientiflc and Technical Termi-
nology; )

(b) if 8o, reasons therefor, and
steps Government propose to take;
and

(c) number of titles so0 far pres-
cribed or recommended by the Uni-
versities in Hindi speaking States
such as Bihar, UP. and Madhya
Pradesh?

THE DEPUTY MINISTER IN
THE MINISTRY OF EDUCATION,
AND SOCIAL WELFARE AND IN
THE DEPARTMENT OF CULTURRE
(SHRI ARVIND NETAM): (a) N,
Sir.
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(b). Does not arise,

(c) So far 220 titles out of those
produced by the Hindi Granth Acade-
‘mies gnd tne Commission for Scien-
tific and Technical Terminology; have
been recommended for study in the
different universities in the Hindi
speaking States,

Non-Payment of Final Prices of
Sugarcane by Tamil Nadu Sugar
Factories

2580, SHR] M. R. LAXMINARA.
YANAN - Wil the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) the names of the sugar factoiies
in Tamil Nadu which failed to pay
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the final price fixed by the Govern-
ment of Tamil Nadu per tonne of
sugarcane for the season 1073-74;

(b) the statutory minimum price
and the price actually paid by those
factories;

(¢) the reason for not implement-
ing the final prnice fixed by the Gov-
ernment of Tamil Nadu; and

(d) whether factories which have
failed to pay the final price will be
directed to pay ithe final price as
implemenied by other factories in
Tamil Nadu?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): (a) and (b). The
information is as follows:—

Actual
Names of fact wies which did not pay the cane prices Statutciy  price pad iy
Sl. recommended by the State Government minmimum the factery
No. during 1973-74 season cime flace
{Rs. per tonne)
¥. South India "3 aC g7 DO*
2. Aruna Sugars . - B 81 90 o8 oo
3. Madura Sugars %0 90 100 0O
4. Thiru Arooran Sugars bo 00 94 50

—— e e —_—

*of which only Rs. 91.60 per tonne has actually been paid and the factory has
agreed to pay the balance after the pending case hefore the Court 18 disposed of.

(c) and (d)., The cane prices re-
commended by the State Government
for bemng paid by fhe sugar faclories
in Tamil Nadu are extra.statutory.
Their payment can be ensured only
by persuasive methods. Such persua-
sion by the State Government hag not
succeeded so far,

Working of Procurement Centires

2581. SHRI K. PRADHANI: Will
tb, Minister of AGRICULTURE AND
IBRIGATION be pleased to state:

(a) the open market price of paddy
in Orissa;

(b) stepg taken by the Govern-
ment to see that the procurement
centres are working regularly to
enable the producerg to gell their
Produce to them to get minimum
support price; gnd
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(c) stepg taken so far to lift the
procured stock in the districts to
take them to the Central Pool?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND JRRIGATION (SHRI ANNA-
SAHEE P, SHINDE): (a) The State
Government have reported that the
open market price of paddy in the
State ranges above Rs. 74 per quintal.

(b) The State Government have re-
ported that Government agents have
been asked to open adequate procure.
ment centres throughout the State for
procuring paddy at price not lesg than
the procurement price and the field
,agencies have also been directed to
ensure this by frequent checks,

(c) Out of the stocks of rice offer-
ed by the Stale Government for the
Central pool, a substantial quantity
hag already been lified. The inspec-
tion and despatch of the balance
quantity ig being expedited.

Ayacat Area of Poteru Irrigalion
Project

2582. SHRI K. PRADHANI: Wil
the Minisler of SUPFLY AND RE-
HABILITATION be rleased to state:

(a) total Ayacat area of Poteru

irrigation Project in Dandakaranya
Project;

(b) shareg of Central and State
Governments; and

(c) progress of this irrigation pro-
ject regarding construction and the
time by which it is scheduled to be
completed?

THE DEPUTY MINISTER IN THE
MINISTRY OF SUPPLY AND RE-
HABILITATION (SHR! G. VENKAT-
SWAMY): (a) 61,000 hectares,

(b) Amount to be borne by
(i) Central Government Rs. 14-65 crores
(ii) Orissa Government Rs. 15-75lakhs

() (i) The civil construction of the
including the two head shiices is mostly
completed.

(ii) The five numbers of radial gates s0’x
23+s’ are being fabricated and will™ be
installed by June, 1977.

(iii) The excavation of two main canals in
headreaches is in full swing.

(iv) Total quantity of carthwork’done by
PFebruary, 1976 is 6,64,400 cubic metres
out of the total of 91,90,000 cubic metres

) Landanc%lm'smon processed in 14 willages
out of the total of 126 villages.

() Irrigation is c¢xpeeted to coveron £rea
of 2100 hectares in June, 1977 ag  Sche-
duled after installation of barra gotes.
The programme of irrgstion for sub-
sequent years is as follows :—

1978 — 10,200 hectares
1979 — 13.800 hectares
80 — *Ho700 hoetares
1981 — 16,200 heclares

Increase in Buffer Stock

2583, SHRI K. PRADHANI: will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) in view of the bumper crop
this year whether Government pro-
pose to increase the buffer stock to
such an extent as to take all the
foodgrains sold in the open market
excepting the stock required for
public distribution within the States;

(b) the progress of procurement im
Orissa; and
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(e) the progress of lifting stocks
of foodgrains to buffer stocks from
Orissa?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHR1 ANNASAHEB
P. SHINDE): (a) The policy of the
Government is to procure the
foodgrains of Fair Average Quality,
which are offered at the procure-
ment prices,

(b) A quantity of 1.56 lakh tonnes
rice hag been procured in Orissa upto
1oth April, 1876 during the current
Kharitf marketing season,

(¢) Orissa have offered a quantity
of 50 thousand tonnes rice to the
Central Pool out of which about 11
thousand tonnes has already been
taken over and steps are being taken
to move the balance quantity.

Construction of Luxury Houses in

Big Citles

2584, SHRI PRABODH CHANDRA:
Wil] the Mimister of WORKS AND
HOUSING be pleased to state:

(a) whether Government are con-
sidering to discourage the construc-
tion of luxury houses 1n big aties,

and

(b) if so, preventive measures pro-
poseq therefor? '

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI H, K, L. BHAGAT):
(a) and (b). Government geek to dis-
courage the construction of luxury
houses in big cities by the following
measures:—

(1) The Social Housing Schemes
introduced by the Central Govern-
ment, which are implemented by the
various State Governments, do not
permit construction of houses with a
plinth area of more than 2000 sq. ft.
in any case;
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(2) The Housing and Urban Deve-
lopment Corporation, which finances
housing schemes, encourages éonstruc-
Low Income Groups of the Society. In
for economically weaker sections and
Low Income Groupg of the Society, In
sanctioning loans for housing schemes
for Middle Income Group and High
Income Groups, the Corporation im-
poses the following restrictions, which
have the effect of discouraging cons-
fruction of luxury houses;—

(a) the cost of MIG. houses
should not exceed Rs, 42,000 and of
a H.I.G, house ghould not exceed
Rs. 1,00,000. These cellings include
the cost of land development, Ton-
struction, supervisory charges and
interest during construction.

(b) for constructing a house cost-
g Rs. 1,00,000 the borrower can
get only 60 per cent of the cost as
loan from Housing and Urban
Development Corporation;

(c) the maximum plinth area of
a house for the Middle Income
Group should not exceed 95 sq.
metres and that of a HIG. house,
185 sq. metres,

(d) to induce the borrowerg tc
construct low cost houses, the Cor-
poration has introduced a sliding
scale of providing loans, Under
the system, as the total cost of a
house goes up, percentage of assis-
tance by O comes down;

(3) The Urban Land (Ceiling and
Regulation) Act, 1976, imposes a res-
triction on the plinth area of dwelling
units to be constructed in urban ag-
glomerations covered by the Act.

(4) The maximum plinth area for
residential accommodation, 10 be cone
structed by the Central Government
for its own employeeg has been res-
tricted to 157.95 sq. metres,

(5) The financial assistance in the
form of house building advance iz
given only to those Central Govern-
ment servants, who keep the co#t of
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Grewth and Inveiiment in ngricanase

2586. SHRY B. V. NAIK: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) branch of agriculture which
has recorded the highest growth in
terms of quantity and value of pro-
duction among the four branches of
agriculture namely  cropculture,
horticulture, dairy and fisheries
during the past decade ie. from 1963
to 1875;

(b) whether investment in ces-
pect of these branches in terms of
resources allocated by the Central
Government during the same period
has been commensurate with the
performance; and

(¢) it not, the reasons therefor and
how Government propose to remove
this anomaly?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURB AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) Available data indicate
that, amongst the four branches of
agriculture, horticulture has recorded
the highest rate of growth in terms of
quantity and flsheries in terms of
value of production at current prices
over the last decade,

(b) and (c). The relative perfor-
mance of the different branches of
agriculture reflects, inter alia, total
investment made theremn, of which
resources allocated by the Central
Government from only a part. It
may be added that the allocation of
Central resourceg tp different sectors
of the economy and to different bran-
ches within the agriculture sector is
done according to the availability of
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resources and the relative priorities
la:d down therefor in the Five Year/
Annual Plans,

Survey of Dirug-Addicts among
Coliege Yohth

2587 SHRI RAM PARKASH: Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

{a) whether any survey on national
leve| has been made by the Govern-
ment to ascertain the percentage of
the drug-addicts particularly among
the college going youth who take to
drugs and drinks without knowing
their ill-effects;

(b) if so, whether most of the stu-
dents use mariyjuana, bhang or LSD;
and

(e) 1f so. steps Government pro-
pose to take in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM) (ay No such
survey at the national level has been
conducted. !

(b) In the absence of such a sur-
vey, 1t cannot be said whether most

of the students use maryuana, bhang
or LSD

(e) Although no national survey
as been conducted, Government s
uite alive to the problem of drug
buse, particularly amongst the stu-
ent commumity The following steps
ave been taken to keep the wvice
inder check

(1) A small Narcotics Striking
Cell was created on 18-9-1975 by
the Central Bureau of Investiga-
tion and Crime Branch of Delh:
Police to combat this evil 1n the

APRIL, 26, 1970

Wnitten Answers 144

Capital. The work of this Cell is
being reviewed periodically at the
highest level;

(ii) A number of research studies
have been sponsored on the pre-
valence of drug abuse among col-
lege students and the psychnlogical
factors relating thereto;

(m) The dangers of drug addic-
tion are beitng regularly projecled
through mass communication media
to educate the public

Proposal for getting up a gugar factory
at Ballabgarh (Haryana)

2588 SHRI RAM PARKASH: Will
the Minuster of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the State Govermment
of Haryana has sent any proposal for
setting up of a Sugar factory at
Ballabgarh or Palwal, for the ap-
proval of the Central Government;
and

(b) if so0, the reaction of Central
Governmeni thereon?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE AND IRRIGATION (SHRI
SHAHNAWAZ KHAN): (a) An ap-
plicabbon for grant of a licence for
the er.aolishment of a 1250 tonnes
cuoperalive sugar factory at Palwal
was 1eceived by the Government,

(b) The application was finally
rejected.

Forest in Andaman and Nicobur
Islanlg

2589 SHRI VAYALAR RAVI: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to siate:

(a) whether Government have made
any survey of forest wealth in Anda-
man and Nicobar Islands:
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(b) efforis made during the last
three years for proper utilisation of
theae forests; and

(¢c) whether a large area under

fbrestg is being cleared there for set-
tiement?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) The Forest Wealth of
Little Andaman and North Andaman
Islands has been surveyed by the
Forest Department of Andaman and
Nicobar Island,

(b) A Project Report designed for
intensive utilisation of the Forest
Wealth of the Islands was drawn
%p in 1974, This Project Report has
now heen revised on the basis of the
comments received from the Project
Appraisal. Dvn. of the Planning
Commission, Burcau of Public Enter-
prises and the Decartment of Econo-
mic Affairs. This Project envisages
harvesting of an additional quantity
of 1,20,000 c.um_ of timber annually
from Little Andaman and North
Andamans,

(c) No, Sir. All Settlement pro-
grammes have now been suspended
pending a study of the impact of
clearance of forests on environment.

Fertiliser Control Laboratories in
Gujarat

2580 SHRI ARVIND M. PATEL:
SHRI VEKARIA:

Wil the Minister of AGRICUL-
" TURE AND IRRIGATION be pleased
1o state the number of fertilizer
quality control luboratories proposcd
to be set up in the Gujarat State and
when?

THE DEPUTY MINISTER IN THE
YINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): Thirty-six Fertiliser quality
control laboratorieg are proposed to
be get up in the country during the
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remaining years of the Fifth Five
Year Plan. Out of these, two are
proposed to be set up in the Gujarat
Btate, one each in the years 1877-78
and 1878-79. ’

Social Service as a Part of Higher
Education

2591, SHRI RAJDEO SINGH: Wwill
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether Government are con-
templating to make social service &
part of Higher Education;

(h) if =0, what will be the shape
and form of the scheme:

fe) whether it hag been experiment-
@1 un sm1l] scale in some educational
institutions; and

(d) if so, results thereof?

TIIE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAl. WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) to (d). In
the form of National Service Scheme,
social service activities are already
a part of higher education. National
Service Scheme al present covers
approximately 2.10 lakh students of
105 Universities Efforts are being
made to enlarge the scope of activities
under N.S.S. The matter regarding
integration of social and national ser-
vice with the curriculum at first
degree level is under examination in
the University Grants Commission.

Resettlemeni of Squatterg under
Gadgll Assurances

2502, SHRI RAJDEO SINGH: Will
the Minister of WORKS AND HOUS-
ING be pleased to state:

(a) whether the Vice-Chairman,
Delhi Development Authority hes
given any assurance to the squatters
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who are covered under the ‘Gadgil
Assurances’ that they will be offered
DDA Flatg in Janakpuri and Madi-
pur; and

(b) if so, whether the squatters of
Khawaja Bagi Billa. Qadam Sharif,
New Delhi have been alloted flals by
the D.D.A.?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI H. K. L. BHAGAT):

(a) No, Sir.

(b) Does not arise,

Central Schemes for Dairying, Poultry,
Piggery and Sheep Rearing

2503. SHRI VASANT SATHE:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to

state:

(a)whether Centrally sponsored
schemes with sizeable outlay for de-
velopment of dairying, poultry, pig-
gery and sheep rearing in  sel
areag of the country are to be start-
ed during 1976-T7;

(b) if so, main features of these
schemes;

(c¢) criteria for sclection of project
areas; and

(d) whether steps have been taken
to ensure that these schemes are not
operated in areas where other Cen-
tral/Centrally sponsored schemes are
already in operation and other equ-
ally backward areas get the bemefits
under the programme?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI PRABHUDAS
PATEL): (a) Yes, Sir.

(b) Dairying, Poultry, Piggery and
Sheep Rearing Programmes providing
for breeding, health and nutrition
cover and procurement and market-
ing of the produce are to be taken up
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in intensive compact areas in diffe-
rent Sates and U.Ts. benefiting Sm-
all[/Marginal Farmers and Agricul.
tural Labourers, mainly in ac-
cordance with  the récom-
mendations made by the Na-
tional Commission on  Agriculture.
These programmes are on subasidy.
cum-loan basis. Under the Dairying
Programme, the identified beneficiaries
of Small/Marginal Farmers will be
given subsidy at the rate of 50 per
cent and Agricultural Labourersg at
the rate of 66-2/3 per cent towards
the cost of feeding of the crossbred
calves from fourth month to 2Bth
month. In respect of Poultry, Pig-
gery and Sheep Production Programe
mes, the identified beneficiaries of
Smal] Farmerg will be provided sub-
sidy at the rate of 25 per cent, Mar.
ginal Farmers and Agricultural Lab-
ourerg at the rate of 33-1/3 per cemt
of the capital investment required
for setting up Production Units, In res-
pect of Poultry Production, Unit
will be of the size of 50 layers. The
Sheep Producation Unit will be of
20 ewes and one Ram and the Pig
Production Unit of 3 Sows. The loans
for these programmes will be arrange-
ed from the institutional sources.

It is planned to take up 75 Projects
under Dairying Programme, 80 Pro-
jects under Poultry, 50 under Piggery
and 55 under Sheep Production Pro-
grammes. In each of the identifled
project areas, it is contemplated to
assist 5,000 families under Dairying
Programme, 3,000 families in getting
up Poultry Production Units, 500
families under Piggery Programme and
3,000 families under Sheep Produc-
tion Programmes. A Plan outlay of
Rs 165 laks for Dairying Program=-
mes and Rs. 240 lakhs for Poultry,
Piggery and Sheep Production Pro-
grammes were provided for 1876-77T.

(¢) The project aveas are selected
mainly in accordance with the recom-
mendationg made by the National
Commission on Agriculture taking
into account the infra-structural faci-
lities already available or could be
developed with minimum investment
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and the scope for such intensive live-
stock production programmes in that
area,

(d) Steps havg beea taken to en-
sure that there i mo duplication of
efforts and that there is coordination
between these programmes and other
Central/Centrally Sponsored Sche-
mes. The projects have been selected
on the basig of suitability of the areas
as recommended by the National
Commission on Agriculture,

Recommendation of A. P. C. Regard-
ing Food Purchase Bet Up

2594. SHRI VASANT SATHE:
Will the Minister of AGRICULTURE
AND IRRIGATION Dbe pleased +to
state;

(a) whether Agricultural prices
Commission has made certain recom-
mendation regarding strengthening
of food purchase set up; and

(b) action taken/proposed to be
taken by the Government thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI ANNASAHEB
P, SHINDE): (a) and (b). The
Apgricultural Prices Commission re-
commended gearing up of the pur-
chase machinery of Food Corporation
of India and State Marketing agenci-
es for purchasing the entire quantity
of foodgrains offered at the procure-
ment price. The State Government/
Food Corporation of India have al-
ready been advised accordimgly and
have been asked to make adequate
arrangements for support purchases
at the procurement price, wherever
necessary,

Nutrition Programme

2595. SHRI VASANT SATHE: Will
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government have evol-
ved a new strategy for nutrition pro-
srnmmo; .nﬂ

(b) if so, redeeming features of the
programme proposed to be imple-
mented particularly in terms of area
coverage, beneficiaries, elements of
the strategy, operational {framework,
financia] outlayg and involvement of
social organisations?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): (a) and (b). Evol-
ving a strategy for a nutrition pro-
gramme is a continuous process.
However, the Fifth Plan approach
to the nutrition programmes has been
out-lined in the Approach Document.
The approach is to attack the problem
of malnutrition at its root, by taking
care of pregnant women, lactating
mothers and pre-school children of
weaker sections,

2, The nutrition programmes im-
plemented in the Fifth Five Year
Pan are:

(1) Mid-.day Meals Programme for
the school children of the age-group
6—11 covering about 12 million
children;

(ii) Special Nutrition Programme
for the pre-school children in the
age group (—~68 and the nursing and
expectant mothers covering about
37 lakhs beneficiaries;

(iii) Nutrition Programme
through Balwadis/Day Care Centres
for the pre-school children of the
age-group 3—5 years covering
about 2 lakh beneficiaries;

(iv) Applied Nutrition Programme
designed to stimulate self-help ac-
tivities for the optimum use of
available food resources in the rural
areag covering 1375 blocks;

(v) Health-based nutrition pro-
gramme to control anaemia and
Vitamin ‘A’ deficiency of children
and mothers covering about 25 lakh
beneficiaries and 18 lakh beneficia-
rieg respectively.
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3. The Department of Social Wel-
fare hag evolved a scheme (Integrated
Child Development Services Project)
for implementation in the Fitth Five
Year Plan to offer a package of ser-
wvices to the children with supplemen-
ta] feeding as the core. The Services
.are:—

(i) Supplementary nutrition;

(ii) Immunisation;

(isi) Nutrition and health educa-
tion;

{(iv) Health check-up;

(v) Referral services;

(vi) Pre-school education,

This programme jg being implemen-
ted as an experimental project cov-
ering 33 blocks in 22 States and the
Union Territory of Delhi.

12 hry,

SHR] S. M. BANERJEE (Kanpur):
Sir. twenty five pcople have died in
Turkman Gate area and the situation
is very serious. I would request you
to direct the Home Minister to make
a statement, Some of us have given
calling attention notices and even
adjournment motions. I{ is a very
serioug matter. There is curfew in
Turkman Gate. We do not know how
many people have died. BBC and
Pakistan Radio have announced all
sorts of stories,

MR, SPEAKER: The Home Minis
ter should make a statement

THE DEPUTY MINISTER LN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): We will make
a statement tomorrow,

st wfw e  (afgor famar) :
A4t TR FEAT FIA A, AT T
qfFem AT WL SHAA-FEEE &
AW 7 FAAT BT GEFCAT, G FARATHT
ITIGIHE ., L . .
MR. SPEAKER: Since the state-

ment s caming tomorrow, calling at-
ention is not necessary,

26, 1878
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SHRI H. N. MUKERJEE: (Calcutta-
North-East); Would you please
clarify if after the statement a discus-
sion might also be allowed?

MR, SPEAKER: I would not decide
anything now. Let the statement

come.

SHRI MOHAMMAD ISMAIL
(Barrackpore): Will you allow me to
mention some facts on which he will
make a statement tomorrow?

MR. SPEAKER: You have men-
tioneg it,

SHRI
Not yet.

MOHAMMAD ISMAIL:

MR. SPEAKER: Your other collea-
gues have mentioned it.

SHRI MOHAMMAD ISMAIL:
I want to mention some facts so that
the minister might reply to them.

MR, SPEARKER: No papers to be
laid,

12.03 hrs.
PAPERS LAID ON THE TABLE

DreTAILED DEMANDS FOR GRANTS, 1976-77
OF THE MINISTRY OF AGRICULTURE AND
TRRICGATION, ETC.

THE MINISTER OF STATE IN-
CHARGE OF THE DEPARTMENT
OF REVENUE AND BANKING
(SHRI PRANAB KUMAR MUKXHER-
JEE): On behalf of Shri C. Subham=
aniam, I beg to lay on the Tabiec a
copy each of the Detailed Demards
for Grants {Hindi and English ver-
sions) of the following Ministries for
1976-77:—

(1) Ministry of Agriculture and
Irrigation;

(2) Ministry of Finance;

(3) Ministry of Industry and
Civil Supplies;

(4) Mnﬁ;y of Works and Hous.
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[Placed in Library. See No. LT.
10694/76.]

STATEMENT ON THE NATIONAL PoruLa-
TI0N PoOLICY

THE MINISTER OF HEALTH AND
FAMILY PLANNING (DR. KARAN
SINGH): I beg to lay on the Table
a statement (Hindi and English ver-
sions) on the National Population
Policy. [Placed in Library. See No.
LT-10695/76]

SHRI S. M. BANERJEE (Kanpur):
Let him make a statement on
the Family planning in Delhi (Inter-
ruptions).

MR. SPEAKER: It is comung to-
morrow. You will get time when the
Ministry's Demands come up [or dis-
cussion,

MaprAs CITY MUNICIPAL CORPORATION
(AMENDMENT) ACT,

THE MINISTER OF STATE 1IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI HK.L. BHAGAT):
I beg to lay on the Table a copy of
the Madras City Municipal Corpora-
tion (Amendment) Act, 18976 (Hindi
and English wversions) (President’s
Act No. 13 of 1976) publish in Gazet-
te of India dated the 17th April, 1876,
under sub-section (3) of section 3 of
the Tamil Nadu State Legislature
(Delegation of Powers) Act, 1976,

[Placed in Library. See No. LT-
10696/76]

Tamin Napu ADDITIONAL Sares TAx

(AMENDMENT) ACT, PRESIDENT'S ACTS

UNDER (GUJARAT STATE LEGISLATURE

(DELEGATION or POWERS) AcTt, NOTIFI-

CATIONS UNDER CENTRAL ExCISES AND
Savt AcT, EIC.

SHRI PRANAB XKUMAR MUK-
HERJEE: 1 beg to lay on the Table—

(1) A copy of the Tamil Nadu
Additional Sales Tax (Amendment)
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Act, 1976 (Hundi and Engilsh ver-
sions) (President’s Act No. 2 of
1976) publish in Gazette of India
dated the 81st March, 1976, under
sub-section (3) of section 3 of the
Tamil Nadu State Legislature
(Delegation of Powers) Act, 1976.

laced in Library. See No. LT-
0696/76]

(2) A copy each of the following
President’s Acts (Hindi ang English
versions) under sub-section (3) of
setion 3 of the Gujarat State Legi-
slature (Delegation of Powers)
Act, 1976: —

(i) The Bomby Sales of Motor
Spirit Taxation (Gujarat Amend-
ment) Act, 1976 (President’s Act
No 8 of 1976) published in Gaz-
ette of India dated the 3lst
March, 1978,

(ii) The Gujarat Sales Tax
(Second Amendment) Act, 1976
(President’s Act No. 10 of 1878)
published in Gazette of India
dated the 31st March, 1976,

(iii) The Gujarat Sales Tax
on Professions, Trades, Callings
and Employments Act, 1976
(President’'s Aet No. 11 of 1976)
published in Gazette onf India
dated the 31st March, 1976.

[Placed in Library. See No. LT-
10897/16,]

(3) A copy each of the following
Notifications (Hindi and English
versions) unde; section 38 of the

Central Excises and Salt Act, 1855:—

(i) The Central Excise (Ele-
venth Amendment) Rules, 1976,
published in Notification No. G.S.R.
536 in Gazette of India dnted the
10th April, 19786.

(ii) The Central Excise (Twel-
fth Amendment) Rules, 1976,
published jn Notification No.
G.S.R. 548 in Gazette of India
dated 17th April, 1976.

laced in Library, See No, LT-
1 /6]
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(4) (i) A copy of the Delhi
Sales Tax (First Amendment)
Rules, 1976, published in Notifi-
cation No. F/4/61/75—Finance
(General) in Delhi Gazette dated
the 2nd February, 1976, under
section 72 of the Delhi Sales Tax
Act, 1975,

(ii) A statement (Hindi and
English versions) showing rea-
sons—

(a) for not laying simultaneou-
sly the Hindi version of the above
Notification and

(b) for delay in laying the
above Notification.

[Placed in Library See No, LT-
10699/76 )

(3) A copy of Notification No
GSR. 264(E) (Hindi and English
versions) published in Gazette of
India dateg the 30th March, 1876,
jssued under the Central Excige
Rules 1944 together with an ex-
planatory memorandum [PIuced in
Library. See No. LT-10700/73].

DRAFT NOTIFICATION UNDER COMPANIES
Act

THE DEPUTY MINISTER 1IN
THE MINISTRY OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
BEDABRATA BARUA): 1 beg {0 re-
lay on Table a copy each of the follo-
wing Drafy Notifications (Hind; and
English versions) to be issued under
-sub-section (1) of section 820 of the
-Companies Act, 1856, under sub-sec=
‘tion (2) of section 620 of the said
Act:

(i)Notificatioin No, 15/14/78-
IGC regarding the applicability of
sections 100, 101, 102, 103, 104,
391 and 394 of the Companies
Act, 1856, to M/s National Instru-
ment Limited, Calcutta, a Go=
vernment Company.

(ii) Notification No. 15/14/75—
IGC regarding the applicability of
section 187-C of the Companies Act
‘1956 to Government Companies.
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(iil) Notification No. 15/38/
74—1GC regarding the applicabi-
lity of section 370 of the com-
panieg Act, 1856 to Government
Companies,

(iv) ®otification No, 15/17/
756—IGC regarding the applica=~
bilty of sub-section (1) of sec-
tion 287 of the Companies Act,
1956 to Government Companies.

[Placed in Library See No LT-
9842/75.]

(v) Notification No 15/30/75—
IGC regerding applicability of
sections 198, 258, 268, 269, 3089,
310,, 311, 387 and 388 of the Com-
panies Act, 1856 to
ment Companies. [Placed in Lib-
rary. See No. LT-10160/76.]

12.05 hrs.
PUBLIC ACCOUNTS COMMITTEE

TWO-HUNDRED AND ELEVENTH, Two
Hunprep AND FOURTFETH AND Two-
HuNpErEp AND FIFTEENTH REPORIS

SHRI H. N, MUKHERJEE (Cal-
cutta-North-East): I beg to present
the following Reports of the Public
Accounts Committee:

{1) Two Hundred and Eleventh
Report on Chapter IV of the Re-
ports of the Comptroller and Audi-
tor General of India for the year
1971-72 ang 1972-78, Union Govern-
ment (Civil), Revenue Receipts
Volume II Direct Taxes Estate Duty
relating to the Department of Re-
venue and Insurance.

(2) Two Hundred and Fourteenth
report of Action taken by Govern-
ment on the recommendations of the
Public Accounts Committee con-
tained in their Hundred and seven-
ty-second Report on Remission and
Abandonment of Customs Revenye
—Imports of Ethyl Aleohol, relat-
ing to the Department of Revenue
and Insurance,

Govern-
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(3) Two Hundred and Fifteenth
Report on Action taken by Govern-
ment on the recommendations of
the Public Accounts Committee
contained in their Hundred and
Sixty-ninth Report on Outstanding
Audit observations and Inspection
Reports. e

1206 trs.
ESTIMATES COMMITTEE
HUNDREDTH REPORT AND MINUTES

(SHRI TULSIDAS DASAPPA
(Mysore): 1 beg to present the follow.
ing Report and Minuteg of the Esti-
mates Committee:—

(1) Hundredth Report of the Mi-
nistry of Tourism and Civil
Aviation (Department of
Tourism)—Tourism

(2) Minutes of the sittings of the
Committee relating to the
above Report

—

1207 hrs

COMMITEE ON PUBLIC UNDER-
TAKINGS

EIGHTY-SECOND AND EIGHTY-FOURTH
REPORTS

SHRI NAWAL KISHORE SHARMA
(Dausa): I beg to present the follow-
ing Reportg of the Committee on Pub-
lic Undertakings: —

(1) Eighty-second Report on Ac-
tion Taken by Government on
the recommendationg contain-
ed in their Sixty-eighth Re-
port on Cotton Corporation of
India Limited.

(2) Eighty-fourth Report on Ae-
tion Taken by Government on
the recommendations contain-
ed in their Sixty-fourth Re-
port on Indian Petrochemicals
Corporation Limited.

VAISAKHA 6, 1888 (SAKA) 158
12.08 hrs.
DEMANDS FOR GRANTS, 1876-77—

Contd,

MINISTRY OF INFORMATION AND BLOAD-
CASTING——Contd.

MR, SPEAKER: The House will now
take up further discussion and voting
on the Demands for Grants under the
contro] of the Ministry of Information
and Broadcasting. The time allotted
is 6 hoursout of which4 hours and 20
minuteg have already been taken 1
hour and 40 minutes remain. How
much time doeg the minister require
for his reply?

THE MINISTER OF STATE OF IN-
FORMATION AND BROADCASTING
(SHRI VIDYA CHARAN SHUKLA):
About 40 minutes

MR SPEAKER: He can gtart at
1 o'clock Shri Gomango who was on
his legg may continue.

SHRI GIRIDHAR GOMAXGO
(Koraput): Sir, regarding the role of
the press in the rural areas, I would
like to refer to the papers published
in Orissa The number of daily
papers published in my State is only
seven and other papers including
weeklies, fortnightlies, etc. come to
252, The only medium to propagate
the plan, policies and programmeg of
the government is the radio in the
rural areas. So, the publicity de-
partment in the States should be
strengthened, The ministry at the
Centre hag done a tremendous amount
of publicity throughout the country,
but the language used ig English and
Hindi. So, it is necessary for the
State (Governments to translate all
thig literature into the regional lan-

guages.

The only medium for the illiterate
masgeg is the radio. But the commu-
nity radio sets supplieq by the diffe-
rent departments are now in g bro-
ken condition, The ministry should
glve directiong to the States to repair
them and provide new radio sets siso



159 D.G. 1978-77 Min,
of I. & B.

[Shri Giridhar Gomango]

through which the propagation of the
plam  policies and programmes may
be done,

India produces the largest number
of feature filmg—more than 400 every
year—but mostly Hindi filmg are
dominating. There are more than
8000 theatre halls for exhibiting the
films. Sp far gg opening new theatre
halls in the remote corners of the
country is concerned, my suggestion
ang rcquest to the ministry is that
top priority should be given to rural
areas in this regard. There should be
an economic survey of the different
areas ang it should be ensured that
poorer gectiong whose income is low
are not exploited by the owners of
theatre halls. It is all right in the
NAC and municipality areas but in
the panchayati samiti areas, )ustice
ig not being done to the weaker sec-
tions.

The films Division of the Ministry
of Information and Broadcasting are
producing a number of documeniary
films. I am happy they are producing
films on tribalg also. The government
hag given an award to g film titled
“Man in nearch of man”. It is a nice
film, The Public Accounts Commit-
tee, in their 182nd Report have said:

“The Committee have been in~-
formed that the production of films
in a larger number or regional dia-
lects, tribal languages etc., has
not been possible mainly because of
the financial constraintg of the Film
Division. Nevertheless, the Com-
mittee feel that it ghould be possi-
ble for the Filmg Division to ensure
within the available resources, a
larger investment in films in the
languages gnd dialects of hilly,
backward and frontier areag of the
country, so that the people of these
areas have a gense of involvement
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with the rest of India and do not
feel neglected or ignored. Special
efforts should be made to help
them.”

This ig a fine recommendation. There
are a number of films in different lan-
guages, especially in Hindi anq Eng-
lish, exhibited in India. But you will
find very few films in tribal langua-
ges. If the Films Division can produce
films in different tribal languages
and exhibit them among the tri-
bals, I think the later can under~
stand their own problems better. My
main point is that if the Films Divi-
sion can depict the exploitation of
tribals by various persons through
films, the tribals can understand
their own limitalions. I am not go-
ing into detail. The Government of
Orissa has recently constituted a
board for the promotion of Oriya
films. You will be surprised to
know that after 25 years of in-
dependence, near about 40 Oriya
films have been produced. So fat
the difficulty before the producers
of Oriya filmg is that they are not
getting finances. The Film Finance
Corporation should provide finances
and encourage the Oriya film produ-
cers, Regarding the publicity work
done by the State Governments, I
agree that literature js given to people
who can read, in different languages.
But it is very difficult to do this
among the tribal people. Therefore,
the State Governments should appoint
publicity workers in rural areas, so
that the latter can go to the tribal
villages and propagate the new pro-
gressive legislations adopted by the
Government of India or by the State
Governments, so that the tribal people
can understand them and make pro-
gress. My last suggestion is that a
separate wing should be created in
the Song and Drama Division to pro-
mote folk songs and folk dances of
tribals in India. The work on the
AJR station at Jeypore in Koraput
district should be completed; and
there should be new aseparate gtation
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at Berhampur. I will conclude by

congratulating the Ministry of Infor-
mation and Broedcasting. It has
rendered great help to the people,
after the Emergency.

oft et W gy (AT ) 0 oW
Agew, ¥ wgw @1 & wrEoi
farararTr v off WY wepEe daw g e
I gare o Forerrer ey & e’
W ‘wre’ F it fest T wrAee
fear  ‘wgemd’ feew w1 AT
TE off Srgemer TAHT FY AT FOX
¥ fag e o7 ‘wrwea’ (e Ty
wgraTd off ®t quex o€, afew & W
ot ¥ wrdaT F I & qe wr ogeer
oA AAT A @ W gt qwe
fowsrt &7 wgew & ¥ & faw oA
forar &% | o7 717 I fowerd & AETSE
g1 & arz e frwer & a8 TEN AW
f ‘Fgarr’ A1 ‘e’ freedd & v
fear F7 erv fFmm AWAT AT F WY
fgeare frar mr &) wfeg & o=
iz B o A fef feew Soadt A
7 feart ard

wiq § WA ATH OF% gAd A
N avw fasrar ST g 1 @ wE T
¢ for or & weav w0 F wewr w1 far
g1 6 wiw &1 9% f&w qgr ww &
gt At o1 gF 'viEs frar ar 61
T a7 Fgr qr fw 3w #r Hfegi, =1d-
waT W AT # W SaT aF
qgETH ®T AR IAwT §, M i o
Tgs a0 ame g, ol wie & s
s femmar amgar g | 9w H oAy w9
war g

“The media units for Government
policy plang and programmes have
also kept Government informed of
the public reactions to this policy
and activity and provide liasion to
the State Governments”

425 L8—8.
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T gadr ara & wfy qaw qrar 0 Wiy
ux Q¥ 56 aar wafafnr fra-gefr
T ¥ Preg i frerelt &1
| WY 34 Sl fped o arg &
T W HY TEAT H AT GFAT @ BT
T AT A Auw ¥ 7 wré fr arer
Srar w1 Xfafer sow o § £, a%
HITH! AT gAY & 4T 741 | 9y TF
qGT T3 AT g F o aw At F
o fa=re vt & | qg av agA faAt &
W fewra & ot w7 o gAEr wE
Uy T AT S 41 5 Sear £y o
sfafwr § 7% At Ham 7 wofr faae
favar ar 7@t ? w7 ¥ wew gfaes wraw
fodr & ow st oo 216 few afirze
FHAVA L IR A7 a7 & TR oag
ST AT ATATT A Al gy )
a8 7€ w99, A § R § vy SvEar
£ T ATAT HOHT AAFT AOA FAT
afgr &% s7r = sfalym omow
TR & AR H AT G

it ETT g AAT A A agA
g T T | W F gAr qema
FTATE | TR 6 AT 1 AT AT TG
&, TAF( AT HITHT O ferr qrgAr
g ST

“We are not, and we should not
be, against criticism_ nor do we wish
to suppress criticism.”

Tga w=ar T IEM ¥4 £ frogw
qTRYET W o € 2 i oA W
srereT &) oA dy AEa &1 WA
wmarRTg e oy Efw dm &
wer afeafadt & afem ofsafedy =
griv § | wiror aga & awy ag A § R
s qrasTe T foafa & g woEs W
w wfavars & wrEAT w{r § W7
st % waw oY wraar wg § afwr &
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F$ qIX FAFE A7 @ F1 AT (FAT
f& ¥ OR-9% waat # fwgd
FA-FT ¥ a1 ST &1 1 wfafwr
Y &, gt AER X W R PEA
2 7z & aw ¥ IE T qEEAT g
W & =ngar g f¥ gardy s £
sfafwaid 2, § =wT9F W GH ST
wiafwamsii & qgan ¥ 12 € gd AR
gnr fF e w1 9T & | W SqAar #
@t afafemg @ & o9 @ @ o9
TEY & W AT AT AR AAT T
w7 § | 7L el F Fomei T A
g B waard 9X % ami g,
sfaaea =amar €, S&% FT70 § gHaar
g % g e @ F1 " g wifw
T 2 A& 97 °Fa (F A w1 Ty
& st Far sfafwa § 1| i awq a9
g q@em & | A § R SATeT Agr
FEAT ATEAT [T XH A6 HIUFT AT
femmn weaT An |

qF 7 AR AF HIT TZT T
ferrmrisi 7, R 7 A1 o7 agAT 3
AfarT 5% aT¥ H WG (5T HOHT T AT
g =rfeg A€ #1 aa¥ e war
T QRd< 239 & AT I TGS F7H
g fF arardr s @ é 1 IWF aR
# frew gaaTt 49T T 1951 7 7
wET T

“Ten per cent of the entertain-

ment tax collections should be spent
on the development of film indus-
try.”
AT SATET HTARAT §F & ATAIE EvE
feqme ¥ 7 afg @ €t & af 21
oS g famr v ad gU § 1 gF g
#8 Faw 8. 4 T AT fadmr.i
¥ BEST VT X §, IAH IVEHT
qr¥ 1

A Fyg W Fgrar:

this high rate of entertainment tax
is impeding the growth of claims
houses particularly in smal] towns
and rural areas ag the paying capa-
cily of people in these areas is
much lower than the people of
metropolitan cities.”

T 9T WY WA e A8 fgam &0
HITHT T I &q17 AT Tfgw 971 |
T F1 AT sftadr wHer
@t §O FET § IEA ah ot ¥ wrowr
et fammar et § 1 SRW W

T WX e fewmar o971 IEA wEr
qTi

“Mrs. Kamla drew the attention
of the Centre to the fact that AIR
broadcasts were not sufficiently audj-
ble in the border arcag and asked
for sirengihening the broadcasting
system for this region. In fact, she
had made similar requests in the
past also, but unfortunately, the
Centre could not take any action
to “rectify the situation, perhaps
because of {echnical difficulties and
lack of equipmeont ete.”

FrET ofrara ST w1y 787 391 NfET
O ITF WORT QA ATA TGAT
aifew | AT &1 e fefmreda
&A1 IART FGFY g FIAT A1fE |

e BrEAT FICYHRAT § 35 FL8
FT w27 &1 AFq Frowy ML AT
9T 97 a4 wAauE ¥ @9 g g )
T WO qT A AR Fraw g
FTLHF &1 1 FUT 56 T HIGT

forr &7 famr & 1 Froqgodro # moey
fird 5 — o7

“The Committee also find that
during the period from 1868.70 to
1973-74, the Films Division hag paid
about Rs. 115 croreg as processing
chargeg to laboratories. The Com-
mitteg consider it strange that the
Filmg Division should have prefer-
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red to patronise the private labora-
tories al] these yearg instead of
establishing a processing laboratory
of its own. There seems to have
been a misplaced concern for safe-
guarding the interests of the private
sector, on the ground that some
laboratories in the private sector
would have to close down if a labo-
ratory was set up by the Films
Division in Bombay.”

¥ fasre &or &7 F¢AT & ar St
BR-BIZ g § q8T 97 HqH! (AN
= wfgd, #C g-E™g STOwT

- s

g 9 F1 79 FIa7 Jifem

SHRT S. M. BANERJEE (Kanpur):
Mr. Speaker,, Sir, I would like to
congratulate my hon, friend Shr Vidya
Charan Shukla, for taking the bold
ttep to unify the four ncws agen-
cies, PTI, UNI, Samachar Bhuatls and
Hindustan Samachar. This was a
demand of our PTI Employces’ Fede-
ration of which T happen to be the
President. These agencies were uti-
lised by the big business houses who
were the members of the Boards, The
decision that has heen taken now has
been hailed not only ty my Federa-
tion but also by the UNI employees
and the employees of the other {wo
news agencies

The hon, Mimister should explain
to the Housc what is going to be the
futuie of Samachar, We want that
those men who sincercly believe in
progressive policies, who sincerely
believe in effective implementation of
the 20-point economic programme and
who are prepared to fight 1eactionary
forces tooth and nail, who are pre-
pared 1o use their pen to fight reac-
tionary forces and imperialistic forces,
should be associated with the new
agency called Samachai, I hope, the
hon. Minister will kindly give us an
idea as to the future of this new
agency,

The other thing that I would like
to mention here is about censorship.
I know, mistakes could be committed.

of I. & B.

It should be done on proper lines, I
do not say, it should be rigid as
such, I do not say, it should be re-
laxed compuletely to give a licence to
those whp want to ruin the country
by their utterances. I want that the
entire matter should be reviewed and
reconsidered as to Whether the pre-
sent censorship which is going on,
somelimeg in a thoughtless manner,
should continue, There was a small
pamphlel called, *Defence Worker”, to
which his attention was drawn by my
Federation to the effect that some-
thing in it was cut out by the Censor.
When we referred the matter to him,
he was kind enough to write a letter
1o us saying that such things will not
be done,

Let the people not take advantage
of thhe censorship and bring out some
sort of pamphlets wluch do nol carry
cven an lota of truth, saying that
whatever is happening inour country
is horrible because :t 1s not coming
out in the press, because of censor-
ship and all that and that All India
Radio ig not telling the truth, It has
been proved beyond doubt that the
people of this country were not be-
hind reactionary forces. There was a
fight going on biiween the two for-
ces, the progressive forcegs and the
1eactionary forces. It hag been proved
beyond any doubt that the progressive
forcesg have triumphed over the reac-
tionary loices. So, the time h.s now
come to relax censorship. If something
is said in this House, let it come out
openly. Let the people know what is
being said here. I would request the
hon Minister to reconsider the mat-
ter.

Another thing 13 sbout artistes.
Eminent artistes like Bhim Sain Joshi,
Nishar Hussain Khan and Siddhesh-
wari Devi are born only once in a
century. What do they get today from
All India Radio? They should have
something to live for something to fall
back upon. The remuneration that, is
given 1{o them is too small. I would
request the hon, Minister to consider
seriously whether these artistes who
are born only in a century sheuld
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be paid what they are being paid now
or their remuneration ghoulq be in-
creased. I have got representations
from Bombay and other places sign-
ed by eminent artistes. I am a lover
of music—music ig my first love and
then comeg politics—and I mix with
them, I try to help them. These ar-
listes who serve the country should
not be paid a paltry sum of Rs. 200 or
Rs, 300 a month. They cannot live on
this paltry sum of money, I
have seen the horrible condilions
in which they live. I woulg urge
upon the hon. Ministey who is inte-
rested in music, who loves music—
from the face, he looks an artiste
himself—to kindly consider this mat-
ter seriously.

The last point that I would like to
raention is about the Song & Drama
Division. I am one of those who
supported the cause of the Song &
Dramg Division. It has done a very
good job on our borders. It has
brought out many things like the
‘Jallianwala Bagh’, the ‘History’ of In.
dependence and uthers in the ruins of
Purana Kila with the help of light
and sound. But recently, what has
happeneg is that I was told that the
Director of the Song and Dramga Divi-
sion hag directed a story which is be-
ing staged and was therefore given
extension, though he was due to re-
tire. I have nothing against him, butl
I hear that there arc some serious
charges against the Director, So why
should he be continued in  service?
He was due to retire on the 18th
March but I am told that because
‘Ghalib ki Dilli’ is being staged and
he iz said to be the architect of that,
he hag been granteq extension up to
30th May or 30th April—I don't know
ithe exact date—on the recommenda-
tion of somebody who is high up (I
am not mentioning the Cabinet Mi-
nister or the Minister in charge).
After all, we know the artists who
were in Delhi and we know Mirza
Ghalil, his life, his compositiong etc.
Hiy cumpositiong are know to many
people and I have seen many admi.
rers of Ghalib—though of course, I
bave little knownledge of Urdu and
Persian But there are serious things
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to be ionsidered and merely because
somebody has directed something or
merely because he was able, with his
manoceuvres and manipulations, to
ticular case should be granted ox-
tension should not be given. Just
because this ‘Ghalib ki Dilli' is go-
ing on and because two Deputy Di-
rectorg have peen suspended, he was
given extension, The Prime Minister
of this country is against extension
and she hag not granted extension to
any, I know, Then why, in this par-
ticular case shoulq be granted ex-
tension? Indig is nol short of intel-
ligent people and talented people;
India is full of talent. So I would
wish this gentleman to retire grace-
fully and peacefully and somebody
clse to be brought in his place.
With these words I support the de-
mands and thank him once again for
having had the courage and convic-
tion to have set up the Samachar.
Earlier, when the Ministers of In-
formation and Broadcasting came,
they made severa] statements in the
House that the News Agency will be
converted into a public corporation,
but that was never translated into
action, Now that he has come for-
ward with this, I once again, as Pre-
sident of the PTI Employee’ Federa-
tion extend full support for making
‘Semachar® a success and I  think
‘Samachar’ is going to succeed des-
pite the wishes of the reactionary for-
ceg who are propagating against Gov-
ernment agencies and so on. But
don't bother about this: let us march
on towards our goal and I am sure
we will be able to do it if ‘Samachar’
works effectively ang honestly.

it oo foemt (Teat) : werer
WA, AT WY TET HATEA B
g fadiwat & fF a8 0% TuT Waw
fsaw gfy woe A Afa, oA
FIAPT WIT IRE  STAROT ST O
TEATY T wEY § ) I A gL T
F AT oI N wm A Wl ¥ W
frqnT &1 W< woArT §, aw 8 st
qure ¥ ooz wreror feanf qeR W
Fiat § weqr av oy § o ofr o
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e § i s o fawrr o ardifrar W TE F agy wawar § oI Wi
ey sfory @YY o o4 e age &) Fvsr Wk formare

wwrrETt ¥ = fedf age €
FIAT W A T § | TR ATSE W
wefrer Farwrmr | e gl svrdoem o1 ST
YT AT qFe A Y w7 § 1 WA=
FerQveft Fararet T wrerTerenoft  sreor
T §Y 5T § 1 Y Heqrd whirafaa €
TR B WTCIN W I fews
garae woifea 1 @ 1 @
qrererfarar i segwrat & fraro
T AATC AT AR AT Y T
g1 & wrgar fw wwer & o g £
o MEES Y @ g 6 *
ferams saTwEToR & ST Y fowd
IF GA AT TAR WA g1 | A &
T W AT @ § qfw g, qfw
gEay ar w=y &t fawra W gare &
w14 § =T wETT ¥ wOAT ARG
FTHI & I7 A4 ST THF ATAR A
faeqa =9 3 w=12 graT wMigE AThE &
TeA® SAH T GET HF W AR g
R &1t

HH WIATATOT § ot ArwTeaTol &
AT AT § I A TR ROTHIAI B |
X ot an foasT gat ¥ SER AW
Trat & fada v 1 S5F m R
TR w74 f7aT STaT § 1 T« & fRef
=7 § wielr F807 ot & agm
W A TW LE AEA K1 FTIATEY &7 wgr
A% dag § oI & wrae W7 & wWa
foadr W Tl WTE 9T FH1T /T TW)
g

o ave w17 @ 8 Ha wgew w
firite w7 A arraT® AT ST E 1 WY
fra® fadt Todnr & qF Uedy Swa
w7 faferer squrea g frar § fored

TT AF & 1 T HN 9F @ 3 e
Rer ¥ 1 w@feg # ool s @ W
I qter, & St A o Y g i
o seraT STat g o aegare Jar §

1 st £t fran w3 g5 gt
“qAraT’ §T N GsTgeT § SEeT
TR = X f Y, afew maree
7 ofy e forar § oftT o0 3 T R
W F@ ww § | Afws & wgar g
fir o S2-BR v § gawY gW waATAr
agferga § 1 33#) gw famaa § W)
wX a3 A o 34 wew w3 ) 9w
FIAR T F1eT 97 oy gfaerrd & o
fomd SadT iy far o @ woaT
faara 2 &% | OF aga adfr fiw o
TT W A AT Wt § 7 § T
T 9€ T A ddw | § wgar g
TaFTI F1 4 AT A T fwar o1 )
T 39 9a & wfer A agg wqfaa g™
Fa & W1 AT 3w B srarfey & AnT &
arar Trea § | |rm AW R & wdly S v
e4T% A% a1 # wrelya FEar
faeft afersy &, 5 agr @A § A A
Y AT g FY Dt £ T TAE
3% W wrTigw Frgandy ¢ #
AT AgvET I T |

foedi & g3 7 & fraws s= fw
T fpedt waw a3 fomd guriAtans
arqfeaa g s & fawi & o Wit
s fored o gw fallt wam wifie ¢
A | Afew gk ar & gaqe F fawwr
§ Forart adrafost e wi § fewerdt
' W 1 T a1 ¢ o N feew v
& W< fow aog &7 Far § IEF @
e wwar § B agr % o § 9w
wa'rer fiwar orar § 1  SEAT O ATEA
TFEFATAATE . . ..
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ooy wgtwd ;o1 seAr  far
w3 | YT ¥ T S )

st wwe fast . FaT OF ATE
AT § |
""gETE FT WIHAT WA T

ORI T T AT T OF
faerar @ 7

zalg f F oiw &3 § Ao st
1 MR Frey frard § Se@ adqr faw
w1 fored ot s @ g fom s

uea # § eifawa & a1 7 ¥g ¥
TR AT | A9 F AT
sl T FIT A& gr1 TG | I
SISt o7 €Y THUT T6H T EAT TR0
fored yRTATTZ FT T EY A T &7
fovma gt =% | APFT Y R A W
STY SE FT G TG E A 2400
wTHT ® F3T I9En avfaw gwr g
afes aafar ¥ a0 oy wwatar 90
HEWA 4T wHIE €1 @ &) SEE A
ag FEFw I g s | Afew wE
saweT g 6 w7 faor frar e
6 7% v |rr g fond 84 diaEi #
g e QAT 9yTed 21 7 | 7% 7ET Y
weer fqug 31 o et § w=mrg
TR |

GeHT & SHfawe g s 7Y 7T
aga gUAT &1 T fhdee § TF A ot
THE 6T w1+ € MR wgr ifaaw
¥ &rar ST

© i ¥ @1q § gosr wwdw
ST § WK qf 7R w1 g
T g1

Wt Wi fred (wodfwex)
AT wegar oY, & g QT SwwTOr
HATR Y wiT T ENT FW & /g
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wyr gur | Fre¥ g9 a9t ¥ g Q@
T Harww qror agw § aogty
s gur &) T2y o favmr & @
T e Kerwrd Al frady ff
Rt o grETETT # e 9 agdy daw
T AN TF &Y v A wy A
afew frotr 5o awf & gwrT [ &
I | 7 fq9T T ¥ OF Ho7 &qT FAW
forar & 1 g 30 & gFATHTIT FY FHIAL-
&l & ATy § gaq qmrR ) e
Ty ¥ FifE ¥ AW H Qw agw @
gF@r ¥ o wfnfas & A< 7 wiat §
fratge & swaw s § faa?
gr & TR wifafoa et gl ©
TRAIGT AT § {0 I awg )
qf = 78 ¥ 1 7Y ow et wAwT Y,
strwreEet § fomd wreaw ¥ wi T
¥ wAw %, gmiArgat ¥ ogwa ¥
T T8 At #1 g foe ordr 1
T ¥ ¥ mIFoEef & o whaver
AT &7 & WY WG AT 1 AAY G-
drx gura< fow s £

wet a% sy feafa Mg g A
£, TA% TEN A8 EATHIT-0A Fi AT FAL
AT g IAE @ ¥aw weag 93
Y STAT ofY, FAEE T e T ¥
arfa arenaor gfra &1 s g feafer
F wE TAOAIT G171 HAPAT gY T 97
i g feafa & S & a7
At faaor s 37 & /Y7 ST AT TAE
7T § IFA FATEIO # F@ wifa AR
feroar s &1 oW w1 W T
et @ & o2 et w1 7 0 arwal
o g ar ©Y &1 F QY FFm w=wdwmw_w
Tifi & a2 TF TAT & T THIC WY
wifeer feafa s aveveror G gor &1
FRTAITTAT X WY A a1 A g g
vav wifem &1 wwg o w7 ™y 9r)
50 fiwm % F7H T5THT GF WIGT HIW
fear &1 Wt aw STt
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et o g1 § f 9T W W
aeT By W g & Wy,
mAagHwEiao e
waare faw @ §1 gy wd F A9
WA 24 7T B aaefy 27 # wawar
£ Tt & i gt T 2w e s
# garre gArf ady @ ¥, favr
¥ 1A o FEr v 97 gy
HTHRTOEA ¥ 75 ¥ gAraEr g7
ey Wy ¥ Afpr fray aof #§ e
2w & Y grErAnn ¥ FoEd § auraT
sarfa f6Y s &)y o fao
ST FT FT & AAT 4T afew  H{A
wqErEn ¥ grEFiw o 7 JqE wuw ¥
fear & | g9 A & ForA F AA T,
FEE FAT ST 7 S g AT {AqFAC
Fr &1 & oY T arx ¥ fog w ot W=y
oI q7% ¥ A1 I A O Y AT
¥ Y gep WTAT & AT gy F, O E,
qeqArE AT AT

RET AF FATTIT Br TTA & S
727 74T 2 fr IORT ATATICT 77 FIHY
=3 w7 qer 2. faedh qmr AT o
qare 30 § afeT oF T Fr A i
qA w7 A frATAT WA 3 fR
mwiyr 97 34T T w7 w@mEr
grenEs fam w21 2 s Arv-wre,
Y, A geA=AT BT AT g #F
Faav @ e T & v few
AT WG T, T AT F ATAW
wifed a1 | T ford g T @
Ty ffedr § guat a ¥ TEas
A wefaer sy wifeg 1 sty e
# oY guTR qEy age q AT @« A &
AfF ITAAZ T T | A ITHT T
Tferr & T & 7T o Ay gRewor
g wrfgg | wafeat #1 IW Fw
&R AT AT TV AT AAT BT TR
¥ wff g wifgy afes waTERT W
qZ wAry w7 gfeewor wearn Wifgg
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% wiger g f g W< w9 frmg it
W 1 gArR wwfeat § e oS
fewn€ arft @ fir ¥ widh wred &
ag 7Y fearerrar et fir &3 s avar
FT FETAET HL | TAHT TV 7 qwAT
g for gar? Ao ehd &7 & gqaod
T T 1 T FA ¥ AT
T T E | [T q A AT &
T g g st owar &1 g an
sae Fon wfgg fF @wit 9T qar
THTE T 7% TF AR F A7 I7 Fomewif
& o firar & w8

wrsTHEATlY o e 7Y forer wmre
& g wof awa faar star & Te¥
STAN FT TTH AT TG QI § 6K
AT ¥ XEEr qIT @AW AT ¥
W TF W7 & qAew W qdw wv
T g—ga dar € T e mew
TN 337 o7 FIH FL W 1w &
fafirer syl & o #% 3 5w Arewt w5
sevT 31 €1 Sfew & g g B
aw &Y fafiw amf § s Arew &t
THIR 11 g @ 3w g wfaw @
fafvrsr sremstt F feaerrdr s & Afaey
Trew Wt 9w a7 v W § ey
ST | 2w wy fafes wrarsT & s
W ATEwl & gwiw ¥ A F AT A
WA # FEew ¥ aga wggar
Pty |

g7 TeEl & ¥ & IW HerrAw wv
A FT AW T GG T F@TE |

G wfow® q@w (ararceiar) ¢
weaw wEYe, & wrsr Y raw ¥ ek
g1 wEweiEr 7, 4%, AT Wi
WA ) Ay &N v omr )o@
FAAAT AT GG WA AN ¥
WY ST TWT F WS T G WY
7€ 1 B o fpa f ST S ¥ g
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(g afwrdy v2w] &, wrw o & Wrefire €, v fa o
AT Tt ¥ aw o TR ¥ wredt & Tt gy ¥ A o fawnfol
frf ¥ ot R gl sowrqe S AW ey o §) qewcrd
S e o owit X o e e, W T ATIETT T A or
¥fww su arg J=r<fug ¥ a4 foar ?

IR Ty goATaT ST Ayt & g auera

wry fir omer W @ € T
o 31 % s ¥ qud §—Jar =it
§ w1 o AN WY oW ¥ gl
F< femr &) W Wy W oAvg ¥
AT w3 WR @ T Haew §
& s frds o & aTa s F W
9y § mEwed sww i f an
waardt ¥ gy, gay @t @ and
srga<d § T ardd

AR & fFam @ § @
P—SawT W oAUT wE | gEIY Al
qTCT §WT ¥ @QEd) #Y, oA AN &
FEEET B T AFL WET A HqyAT
ATH F AT AT G | W g9 Q=
#* st wrr &1 & @ fedar [T T
sl g, Afer q@ T@ear @ i—
W g o A i, s
AN, AT TTAY, W TE
T Al & faa fTy wn o Fgr @
fr ¥ a7 g F 1 WAT WY TW AR
¥ FOT A T TTY AR 97 HIDST AW
9T | AT AT TN fHew TmA AT Y,
¥ WE< 97 ¥ qox § frogw Wy O
fasar Ims w41 AWy § ) AN w1 AT
T %z ¥ T FEem

% g & fe oo % 60 wEmIT At
¥ oz w1 aww & fw §)
TF T A [ AR E——w1T X w2
fie SarR feelt & <@ ¥ doerer foeifedy
& @ ) ay faeadr sof @y @—
o mredt faedly A 7R, AT AT I
et R fre sl adt o
=8t iy =wifegg | wrowr At 22t agaw
R, Wrr e & wne §, e wrod we

WX AT € W Agh Ot it
q g T & wgr fw g o St
goprt faeft oY, ¥ g ol
frrefY o= ot g€ w2 ¥ oY o W
aF U faar, qar usa w9 TE AT
@ W19 I I e FTH W A F A
wfeT ag1 ¥ dFr 58 aiq Wy A
¥ o ¥ 1 WS O gOeTd FAArd §
3t g 7t A1 waife 3 Ty §
W TS N AT wre Fvw? frew 30
TW a90g q WA FT AT AT

sTar M & wfafafedt 3 Tsaere
¥ v wyr ? Y wr oY e w9y =Y
ot A o aw A ot | W AT
AN ¥ wrf e Fedaw & g ¥
sl et o § 1 gR A A WY
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aew w X { ol ot wne § g warard
% onft wr oy & 1 I AN X oy @7
fir ot ¥t o & wank & wg o Kb
aRy &t & o o ey witf ek et
o1 qrEm T &) Tww By & woowr
AT {Y AT N g wwer i vy v
W T I wyr R wgt o ¥
sy Wit w1 Tow gAr wifgy, TE I
fufosdy i ofeg 1 @ o T A
g f wdt wlaw danfed § X O
S @I e R vy
forx gt U w1 7 e oAy sy
# i ora & gud w1 oA ) w1
Y WO IO INT AT | gl
% wgft g Fe wro aifay o aufey A
Ferchurs w7 3t 73 ¥ TET | T AT
oy § f5 A 60 AT TR AT
fear g oy § s wrefe & g
zad ardy ordfra I ol & e o 8,
IARY T T &) W WT TE qEGN
¥ fr o Wt WEE ¥ a? ¥ o
{1 Feefg wfrgr ez,
qTH WA F o A frar F
=T & 5 oy §9 war @t vz 7 A7
e, A A £ oA 9T £

wa & wg &1 qAF w5 0F qg
qe8 W dAfqgr awa 4O veadr
F1 97 Y qFT wT N wq | IA W
g2 Udr W 91 W WF Ag Y
wat fr g7 ®) afeaa wset 750 §, At
staTe #41 fqsaT § 7 QR A1 78 At
Nt afem goa @t f wAE
T T FT 874912 34 ¥ a1q fwar mam

oft 7w ¥ g awrns W
WHEHPTaT § 1 I ® IA A &
& wrk 5, 7 are w7 QWi 11 T e
q¢ § wie @it A a1 v ) 99
¥ W ¥ o7 we @ fwar | I7 § 9
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war f& s & o werw oft ¥ fag
qur oAt fear ? i wer fe e,
fwar @r | v & foe qor fis @ wr
fgam wui § | ST wgr fe AL qra
fgara =47 &, gardr afafe ¥ v w2
figers ¥ oF | Y Fq srQqar F SvAT
g wrg ¥ fag dar war foqr?
IR wBr v wq FFTW ST T Q00
e ATA1qeAT g, gafaq erafatag
A |adEx & fag dar sar fear
ar | & 7g W F oqarg & 7 wrAaan
#r gfez B frdt & §aror & fag dar
war fear war, ot ag W e &
T ¥ W WA A E ArAT
HIEAT 4T Y FIQT g, aAY I I X
78f frar smar & e wrw 9@ g W
qER FA E | T A F4T HERT AT
# wa wog gAY § A wwA £ e gw
TS A« AFA W IT I T A
ARG

#yag Wy Jar fe gary o
s fafree ¥ awe g &Y 4t i
Hr WIQQH A Qg AT T
4T WY JT T I W g, 9 F A
F% ALY &1 UF & VAT WY qIH
AT ¢F T § fF qgd T+t o
(T dAT AT FT A1R ATAT AGT HOAT
&, xafas ag 48 oft 91 wq wrav
¢, zafwq 34 =t faarer fear a0 &
TWAWA W7 & SR gar ¢
gaR ga fefgae & un faara wwy
¥ weer §) wEW oW R AL o
TF WE I wEr i gW gmy miw
wr wray Afws IFE A 5 ¥
g wr Ag fwar & ¥ wgr fw
e & &4t afl foaqr | otq @ WY I
A arfe  gw Wl #T AT WA
W ¥Y4T I€ qAE WA ¥ fag fear
AT 1 AW A 9T TN R
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[y stfordsr w2«]
g1 e wed § e quatd <l welt
wifgy, W o g7 TEEd T@ 8,
WG AN 0w w1 g1 | §F WTYST
wgd ¥ 5 <0 a®@ @ SiaqT 71 S W
B Ak Y ¢ @ 8w A
foe gammr 1 WT¢ FAET ®IIT &R
w ¥ oo fg = wer T gom €0
WG BT §Tq &Y BigA gl I
gt WY W W@ widw § 1 mTe

FAt ® An G e AT ¥ SHAT

Wi SAST ® WAT AEI WEaw |

wtIR WA : FYAT WS GHr
LhEed!

it "y @w : § gedhg
# ara w W g1 FE wEA & fw
Wit & wae foirg «F e 8, 59w
® A O o girg, a1 S g
o MRy =fgm, a8 o =y w8 &y
&1 g aral w1 W ST AT 9§ 7
& 1 AT ¥ R Oh WIEET FT A
QEET, A8 WL TuT | IEH! Ga d WG
wgt &1 vaF fvate arqt &1 ag
w=T wgi &7 | WG qEr qwwA € fo
gt gae A W aF, f&arE g
WY A WY SiwaT T 8 55 Ha,
Afws @€ w1 gFT |

weRR QW ¢ wWa HAra wfam,
wag & war ¥ 1

e s ®w. & oF
W HEAT WTFAT § | WIS TEITeIgsiz
# afgarat & fSa i e1& § 7 =@
€ w1 qEAERHE g, STy faive
w7 &Y, waw wigawi & faa g &4
Ty gwrd depfo ¥ faemw 31w
TS &% WA | W9 §F a% & aga
A fexr grEEmsHIE ¥ wfgami
TR wWARAWMEETH A ¥ )
qGATE |

APRIL 26, 1978

D.G. 1978-77 Min. 180
of 1. & B,

MR. SPEAKER: You will please
take only three minutes, Mr, Sanghi.

SHRI N. K. SANGHI (Jalore); Mr.
Speaker, Sir, since the time for dis-
cussion of demands for grantg of the
other ministers hag been extended, I
would request you to give me five
minuteg extra.

1 rise tp support the demands of the
Ministry of Information and Broad-
casling, Sir, the budget that had been
presenteq to this House hias been hai-
led by and large by the industry. It
has also been said that the budget
prescented this year is something uni-
que in the last decade which this
House has witnessed.

I would also say that the film in-
dustry Gias also haileq the budget
that hag been presenied to this House
and the manner in which it has
been brought forward for the benefit
of the film industry, I would con-
fine my remarks only to the fitm in-
dustry because the 1ime that is given
is very short., The film industry is
greatfu] to the Finance Minister parti-
culaily when ke hag given exemp-
tion to the artistes and other peo-
ple working in the film industry by
raising the monetary ceiling of
qual’fyins savings fgom Rs. 25,000
to 50,000. This increase bas provid-
ed for the rainy day. As you know
very well there are shorl spans of
workers and somelimes the artistes
go out 1n oblivion. Secondly, this
¥year, no new jmport, has been levi-
ed on the films, Usually, heavy
¥mposis have been levieq in the film
industry i, previousg years, like ex-
cise, duty. This time that has mnot
been the case. It jg in this back-
ground that the industry hag hailed
the budget.

I would like to draw the atten-
tion of the hon. Minister to the toial
outlay of the Ministry of Informa-
tion and Boadcasting, The plan out-
lay is Rs. 25 crores while the non-
plan outlay is Rs. 52 crores. Tak-
ing these together, the total outlay
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has come to Rs. 78 croreg for the In-
formation and, Broadcasting Minis-
try. The outlay for the film/ in-
dusiry comes to only Rs, 5.18 crores.
The oputlay for the Filmg [Divigion
is only Rs. 3 crores, for the fillms
and television Institute of India it
comes to Rs, 82 lakhs, for the Chil-
drens’ Films Society it is Rs. 18
lakhg and for the Film Festivalg In-
ternational it comes to Rs. 18 lakhs
while it is Rs. 10 lakhs for setting
up of National Films Development
Corporation, for the Central Board
of Films Censors it is Rs. 10 lakhs
while for the National Film Archi-
ves and National Awards iy comes
to Rs, 7 lakhg and 6 lakkhs respec-
tively.

Thus the total outlay, for the in-
dustry 1s 518 crores, out of this also
for the Films Division, the biggest
amouny being spent is Rs, 3.81 crores.
The Minister would agrece that this
entire ‘noney is being recovered hy
shuwing the news wreels and approv-
ed films in the theatres. ln fact the
total outlay on the fiim industry by
the I & B Ministry is less than Rs. 2
crores. This indusiry has netted
morg than R. 308 crores during 1975-
76 out of whiich mme than 50 per
cent hat gone to the State excheques
by way of entertaiminent tax, There is
no parallel industry, 50 per cent of
the gross earning of which goes to
e State exchequer., It is gerving a
laudabla object, It is one of the most
pownerful mass media of audio of
audio-visual showmanship in this
couniry which is having g dynamic
smpact in the lifg of the people.

13 hrs.

Not only that. When we talk of
national integration and emotional
integration and emotional integraion,
we should remember thay the filme
which are taken from one part of the
couniry to the other serve as the
linqua franca. At least they have
popularised Hindi in the south where
people were so much allergic to the
language.

of I & B.

SHRI B. V. NAIK (KANARA):
They have done much more than the
Hindj prachar Sabha has done,

SHRI N. K, SANGHI: As I gald, this
is one of the most important 'mass me-
dia for reliving the streas and strain of
people when they really want to for-
get their difficulties and problems

It is in this backgiound of generat-
ing such a large amount of income
for the State and Central Govern-
ments that this matter requires a
little more. consideration at the hands
tlb: the I & B Ministry by a better out-

vs.

Two years back, we had geen thLe
film industry in doldrums, Production
centres were closing in West Bengal
and Bombay. I am gratefu] to those
State Government which khave lent a
helping hand in bringing this bad
state of affairs to an end. In West
Bengal, for instance, the dynamic
Mumister of Planning, Shri Sankar
Guose, who is here now, has done
quite a lot to help the industry. Then
the Karnataka and Maharashira Go-
vernmenis formeg Filkp Finance Cor-
porations and gave some advantage
to the film industry jn their own areas
by providing some facilities for the
production of regiona] films, with the
result a face-life was given to the in-
dustry and it ig able to survive,

Not only that. When we talk of
this as a very important mass medi-
um, We must remember that the in-
dustry has produceq more than 10,000
filmg in the last two decades em-
ploys 200,000 people day in and day
out and entertains peopls all over the
country., It is a major unjt in the
economy of the country. It is this
generative industry which is now in
rea} financial difficulties. What ig the
reason for this? Time ang again it
has beep explained, both inside the
House and outside, and people know
it, that thig industry is not consider-
ed as an industry. As such, there is
no institutional finance available to
the film industry. One of the most
important thingg that shoulq be done
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is that institutional finance ghould be
made available to the industry. I
would earnestly requesi the hon.
Minister that he need not provide
more outlay—I do not want finance-
—if he would only allow this industry
to be includeq in the government list
of industries, much of the work could
be done. Today some of the banks
are willing to give financia] support
for the production, distribution and
exhibition of films, but it is not con-
gidered an industry: it is only consi-
dered as a showmanship business, If
it is only termed as an industry, ac-
cepted as an industry, I am sure much
of the job would be done,

I have not much time at my dis-
posa]l to refer to other matters. But
this industry has been suffering from
varioug other difficulties. One of the
difficulties in the production of films
has been the perennial shortage of
colour raw material with which to
shoot the films the negatives, posi-
tives and the sound track which gre
imported in the country. Here we
find thai the regular outlay of im-
port is noi decided by the Ministry.
Formerly the import of these was
handled by the STC. The industry
was wanting that everything con-
necteq with it should be put in one
basket, in the I & B Ministry. We
are very glad that this matter is now
processed in the I & B Minisiry, but
the matter is yet to be streamlined
Unless we jmport these raw ‘materials
on 8 regular basis, unless there 15 a
regular allocation, unless this indus-
try is treated as an industry and con-
sidered a part of the major under-
takings involving such a large out-
lay of nationa] resources, the prob-
lem cannot be solved. We should
decide to import the requisite quan-
tity of raw materials from foreign
countries op gz regular basis. I am
sure the foreign exchange part of it
is being taken care of by export
guarantees and things like that. But
what we fing is that licences are not
given for the raw materials required,
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with the result that they are in shoris
age and there is blackmarketing,
Sometimeg we find that the reels
have to be imported by air involv-
ing air freight with the result that
the price per reel goes up upto sir
amount of Rs. 100 which creates con-
siderable difficulties in the produc-
tion of films, increasing therr crst
unnecessarily and making us pay un-
necessarily in foreign exchange by
way of air freight. These are some
of the difficulties.

Recently we have seen in the papers
that the bond oblhigation in respecl
of foreign exchange had been raised
to 200 per cent. Thig morning’s pa-
pers report that {he 200 per cent mn-
crease in bond obligation hag sho k-
ed producers: What is this bond
obligation? Producers of colour films
have to enter into a bond obligat.on
guaranteeing that they wil] export,
tihat they will earn so much foreign
exchange. I{ is in thig background
that the bong obligation has been in-
creased 200 per cent, it was 100 per
cent at one time, it was increased to
150 per cent and now to 200 per cent.
I should reques; the hon. Minister to
give some rationale, some reason why
it has been done, I reguest him not
to treat this indusiry like this it
definitely needs 5 little miore under-
standing. I also request that {his
particular matter should be recconsi-
dered and the bond obligation should
be reduced from 200 {0 150 per cent
at least.

I am glad that the Govermment of
India has instituted national awards,
there 18 a sense of participation of the
government ang it shows that the
government has recognised filmg as
a very important mass media. This
industry has been badly labelled and
given al] sortg of bad names.

MR. SPEAKER: Please conclude
with this point, you have already
taken seven minutes,
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SHRI N. K. SANGHI: Besides the
national awards, there are S8o many
smaller awards by different states,
We should see that all those awards
are correlated, Let us make those
awards a little more glamorous and
invite some of the people from the
industry during the national awards;
there could be better showmanship
and better results,

There are press reports which say
that a letter of intent has been issued
for setting up a technicolour pro-
cessing plant. There should be some
more details given of this If a tec-
hnicolour processing plant 1c set up
some of the present laboratories
would go info doldrums. They will be
out of business by setting up the
technicolour processing plant. They
wil] not be able to continue in the in-
dustry. We should likc to have some
background as to whether it is a fact
and how the present laboralories are
pomg to be taken care of,

With reference to the international
film festival we are glad that recently
a feslival had been conducled very
sueee-sfully, It 15 a window to the
foreign countries and we are able to
know the latest tiechnological de-
velopments in other countries. While
it is a window to the outside world,
1t 13 a door to the culsiders to come
to tlus country to enable them to buy
ou. (ilms so that we 8re able to in-
crease our exports, We bag film fes-
tivals in Delhi, Calcutta and Bom-
bay. One festival should also be held
in Madras ag it is also an imporiant
film producing centre and it should not
feel neglected.

One of the matters which has been
agitating the minds of film produ-
cers is the latest film to be shown on
television,

There should be a dialogue with
the producers and some via-media
should be found, It is a vexatious
problem. Showing the latest film on
the television is good for the televi-
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sion audience but there is also a com~-
mercinl aspeet of it which has to be
considered by the ministry. The film
industry needs betters consideration
in the hands of the hon. Minister.
There should be a better perspective
and better understanding,

In the end I may say that the hon.
Minister has done quite a lot in uni-
tying the industry. So the industry’s
grateful thanks go to him. He is also
trying to do a good job. He has slar-
ted with = good start in the film in-
dustry which will go a long way in
putting the industry on a stronger
foundation.

THE MINISTER OF STATE OF
INFORMATION AND BROADCAST-
ING (SHRI VIDYA CHARAXN
SHUKLA): Mr. Spcaker, I should
Like to thank ail the hon. Members
who ook the trouble of studying the
problems of this Mimistry and parti-
cipating in this debate, During the
last financial year We had a plan and
non-plan allocation of Rs. 68 crores
Thi; year there has been a margimnal
increase of 15 per cent in our budget;
it has gone up to Rs, 78 crores. It is
by mo means a comfortable budget for
a Ministry which has been saddled
with all kinds uf new responsibilities
and which has to carry on various
media which not only help to inform
the people of the country but also
solicit their co-operation for the vari-
oug nation-building activities of the
Centra]l and the State Governments.

13.10 hrs.
|[Mr. DEPUTY-SPEAKFR in the Choir]

Sir, quite likely that with the
goodwill of the Hon’ble Members and
their support we might later on in
the year come up with Supplemen-
tary Demands so that our activities
are further improved and we can
serve the nation in a better fashion.
As the House jg aware, the nation was
saved from a disaster by the declara-
tion of internal Emergency on 26th
June 1978 ang after that a geries of
measureg for accelerated development
were taken. These developments are
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naturally linkeq with gocial growth
and social justice and in this respect
we know that public co-operation has
a great meaning and a great signifi-
cance. Unless we create a climate of
public acceptability and public co-
operation, a kind of mass movement
cannot be generated towards helping
the economic programme, the new
economic programme that has been
initiated by the Prime Minister and
the Government of India. Otherwise
the success of this programme will
not only take more time <than it
should, but the task of implementation
will become far more difficult, If the
understanding among the people, par-
ticularly among the sections which
stand to benefit by this programme, is
increased, this will not only save the
resources and time but it will also
accelerate the rate of growth in our
country and for this, all the media
of the nation have to be used. I must
emphasise thay the use of media is
completely non-partizsan. It is defi-
nitely parlisan towards the needy,
towards those people who need help
from the Government and those who
need acceleraled development, All
our efforts are directed towards them
and therefore this programme has
been launcheqd by various media in
co-operation with all the State Gov-
ernments, I must say that the res-
ponsibility has been very encourag-
ing and it has been extremely satis.
fying to us who are involved in this
process. We not only put forward the
various good points and other reguire-
ments that we have in the implemen-
tation of this new nrogramme but we
also keep on collecting the various
reactions, the various difficulties,
various progress that are generated
by the implementation of these pro-
grammes, And this programme also
requires a motivational approach. This
motjvational approach hag to be pro-
vided by a concerted and thoughtful
action. This is alsn heing done by a8
mulli-media prong in thig direction.

I am very grateful io the Hon’ble
Members for the understanding that
they hure shown of our work and
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have appreciated the work done by
this Ministry.

Before coming to the various media
which are directly operated by this
Ministry, 1 think it would be probab-
ly appropriate if I survey the situa-
tion with respect to the very import-
ant medium which opecrates only jn
the private sector and I refer to the
Indian Press. Sir, we know imme-
diately after independence, how the
situation in our country which was
disturbed and which was full of all
kinds of mischievous potentialities,
was exploited by those people who
are not interested in the national
growth or nationalism, But they
were interested ouly in their narrow
politfica] gains and a parlisan ap-
proach. Therefore, even in the ear-
lier years of our independence, there
wag a terrible situation created by
the Press which was controlled, to a
large cxtent, by vested interests
which, as I said earlier, did not have
the nutional jnterest i1r their hearts
but o4ly their parochial and narrow
interests. Therefore, the first am-
endment to the Constitution which
was Drought forward, amongst other
thingn, provided for reasonable res-
trictions on Article 19 which guaran-
teed freedom of speech, which implies
the freedom of the Press. And im-
mediately following the first amend-
ment to the Constitution, an Act was
passea by the Lok Sabha and the
Rajya Sabha which was then called
the Press (Objectionable Matters)
Act. And this Press (Objectionable
Matters) Act was passed after a great
deal of debate. And the then Home
Minister, Shri Rajagopalachari who
piloted this bill in both Houses of
Parliament made certain references,
certain observations which, if they
are read-out to-day, would look as
if they were deseribing the pre-
Emergency situation in this country
I think, Sir, it wag a first-rate tragedy
that this Act was repealed, in the
hope that the Press would itself
evolve a method of self regulation
and that it would go by the code of
ethics which it was supposed to ev-
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w©lve., 1\Infortunately, as we saw it
later after the repealment of thig Act,
the Press—or a large section of 1t—
ran amuck and it just ran riot and
«caused a great deal of havoc to our
public and national lives; and the
assumptiong and wishful thinking im.
plied in the Press Cemmission’s Re-
port thut there will be self-regula-
tion, self-control and a code of ethics,
were all not only behed but comple-
tely dashed to the ground. A Press
Council was none the less created by
an Act of Parliament and a lotwcﬁ
hope was attached to this Press Coun-
c1l and its functioning The Press
Commission has devoted a good num-
ber of its pages to the hopes and to
the varioug expectations from this
Press Counal But, unfortunately,
becauge of the atitiiude of the Press
and the genera] circumslances pre-
vailing in the country, we found that
this Press Council was almost a non-
starter, for reasons all too well
known, and I do not want{ to go into
all those reasons again. But when we
were discussing the repealments of
ihe Press Council Act, we had dis-
cussed this matter in a good deal of
detail. Atter the promulgation of
Emergency, when we were reviewing
the situation in the couniry, we were
reviewing 1t, not with the short-term
objective that we lisd to gain during
the Emergency, but in a long-term
manner; and we found that apart
from certain regulations and certain
control and the code of ethics which,
in gpite of failureg we must nonethe-
less keep on trylng for, we should
have an Act in the country which
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Wd encourage healthy journalism
and put down, with a firm hand, un-
healthy trends. What is health, and
what is unhealthy can be decided by
no less a forum than this honourable
House, because these are not the
things which can be decided by indi-
viduals 1 may commil an error of
judgement; or others may commit an
erro; of judgement. Hon, Members
and other bodies which are concern-
ed with thig sensitive subject may
have thenr different vicws and difter-
ent problems with regard to this. But
the combined wisdom of this House
1s infallible, 1n my opinion, and there-
fore we hold ourselves responsible to
this House and to the other House for

the admanistiration of this Ae¢t This
Act has been maligned a little bit
becausa of it< name.

Bui when we go into the subsiance
of thi. Act there are three outstand-
ing features which the hon Members
must take into account. First of all,
this Act has been drafted wel]l within
the reasonable restrictions that have
been provided in Article 19 of the
Constitution by the Parliament, which
have been upheld by the courts, The
second feature of thy, Act is that this
18 well within and much below the

'provisionﬂ of the code of ethics that
the cditors have drawnp for them-
selves The All India Newspaper
Editors' Conference about five years
'back drew up a draft code of ethics
Wwhich they wanted that ihe editors
; should adopt, the newspapers should
adopt and implement. Unfortunately,
it was not implemented. But, if you
ﬂcmnpare the provisiong of this Act
L with the code of conduct that was
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evolved by the editors, which |is
again being considered by the Central
Committee of the editors, which was
also considered by the All-India
Newspaper Editors' Conference in
their recent conference in Patna,
you will find that the provisions of
this Act are much less onerous than
the code of ethics that the editors
themselves have evolved.

Therefore, thosg pcople who say
that this Act is going to restrict the
frecdom of the press, or it is going to
create problems for those people who
want free expression of opinion, they
are not only misled but, T am afraid,
they have not yel applied their mind
to this pioblem ipn that serious and
deep manner which this problem re-
quires This Act will certainly pre-
vent mischievous action on the part
of those who are interested in using
the medium of the ptess for anti-
national, anti-publi: or anti-people
acls. But such of those people who
do not want to creale disorder, who
do not want 1o create an atmosphere
of violence and who do not want to
indulge in character assassination or
other under-hand tactics that were
used by various newspapers before
the promulgation of the Emergeucy,
they need not be afraid of this enact-
ment, As a matter of fact, the All
India Working Journalisty Union and
a large section of the press and others,
after having seen the provisions of
this Act and after having compared
the provisions of thig Act with the
provisions of the code of ethics and
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the code of conduct drawn up by the
editors for themselves, have welcom-
ed it,

The only doubt they have in their
mind is about the implementation
part. They fear that while imple-
menting it the Government employees,
or the Government in power, would
misuse its provisions. There is no
cure for doubt except experience. I
would only say that nobody should
doubt the intention of the Govern-
ment. You should wait and see whe-
ther this Act is being misused in any
respect. If it is misused, we ghall
cerfainly be held responsible for it.
But I can assure this Houge that, as
far as our functioning goes, these
powers will not be misused, for any
partisan purposes. They will be used
only for the purposes which are held
oui 1n the Act and which are wholly
free from blemish and which are go-
ing to promote a healthy Press.

Only those people who do not want
to subscribe to the code of ethics
drawn up by the editors themselves,
only they have to worry about the
provisiong of this Act. But those
newspapers, periodicals and journals
which want to keep within the code
of conduct and the code of ethice
drawn up by the editorg themselves,
for them this Act will be a dead letter;
it will have no meaning for them, It
would be non-existent for them. If
they violate their own code, only
then they will come within the mis-
chief of this Act, and not otherwise,

Regarding the second Act that Was
passed by this House there have been
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some doubts, which have been clari-
fisd during the course of the debate.
But some hon, Members have raised
the matter again. I would like to say
that the Parliamentary Proceedings
(Protection of Publication) Repeal
Act again doeg not restrict either the
right of the Press or the right of the
hon, Housg on any particular matter,
The only change it makeg is that the
right and immunity of the press which
wag more than what the Members of
Parliament enjoyed, have been taken
anything which 1s prima facie defa-
matory and untrue and 1f the aggriev-
ed party wants to take the matter to
court, it can do s0 and no immunity
will be available to the journalists or
the newspaper which they enjoyed
under the repealed Act. Again, every
newspaper, by accepung its responsi.
bility, can print every word of the
proceedings of the House, I am talk-
ing of normal times, not of emergent
timeg when the provisivns of the em-
ergency law and the DIR are in force.
When normalcy returns, they will be
able to publish everything they want,
provided they are willing to take the
legal responsibility for what they
print and publish Thig is very neces-
sary go that irresponsible utterances
in the House and more irresponsible
writtings by the newspapers are sub-
ject to the common law of the land,
for nobody can and should have im-
munity for writing whatever he
wishes,

The response of the Indian Press
was not only constructive, but very
good immediately after the declara-
tion of the emergency, As you are
aware, we had promulgated pre-cen-
sorship along-with emergency, but
within a few weeks w2 were able to
informally remove it. It speaks
volumes of the senge of responsibility
of the Indlan Press. We could give
them the guldelines ang tell them
that as long as thay operated within
425 LS.
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the guidelines, it would not be neces-
sary for them to submit their writ.
ings for pre-censorship to the censor-
ing authorities. By and large this
has got on not only verywell but we
have seen that thig has encouraged
the healthy and national section of
the Press to come out and those who
were mususing this polent mass me-
dium have not only retreated ¢o the
background, but they are quite scared
of coming out becauge they know that
the heavy hand of the law will fall
upon them if they create any mis-
chief. So, 1 would like to say here
that barring a minority of mischief-
makers, by and large the Indian Press
has not only acquitted itself very
well, but it hag shown great progress,
and I am sure that the progress and
the foundations that have been laid
during these months will not only be
consolidated but corried forward so
that in future there iz no confronta-
tion between the legally and demo-
cratically elected Government and a
section of the Press as was created
earlier.

The role of the Western Press can
be very well understood, and when I
say Western Press, it refers to only
three or four countries, These peo-
ple are unhappy 2t our reversing
the trend of inflation and stopping it
and the general well-being and eco-
nomic growth of our country, It can
be Well understood because these
colonia] Powers have never pardoned
India for being free and progressive

SHRI BHOGENDRA JHA (Jaina-
gar): Why don't you name them?

SHRI VIDYA CHARAN SHUKLA:
They are well known, no need to
name them. As 1 matter of fact,
these countries are revealing them.
selves all the time, and I am sure that
the representatives of their papers or
other media like television and radio
networksg located in India, a good
many of them...., .
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SHRR]1 BHOGENDRA JHA: Even
Portugal was a colonial Power. Do
you think they are also against us?
Why should you not name them?

SHRI VIDYA CHARAN SHUKLA:
These peoble do not behave properly
and they do not even accept Indian
law and, therefore, we had to take
stern measures against them. I would
like to reterate before this hon. House
that nobody, particularly a foreigner,
would be allowed to violate the laws
of this country. If they want to stay
and work in this country, they must
stay and work within the laws of the
land that are in force, for the time
being. Anybody who does not accept
those laws, who doeg not want to work
within the framework of those laws
ig most welcome to leave the country
and operate from elsewhere. Such of
the people who want to enjoy the
hospitality and the various privileges
and prolection given to them by this
Government must accept those laws
and only then they can function in a
proper manner.

I must say that the majority of the
foreign correspondents, particularly
those belonging 1o the socialist coun-
tries and the other progressive coun-
tries of the world, have not only
shown a great understanding and a
very good appreciation of our circums-
tances but they have trully reported
the happenings here, 1 am not say-
ing that they have alwayg been say-
ing flattering things. They have been
factual in reporting the happenings.
If they do not find anything good,
they have reported that also. They
have reported the things in a balanced
manner. They have not painted only
a black picture. They have given a
balanced picture, That is what we
expect of the people who want objec-
tivity in this field.

Many hon. Members have referred
to the merger of the news agencies.
I compliment the management of
these news agenciee for having re-
cognised the great need for having a
national news agency. Those people
who wert¢ against thi; merger had
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their own personal, probably, narrow
vested interest in thiy matter, But
the journalists and the newspaper
employees, by and large, wanted this
kind of a strong national news agency
to be run by jowrnahsts. The society
“Samachar” has been registered by
the leading journalists of this country.
This is quite a good healthy develop-

ment in our country and, I hope, with
the blessingg of thig House and the
understanding that has been shown in
this healthy development, it wil
grow from strength to strength,

It has given us a new place in the
comity of nations. A the House
might recall, sometime back, when
the Foreign Ministers Conference of
Non-aligned Nations was held in
Lima, they decided to create a pool
of non-aligned nations agencies, It
was very firmly stated in the commu-
nique issued by the Conference that
the news agencies run by some colo-
nial powers were such that they were
working against the interests of the
developing nations of the world and
that they were painting wrong and
false pictures of the developing
nations,

It was stated that absolutely per-
verse pictures of developing nations
were being painted according to their
desire. Whenever they found a deve-
loping nation working according to
their wishes, according to their lik-
ings, they painted a better picture of
that nation. If they did not like a
particular nation, they painted a com-
pletely black picture of that pation.
The developing nations had absolute-
ly no power to undo this kind of in-
justice and blatant lies that were
being thrown up by these news
agencies, They were completely help-
less.

Now, efforts are being made to
undo this situation, The non-align-
ed nationg are determined to from
a pool which wil] be g strong pool of
news agencles. It will project the
developmental activities, the great
work, that is being done in develop-
ing countries, to the wide world.
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Everybody will know the true pic-
ture of what is happening jn develop-
nations. In thig effort, India gid
have much of a place, With four
al] and weak news agencies rlun
a few people, they could have
ound no place of any mention in this
pool of news ggencies which iz being
created by non-aligned nations of the
world. With this nationa] news
ugency, we are now in a good posi-
tion and we hope that when the
the Ministerial-leve] conference is held
in early part of July in New Delhi,
we will suceed in creating some kind
of a machinery and evolve some kind
of a grheme of cooperation so that the
very insidoug and serious exploita-
tion of the situation that was being
made by certain world news agencies
rup capitalist forces could not only
be undone but we could evolve a
completely new approach in the world
of information.

8&

g

Because of lack of time, I will now
race through the varioug activities
and developments that we want to do
in this financial year. The advertise-
ment policy of the Government 1§
designed to help evelve a healthy
Press and to help the small and
medium newspapers. Thig is not a
new policy. While reviewing this
and studying this matter, we came
aucross a Cabinet decision in the early
60s : probably it was in 1954 or 1955
ihat guidelines were set in regard 1o
Government's adverlisement policv
After that, various Committees of
Parliament 1like the PAC, the
Estimates Committee etc, have had
the occasion 1o reiview Govern-
ment's policy of advertisement, They
have been stessing that all the
Government advertisements—whether
of the public sector undertakings,
whetier of the nationalised institutions
or statutory corporations or of any
other Department of the Government
—should be centralised in such a man-
ner that we could help healthy trends
in the Press and also help the small
and wmedium newspapers, particularly
in the Indian language field. We intend
to do thig forcefully during this year

~
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and we hope this House wil] lend its
entire support to this problem that we
are now tacking in a forcefu} manner.

I had the privilege, some time back,
of presenting a copy of a new venture
‘BEmployment News' to the Prime
Minister under whose inspiration this
publication was brought out. This
publication 1g in i1ts infancy but, while
we expected the response of the peo-
ple to be good, the response that we
got was even better than we had
thought. The first print order was
below a lakh but, within three issues,
the print order went over a lakh of
copies. But this is still not as useful
as we would like 1t to be. We would
like all kinds of small posts like Clas=<
IV, Class III, and Clasg II in the
Central Government as well as the
State Government to be advertised
and, wherever necessary and wher-
ever we consider it fit, we want even
the the private sector to come into
this ‘Employment News’. This ‘Em-
ployment News’ will ullimately be
printed in all the Indian languages.
It is at present printed in English
and Hindi but we intend to print it
in four other Indian languages siort-
ly and then extend it to other Indian
languages. Today, its size in small
ang go it contains advertisements only
for bigger pos's and most of the
U.P.SC. advertisements. I must com-
pliment the UPSC and its Chairmnan
for their kind cooperation ang their
very good and willing help which
they have given (o thig venture, With
their help and with the help of the
varjous State Governments and otherg
who have come out to help us in this
matter, we hope that this will be one
of tha very good developments and
that it will carry news of employ-
'ment opportunities to the various
areas, particularly the tribal areas
and areas which are inhabiteg by the
weaker sections of the society where
big papers don't ciroulate. In fact,
even gmal] papers don’t go there and
80 we are evol a scheme hy
which thig Employment News can
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reach every rural post-office and can
even go further than that so that to
early Gram Panchayat and to every
nook and corner sufficient copieg of
the paper can go, so that more and
more people from these areas can
come and compete for employment in
the country.

The problems of small and medium
newspapers are very much under our
consideration and as I stated while
I was mentioning the advertisement
policy, we are taking an integrated
view of these problemg and I am
sure we will be able to solve a good
many of these problems. Certain
problems are there which are inher-
ent in the situation, but even there,
if we reorganize the newspaper indus-
try the way it should be reorganized
ther many of the problems of the
small and medium newspapers will
have been sorted out, and we are
trying to work in this direction.

Regarding films, atout whidh vari-
ous hon, Memberg spoke, our policy
is one of promoting a healthy growth
of the film industry. We want the
Indian il industry to grow but not
grow towards formula films, towards
the films which most of the time, for
90 per cent of the time, glorify
sex, violence obscenity, wvulgarity
and things like that and which,
in the last ten minutes, undo
everything and try to conform to
the censorship 1deas that good
triumphs over evil. That king of
thing will not do. Therefore, we
have taken 'measures to see that the
use of sex and violence, which was
80 much prevalent in these films, is
not only reduced but eliminated. But
it will take a little time to be reflect-
ed in the film market because most
of the fiung that are being released
today or were released in the past
feww months are films whidh were
under production in the last so many
years or more | more or less, complet-
ed belur : our new policy wag com-
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municated to thy producers, but re-
garding the films which are current-
ly under production or where shoot-
ing has been done to the extent of
lesg than fifty per cent of their script,
we have gone through the script and
we have told the producers, wher-
ever it wag objectionable that it will
not be passed. We have even told
the producers that if the firms do not
conform to the censorship guidelines
then the Central Board of Films Cen-
sors will not be content with only
cutting a shot here ang there and al-
lowing the rest of the film to go but
the entire film will be rejected. Other-
wise, a tendency wag growing along
these film producerg that they may
have about 2,000 ft. of sex and viol-
ence and even if it was cut to half,
the other half wil] remaj, and that
will be good enough for their for-
‘mula films, good enough for instiga-
ting the baser instincts among the
people who go to see films. This kind
of thing, I want to warn, will not be
permitted, If we find that the theme
of the film is such that it cannot be
corrected by cuts, if the whole film goes
against ¢he very apirit of the censor-
ship policy of the Government, the
entire film will be rejected and no
part of it will be allowed to be
shown. Therefore, the producers
should take this warning into ac-
count while they plan their produc-
tion now and in future....

SHRI S. M. BENERJEE (Kan-
pur) : What encouragement is being
given to those who are really pro-
ducing good films?

SHRI VIDYA CHARN SHUKLA :
The encouragement can be given
only by the cinema-viewers. When-
ever a good fllm is produced in
a proper manner, it succeeds; even
with the formulae that these people
normally use, some fillms have suc-
ceeded. We, from our side, give
the encouragement. Of course, the
cinema industry is not in the publie
sector, We do not want to bring it
in the public sector, but we want to
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give them various encouragements
and we do give them encouragements.
But these encouragements are not
suficient. The 'main encouragement
comes from the viewers themselves,
and the viewers’ preferences are de-
termined, to a large extent, by the
various film magazines whicn are
printed in various languages. The
English film magazine sets the trend
and the language fitm maugazines
copy that. Most of the film magazi-
nes rather than seriously discussing
the technique of film production the
various good points and bad points
of the film industry, are, under co-
ver of film industry. running some
kind of a sesmi-pornography business,
ang they are being run mostly with
the motive of making money.

These film magazines are not runn-
ing for creating better taste among
the viewerg of the films, they are not
bemng run to cieate any awareness
among the film goers that good pic-
tures ang better pictures should be
seen and that these formula films
should be discouraged. These two
'matters—the taste of the film goers
and the kind of trends that are gen-
erateg by these film magazines are
inter-connected matters and we are
treating them as such, We are tak-
ing steps to see thag these film
magazine, improve their trend of
writmg and they do not run purely
for profit and pornography, they
should run for mprov: the taste
and helping the film mndustry to go
on the righit and proper lines

We are one with the State Govern-
ments who are encouraging the
growth ang building of cinema hous-
¢s. Thig is one of the weaknesses of
the cinema industry that the cinema
houses are not in ag great number s0
they should be in our countiy. There-
fore, we are taking steps to see that
the construction of cinema houses is
encouraged and we would like to en-
courage all the State Governments
who have taken steps in this regard.

of I. & B,

Now, Akashvani has been func-
tioning ws the premier wpedia under
the control of this Ministry, It “has
done ity duty well ang I am glad
that the House has been apprecia-
tive of its role. I must assure that
its approach has never been parfissn;
its approach has never been patisano
proach and jt will continue to be so.

The coverage of Akashvanj in bor=
der areas needs somg improvement,
We have taken note of the various
suggestions given by the ton. Mem-
bers and with financeg and resources
permitting, we shall take steps to
correct the gituation.

You 'must have seen hat recently
we have geparated the organization
of Doordarshan from All India Radio.
This has been done and thig has been
necessitated because television is
developing in its own right ag a free
and big media and jt must develop
into a good media by ifself in a very
quick pace. To quicken the pace
of its development and to give iis
own jdentity, we have now separat-
ed it and put it under an independ-
ent Director General to funciion
under this Ministry. I am sure that
thig decision and certan other im-
portant decisiong that we have taken
will help quicken the growth of iele-
vision transmission.

With this is connected the ques-
tion of television sets ete, but that
matter, I do not think, I am calied
upon to explain here, but our policy
1~ an 1ntegrated one we want to cee
that the availability of television sets
becomes easier, becomes more within
the reach of the common people and
more and ‘more community viewing
sets are put through, so thay more
and more people can take advantage
of the good television programmes
that are put through.

About the SITE programme, I must
say that this programme has succed-
ed extiremely well. It hag created
very good impact in 2400 villages.
It had its own initial difficulties, but
the reports and the feed-back thas
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we have received have been extre-
mely good. Unfortunately, the satel-
lite through which this programme
was beiny beamed to these villages
is not 80&5 to be available after 31st
July. Therefore, we are making ar-
rangements for terrestrial transmis-
sion which wil] cover almost forty
per cent of the SITE villages to beg-
in with, but it will in total cover smuch
greater number of villages. It will
cover eight to ten thousand villages,
but these will not be all SITE
villages which are being served at
present by the SITE programme. In
the course of time, as soon as we are
given more funds by the Planning
Commission and the Ministry of Fin-
ance, we shall like to cover many
more areas with this educational pro-
gramme which has done a lot of good
to our country, particularly, in rur-
al areas. Television has to be deve-
loped in g proper manner particular-
ly for the growth ang regeneration of
confidence ang good work in the
rural areas,

Press Information Bureau, Song
anqd Drama Division Field Publicity,
Publications Division and Indian In-
stitute of Mass Conmrmunication—all
these have been doing their work very
well. Varioug criticismd have held
out about certain persons working in
these medias, but I am glad that
there hag been a general appreciation
in the House of the work done by
these medias and we ghall iry and see
that the good work being done by
these mediag is further improved and
further strengthened.

With regard to the other matters
raised by the hon. Members, I have
got the list of the hon. Members who
spoke and the varioug points raised
by them. As I have already taken
more time than was allotted to me,
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I would not refer to alj these indivi-
dual points, But I would like to say
that we ghal] analyse all the points
ang the problems raised by the hon.
Memberg and after analysing, we
shall write back to the hon, Members
to say, what action has been taken
about them and if action hag not been
taken and if their dgemands could
not be met, what were the reasons,
All these points will be properly at-
tended to,

May I in conclusion, give my
thanks to the House and the hon.
Members for giving us necessary
boost up by appreciating our work
and by giving us their help which we
will always need.

MR. DEPUTY-SPEAKER: There
are a number of cut motiong moved
by the hon. Members. Unless any
Member wisheg any particular cut
motion to be put separately, I will
put all of them together.

All the cut motions were put and
negatived.

MR, DEPUTY-SPEAKER: The
questiop is:

“That the respective sums not
exceeding the amounts on Revenue
Account and Capita] Account shown
in the fourth colump of the order
Paper be granted to the President
to complete the sums necessary to
defray the charges that will come
in course of payment during the
year ending the 31st day of March,
1977, in respect of the heads of
demandg entered in the second
column thereof against Demands
Nos. 64 to 66 relating to the Minis-
try of Information and Brouf!cni-
ing”
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[ Demands for G;a;;, 1976-77 in mm ‘E*Ju Mm‘m:v of Imiu! Broadeasting

lows. Bd.}

Amount of Demand for Amomt of Dem-nd for
Grane account on Grant voted by the House
No, of Name of Demand voted by the House on
Demand 23-3-1976
Revenue  Capital Revenue Capital
Rs. Rs. Rs. Rs.
Miustry of Information and
&4 Br::d::?:tlns ... 7,16,000 38,78,000
65 Iifemition and Pwlicity . 2,47,98,000  19,25,000  12,39,89,c00 96,2 5,000
66 Broadcasting 6,73,23,000 3,55,69,000  33,66,16,0c0 17.78,44,000

13.58 hrs

DEMANDS FOR GRANTS, 1976-77—
Contd

MINISTRY OF PETROLEUM

MR DEPUTY-SPEAKER: The
Houpe will now take up discussion
and voting on Demand Nos, 71 and
72 relating to the Mimsiry of Petro-
leum for which three hours have
Leen allotted.

Hon, Members present in the House
who desire to0 move their cut motions
may send slips to the Table withmn

Demands for Grants, 1976-77

15 minutes indicating the serial num-
bers of the Cut Motiong they like to
move.

Motion moved :

“That the respective sumg not
exceeding the amounts on Revenue
Account ang Capital Account shown
in the fourth column of the Order
Paper be granted to the President
to complete the sums necessary to
defray the chargegy that will come
in course of payment during the
year ending the 31st day of March
1977, in respect of the heads of
demandg entered in the second
column thereof againsty Demands
Noas 71 and 72 relating to the Minis-
try of Petroleum.”

tn respect of the Ministry of Petroleum

Amount of Demand Amount of Demand
No.of Name of Demand ueeou:t' vu:jh;l:he for tl:f th mm
. a
Demand House on23-3-1976 vore ¢
Revenue Capital Revenue Capital
: Rs. Ra. .
7L Ministey of Petroleum . 7,6%,000 38,27,000 -

72 and Petro-Chemicals
Pmu . . . $24:35,000 48,59,05,000 46,21,66,000

239,55,27,000

*\{ivad with the: recommendation of the Presideat.

r
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SHR] R. P. DAS (Krishnagar):
Mr. Deputy-Speaker, Sir as the time
is very short, I have only 5 very few
pointg to discuss over here namely
oil exploration, elimination of for-
eign monopolieg from the scene of
oil exploration, refining and distribu-
tion and check further infiltration
into the oil programme ang stop any
possible  political subversion by
these multi-national {foreign firms,
nationalization of all foreign com-
panies gnd fourthly reduction of
prices of thg indigenoug crude, petro-
chemicals and kerosene.

Although oil was first discoveded
and explored in India as far back as
1889 in Digboi in the State of Assam,
a systematic effort for exploration on
a wider scale both offshore and on-
shore began just only a few years
back with significant result. So far
8s the offshore exploration program-
me on the western coast is concerned,
the Bombay High with an expected
production of 10 million {onnes of
erude by 1980, appears to be a great
suceess with far-reaching results in
Indian oi] economy reducing the
dependence on imports.

1 appreciate the magnitude of effort
involved in the exploration of Bom-
bay High which jis 115 miles away
from Bombay in the deep Araban
sea and T take this opportunity to
congratulate the men concerned the
ONGC, and the Minister on this great
achievement. But. Sir, one Bom-
bay High alone will not be able to
cope with the rising demand of oil
So far as one can look into the future,
the demand of oil in India will al-
ways be higher than the actual
supply from the indigemous sources.
Therefore, there is very little chance
of being self-sufficient or near self-
sufficient in oil in the foreseeable
future unless and until the conditions
tilt more in favour of the depart-
ment. I would like to know from the
Minister us to what will be the esti-
mated demand by the end of the Fifth
Five year Plan or by 1980-81 or by
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more thaa what the Department had
estimated? Whatever might be the
case, the Department has to intensify
itg exploratory work and discover and
develop fresh resourceg in the diffey-
ent partg of the country. As regards
the old and new participation in re-
fining, distribution and exploratory
programmes the multi-national firms
should not be continued any further
and no new contract should be en-
tered upon In view of the huge pro-
fits and formidable remittances,
adverse contracts and danger of alleg™
ed political subversion, I would urge
upon the Government tg acquire
effective control and nationalise the
Assam Oil Co, Caltex, Oil India
Ltd. and all other foreign
interests without further delay
and without any compensation.
If any  assistance and co-opera-
tion in regard to modernisation of
techniques and equipments is needed,
the Government should seek this from
those countries, particularly from the
Soviet Union, which is very much
willing to assist us and to cooperate
with us on terms suitable to Indian

conditions.

So far as the prices are concerned,
barring a few in the high-ups nobody
can really realise the reasons
for the high prices of the indigenous
crude and its products and petro-
chemicals. Since this is not imported
the price should be kept at a reason-
able level and made available at
least to the non-commercial consu-
mers. I8 it the situation that we want
to internationalise the price of the
indigenous crude and its products? Is
it not a fact that the price of crude
and petro-chemicals in the Soviet
Union and China is far below the so-
called internationa] rate?

In regard to the price of kerosene,
I would urge upon the Government to
reduce the price to the level of 19870
71 and ensure steady eupply to the
poorest of the poor in the rural aress
and save them from the urban village
sharks, the black-marketeers, In this
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cosnection 1 would like to know from

imported price and the sale price
to the consumers and I want to know
whether the Government is making a
profit out of this essential commodity
ot the poor, instead of subsidising it.

Before 1 conclude, I would like to
remind the Minister through you,
that the people would certainly judge
the performance of this Ministry, not
by its high-sounding achievements
but by end product of such achie-
vements. Therefore, I am reluctaat to
gupport the Demands for Grants of
this Ministry.

With these words, I conclude,

PROF, S L. BSAKSENA (Mahsaraj-
ganj): I beg to move:—

“That the demand under the
head ‘Ministry of Petroleum’
be reduced by Rs 100"

“['Fajlnre to explore petroleum
in eastern U.P, particularly
in the Hari belt of Gorakh-
pur and Bahraich District
(571"

“That the demand under the
head 'Ministry of Petroleum’
be reduced by Rs. 100"

[Malpractices in  selection of
junior Engineers by O.N.G.C.,
Dehardun (6)]

“That the demand wunder the
head ‘Ministry of Petiroleum’
be reduced by Rs, 100"

[Favouritism in recruitment of
Geologists by O.N.G C.C,, De-
hradum (7)]

MR. DEPUTY-SPEAKER: Shri
Raja Kulkarni, He is not here, Shri
Mahajan.

4 hes

SHR! ¥. 8. MAHAJAN (Buldana):
Mr. Ueputy-Speaker, 8Si, the

of Petroleum

Peiroleum Ministry i the youn-
gest in our Government, but it deals
with a commodity of basic and stra-
tegic importance in the economic life
of our nation. Petroleum and petro-
leum products  are required
not only for motors, cars and other
types of vehicles, ships and aero~
planes, but it is the main source of
energy required for agricultural as
well ag industrial production. The
army, navy and air force will be
paralysed without this crucial com-
modity or product.

India, like the other nations of the
world, was not worried about the
future supplies of this commodity till
October 1873, that ig, the seven days
war between Israel and Egypt. But,
the Arab decision to use petrol as a
weapon and increased its price by
four to five hundred per cent, hit
India severely and threatemed to
completely paralyse her economy

The import bill for oil, including
other products shot up from 194
crores of rupees in 1971-72 to Rs.
1170 crores in 1975-76. We could get
out of this serious difficulty with the
help of credits from the suppher
countries and the ofl facility provi-
ded by the International Monetary
Fund, That is we coulg face this em-
barrassing situation by huge and
mounting debts or credit from ihe
supplier countiries and the interna-
tional agency

The only ray of hope in this rlack
and depressing picture was provided
by the fact that we had developed
the indigenous industry to some ex-
tent and there were prospects of de-
veloping it still further so as to re-
duce our extreme dependence on
foreign supplies to a considerable
extent,

Fortunately, the responsibility for
developing This indusfry of ecritical
importance fell on the shoulder of,
Shri K. D. Malavlya, a person who
had a profound knowledge of this
jndustry and an insight into its
potential development. Ag a result of
energetic steps taken in the
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fielg of exploration and development,
domestic production increased by
4.1 per cent in 1974 and 10.6 per cent
in 1975. In this period of exploration
and development on land and off-
shore, the work of the O.N.G.C. has
been crowned with remarkable sguc-
cess, If the O1L. maintains its pro-
duction at the present rate of 3.08
million tonnes it is expected that
indigenous sources would yield about
15 million tonnes of crude by 1978-79.

Our total consumption of petroleum
and other products is about 23 mllion
tonnes at present. If we continue
curbs on the rate of growth of consu-
mption, reduces imports gradually
and, as circumstances permit and, at
the same time, intensify the explora-
tion and production, the day will not
be far off when this country wiil be
able to achieve near self-sufficiency.
In 1974 we could reduce consumption
of petroleum products by 2.8 per cent,
but it increased by 1.4 per cent dur-
ing 1975. The curbs on consumption
had an important effect. Similarly,
considerable progress has been made
in replacing oil by coal to some ex-
tent by the industrial units, All these
steps have helped in preventing an
enormous growth in the potential
outflow of foreign exchange, apart
from that caused by the fourfold in-
crease in prices.

Curbs on the use of oil will have to
be continued in the interests of self
sufficiency i.e., with a view to pre-
venting or reducing considerably the
enormous outflow of wealth to pay
for the import of crude.

It this is not done, the extremely
unfavourable terms of trade will mi-
litate against the agricultura] and in«
dustrial development of this country
and will lead to its improvement.

In the process of a development of
thig industry, 1 hope steps will be
taken to build up capacity for utilis-
ing it more purposefully as a feed-
stock for the fertiliser and chemical
industries.
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centres is very good. At these cen-
tres, people will be able to buy im-
plements, spare parts of tractors,
kerogene, fertiliser ang other things
required by farmers. This is a very
good idea, If it succeeds, the farm-
erg will be very grateful to the Mi-
nistry. It is said that 80 such centres
have been started, but the report
does not say how they are function-
ing at present,

Then there is a terrible scarcity of
domestic gas, The report says that ab-
out 2.5 lakh new consumers have
been enrolled in the last year and ab-
out 52 new towns have been gerved
with domestic gas. But the progress
made in this direction has been ra-
ther too small Even in places like
Delhi, people find it difficult to get
it; even people in government service
fing it so difficult to get domestic gas
that they have to approach MPs. I
hope the Ministry will be able to
produce this gas in larger quantities
in the immediate future,

In the next five years, it is estimat.
ed that about Rs. 2000 crores will be
invested in the development, explora-
tion and exploitation of crude oil, I
hope the industry will be developed
in such a manner that we will be
able to become self.sufficient in
know-how and technical knowledge.
Of course in the fleld of science, it is
not possible to be self-sufficient com=~
pletely. Even big countries like the
US and the USSR have to exchange
notes and knowledge in particular
fields. But as far as possible, steps
should be taken to see that our main
exploration and development agencies
will develop the necessary consultan-
¢y and know-how so as to make this
country self-sufficient in this matter.

With these remarks, I support the
Demands of thig Ministry,

DR. RANEN SEN (Barasat): Mr.
Deputy-Speaker, at the outset, I must
thank the Minister, the people In the
Ministry and our technologists and
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other people connected with this pet-
roleum industry that has developed in
our couniry in & short period of time,

There was a time when we had to
depend absolutely on those petrol
sharks who used fo exploit India, who
used to say that not a drop of oil
was there under the soil of India.
Later on, they took advantage of our
helplessness and tried to pressurise
the Government. Ang they got gomea
concessions from Government, Later,
1t would be quite appropriate here if
I say—thankg to the help rendered
by the Soviet Union— that our pet-
roleum industry has rapidly grown
up, and grown up to a very high sta-
iure. The Soviet Union not only help-
ed ug by supplying kerosene and other
petroleum products in our time of
need, but they also helped us in
iraining a large number of our tech-
niciang in their own oil flelds in the
land of the USSR.

In this respect, the contribution
made by Shri K. D, Malaviya is veal-
ly commendable. Though we have
many differences on many other is-
sues, ] must say it goes to his credit
that he has been able to build up this
crganisation, IOC, ONGC and others.
In this respect, I want to mention a
{ew points.

In this report also there is mention
of this matter; we also know about it.
Even today I do not understand why
for offshore or gnshore drilling we
have to depeng upon Carlsberg or
Reading and Bates Group or Aszme-
ra group. It is a mystery to me, why
do so while we have been sending our
technicians and technologists and oil
expertg to Iran, Iraq and Tanzania.
Thig report itself says so. I do not
want to impute any motive. I want
only clarification on this point. The
sooner we get rid of these people the
better it will be for us. The socialist
countrieg also have advanced to &
great extent; and would it not be bet-
ter to take the help of those coun-
tries than taking the\ help of others
because we have seen how those peo-
ple try to corrupt our officials? Only
one example will sufice The pipe-
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lines scandal was gone into by the
Takru commission and ultimately it
was found that Nayak wag responsi-
ble for the scandal and he was not
free from the charge of taking bribe
from such a company. It has not
been stated so definite; Mr, Malaviya
need not shake hig head; by impli.
cation it ig there

In this report there mre a few po-
ints regarding oil prices. We have
got to import a huge quantity of oil;
there is no doubt about it; we im-
port kerosene, diesel oil, etc. In one
year kerosene prices have risen so
much; it 1s affecting very much the
village and rural areas, I come from
West Bengal where rural electrifica-
tion is not go widespread. I am there.
fore constramned to say that the ke-
rosene price ig high ang it is affect-
ing the common people.

Secondly, this report claims that
any number of centreg have been
opened for selling kerosene, diesel,
tractors and other things. That
claim is somewhat exaggerated. In
connection wiith parliamentary com-
mittee work I had toured many pla-
ces last year and the common comp-
laint of the rural people was that
there were occasiona] scarcities of
these commodities and kerosene and
other thingg were not available time-
ly. This matter has to be properly
looked into. The idea of multipur-
pose centreg in which right from ke-
rosene, petrol, diesel, to medicines
and other thingg would be sold has
to be streamlined and put into effect
properly in as many places as possi-
ble; otherwise there will be a lot of
difficulty in regard to those things.

As a member of the Public Under-
takings Committee, I had been in
some placeg including an area in
Jammu., We went to see the place
where drilling for oil was going on.
It was stated that on the other side
of the hills which was Pakistan area,
in the same geological strata hydro-
carbon wag found and that it was ii-
kely to be found in this side also. I
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tried to find out whether there is any
mention of that area; there is no
mention of that in the report.
What has happened in regard to
the sreag in Bengal? There wag a
scheme for having drilling in Sunder-
bang and in the Bengal-Orissa coas-
tal area. Off-shore and pn-ghore dril-
lings have to be made in these areas.
The only reference in this report is
that drilling is being made. As far as
I know, years ago a certain area was
tapped in Bengal and it was said that
nothing wag available. But in the
vicinity of that same place again oil
is being sought for. I do not know
whether oil or gas has come out
there,

The report says that there is a pos-
sibility of getting gas in Tripura but
not oil probably. In the area in Ban-
gladesh which is contiguous to Agar-
tala, in the Titas river-bed and sur-
rounding areas, sufficient gas has
been found. I want to know in view
of this whether that particular area in
Tripura has been properly exploited
to fing out the quantity of gas that
may be available there, because the
geological strata 1s more or less the
same in this area and in neighbour-
ing Bangladesh.

I want to say something about
streamlining the organisations like
I0C, ONGC, etc. entrusted with ex-
ploration of oil, selling of oil, gend-
ing people to other countries for
getting oll, etc, I have no complaint
about these organisations, but as a
member of this House, I had occasion
to receive reports of corruption in-
dulged in by certain officials. I do
not want to mention them here, I
will write to the minister about them.
But even if there is a grain of truth
in them, the situation ghould be very
bad. There are complaints that right
from the lower strata to the upper
strata, certain people are doing cer-
tain shady things and the people high-
er up do not look into them. I do
not say that they connive at it but
they acquiesce in it, Therefore, the
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streamlining of these organisations is
very necessary,

The Mathura will start
funetioning somm 1979. Today
we are aJm:;:L in the middle of 1876.
What are the arrangements being
made? It is not simply a question of
building the refinery, Right from the
Gujarat coast, pipeline has to be
laid. All arrangements will have to
be made, Otherwise, it will be like
our underground tube raliway in
Calcutta which ig to come into opera-
tion in 1979 according to the Prime
Minister but nobody knowg whether
it will come into operation in 1989 at
least, or the second Hooghly bridge
which is to come in 1977 but nobody
knows whether it will come even in
1887t Here iz a big thing, The capa-
city of Mathura refinery is ¢ million
tonnes. Crude will have to be brought
there. The reflning system, the
distribution system and other things
depend on that. This should be cla-
borated by the minister, He should
also clariy how long it will actually
take for India to be near self-suffici=
ent in oil

I know that no country in the wor-
14 call itself self-sufficient, Even, the
USA where s0 much oil is there to-
day, cannot cal] itself self-sufficient
in oil. I do not know about other
countries. Probably, the USSR has
become self-sufficient they are sup-
plying oil to other countries. I want
to know about India India is a
very large country. 1 want to know
about the period by which we wil
become more or less self sufficient,
not dependent on the OPEC countrics
or any other country to dictate terms,
OPEC countrieg are friendly other-
wise but they are dictating terms in
a way, they are increasing the prices
of petrol, That affects the develop-
ing countries like India the most. I
want g specific answer to this ques-
tion also.

With these words, like our CPM
friend I congratulate the Ministry and
all those people who are connected
with this, But unlike CPM Member,
I support the Demands,
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SHRI B. V. NAIX (Kunara): Hon,
Deputy-Speaker, I welcome the de-
mand for grants for the Ministry of
Petroleum. Though I have program-
med it in a separste way, I would
likp to pick up the threads where
Dr. Ranen Sen started to tell about
the Arap Oil Bill and particularly the
countries belonging to the Organisa-
tion of Petroleum Exporting Countries
—OPEC. It we look to thig table pre-
sented by the Ministry in its Admi-
nistrative Report, the bill that we
have paid for the exportg during the
yearg 1873, 1974 and 1975 hag risen
from 240 crores in the year 1973 to
809 croreg in the year 1974 and to 957
crores in the year 1875. During the
same period, the quantity in metric
tonnes of crude oil that we have im-
ported probably from our OPEC coun.
tries wag 13.4 million tonneg in 1973,
13.9 million tonnes in 1974, and 13.6
million tonnes in 1975, If Dr, Ranen
Sen is interested in convincing himself
as well as this august House in regard
to the point which he made in respect
of the high price which we are pay-
ing, T would like to submit that this
400 per cent increase in regard to the
Petrol Bill or the Crude Oil Bill which
we have paid as a poor country,
is outside the meang of any develop-
ing nation like ours. We are virtually
paymng through our nose for imported
oil. Over and above the hike in the
cost price we are levving an addition-
al tix asg Motor Spirit Tax, which 1s
directly passed on to the ysers of
these vehicles and more particularly
to the large number of taxi drivers in
this country, I would like you to
look at it from the practical point of
view, particularly of an owner of a
taxi driver in big and small cities
When a person is an owner-driver—
hke an owner-cultivator of a land—I
do not think he comes in the category
of a consumer of petrol for the pur-
pose of luxury—leave aside luxury.
even for comfort. Under the circum-
slances, there is a very strong case for
the Ministry of Petroleum to evolve
certain patterns, livelihood patterns of
the small people. I go not mean the
category of those people who main-
tain a vast ficet of taxis; but to the
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extent of my knowledge, the number
of persong who are self-employed, is
perhaps the largest in the taxi-plying
trade. May be a taxi.driver keeps
more than a taxi. He may keep, 1, 2
or af the most 3 taxis Roughly speak.
ing, by the rule of the thumb, more
than two-thirds of the number of
owners of taxi are people who are
self-employed Is It not possible for
the Ministry to evolve 3 system by
which they get a certain rationed
quantity of petroleum or motor spirit
or other lubricants that are needed for
plying their irade? 1 think the hon.
Minister would not only try in this
direction, but also increase the num-
ber of passengers that should be per-
mitted in these taxis. Ag a matter of
personal experience—as Deputy
Speaker you, Sir, are probably mov-
ing in a convevance of your OWn=I
know the tota] amount of rush, parti-
cularly during the heavy traffic sea-
son, is so much that a vehicle or a
bus meant to carry about 40 or 50
persons will carry, if we take the
summer season into account virtually
about 50 per cent over-load. We now
have got these egalitarian or these
sorts of ruleg about road transport in
big cities,

MR. DEPUTY-SPEAKER: Is that
the job of the Minister of Petroleum?

SHRI B. V. NAIK: It will be good
it the Minister of Petroleum were to
take it up with the Minister of Trans-
port, as a member having joint res-
ponsibility in the Cabinet. Other-
wise, let him reduce the price of
petrol. Either give them this con-
cession, or if you can give them both
the concessions, it would be much
better. This much for the price of
petrol. But one more word I would
like to submit 1 feel that, for reasons
which I have not been able to fathom,
if it is cartelism by the Arabs in the
world, i{ becomes the most heinous
one, I am very glad that Dr. Ranen
Sen, in spite of his political views,
has made that point. It is probably
because of the rift batween President
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Sadat and Russia, that he is sore with
Arabs, But he said to-day that the
OPEC countrieg are making us, the
developing countries, to pay through
the nose. I do not think that Arab
exploitation of the world becomes
non-exploitation, simply because they
are Orientals and that the American
or White exploitation of any othe:
races becomes more bearable. I think
somebody had said, “a sort of an
alignment” or ‘non-aligned people”—
1 am confused about it—ang that it is
something like a marriage of monks
But I think we will have to bring it
out ay a matter of major considera-
tion. The developing countries, all of
ug Who joined together at the Lima
Conference or other conferences—thea
details of which I do not know—
number about 70 or 80, Byt the total
consumption by this group would
make only for a fraction of the total
consuniption by the major industria-
lizeg countries, obtained through ex-
port from the Middle East, particular.
ly the petroleum-exporting countries.
Therefore, even if a price differential
is imposed by the OPEC, it would not
mean a substantial reduction in res-
pect of their oil revenues. We do
undersfand that after their oil wells
run dry, they will have to provide
something for the wintry day, and
in that view they are justified in
conserving in the same way as the
advanced countries are doing, But,
even at the cost of being a little mis-
understood in the community of the
worlg and in the third world, we
will huve to prevail through friendly
persuasion as well as reguests, or
such other forces that are at our
command, to convince our Arab
friends to see the wisdom of following
a policy of a greater amount of
understanding with the developing
countries.

I wuulg submit only two points
with rngard to the Indian Oil Corpo-
ration. There is quite a wide gap In
the distribution of liquified petroleum
gas, which iz known as cooking gas.
In spite of the fact that it has been

distribution has improved, particular-
ly in backward areas, in the area that
I come from g housewife hag to get
it from a distance of 200 miles. The
charting of the areas for the various
units for distribution have not been
according to the trade areas. 1 hope
it needs to be given a fresh look and
those gaps have got to be filled in.

The last but one point is in regard
to the refinery at Vizag of the Cal-
tex, which is the last link in the na-
tionalisation. Since they have been
under-utilising their capacity, they
ought to be nationalised. When 85 per
cent is in the public sector, there is
no justification for five per cent to be
in the private sector.

The Commission which was ap-
pointed under Justice Takru gave its
report m the month of August 1975.
Yet, to this day no action seems to
have been taken Nine months have
elapsed, which is a considerable
period of time. Further, the case it-
self is five years’ old, There were
several obstacles in the way and so
the Commission took g long time, The
chargeq are also rather serious. I
think the Government should not
further delay its decision in regard to
the findings of the Commission.
Necessary action should be taken at
an early date.

SHRI VASANT SATHE (Akola):
Sir, I want to make two or three
pointg in this debate. The first is
about the Takru Commission Report.
I would begin by saying that it is
such a voluminous report and in order
to get the full detaily we must have
a full length debte on that, I would
mention only some of the salient
pointg in that report which need to
be taken note of by the Ministry.

To quote The Economic Times of
12th March:
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“. . . the Talkru Commission con-
cludes that top officials of the then
Indiay Refineries Ltd. and g Joint
8ecretary of the former Ministry
of Mines and Fuel acted ‘careless-
ly and negligently’ in dealing with
objectiong of the West Bengal Gov~
ernment and Indian mining experts
to the earlier pipeline alignment
through coal-bearing areas.”

[t further says:

“According to the Commission,
the induction of Bechtel Corpora-
tion and itg subsidaries by Mr. P.
R. Nayak, ag Managing Director of
IRL followed from the latter’s con-
viction that ‘they and they alone
could be entrusted’ with the huge
projects for which ng global
tenders were invited.”

I will come to the Bechtels presently,
the exposure of the linkg they have
with CIA. To quote the newspaper
report again:

“The second aspect of the report
flows from recent disclosure ahout
the unscrupulous busines; methods
used by several multi-national com-
panies. Justice Takru alludes to it
when he says: ‘It can safely be
inferred that Bechtel must have
employed all the tricks of the trade
to get what they had come out to
India for'.”

Therefore, no survey wag made, no
global tenders were called for, the
Joint Secretary in the Ministry
thought that this was the only com-
pany which must be given the ten-
der, and they put this pipeline through
a coal mine area. A technical com-
mittee appointed by the Ministry it-
self had reported on this matter thus:

“The main danger to the pipeline
woulg be due to sudden subsidence
of the groung_beneath it and out-
break of fire in its close proximity
either from underground or from
the surface. Underground fire may
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be due to variouy causes such as
spontaneous heating, accidental fire,
explosions ete....suth fire may re-
main unnoticed for a considerable
period of time and may shift from
place to place de on the
season. A subsidence of sufficient
magnitude ang excessive span is
likely to snap the pipeline.”

I have also written a letter to the
Prime Minister, and a copy has gone
to the hon, Minister, in which I have
pointed out that recently a
subsidence has taken place in
Benali mines near Asansol in West
Bengal as a result of which accumu-
lated water from this abandoned mine
entered the adjoining Satgram mine
which is a working mine. A section
of the Haldia-Barauni-Kanpur pipe-
line of the Indian Oil Corporation
passes through both the mines. The
subsidence, covering an area of about
210 x 10’ took place only 18° away
from the pipeline which, at the rele-
vant time, wag carrying high speed
diesel oil towards Kanpur., It was, it
appears, touch and go. The Directo-
rate of Mineg Safety is understood to
have cardoned off the affected area
and presumably at considerable cost
getting the affected area filled up.

THE MINISTER OF PETROLEUM
SHRI K. D. MALAVIYA: Thank
God it did not go, it only touched.

SHRI VASANT SATHE: 1 hope
you are not waiting for it to go, be-
cause if it goes, we have had it.

The Takru Commission has held
that the pipeline was carelessly laid.
The Public Undertakings Committee
has also recommended that at least
where there are working coal mines,
where there is danger of subsidence,
the pipeline should be diverted, but
the Ministry always makes it a point
of prestige. I do not blame the hon.
Minister. He is a genius as far as oil
is concerned in India and he will go
down in the history of this country
as the Oilman, I do not know whether
he will be called Sheikh Malaviya of
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India- but he deserves that title
richly, but that is neither here nor
there.

DR. KAILAS (Bombay South):
Pandit Malaviya is better than Sheikh
Malaviya,

SHRI VASANT SATHE: There
was a Pandit Malaviya. So, I do not
want to confuse the two,

As far as your Indian Oli Corpora-
tioa is concerned, why should you
make it a point of prestige? There are
geo-political considerations, I need
not go into them, but I would beg of
the Minister to reconsider the re-
alignment of this pipeline in the
strategic and dangerous areas where
there are mines.

I have also written a letter to the
hon, Minister about the recent calling
of tenders for the Salaya-Viramgam
section of the Salaya-Koyali-Mathura
Crude oil pipeline project, Tenders
were invited from various companies
of international fame, including an
Indian firm with German collabora-
tion, known as Dodsal Private Limit-
ed. It is well known that the normal
practice is to accept the lowest tender,

Unless you have reason to say thaf
the nex; higher tender has some
othey advantages of quality or they
have some experience, you cannot
say, “No. Although this is a lower
tender, we wil] go in for this higher
tender.”” I can understand if there
is any reason for that. Have you
ever known a case where you pass
on the information to another party
and tel] them, “I am re-inviting the
tenders, you hring down tender so
that I can accept your tender.”? This
is a sort of fraud. There is no mean-
ing in calling of tenders then. This
is what I8 being done in this case. I
do not know who are the persons
concerned in the Ministry whw gave
the information to the other party
and asked them to lower the tender.
‘What was the higher tender? It was
higher by nearly Rs. 5 crores. Over-
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ter has probebly asked them 'to hold
it up till he enquires into the matter.

Then, about the Mathurg refinery,
I had made this point to the plann-
ing Commission and also to Shri
Malaviyaji. I agree, a refinery in
UP. as a distributing point should
be there. It should be in U.P. But
should it be only at a particular spot
in Mathura where it is going to pol-
lute, when the industrial complex
comes up there not only water but
experts of international sianding and
our own ecological research institute
has given a written report that in
years to come the sulphur fumes or
fumes that will flow from the
air will tarnish and corrode the Taj?
I say, even if it is ope million of a
chance, shall we take this risk? You
say; “We have taken over the land;
we have spent Rs, 3 crores and we
will take care to see that pollution
does not take place..” All this is
being said.

SHRI M. C. DAGA (Pali): Shift
it to Rajasthan.

SHRI VASANT SATHE : Let it be
in U.P. by all means. You just take
it down-stream where there is no
risk of the fumes going or flowing to
the Taj. Can you afford to risk the
Taj? Can any Indian with patriotic
sentiments, having love for the Taj
or for a monument like that take
even one-millionth of a chance of
that risk? You hlVg a Conmnittes.
Call thosg experts who have given
the detailed reports about scientific
analysis of how there is this risk
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Some people in the Ministry make it
a point of honour. They say, this
scientffic gxpert of international ren-
own who ig accepted al] over the
world as an expert i8 a nut, he does
mnot know anything about 1t; there is
no meaning in it and, therefore, there
is np risk and we will go aheag with
it. 1 would beg of you to geriously
®o into this matter.

These are the four points to which
1 want fhe hon Minister to reply. I
would urge upon him to take some
corrective measures ag far as re-
aligrment iz concerned. Let us do
‘the re-alignment at least of the
strateglc part As far as this type
of fraud and mischief is concerned,
that is being committed please stop
it This 15 my request to you Take
your officers to task if they have real-
ly done this sort of a thing

With these words, I request the
hon. Minister to take note of the
points which I have made and to
reply to them,
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“Greater economy and efficiency
in the use of petroleum products
continueg to be given the highest
priority while the essential dem-
ands are being met fully.”

We are not satisfled that essential
demands are met fully.

w1t 9t fede ferad atem 442z
§ wer dsar @, @ flé femd W
wedY FTOLETd § T F T )

“A close watch wag kept through-
out the year on stocks and consump-
tion of various petroleum products.
As a result of these measures the
growth rate in the consumption of
petroleum products in 1975 was
enly 1.4 per cent over 1974
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“A scheme of converling the ex-
1isting petraleum retail outlets of
the o1l companies into multi-pur.
pose Rura] Distribution centres was
launched during the year. Outleta
located m rural and semi-urban
areas are being selected for this
purpose About 80 such centres
have been set up so far upto De-
cember, 1875.”
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The Committee regret to note that
the IOC hag writien off a sum of
Rs. 4462 lakhs ag bad-debts during
the year 1968-70 to 1972-73 and this
included a sum of Rs 1370 lakhs
pertaining to cases where the Cor-
poration was unable to establish its
debts for want of documentary proof

& g¢ siaqr Trgar g fa wrdo wle
#ro RAFTwHE TR R, S erqRE
& w@d § Wi T AT N w47 THe
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AT WTAFAT & |

Although the total amount of out-
standings have come down from Rs
31 89 ciores as on 31-3-89 10 Rs 27.59
crores a8 on 31-3-73, there were
heavy outstandings against private
parties and these had gone up from
Rs 750 crares to 1041 crores during
thig period.

g WITFT 10 HIT EGUT ¥T AT
& a0 s arfys iy wedam )
Out of this, an amount of Rs 1,20

croreg wag considered doubtful of re-
covery,
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14 58 hrs.

[SHRT VASANT SATHE in the Chairl
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o faar §, AT #99 #7175 faame
g fr ara nEw o fadr aw® *1 HET
&Y w@m F=rparg fegsfaare &
oF qra¥ Tar ord §iT fwEr g faary
SENFIFW IS G AT 07
gqa fRETd 9T FATF T93 @
TF ¢ 91T wa Ay ggeq unF §
I Ferad &1 =17 a5« feqr 1d
Agt a% Wl-GIwS Azd &7 graw §,
wared ¥ 7% g agd weS Wi gugw
WHINFIG | gAdT HITm, draw,
& & wralgy srna wrgey @
wife gyaew &g gd, g aow fas
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¥ qw Q1 dox xwy W Ay wfew,
woife wi § @ht &Y agr oS gy
18 hrs,
wrady are & wgar wrgan g fmgard
walt off ot Fad & g Agre AICE
waw M FqA v AR 1 A
M hwmsRT e g9 AT
Wiy weet g ¥ WAy § fy goey
Forer T X o1 F qa G W AR
¥ awr IW XA Y RWr g A QR A
FFI Y A0 A qF o ar g ey
¢ wga et & agt & &t & 7o @
& fir agi < @ *1 wreY wowrT fuq
gvar § WL g8 w1 gAfeany fear
g &4 foed AT & oF =o)-
/Y gaver oY famy qr forg ¥ waT ST ¥
¥ qarqe wfaar 1 wor Hgr: gk
strerey wgart § Fo e Sad A A
FTRE? W d onAfars qd ¥
w1€ &% AT AT @ a7 o9 ¥ oreedE A
w¢ g feeitoe agh o &< fear & 7
< A Y Scvan A gw qff P, & o
Ty g oF T S.ET 1 wWifE
gwrdY argare o, sutar e gArd
IR HT § T LHET T OR0TT
11 GNRAFEATZETHE QM
T HET AR A G | WIS g wEw
gt § o1 o wo o EAte wgd §
fs gr wr A mfgy 1 Ffwagn ov
FIAErm A 2 HET | N EE & IT A
F1 TOIT7. FT QT TG T 710w ST
grar A Ea oty ¥ WY ga: gunE
¥T ATATHTT GALAT | 9 LI Wi
fawara § fw gare 2% oy w4 o) dw
& wrirea §, for. wf 7 wf & w1f wfe-
e 7Y e, o dwadd w ey
fag™ 2w & wizT g fawrs dar
femifarw s nIdfe ey 19804a%
™ Wi RWa ¥ ot F wren fndc
&Y TG, I Y 7 aga AW Wt
X & wwar g s wdw el
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oft oY o fawt o wioft e qe el <Y o
pRAMwragaagT gt ar ag &
B wEa ¥ agd ot g T g e o
T FOUTRAT ¥ uud Aw A feww -
wqA & faoage 39 N wrel I\ A
guafr NI NI % a7 Feard
T ¥ Wy Aif wEeemTT £ garnm 2w
0 G JEHT W AL HAAT I IHW AT
aw #1 wieR fadr gam & fag am
fagr 2 Amma A gewae wiew &
a3 weag sqaNT F 1 F dwr wrAwn
gy amd ard st Aoz qum O 1w
WA WA fefmagargag wrady
St aT g AT FEETA & ) @Y Ry
¥ 3w we fea fa @ At o3
faaw Steaes a1 gadt 4% garfe war
Fgl Ty I aaAr AT € Ay
FETFH AR T &1 ¥ & feg swv
T fuAdY Y HOgATHY ST ag ¥w §)
& wimt W% favarm v g fE gwtd
frat ast 7 Wy 7w &1 fasm w3
foq & & T @ Wt fawlfam &7 =%
ZHTTT AW Jw F AT 7 sew Fnfe A,
3% & fog gw gudi ve fade A w1, gara
oY ¥= o7 faer § w2 O B gy
ERgELAWI A H @ EIW wrgw wuA
2w & fer ¥ gedimm AL IR WM ug
T wed! Ay A0 | BT Wi & Hiw
frware 31 g wvarg Wi favary
feenar £ fr mwr dw wreefim oY & €@
ITHATTFAGY )

THE MINISTER OF PETROLEUM
(Semi K. D, MALAVIYA): Mr.
Chairman, Sir, I think I have a very
easy task before me, only to make a
few points which have been rather
relevantly made by several Members
of the House, both from the opposition
a3 well as from our side. In its totality
I would like to report that the prog-
ramme of the Petroleum Ministry is
going on generslly well ang the House

of Petroleum

should be assured thay whether it is
o1l ang Natural] Gas Commission or
the Indian Oil Corporation, or the
IPCL, Indian Petroleum and Chemi-
cals Limited, work on every front is
moving fast, Except for certain most
unavoidable reasons, we are trying
ip stick to the scedule that has been
laid down and which has been specie
fled 1n certain respects in our Res
port and otherwise.

There are tuiree or four points
which I would like to touch wupon.
First with your permmssion, I would
like to refer to the Repori of the
Takru Commission, because you and
certain other 'members are warried
about 1t. Regarding tne phenomenon
of subsidence i1n the coal mines, we
have on almost innumerable occasions
discussed this matter with any group
of experts that we are capable of
collecting. By angd large, the con-
clusiong are that we should let it re-
main as it 18. The chances of hyper-
subsidence of the present area through
which the pipe 18 passing are, I will
never say absolutely nil or impossi-
ble, because nothing ig impossible in
this world, but it is as safe as it
can be conceived.

With regard to the censuring part
of the Report, as 1 have previously
sajd, we are ver~ seriously examin.
mg it. I have a wew on it which I
would not like to state just now be-
cause it is pnot yet final. I would,
therefore, beg of you to give us a
little more time when I could come
with g ful] sense of responsibility and
put before the Houses the views of
Government on the Report that has
been submitteq by Mr. Justice Takru.

The second question ig that of the
pollution problem because of the
decision of Government on the loca-
tion of a refinery at Mathura. We
should not take a pessimistic view of
the whole affair. The problem of
pollution as 3 whole and its challen=
ges is being very satisfactory met,
Amoung environmeatalists and those
who have to deal with the problem
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of pollution, there is a pessimist
viewpoint on the whole question of
increase in pollution in the world.
There is also, I do not wish to say an
optimist, but a non-pessimist view
that the problems are satisfactorily
being met and solved.

When thic drug unit was set up in
Hardwar, g lot of questions were rais-
ed, When I had something to do
with the Ministry of Fertiliser and
Drugs, I visited Hardwar-Rishikesh
and stayed there for two days One
of the most important jobs for me
was to see how the water was being
treated. 1 can assure you that the
water that was coming out as ‘im-
pure’ water because of treatment in
the antibiotics plant wag treated so
nicely that we were assured—and I
got convinced—that the water
that was coming out of the second
pipe was perhap: purer than the
water that was flowing in the natur-
al way. There was a possibility of
the Ganges water being polluted by
some epidemic which wag prevailing
at that point of time but the water
that was going into it from that place
was pure and wag absolutely safe. It
ja therefore no more a danger if pro-
perly treated. Impure water can be
treated properly to make it drinkable
and useful, Therefore, there is no
question of polluting the water of the
Jumtina, the water that wil] be thr-
own into the Jemuna will be almost
as pure, if not purer.

MR. CHAIRMAN: Can you say
this about the other thingy that will
come after the Mathura reflnery in
the region? You know what is hap-
pening in Bombay, for example,

SHRI K. D, MALAVIYA : I will
refer to that point. In Baroda and
Bombay the industries that are being
Set up ere polluting water and it is
for the state governments to take the
steps which have been specified they
are being taken. It is a question of
the industrialisty accepting certain
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views. I wag there in Baroda the
other day and the chairman of the
IPCL definitely was of the view that
we should not force any issue of this
kind and that the industrialists them-
selves were trying tp do their best
ang water that wag coming out will
be treated as mentioned by cert-
ain conventionalists. There are cert-
ain viewpoints of scientists and
technologists which we have to ac-
cept. I am quite sure that water
coming out of the industries which are
allowed to grow there will not be
allowed to go into the river as im-
pure. I am not worried about that
because it js within our meang to
treat them and purify them and we
need not be apprehensive of any pol-
lution in the waters of the Jamuna
because of the Mathura refinery.

So far ag sulphur dioxide is concern-
ed, the House might remember
that Mathura refinery was conceived
on a crude which had about 2.7 per
cent of suplhur and it was a source of
worry for all of us that refining of
2.7 per cent sulphur crude will result
in uncontrollable pollution of the at-
mosphere. But subsequent to that,
there was the discovery of the Bom-
bay crude which is amost sulphur
free and the sulphur in the crude oil
which wil] be treated in Mathura will
be very much less and it will be per-
fectly within our capabilities to treat
it and contro]l the pollution.

Thig substantially shows to all of
us that the atmosphere will not be
polluted. This was a matter which was
;:aulins warry to the House genuine-
.

Apart from that, other minor ques-
tions, marginal questions which arise
out of the possibilities of atmosphere
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getting polluted are also being very
carefully looked into by one of hig-
hest expert comxmittees presided over
by Mr, Varadarajan who is one of the
most competent men to dea) with this
question. The other day 1 got an
assurance from him that there is no
aspect which iz not being consider-
ed by them, I for one certainly consi.
der that body to be 'much more comp-
etent to go into that matter than my-
self or any other group of people who
are not so competent to be called ex-
perts in this fleld, Therefore, I would
like to assure the House that the pro-
blem of polluting the atmosphere and
in any way damaging the great monu-
'ment Taj is very much before us and
we wil] always take the greatest care
that the Taj is not in any way affect-
ed,

MR. CHAIRMAN: You are relying
on experts. But what happens if one
expert is against another expert?
Neither you are an expert nor am L

SHRI K. D, MALAVIYA: I am not
meeting any objection by those who
fee] that there will be no pollution.
I am not caying that their arguments
are being met. I am making a
modest statement, not criticising any-
body, that the best is being done
ang not only I but the experts also
feel assured that al] the steps that
ought to be taken to make it pollu-
tion-free and save our Taj are being

taken and will be taken. If there is
anything about which we get appre-
hensive, I will repory it to the House

and see what further is to be done.

I come to the point raised by Mr.
Naik aboug the OPEC—Organisation
of Petroleurn Exporting Countries.
It is true that they have increased
the price of crude oil. The oil be-
longs to them and they have increas-
ed its price. If a machinery is made
by a particular country and they in-
crease the price, if we have to pur-
chase it, we have to purchase jt. Or,
We can say, we will no¢ purchase be-
cause it does not suit us. Beyond
that, I can also say that this increase
in toe price has affecteq us very sari-
ously and the goverpmment » very
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much concerned about it. We can-
not afford to pay such a high price,
which, is almost 800 per cent of what
it wag in 1970. These oil producing
countries may have plausible reasons
why they are increasing the price. In
this connection, I would like to refer
to the ofi-repeated enquiries from me
about the time when we will become
self-sufficient in oil. I think I am
myself responsible for creating this
atmosphere where people frequenily
ask this question. The fact is that
the parameter of self-sufficiency is
not only linked up with eil. Ulti-
mately, oil is only a feed-stock to
generate energy, just as water- fall or
coal creates energy. Ultimately, we
have to look forward to the generation
of that amount of energy which will
make us self-sufficient to run
our industries, to warm our
houses, for lighting purposes, e'c.
So far as crude oil is concerned, jt is
a depleting resource of the world, It
is g natura] resource which is bound
to disappear, at the present rate of
consumption after four or five deca-
des, if more oi] is not discovered,
Whether all the oil is with the Arab
world and nothing is with wus,
it will disappear in 30 to 40 years.
Whether all the oil is with us and
nothing is with the Arab world, even
then the oit is going to disappear after
30 to 40 years at the present rate of
discovery and availability of oil.
Therefore, we have willy-nilly to rely
on another source for energy. What
that source is, the whole world is
pursuing, whether it is Hydrogen or
sun's rays or what it will be, I for
one believe that soon we will enter
into a stage where we will more and
more use coal for getting electricity
and instead of burning kerosene oil,
people will use electricity, Instead
of the demang of fuel oil growing,
We wil] use coal. But at the same
time, the hard fact is that oil has
been discovered in our country both
off-ghore and on-shore. Ang |t is
also a fact that by the middie of next
decade, by 1984, India will produce
very adequate quantity of oil which
will be wholly sufficient for develop-
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ment of petrochemical industries and
also for some other use., Whether we
should or we should hot uge all the
oi] for fue] purposes, it is a question
of policy of the Government. I for
one believe that we have to accept
the policy of conservation of a com-
modity which is so fast depleting. In
the backgroung of such a situation,
we have to consider that self-suffici-
ency will only be a limited concept
so far ag oil is concerned. But if we
include in this basket coal, energy
from water fal] ete, then I have no
doubt that very soon we will become
self-sufficient so far as energy is con-
cerned. As you know, our produc-
tion of coal has increased very satis-
factorily. In oil also, it is not wonly
Bombay High that hag been discover-
ed but quite near to Bombay Coast,
we have discovered another oil field.
This oil field in the last few days, has
further been enlarged, We have dug
the second well and this is also pro-
ducing the same quantity of oil and
perhaps more quantity of gas, When
we discover the oil zone, then gen-
erally the concept is that we go on
discovering more and more oil fields
in that zone. Now, we are searching
oi] in this zone at four places There
are five or six more places where
we have still to discover oil. One
coulg be Gog High, another could be
Ratnagiri High, third could be Diu
Pigh fourth could be Soutn West of
Saurastra High or Bombay High or
Sathe High or Mr. Pai High or any
High because 1t 18 a question of giv-
ing name to a structure where oil is
explored anq found. 1 am glad to
report that the Oil and Natural Gas
Commission is very competently pur-
suing this search programme of oil..

A point was raised by my friend
from CPI and other friends, why
they are relying on international oil
companies to do all this work in our
area, The fact is that so far as
off shore oil exploration and deve-
lopmental part of engineering are
concerned, we have got to depéend on
international ol] companies if we
want to discover this oil I we
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want to search for oil and ¥ we
want to develop our country, we have
to do this. 1 do not see any harm
in it. 1 do not think we are doing
anything against our own interest
when we invite the help of thege con-
tractors and they accept our condi-
tions for exploring oil. They take
rigk ang get a share with us when
oil is found. Ultimately, in the last
rung of the period, they will be entit-
led to two or three per cent of oil
that we will be producing. So ,it is
worthwhille gearching for oil in as
less g period as possible. It ig on
thig basis that our search s taking
place in the Assam arew, in the Kaveri
Basin, Bengal Basin and Kutch Basin
and in some other areas where we
are searching just now gnd in some
'more areas where we think we chould
search, I suppose, in about five to
eight years we shal] produce, quite a
good guantily of oil. I do not wish
to use the word ‘self-sufficient’
though I could use it because at the
end of Fifth Five Year Plan we will
require about 30 to 32 million tonnes
of oil and if we rely wholly on oil,
we can produce and supply 27 to 28
and even 30 'millio, tonnes of oil. If
Kaveri Basin gives us a little more
oil, it coulq exceed, So, at any point
of time, today or tomorrow or in the
next six months or within this year,
we may bacome wholly self-suffici—
ent or we may become slightly less
self-sufficient. Therefore, there is
not that relevance to the word ‘self-
sufficient' if we see that we are
rapidly searching for ofl and dis-
covery is being made.

The rate of discovery of oil fields is
one of the fastest that we can notice
to-day anywhere in the world # is
on the western coast of our country.
(Interruptions) Kaveri basin has just
been contracted to a Canadian party.
We have done the seismic work
there, They are now waiting for
the drill-ships to be contracted, They
will come in; and perhaps, before the
monsoon breaks out on the eastern
part of the coast, they will have drill-
ed a well Unless we drill g well
at an appropriete place which had
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been identified, we cannot say that
oil will be found. But we are hope-
ful. Once we do the seismic work
and geologically we assesg the pros-
pect of an oil-field, we are sure, There
is no doubt that those areas are very
prospective. Before 1 take up on-
shore, I would like to say something
about farm fuel centres. It ig about
digtribution of petroleum products. I
would like to make two points. First,
the policy of the Government with
regard to the distribution of petroleum
products is very well known to us. A
part of it goes to the widows of the
Defence Services personnel, a part to
scheduled castes, a part to unemploy-
ed—in this manner. Having said this,
I am not satisfied that the scheme is
going on very successfully. I want
to take the House into confidence.
When a certain area 15 given over to
a particular man for whom we have
a social angle, he sometimes has nei-
ther the finances nor the experience.
Some big man who has the experience
of trade or who has a big purse in
his hands, comes in and manages it,
I will not say that is very, very large;
but certainly I would say that a very
large percentage of such concessions
are taken away by people who are
not supposed to get it, or who later
on form some sort of groups or com-
panies and all that; and then the party
who got the benefit originally, accord-
ing to our policy, gets into the back-
ground, There are so many litiga-
tions; and if we sit down and try to
resolve the differences in favour of
the widow or of SC and ST, we may
not succeed. Therefore, we are seri-
ously reviewing thig policy. And 6
or 8 monthg have elapsed. I have not
been able to find out any better
policy, because every fourth man who
comes to See mMe, Wantg a unit or a
petrol pump. It ls very difficult for
us to find out as to what is desirable.
We may take away the whole thing;
and the State may start the distribu-
tion. There also, there are certain
points which are mot quite good.
There are difficulties; and 1 would beg
of the House to give us a little more
time to discover a more purposeful
and frujtfu] policy to pursue; as soon
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ag this policy is formulated, we willi
report to the House. With regard to
farm fuel centres, this scheme 1z very
attractive. According to the 20-point
programme, we wanted to take our
distribution centres to the semi-
urban and rural areas. It first started
with kerosene. Later en, we thought
that other commeodities could be sold
to the rural population at cheaper
and controlled prices And we suc-
ceeded 1n creating 168 centres, The
schem: has just started. Most of
them are the centres which have been
given by the Indian Oil Corporation;
some by the IBP and some by the
Hindustan Petroleum Corporation. I
am not sure that the progress is very
satisfactory We have only recently
started thig scheme. It also includes
the 10b of selecting a doctor, selling
cheap medicines, making the doctor’s
services available to the rural people:
and selling textiles, fertilizers, sugar.
transistors etc. We try to colleet
everything that is needed by the rural
people and make these centres a sort
of multi-purpose gdistribution centres
for distributing—along with kerosene
—diesel and other things. This
scheme might take a little more time
to show jtself.

MR. CHAIRMAN: Are you envi-
saging a full-fledged agro-service
centre, in short?

SHRI K, D. MALAVIYA: Yes, but
we call it farm fuel centre. Our-
target is to set up 600 centres by the
end of this year. We hope we ghall
exceed thig limit,

So far as improvement in the fune-
tioning of this scheme is concerned,.
it will be our effort to improve it as-
much as we can. But I cannot pro-
mise that all will be well, because it
is a scheme which is just started. It
may take a little more time.

SHRI PARIPOORNANAND PAIN-
ULI (Tehri-Garhwal): What have
you done in the areag where fuel is
in short supply and forests are denud-
ed?

SHRI K. D, MALAVIYA: So far as:
Nainj Tal is concerned, we have givem
one LPG centre to it
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SHRI PARIPOORNANAND PAN-
ULI: I was referring to Garhwal area.

SHRI K. D, MALAVIYA: 1 have
startedq with Naini Tal. So far as
“Garhwal ig concerned, the moment
.more LPG ig available, we will give
first preference to the hilly areas,
because we must stop the felling of
trees. In the mean while, the 10C
is preparing a kerosene chulha which
will be as efficient as LPG. In the
next three or four months I think
‘that chulha will come in the merket.
It will be a non-pressure chulhn, un-
like a stove. You just apply a match
and it will burn, Its efficiency will

be about 64 to 65 per cent of fuel
iburning,

ot afemeaft (Se7) 0 @
R GARCE R R I L

SHR] K. D. MALAVIYA: Yes, very
much less. There is no comparison.
“The price of kerosene chulha will be
less than half. It will certainly be
wery much less,

Shri Naik raised the question of re-
«ducing the price of fuel. I should
‘think that it will not be a very desi-
xable thing just now to consider any
reduction in the price of fuel. So
Yong as the price of crude oil goes on
:mounting like this, we cannot reduce
ithe price of either LPG or spirit. Of
~course, we do not accept the report
~of the Oil Pricing Commitiee to go on
increasing the prices. They are in-
that we should further increase
“the price of kerosene and diesel. But
‘the Government have not accepted it.
“They have increased it only by five
paise while the actual increase is 11
per cent. We are trying to maintain
the price of kerosene and diese]l as
Jow as possible, But the increase in
~the price of crude oil is B00 per cemt
zand the increase in the price of kero-
~sene g 188 per cent.

The Increase in the price of motor
-gpirit is quite low, because we dq not
wwant tu increase the petrol price, as
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it is used by the iupper middle class
people. Their entire requirement we
cannot supply. If we have to supply,
then we have to import more crude
oil, We want to restrain the import
of crude oil. In fact, we have decreas-
ed the import of crude oil by a small
fraction, although our crude oil i1m.
port bill hag amounted to Rs. 1,200
crores. Therefore, our policy is to
curb the congumption of crude oil
We want to follow a policy by which
less and less of petroleum products
will be used. In the mean time, we
want to go very fast with the pro-
gramme of exploration of crude oil
and gas from the off-shore drilling
and refine it so that we might start
processing our own crude oil and save
foreign exchange.

With regard to the Mathura Refi-
nery, the programme is going on
according to our schedule, Although
there has been a little delay, no doubt,
all the arrangements are being made
for the pipe-line, for everything.

So far as the point raised by you,
8ir, regarding Dodsals is concerned,
we have considered the matter. I
think nothing wrong has been done.
Our persuation to reduce the mini-
mum offer is based on certain legiti-
mate reasons. If you, Sir, are so keen,

we wil]l try to share our information
with you.

Oil exploration in the northern part
of India is very much on our list. The
ONGC has recently decided to make
a fresh bid to search for oil in the
northern part. So far as the Gange-
tic basin is concerned, except for the
northwest near the Pilibhit area, we
are not yet sure where we should
search for oil. In Puranpur in Pili-
bhit District we have pinpointed an
area where drilling will take place
some timg immediately after the mon-

g e (deiim ) ;w2
frefrfrer & w7 5w § = w0 ?

SHRI K. D. MALAVIYA: In August
or September,
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PROF. 8. L, SAKSENA: What about

the Gorakhpur srea?

oft ¥ Mo gy Meawge ¥
o wft $3 § 74y ) wgi 33 frar€ Af
agar, afr T & agi v w2 sar)

An attempt is only made in an
wrea Where there are geological pros-
sects, Where there are no geological
prospects, it i8 no use spending the
nation’s money on it. Nevertheless,
we are trying to have some prelimi-
nary survey made of the entire area
of the foothills of the Himalayas, in
some districts of Bihar and U.P. in-
cluding Gorakhpur, Gonda and Ram-

pur., There should be some prospects

for further survey,

wanfe wites : afag  wmw
ey ff N *g @ ¥ fx TR o
goi ¥ A= fawrar 0

ot ®o ¥vo wwd{w : Iy AW T
2N | A wqrae 07w qadr q§ 7
grit N ¥ waw o ag W=
FTmBragwm AR ¥ ygroar § fw
N § wgr qdr foawr war &
a@ I FT2 g AR F 0§ qg
aa .t & W g wmA 9T IEN ¥
fezft & & o agq wrfr §1 Afew
AT afrgrn & woe gt A fom
AT AY P AT T ¥T AT, ...
(wrwwwr ) | .. Tieaw ¥ AW &
T Ty fxaT ¥ wo Y E A Aw
Qi sqae fr g st &
T ) f v ) SR & e
¥ ofl gw dwr F qow v @R E W
o Iefrr § e o wei AW fodrn )
W wgr Wt g Ao o SqrAr Qs
Frdeds gt o Aw o e e W |
S F QAT AW BT I FAT
0 woftor g § o orE W ¥
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saray dwr wwer § 1 o g W oY Qe
&1 wre wfy Aw farer Wy | ww g

wow w1 W @ ¥ fewrew wdw &
YRR @7 # qu.a F, g ¥ Wi
weq % | ey % oo & e g A gy
andr &\ oF yur g v &, FEC
o @y waary . | (wwww) |
W &% F &Y var 740 & | 39w qTHAT

gt tmedifeaw &1 g9 wq@r 7 o
weAv |

I have nothing more tc say except
that the autonumous department of
the Petroleum Ministry has been do-
ing its best to search for and distri-
bute oil and to develop the petro.

chemical industry in the best manner
possible,

PROF. S. L. SAKSENA: Have you
recommended any decoration to Mr,
N. Prasad, who was Chairman of the
ONGC, who is 'mainly responsible for
off-shore exploration?

ot ¥ Fo wrenltar : oy FF A
Ry Wi Fewrfn o &1

MR. CHAIRMAN: Now, there are
cut motions Nos. 5, 8 and 7 moved by
Shri S. L, Saksena. I put all of them
together to the vote of the House,

Cut Motions Nos, 5 to 7T were put and
regatived.

MR. CHAIRMAN: The question is:

“That the respective sums not
exceeding the amounts on Revenue
Account and Capital Account
shown in the fourth column of the
Order Paper be granted to the
President to complete the sums
necessary to defray the charges that
will come in course of payment
during the year ending the 3lst day
of March, 1077, in respect of the
heads of demandy entered in the
second colump thereof against De-
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mands Nos, 71 and 72 relating to
the Ministry of Petroleum.”

The motion was adopted.

1542 hrs,

DEMANDS* FOR GRANTS, 1976-77—
Contd,

MINISTRY OF EDUCATION, SocIaL
WELFARE AND THE DEPARTMENT
oF CULTURE

MR. CHAIRMAN: Now, the House
wil] take up discussion and voting on
Demand Nos. 26 1o 28 relating to the
Ministry of Education and Social Wel-
fare and Demand Nos. 101 and 102
relating to the Department of Culture
for which 8 hours have been allotted.
Hon., Members present in the House
who desire to move their cut motions

APRIL 26, 1076
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may send slips to the Table within 18
minutes indicating the gerial numbers
of the cut motions they would like to

move.

Motion moved:

“That the respective sums not
exceeding the amounts on Revenue
Account and Capital Account shown
in the fourth column of the Order
Paper be granted to the President

to complete the sums necessary fo
defray the charges that will come
in course of payment during the
year ending the 31st day of March,
1877, in respect of the heads of de-
mands entered in the second column
thereof against Demands &vs, 26 to
28 relating to the Ministry of Edu-
cation and Social Welfare and De-
mands Nos. 101 and 102 reiating o
the Department of Culture.”

Demand for Grants, 1976-77 in respect of the Ministry of Education, Social
Welfare and the Depariment of Culture

At Granton™ 5% Grant ‘mibguies®
Br:.m:;d Name of Demand them‘ ::t::_ 3?976 to the vote cf the House
i
e oqm Mep oqm

26 D:partment of Education 23,90,000 o 1,19,51,c00

27 Eduution . . . 27,16,19,000 7,78,000  133,80,04,000 38,93,co0

28 Department of Social Welfare 2,26,38,000 . 11,31,50,CC0 e

121 spartment of Culture 1,25,44,000 .. 6,27,17,000 .

102 Archacology 1,00,85,000 o §,C4,24,CC0 ..

*Moved with the recommendationos the President,
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SHR] JAGADISH BHATTACHARY-
YA (Ghatsl): Mr, Chairman, S,
Education is the backbone of the na-
tion, The strength of the mation is
to be judged on the basis of educa-
tion that its countrymen have. We
have to see how best the education has
spread among the masses and how it
ig being utilised for the betterment
of the nation, It iz on these points
that the growth, prosperity and the
strength of the nation is to be judged.
Looking to our vast country I have
nothing but regrets to say that we
have not been able to achieve much in
this sphere since the attainment of
independence. In order to keep the
nation healthy we have to educate
our masses and unless this is done our
progress in the social and economic
spheres will always remain stunted.
‘What ig the state of education in our
country today? Jt is indeed very
gloomy. Whenever the Central Bud-
get is presented, we find that the
Ministry of Education becomesg the
first victim and suffers from shortage
of funds, Thig has continued right
from the day when we have started
presenting our budget in independent
India. With this perpetual paucity of
funds we have never been able to
make any headway in the sphere of
education and as a result of this our
real progress has always eluded us.
Not only shortage of funds but lack
of determination is another reason
which has contributed substantially
to the poor progress that we have
made for the cause of spread of edu-
cation in our country. It is my sin-
cere feeling that if the Government
were determined to make a positive
headway in eradicating illiteracy
from our country, surely we could
have gone a long way and the shor-
tage of funds alone could not have
siopped us in our 'march towards
better mass education in our country.
Therefore, it is the lack of will cou-
pled with the paucity of funds that

has brought about this miserable
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state in which we find ourselves to-
day so far ag education is concerned.
I have no hesitation to say Sir, that
a determined Government can always
find out ways and means to keep up
its pace of progress and if it has fail-
ed to achieve any appretiable achieve-
ment in the sphere it is mainly bLe-
cause the Government lacked will to
spread education among the people of
our country.

A glance at the different demands
of the Ministry of Education will
show how migerable the gituation is.
There are two demands in the budget
of the Ministry to which I would like
to draw the attention of the House.
Under demand No. 26 a sum of
Rs. 1,43,41 000 hag been allotted and
under Demand No. 27 the sum allo-
cater is Rs 138,12,48,000. Thus a
sum total of both the demands comes
to Rs, 168,55,80,000, Demand No, 26
is for the Secretariat and discre-
tionary grants of the Minister while
demand No 27 is for all other expen-
ditures for the promotion of educa-
tion in the country, Now, 8Sir, 1
leave it for the consideration of this
august House whether a meagre sum
of Rs. 169 crores is sufficient enough
for the gigantic task of building the
nationg health through the promotion
of education. I would also like to re-
quest the hon, Memberg to judge for
themselves whether this expenditure
is adequate or utterly inadequate for
the purpose for which it is being vot-
ed and when we find that hundreds
of croreg of rupees are being spent on
many other unproduclive purpose
like police etc. It is an jrony Sir, that
the expenditure on police is increas.
ing year after year and the police
battons are used by the Government
to teach a lesson to all those who do
not see eye to eye with the Govern-
ment in regard to the different poli-
cies but so far as real education is
concerned the Government finds it
difficult to allocate sufficient funds
The situation ic really lamentable

**The original speech was delivered in Bengali.



251 D.G. 1978-77 Min.
of Ed., Soc, Welfare
& Deptt. of Culture

[Shri Jegadish Bhattacharyya]

when we find that thousend of crores
of rupees are being spent for police
and on defence personnel but so far
ag education is concerned the Central
Budget cannot spare more than Rs, 3
per head per year. What a poor show
it is? How can you expect to do a
real job with so meagre an amount?
You can never be more than perfunc-
tory in your approach 8o small a
purse at your disposal to dea] with
so important a matter like education
The disasterous effects of such poor
allocationg of funds and lack of will
on the part of the Government to
promote the cause of education is not
far to seek, India today tops the list
of ijlliterates in the world. Accord-
ing to the last census figures we have
only 30 per cent literate people in our
country. In other words more than
2/3 of our population are illiterates.
These figures that I have quoted just
now do not present a correct picture
of the present situation because the
Census Authoritieg in Indig consider
a person to be literate if he is able
to put his signature and it is on this
basis 30 per cent of literates has
bren arrived at by the Census Autho-
rities. I hardly need {o mention, Sir,
that thig figure of 30 per cent is real-
ly misleading because such a literate
man can hardly be categorised as
educated. Drop cuts are not counted
and the mere superficial knowledge or
the ability to put one’s gignature en-
titles one to be literate in our coun-
try. It is a common knowledge Sir,
that even after having acquired this
knowledge which one getgs usually
after passing the primary stage to-
wards the early secondary stage
many do not pursue their education
and the compulsion of circumstances
compel many to take to different
vocations, It is at this stage that
there should be some facilitiegs avail-
able whereby these “literate persons”
are able to pursue their education but
as iz well known we have failed to
provide any such facilities for such
people in our country and we merely
feel contented by inflating artificially
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the number of literate people only to
show a progress which is not real,
The primary education in our country
is the most neglected sphere of our-:
educational system. Not only that
drop outs are colossal but the quality
of education too iz not sufficient to
give a proper grounding for a student
for his future academic career. The
effect of education is s0 emphemeral
that it leaves no lasting impression
upon the students nor it any way
helps or enthuse him to pursue his
studies beyond the primary level and
soon he lapses back into illiteracy.
While dealing with the question of
primary education the Indian Edu-
cation Commission (Kotharf Com-
mission) of 1966 have spoken in simi-
lar terms and I quote the observations
of the Commission fur the informa-
tion of the House: “The system of
primary education continues to be
largely ineffective and wasteful and
many children who pass through it
either do not attain functiona]l lite-
racy or lapse into jlliteracy soon after-
wards, If we are to continue our
dependence on thig programme alone
for the liquidation of illiteracy, we
may not reach our goal by 2000 A.D.”
Sir this is what the Education Com-
mission said in 1866 and ten years
after today in 1976 neither the Minis-
ter nor I can claim that we have
been able to bring about a remark.
able change in the situation of which
we can bg proud of. The founding
fathersg of the Indian Constitution had
a positive vision in so far as the pri-
mary education ig concerned, They
had rightly realised the urgency and
importance of provoking thig stage of
education and the Constitution made
a provision as far back in 1950 decided
to provide for compulsory free edu-
cation upto the age of 14 within ten
years time. Many 10 year periods
have gince passed and the pioug
wishes of the founding fathers of the .
Constitution has remained a dead
letter in the Statute Book. We have
failed miserably.

The other day I was reading In a
newspaper which had published the
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Education Minister's speech. The
Education Minister had expressed his
anxiety for the slow progress in the
sphere of primary education. It is
really a fact and the Minister had
rightly pointed in his speech. As 1
have already mentioned whatever
primary education that we have in
our country is inadequate, incom-
plete and unequal for want of proper
pre-school education, It is very une
fortunate Sir, that we have not paid
adequate attention for developing a
Pre-School education and because of
this serious lapse much of the primary
education that follows becomes coun=
ter-productive for the students as is
signified by large number of drop-
outs at thjg stage and no one can
doubt that this is a colossal loss to our
nation. There is a gulf that exists
in regard to the facilities that are
made available to the students and
their capacity to assimilate the same,
There is a class distinction that pre-
vails right from the very beginning
when we initiate cilucation in our
country, I say this not as a member
of the Communist party of India
(Marxists) but thig is the view which
is shared by many of the educationists
of our country who are free from
any political leanings. Mrs, Swami-
nanthan 1n a publication entitled
“Educational Challenges 1n Socialist
India” has stated as [ollows:—

“All talk of equality of oppor-
tunity in education is meaningless
unless the inequalitieg are tackled
at the bottom of the educational
ladder

XX XX XX

The inequalities have been built
into the system much earlier down
the line through neglect of pre-
school education, Unti] we change
that, it iz a mockery of justice to
claim that equal educational facili-
tieg are provided for all, Physiolo-
gical regearch showg that 83 per cent
of brain development is completed
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by the age of gix and any damage
caused to the brain cells at this
stage by protein malnutrition can
never be repaired. It is in the
light of this recent knowledge that
we have to consider the official
policy of the Union Government
and State Governments on Pre-
School education. This has mnot
been considered important enough-
to receive more than token provi-
sion of funds during any of the
Fjve-Year Plans,

So august a body ag the Educa-
tion Commission did not see fit to
give the subject a more than cur-
sory glance. As recently as August
1968 the national policy on Educa-
tion made no mention whatsoever
of this subject.”

16 hrs.

To think that by getting up a school
in g particular area all the children-
wrrespective of their financial back-
ground will get egual opportunity for
education is nothing but self-decep-
tion It is the wupper class that is
fortifying the monopoly of education
under the present system because cf
their money and social position. It is
the financial prosperity which en-
ableg the son of a rich man to get
education in a public school, and
pursue higher studies ultimately to
occupy the best seats of administra-
tion of the country which the son of
a poor man can never aspire. It is
not once again that I am gpeaking to
project the views and philosophy of
my party but this ig the view which
wag put forward by no less a noble
son of India than Shri P. C. Maha-
lanobis and I quote him:

“By and large it is the rich
pecple who have the opportunity of
giving their children the type of
education required for posts of°
influence and responsibility in the
country . . .

XX XX XX
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The power and privileges of a
small group of people at the top
tend to be not only preserved but
strengthened. Thig has created an
influential group of people who
naturally desire to maintain their
privileged position and power.”

This is not all. Shri I. P. Naik,
Member-Secretary  of Education
“Commission, 1966 had similar things
to say and I quote:

“Educational development is
benefiting the ‘haves’ more than
the ‘havenots’. This is a negation
of social justice and ‘planning’

proper.

The Education Commission only
-endorsed the above views when they
said “the social distance between the
‘rich and the poor, the educated
and uneducated is large and is tend-
ing to widen. Education itself is
lending to increase socia] segregation
and widen class distinction.”

This is the crux of the malady.
Unless we are ab'e tg root cut the
class distinction between one set of
‘students and another, all our efforts
to enforce justice and to offer equaliiy
of opportunity will remain a mere
:slogan.

1 would now talk about another
aspect of education and it pertun :o
adult education of our country. Tne
country has embarked upon maiy
schemes like family planning, grow
more food, removal c¢f social in-
justices etc. the success of which
mainly depends upon the coopera.ion
‘of adult mass, their understanding of
‘the problem and their willing coope-
ration to achjeve the goal. Needless to
say that wi.hout proper educatiin
the adult mass of our country would
not be able to have a correct appre-
-ciation of the problem and their
parti ipation for the implementation
of such projects would be nervous
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half hearted and can even the nega-
tive, Unfortunately, however the cause
of adult literacy has been neglected aly
through. I am once again tempted to
quote the member secretary of Educa-
tion Commission, 1885 who saig “the
liquidation of adult illiterarc] js the
most important programme of national
development and on it depend several
other programme such as agricul-
tural production, family planning
ele. This sector has been crin.inaily
negucted” The Education Commis-
sion eslso endorsed this view of its
member-secretary. In the 4th Five
Year Plan it was decided to raise the
outlay for adult education from 18
per cent to 5.6 per cent. Unfortunate-
ly, the viewg of the Commissiun
were nct accepted by tne Goverrmen!
and the proposal got a quiet burial

The time at my disposal being
short I will hurriedly discuss a few
more problems. The state of female
educa.ion 1n our country is as lamen-
table as any other spheres of educa-
tion. Only 18 per cent of our women
folk are literate and nothing is being
done to increase the percentage of
literacy among them Here again the
Government puts forward the oft
repeated arguments of pauci.y of
funds. But really with little imagi-
nation and determination we can
make s"me progress in this sphere. In
every village we come across many
ladies who are educated; may be
they not very highly educated. Most
of them are matriculates and even
some among them have gone beyond
this also. These women rpemained
idle at home because the Government
has no vocation to offer to fthem and
the services of such idle women can
be utilised for educating other village
girls. We can organise this at block
levels, there are gram sevaks and
sevikas in every wvillage. They can
find out and draw a list of some
educated women to whom batches of
uneducated girls can be sent for
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eogching. Similerly when a new
bateh of students get their formal
education, they can help to educate
others. In this way a chain will keep
moving and apart from education it
will improve the employment proas-
pects of girls in our rural areas.

Yet neglected sphere of education
iy the Education for the Physically
Handicapped. In reply to Unstarred
question No, 53 dt. 8-3-76 in Lok
Babha, the rough estimates of persons
with the various handicaps in the
country was stated to be as follows:

Blind 9 million
Deaf 14 to 2 mijlion
Orthopacdically handicapped 4 to 5§ million
Mentally retarded children 2 million

The budgeted amount for such un-
fortunate people is only 1,66,25,000
i.e. not even one rupee per head per
year. In other words we have
nothing to offer to these unfortunate
being excepting our lip service and
prhony good wishes.

The less is said about sportg educa-
tion in our country the better. No
attempt ig made to recruit athletes
from school level and for giving
training to them. Recently the gov-
ernment had organised some archery
competition and they had brought
some rural people who had some
proficiency in archery. But such slip
shed manner does not constitute real
encourngement nor does it promote
the cause of sports for our students.
Has the government ever cared to
find out how many of the schools
localed in the villages have play
grounds. It is this neglect at the
school level which results in the poor
showing in the 1later stagé and the
country fails te make a mark in the
international fdtum. It js therefore
necessary that adequate attention
should be paid for the deve-
lopment of sports for the students at
their schosl stuge.

425 LS§
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A new experiment is being made
in the sphere of secondary education.
Three Commissions were appointed
by the Government of India since the
attainment of Independence to go
into the question of secondary educa-
tion. They were the Radha Krishnan
Commission which suggested a twelve
year course for higher secondary and
three year for University Education.
The Mudaliar Commission suggested
a 12-year course and the same by the
Kothari Commission. Now, a 104248
system is being evolved. In West
Bengal alone there are 2000 schools
which are following a 11-year course.
Now, there will be ten classes for the
secondary and two years for higher
secondary and three years for Uni-
versity. The examinations with 11
year course is currently going on and
from the next year the 104-2.,3 gys«
tem will be introduced. A veritable
chaos has been introduced in the
sphere of education. There are no
books, no syllabus, no adequate staff
and a new system is being thrust
upon the students who are being used
as guinea pigs for educational experi-
ments. A gentleman had rightly
stated in a letter to the editor that so
far 104-24-3 arithmetically meant 15
but in the sphere of education it
meang ‘“chaos”. Work education in-
troduced at schools ig theoretically
good but for want of proper planning
and funds it is ending in a fiasco,

In the year 1866, the All India
Council for Secondary Education sug-
gested provision of secondary educa-
tion for all but the secondary educa.
tion has been extended only to less
than half of the school going popula-
tion in the country.

Sir, University Grantg Commission
finances many universities partially
and the Central University fully. The
Calcutta University can boast of
having produced s galaxy of intellec-
tuals who had played a very signi-
ficant role in the history of our
country, but today because of short-
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age of fundy it is in a very bad shape.
The University building have become
delapidated and there is no funds to
attend to their repairs. The new
houses built with the money given by
the UGC cannot be properly main-
tained before want of funds, The
Calcutta University budget this year
shows a deficient of 1.30 crores. It
is again the paucity of funds which
has prevented the University from
permitting many collagueg to give
UGC approved scales of pay to its tea-
ching staff, While presenting the Bud-
get the Registrar of University made a
clean confession of the lamentable
position that in 100 colleges in West
Bengal teacher’s salaries were in ar-
reas from 3 to 13 months and when the
teachers agitate and anyone supports
their demands he is arrested under
MISA ag was the case with Shri
Nurul Huda, a member of the House
and belonging to our Party. 1 would
therefore wurge upon the Education
Minister to look into the dire econo=-
mic crisis through which the uni-
wversity of Calcuita is passing and to
;.-.umetoitsrucuebemrelt is too
te.

In the end I am to say that the
budget that neglects the education of
the people is anti people and as such
I am unable to extend my support
to it.

SHRI BHOGENDRA JHA (JAINA.
GAR): I beg to move:

“That the demand under the head
‘Department of Education' be red-
uced to Fe, 1"

[Failure to provide compulsory and
free education to students upto 14
Yyears of age as per Directive Princi-
phis] enunciated in ¢he Constitution
(1).

“That the demand under the head
“Department of Education’ be re-
duced to Re. 1"
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[Failure to completely remove the
communal, anti-democratic and supe-
rstitious matters from the curriculum
and to incorporate democrtic and so-
clalistic gubjects in it (2)3.

“That the demand under the head
‘Department of Education’ be re-
duced to Re. 1"

[Failure to launch immediately
campaign to eradicate illiteracy from
the country (3)]

“That the demand under the head
‘Department of Education’ be re-
duced to Re. 1.”

[Need to make at least on year's
manual work compulsory for all
students before their entry into uni-
versities (4)1

PROF. S. L. SAKSENA (MAHA-
RAJ GANJ): I beg to move:

“That the demand under the head
‘Educaton’ be reduced to Re. 1"

[Meagre allotment of funds to
University Grants Commission (8) }

“That the demand un@®e» the head
‘Education’ be reduced to Re. 17

[Need to raise the expenditure for
development of about 500 affiliated col-
leges in the country to Rs. 40 crores in
the year or §7 per cent of the total
grant (7) ]

“That the demand under the head
‘Bducation’ be reduced to Re. 1"

[Grant of about Rs. 8 crores for
development of Jawaharlal Nehru
University in New. Delhi every year
which is nearly equal to the grant for
development of 5000 affliated col-
leges all over India (8)]

“That the demand under the hsad
‘Bduction’ be reduced to Re, 155"
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[Refusal to restore the remunera-
tlon to teachers for examining the
examination books (9)]

SHRI RAMAVATAR SHASTRI:
(Patna): I beg to move:

“That the demand under the head
‘Department of Education’ be re-
duced by Rs, 100

[Need to open a Kendriya Vidyal-
ays in Shastri Nagar at”Patna (76)]
“That the demand under the head
‘Department of Education’ be re-
duced by Rs. 100",

[Need to convert Patna University
into a Central University(77)]

“That the demand under the head
‘Department of Education’ be re-
duced by Rs. 100",

[Failure to weed out reactionary
and fascist elements from Unver-
sities (78)]

“That the demand under the head
‘Department of Education’ be re-
duced by Rs. 100",

[Defective literature being publis.
ted by NCERT, Delhi (81)]

“That the demand under the head
‘Department of Education’ be re-~
duced by Rs. 100",

[Need to have same medium of in-
structions and syllabus in Public
Schools, Government schools and
Ajded Schools (82)]

“That the demand under the head
‘Department of Education’ be re-
duced by Rs. 100",

[Failure to finalise the pension
cases of the retired teachers of Hig-
her Seccondary 8chool, Delhi/accor-
ding to Delhi Schools Education Aset,
1978 (83)]

“That the demand under the head
‘Department of Education’ be re-
duced by Rs. 100",
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[Need to check malpactices preva-
lent in the Board of Higher Secondary
Education Delhi in the matter of
maintenance of answer books of the
candidates (84)]

“That the demand under the head
‘Department of Education’ be re-
duced by Rs. 1007,

[Failure to preserve answer books
of the candidates for at least five
years (85)]

“That the demand under the Head
‘Education’ be reduced by Rs, 100"

[Failure to recognise the non-Hindi
regional schools with English medium
which have openeqd branches in Janak-
puri, New Delhi (86)]

SHRI MOEAMMAD ISMAIL:
(Barrack pore): 1 beg to move:

“That the demand under the head
‘Department of Education” be re-
duced by Rs 100",

[Failure to end mal-practices in
the posting and transfer of teachers in
Government Higher Secondary
School in the Union territory of
Delhi (87)]

“That the demand under the head
‘Department of Education’ be re-
duced by Rs. 100",

[Failure to take any ‘action against
teachers of Government Higher Se-
condary Schools New Delhi in spite
of certain specific charges against

“That the demand under the head
‘Department of Education' be re-
duced by Rs. 100",

{Fallure to check reposting of se-
condary School teachers in New
Delhi to the same Government Bchools
from where they were previously re-
moved as a result of charges of cor-
ruption levelled against them (80)]
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“That the demand under the head
‘Department of Education’ be re-
duced by Rs. 100"

[Yielding to official as also the
political manoeuvring to afford pro-
tection to certain teachers of Govern-
ment schools of New Delhi adjudged
responsible for the corrupt oractices
in education (80)]

“That the demand under the head
‘Department of Education’ be re-
duced by Rs. 100”

[Failure in detecting wrong illus-
trations and answers to questions
publisheq by NCERT in the pres-
cribed text books (91)1

SHRI BHOGENDEA JHA: I beg
to move:

“That the demand under the head
‘Department of Culture’ be re-
duce by Rs. 100"

[Need to project the ancient cul-
tural heritage of India in its proper
perspective by purging it of com-
munal ang imperialistic traits(1)]

“That the demand under the head
‘Archaeology’ be reduced by Rs 100"

[Need to restart and complete ex-
cavation work at Balirajgarh in
Madhubanj District, Bihar by the
Archaeological Department(2)]

“That the demnad under the head
‘Archaeology’ be reduced by Rs.100”

[Need to wundertake excavation
around Kalyaneshwar (Kalna) rela-

ted to Janak age in Madhuani Dis-
trict, Bihar (3) ]

“That the demnad under the head
‘Archaeology’ be reduced by Rs.100”

[Need to undertake excavation in
Andhra-tharhi in Madhubani District,
Bihar (4)]

“That the demand under the head
*Archaeology’ be reduced by Rs.100”

of Ed, Soc. Welfare
& Deptt. of Culture

[Need to start excavation at Ue-
hhaith in Madhubani Distriet, Bihar
(5)1

“That the demand under the head
tArchaeology’ be redticed by Rs.100”

[Need to start excavation in Ahali-
yasthan in Darbhanga  District,
Bihar (6)]

16.13 hrs,

BUSINESS OF THE HOUSE

MR. CHAIRMAN: The Minsiler of
Parliamentary Affairs,

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
AFFAIRS (SHRI K RAGHU RAM-
AIAH): I am grateful to you for
allowing me to interrup at this stage.
1 have an important afinouncement
to make in the order in which the
Demands for Grants of the Minis-
tries of Health & Family Planning
and Energy will be taken up As it
appears in the list after Education,
Social Welfare and Culture, the
Ministry of Engergy will be taken up
and after the Ministry of Health
and Family Planning. Due to certain
reasons, it has been found ne-
cessary to take up Health and Family
Planning before Energy, and Energy
after Health and Family Planning 1
have explained it to the Leaders of
the Opposition who were present
this morning and they have agreed.Bo
with your permission, I propose to
make this change,

MR. CHAIRMAN: Is it agreed?
You have to have health before energy.

SHRI B. R. SHUKLA (Bahraich):
Energy should come first, then only
health. Without energy, how can
there be health?

SHRI K, RAGHU RAMAIAH: It
is not a question of individual volition
or taste; it it a question of procedure
before the House. The procedure shall
announced by me,
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MR. CHAIMAN: Is it the consen- Tt T wawr 7y oform § fr
W ok $h4 Homet VRTINSt ¥§ AT TET Y
SOME HON. MEMBERS: Yes, yes. forer srreay weefy Tt § ) W€ e
MR, CHATRMAN: So it is accept- freft fawr & wndt @) ot & Y €

o s frdt faga & 8 & arar &)

E— a AW & 91 fomr-aneh faare-fafma
1615 hrs, ¥ v ag gy § fr fre wY ¥
DEMANDS FOR GRANTS, 1976-77T— w1 wcdt far g fear o ot gt
Contd. ' T % AW ofy arar 83— =g

STHET §Tgd o IO & 9 TOR) @

MiNsTRY OF EDUCATION AND SOCIAL & wr et | ( ) .

WELFARE AND THE DEPARTMENT OF

CurrurE—Contd.

sitgaee atia ( wehe ): awfe
Agrea, fstr dare & g Ay A
wr & anda s g ) famr 7o WY
# 5¢ favafaaredt & q& o
T qrE g & o &R gt &
ofcafaa ofcfeafs 2t &1 omar 2
tw wworra % awa ot AT @ | wde fore
¥ aig ¥ o oY ¥ A7 gy § AT
weAmE W ¥ at g £y A e
& @ & } Y wifa #7 wywT s @R
¥ o< ga¥ dar quar & fr gfer B
¥ N waw IzAT A7 AT WS Faw g
YT IAE wreqw {, qwr fadw o &
srr ot wrEy ¥ o farer o s %
g i wifgy, =@ Nwa @Y
wrfge, Iawr wrd qwer gur &) ga®
ferg & starrer wfY o w qwr€ Fav f 1

frer darerg & vl & daw #

=W g =1fyq | stEET T g &
e T gft @ @Y ) 9g v
g g A @ fafrem &7 ¥ oY
feafa aifen § ag s g @ arnit)

wrft §9 it wger e favear wegrsit
T arwriosar &7 wger awr
a4, feray searsdt 1 wrert warer
g fear mar qr, fawn Seanit
wedifa #1 wewr = foar @ ar)
ww feafa qrmar § g 83 ag FWwT
gqrewd gar § fr drofromife & st
T qew, el w2 w1 s
war &, gy § fir giivae & aadfa
favafaaradt % a2 o s @@ ©
WToTWoTHe T G Y a@ W
T foa wgi o v weA §) WY
T wrvd o e § e o aww O ww
gy ¢ fr ww g g feely &,
| ¥ 47 g_|, WiieqHoHe ¥
W wy wg dw A, wior vy e
worat ¥ A A ofeerd 2 ol
wifgy §fea ¥¥ WTCoTWoqHe T AW
wark o€ & wTe ot ey WA OEY
¢ e sy gt q¢ Ty o ¥ faw ey
w¥ et gt 7 ety w0 A @
¥ mft wredt ) fore & fomr SRrAreTY
&t T Ca¥ wroww ¥ o wrdr § i
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g% twttes o= WY 7 gaw fon @y,
gat % fewfagrent & o fear ond,
et & e far wy oy Siw af
t—% wor ot frell & oo v
foerr & o Awr & 5y oy w, o
TR &, TE T AW, §H I AN w57
%1€ T 7 | WA wOT R O SR
ferg sraaT wrEr § | orr & e ¥ ol
i #r wfrssr oorfoe w3 o< oo
HTEAW ¥ TAT A §T AV wiww gew
g )

ot g Y Freafaenst & e §
% wgr wrim e fawfrarem www
AT woaT FIH T QT § Mg are-anz
ag w1 snar § fe ot # favafaene
v W ey W, fer
g% fae wgae W g o ¥ o3y WA
€ g9 uww @ oy ag v 1 g
o FT 9 TE T AL W)
e afor ag g § fF o fae
v § 5 s fowafanea &1 s
faer mar, wqw ®v & fow, smw o
ag guT M FTE B 7 GO vafoyq
T wwg § B ot & ol ofr e
g ® wifs $% ger o
wrfyge 1 T e ¥ AW ag W v
fir feraframg wq@a oW & sl
w7 qeain w7 & faq oF w3 oft
oY, STRuT aTew TEEY wfy ¥ ofr gw
#rit % woww wadd W aaad o
T wd ¥ W safe v ofr &)

#rardt amer ag & fie forear w1 wreaw
sredr wed W, §@ fawr ¥ wqrew
AT ¥ ag yo v fewr, Twit 9
X Yo v e v fed | farrrfawren
¥ 9 grawd o §, O fedew ¢,

D.G. 1976-11 Min. 258
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IrT gead fad weft § qog o
feeafimrag % Y qrew i1 & wW,
fuw oew we wfafy & § Jgcir &
I% { T &l At §—ag frwwer
§? wa fo g% arer fardy frard et
TR qfemmd @ weifoe £ a%
3\ famafegmg § qoy o & o #
<@ o wrdr &1

T[AT  URAGT AT JRIWTAT W7
w Ty weer W @ ¢ ey wmt
wawe Y Aify st o7 @ §—m
T Wt & forwr Al &1 amw wvpee
FTAT WEAT | A AW ¥ AHifw ag
¢ fx ol ¥ T fady qeror fear
AT §, IEAT TEET < W s
fora st & 1 T® swAEqT WY E FAT
wifgq | ¥1€ ywuw afg wedr fpera
Ao WR @) &g wwe X q¥ SEew
wifs fom g @ 1Y %) frard Ga &
I SEer Wi ot ¥ gE e
. gewTed W T 1§ e
& A9 ¥ A WY WX ow, F@&w ar
germTEd A qo & wafad wamw
Y grar | ¥W gweqr ¥ aferta 6t
ga g wifgy W) A e @
7 fgr &Y gewt a2 ft @ Tifaw,
W WA qrarAt Y gerat 9T oY
gt wifgq sNfs Wil wrer A get
o & W < §

s N frsg ArIww i
it w7 sa ww §) & wwwar §
farer w7 ST aga § feay wreron wr
soe e § oo w K A oA fy
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wik & Sa¥ fag frdw qw Y et
¢ fadw o & @Ot X wor A aav
el §, Fodt wwre wF wg@m aff
fear 3 1 & wgar § o AT vy §
sy & frator & fog, wwit ¥ o o
forarr %Y firmr g7 & gowr ad) Wik Sfa
FaavT € aY g Y wdwr fyqfore afa
¥ far %1, w7 ¥ wx fewfawms o
%) frer ®r fdw@ g ey
o 2 ffaga w1 avrew et ar wr
W & mwawar § f¥ 77 Avew ufaw

wsdt avg wwv gur &)

fatr Haram & Iva fowr & &0
w aRqE waY ¥ faator #¥ Frear ang
¢ o @ atwar & wada € fadeht
wiargt ® wRse & faater @ wrd
X grq ¥ faar § 1 ag g® weor wd
& W@ & wad Ay wer wifegg arfe
st ¥ FeEy AR F AT FT wW
wrefra qreet # 9 X w7 g
WIGTAT T FIY T H WA F
i arfe gurX 2w A A w7 T
@rd 37 Tt ¥ Y a% | gu¥ forar qA
#Eey fady e & @ )

ot 104-24-3 ¥ 77 $eF A
ar w4 € & & W gEwr qwdw §,
g ey ff A @ ah wfgg @,
Afe wefy oF 8 ag ¥ ada w7
gor 1 & wrwar F—afe gk aw At
awr ¥ o wp & arw oY g Aw W
weror g i 3w oy frerr qafc &
QrETr INw gefr o

wardia vt ax gard ferer w
W W §, IA TFW FT TS w0
wifgg 1 g ginfe TR, g davfy
w1, veoftfede sxfae @ a1 go
o fr-—snre fumr o1 P vgr § A

¥ e Y ¢, W dgwrfur weg -
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grr wifgy s wedt & soxdy |y @
wifgg | WweT wEedT wIEIT A WY
#ifer & g A ¥ oar § € www
g1 &% wrg e g ey & oo #
WTE I W1 A v Aify 8,
gawT frweargEs eesdimw fear o,
fae= faar str avfo el off sy et

T 34 Pl & Jga S v AT any
ferert Ravera & ard wEd o7 9w @
sfy g€ §—saW AT T WTAAT WIEH,
A% ATeAw X A, WAL FEF A% qgAr
¥--w1T B¥ Ao FAT H TA9H |

gary g frafifed & ot swwr firmrr
Y sqreqr §, Iwit Frgfeaali & weaem &
sfrariar &1 o %= W
wife wa agt < Pyt Srw g &
w€ & o1 oY &1 Tufy W o §
i g7it /TR w1 T §, voy wre-
fasar ¢ & fir feerream someiter
& vy &1 Pl glivafafest § wmee
wgt & weaw & W & wArT W %%
2Y £ oM get v o gfvafedr &
aret ol vy & wpa< e s R g,
sfewre o g o § e gfefidy 5
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[ garsT ot2)

qmeA § frrry g arfzg aw @@ @)
731 Ao 7 i & IN-urd ®Y frafeay
W ) 72 T wag feafa 3
g {37 o1 war § fw gy g o7 fawy
st qifgm ) @S w=8 Im fam-
Fargraat & 17~ TEETT AEY FAT SRR
&, 3F 7 B F4a7 9137 & 91T @R weB
i w1 favsfearagi & arge-aTeA<
& &7 § ¥ A4 arfen | 95 8 gAY
A F ATy gE, 9 IAX AGT-AEHAT
TTX A} A7 FT 4§ I FA AT —AT
FIC w0 WFad, 917 FT |19 F4EY
gvadft F1 FgAr Fystaar amEY 3
AfeT wa ws3 am fawfgaragr &
a4 & fay &e d, gofad ws@ amy
FY a0 W 7 qrf20 #T F97 fvafagrag
# faafevat 1 &=tosvor & w5 2,
g v Y faare w747 arfen

wr a5 gfa fafear & A semes
g, 97 wF g AT F T Y )
AU % wqwa 2 e Q1 ha? Qiar g,
IQFT FTFT qqq Sofy T ar3 FAT B,
H)-FWY ad-aq7 oY ot &, fesrdaat
Y rar & 1 Tz 9 oAt gAY I
guTe ¥Y @ng W 91 ), T8 OF
o F2 T .

wt mquw gfgone (Sream)
A SN Y Qe v A AT Y

wt wif> quo wgtew (FEETAT)
qar 48 g qwar )

o gurex R : afew ofe wrg
aar wem gAY frwr worat 93 Sar
8, g} fawei 9T wwer AT @
sfwa wa = {1 afe ok Far farwg
8 mr ) F I gart NBAT PN, 9%
wy® waw Aoy ¥ @ arw O, QT 9
few7 an sur § aw & AN ¢ W

D.G. 1876-T7 Min, 278
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war 2, Afew o o arean § dzAw
FaT g, A e T-fr@aT §, vwsav A
Bt wear weeft & &Y IweT FWaT 22
wrar &1 wafe oY fagfeaar e &
ITH wgq At ;1 Flmar £ el
¢, 01 famr star e fas ot 2,
ax gart fresfaeregt & o g3 9FIT
F' graey 79 ) 8, 39%) RF OFF—
7g Ao A& AT IEA &Y T AFA
£, TR ¥ aq fmear & o7 & wrvoew
= 8| &1 FX Fa9d Fr g7 arafat
1 & 7 T

wq 7@- foEr & |jreaw ¥ 9w-
aratfas gv T & a3 & arq) oo
7% a1 go5f7 Y ary A ), 57 A
/1T fgarw & @17 iy o7 forar &
wqreTR ¥ F99RT T w14 F fod Fer
araT qr £6 8w & g 77 $7 a9eg
4 | WTS ATAVAFAT T ATT HT AT AE
¥ fr tan AT ot gRamfas
qofy 711 3— 37 wetwrfa w1 717
Fifas] & wreaw A aTHT AT FATY
degfa faamar Y & & §, fafawy
7 gyt fearw £t degfa & ¢ fog
au fafagsr #1 uwar § GO 2w
w1 7 B ¥ Tw Y gl AT AL
Ay a7 W & % qadt w1 oy dwaT ot
g9 WA #7 R@AT Wigd &) TE 98
Y quarardy gfe ¥ sqrear e &
areqy ¥ PAY AFRQ AAVE S Foverr &
¥ § & ¥yw gradar ¥ ff ¥ T A
afew qredT IR ® ¥ aF ) T e
Ao &1 FeATr F¥ AFAT § T AW AT
et ¥ Forerr ofY sqraaT 2 awdt &)

& wg waa e @t @ oAt
ofieqrd) § aw 9¢ o §¥ Srvw iy
Wi WY FOY eeE PN Y, ¥ Y
2w N A WY T oaicd
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wrefY & gep 1 & agT ¥ gAY v
g om FTaai TR A F 30
SgT3 ¥, wrfew S 27T @@ A A
fva sy & offg7 &7 IWrT IF 97 AT
ot fireg w1 & frerey & Sz 7 09
wre faariar o7 7 qf, oY wfus weer
m wfe s« fedmraeria soam o1
aR1 FAY AT o7 TEY & | TG wwRE- T~
fas gapf1 Y cqraar @Y srfag, wredir
gerfr wY eqroar DA wrfgy, 37 AW
Frar 2fez FY T4TIT A A AT AT
a7 oft qr7 ¥ oryr FaAY &y gaw
fag adY7aT & TIAY FT 49T AT A4 F
T A% graeg 7 9 gArT § 37 qAnAr
¥ Figfeaga 71 497 §Y &7 99 8 )

o A7 § w=T § TRAT AMRAT § AT
wg 78 ¥ % wrovg wiotel ) A9 5
forgr w1 wTEUw AEY FATAT A(AT, T IF
A AT KT A R FGITH FATLH
fraar oy, @ aiigaaNIa S
a3 I A v F Frg 3 wrw oY
faeafaaraar i wofgyer gasdy &1 &
KT WrETAT FT AT @ § A< et
FT 9T 781 | Fq IF /AT 9AWC fae-
fagraqy & a9f urdfy, 77 IF A7 w Y,
faara & ara T1 9% T g W
TTFT AW ¥ A F o f FQ@
BT 1 TH AT ) AT W WG FAT
Frfgg WYT ftara wrrey ¥ g wfws &
wfws arx woar wifeg w7 o aga
¥ ar aw vy § ¥ 3T v Tl &
oAy rofegfa ot ar wifgg)
watfeqfy %) 127 ¥ faq 7@ QMAWF
3 fr ot ¥ wd oy w0 feor amd glc
g gy wid QTR AT WX

wy ¥ & fimar oot B & e
v g fr qu W g ¥ afies eqar
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farar w0t g ad s Y ) fadet qur
& T Y T F T a7 Y A fadm
frerr o< wfas & afgs st aw g
ITAM W7 Y & WML & AR Evry A
grareaT %7, gk fan 9 wfgsrc g
ey faeqms w19 7 #3 fomr ot
wfqer = fafat & 917 wrea & wiesy
® I A7X Aot wiwa &, 9 wfer
&1 AR e T AT, T AT I
FEAT E 1

Y 93U F 19 & foar mgwg w5
HOTI FT \R4A &74T § AT favary
71 g fr ot woq &3 9317 ¢, 37 *7
AT MT YAV

ot wex e wdfY faardt (emvrae) ¢
gavafa off, wrr gart |y o w=t
o W & @A 9% 7y wET W gHAT
f Rt mgar +7 § AfFT W aw
W §% Fur § a8 & gawar g v faw-
T FRC E AN QLIAT ¥ q1 A
SEr @A AT G Fow
JEELT AT AGAT § 1 WY 1959
o feeelt & wrFfETIR & corfam egw
1 wqgAr g€ 9t | IR wTA AR
4T Y ofaTy %Y ¥I97 ST QT
qieT urer ag amw arw & fad ¢ o
feedlt WX ga¥ 3@ AT aw d@ifwe
g wo @ o & g wg e g
fe oY s A Fear war & oY oW 9%
¥ R A yaad fe ok @ifva qqw
ar wewr  famdr ge v fawre AT
YR swiAgd AT WTavaE  aRgr
wTqaT |

W we #§ s ¥ 9 gopvn
. 98 9T sqr foarn g g1 wor
a AT vt grgary fwt & arses
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(st wz wa @t feardt]

¥ oo Sreea wey § ¥ oY R
sfEwa I7wT §, AT A7 F7 gEARNw ¢,
IaN TEAT FY AT KT EFA § W
Fay wr a0 fasa¥ § | W@ A
wré gura, fawr woret § 1€ gumeT
ar 1§ IIEY W Arar gy § @
qEY | T T WAeas § Afew
g &Y g ag W wraas § & dar
fart o & Wy, foad fedy waras
TR TCAM AN | WA 2@ H AT
v feooft €1 2dr § wE g Ay
&1 Y a1 gATL TW W FA ¥ 37 g
e T gw W @ § A @ & d@an
g f @ am & it sgwa § 5 warad
AT T & AW AT §, TF warwd
fr 1 & IR ¥ oF duwr T § A
7 WA IHT FE A § 1 qaw
wi g § 7 TAT e g el
WX ST H WA $TE 19 & a1 IqHT
g forar o wfga o
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I AW WCHIL A O wrw feqr
g fr ad ael qar A FRA W
magar 1 A9 | AR JT AL (A
Fiw ety & quw TE ¢ AET W
Y @ywar § gur A IAH wrwar
Wt 7€ ¥ § 1 ag oror 3w afkar ¥
foriy gt TG Ferr 7K § UF qHi
#7 arer § | XA EREANT WAT g
ey § wrerd & fady &1 WY SEEY AT
T €Y U T T WTIRT AT FrEAr
wifgy o & smar w2av § R €W T
1T SHTH AT |

wal & wfionlf et § !
fawie et vl vl § 1 Wi
we Wit myw wieed 1 o 39 fdy

APRIL 28, 1978
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wfga mer g 1 FAwdr eEr

frdr Aoz wr NFT Fwrw Fog T
T wgd & A wmA §r ¥ aww
THIAT & 9w IF ATY W Fw w7
By w3 iy & 1 avge wiwe feey
awg & AArwdz s ¥ wwrfas g ar
SHET & q7 0T § AR &Y ¥
T w157 fagrr € <ar anar
2 | wtaw< W wiw g7 FT F1F A
¥ waw gfaafedr o 3a% wdw
¢ daE ¥ A T g AmIwyT
& o fafaaw & fasrs age sigae
FO [ANTNT &Y | LA AT 79 gMT
5 foaer 1 woRt W @ Iy
qa¥e sean faar 1ar | AtawT AgTT ot
Ix qe AT § ) & WAy St s sqva
Iq AT wHfex FAr wgw g €
acg & A9 w1 N 6 fwar
T AfEq 1 A W ag ¥ s
Tordl ¥ AT W A qT q9X AW
o 1Y § 9SS! wATANTE w7 ¥ wur
HEAT 9¥AT § |

SIET W gy ¥t § go fadaq
FAT AFAT E | (G ag@ Wi W
AT AT 1 XEET AT A v
2 fe 2w qur fago & gardt O o
aud ¥ fod wreft § § @ w7 @ TAAT
Haaf o aet § frad wrew s
TR AT &Y, Wi w7 facIwwgr o
ag wr§ wetarary §R gMT AR o

wufeat r fowr & at & o & -
¥9 frdza wear W | o fawr |

T w7 ud ¥ g o § 1 www oy
oy woaqw w W e § ¥ieT
g QU ew Al st 0 ¥ w@
T AWy W ERY § ST W awa-

%
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wor & qwc§ wrroweh § 1wyt
% tyw o) § dfwr wafedt & o awy
wRx W J 1 Ted W derr g
&w & qurg gfwa & qfe v fad
ol ww wAA € dar w9 §
wrex § fermr strey X & Ffe g ot
& 1 70 wrdar § fr weet ¥ ogw
war 831 % qav7 Y qefeal & o
T wEs WY o &

s S X ¥ fr ¥ 39
OX KT AEAE | A TF AT
& o @ &1 AT wwal & aee
formr, drmar sofy w1 sy <@ faar
&t wdr iy 2 f2¥ ar¥ &1 39 A%
A AIFIAT AT R AT F
w IR A X ey wA § 1 wewr
qfeara ag ar § & gae & 9w
T wfas AT & | 9ET T qE wA§
af & & gaR 2w wwae ¥
R W 0 & Adr adew &
frtzrsem e yworarmr e €

TR FHAR ¥ gfraew A sqrem
g%, Aoy war ag v 74 § v g
Tofr ¥ Tk A W el Gy
FEQIq Aor-wZ g€ ? 1 oW x@ W
¥ faX 4w wgraw ¥ 13 fasare & wre
wgAr wifgy fis whsr & ghrad At
TAM 1 waT qYFAT w1 gy ¥
¢ 1 W TE W W A
o 1

femr sroreft gt ¥ F wr el
@ o it § 7 o Wk o oo ar
pritw @ P ST o ¥ ary Frewar
B, oy Hwd Y awmw vy § 1 ey
T § qu ol Wwd ot 8
Qe qgfy wf mft g o i }
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fore® aefeat & asw wodr a# ?
H4Y 7gieT w37 Fr ag M agfr § 7
& are R q¢ 9F war wrgaw g fF
T FUAY AT TCH SATT AT AR |
wT wrar W wEd wr R ehifed,
¥ 2w QY § ot WY AT ArOW
T LY ay oy &) IaF wsy A
Y § W wIF B o avw Far IV
fe & sowre oz fede ady v

qE W{ITT SN ¥ TAX GYAE
W AAT Y | WX 2 AT I w0
gfrafadt s fasr ¥ frav v, ¥fwr
IaFT Tt qg w@r R 2w F wTer
IaRd @dr g a1 W wrw gy
gfafgsr & faas ®§ faw smw
QT o ot IAAT X g1 awar § 1
frgnagmEfFer w AT AN
xd, wg ag feg gfvafedy & fax
&1 a1 qfeq gfrafedt & fax g1
war fraat § gard 3w & oA, wae
R gfrrfeda w0

%a ¥ F wire forey gare wTAr
A g uraeasw § fx fEay gl o,
W FAX §, I I I W o
#ATg AT & § O ag war awh §
e dracgadi v g ¥ <@ ?
FTRIT BT GXAGT 997 gral & &av

gl |

€ TAE ¥ & €8 qawa W wigw
T W{ATET w247 £

ot wwrre fieq (nquet) o ar-
ofy wgYzq, W oA a ® aan, dfer
Ty w3r ¥ fgwr aff X fs four
wx oo Oy § 1 fferag Oy S
wrew, 13 Wil § qw W ag @F
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s faare 4 § afew ¥ a8 wwar
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Y JIYT EF GTHATT & | JAST qqvaAw
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gwa dar § e ovg 9ty qedr 2w
¥ 9 T A FAT T ATTTALT ST AGT 97,
Fa% 929 g foear & sy F wrav gy
FAATAIN WT AAT qT | TRA, FAF,
watfwgray, faafaams w5 W ey
I7 geqrei &1 Forerr ¥ wE AT R A
® war qr afes wafa ¥ g
IAFT gEaw g WA A7 | oF gfama
FT LATT E & FOFT A7 ATG w47
IF gL ad PG| UF wrAA Y 5
TE A wAT ROT Aa-Fgr gwr
W ¥ azW & Y OF gfaT arIEar FAv
go ar, ¥fer g A & fady o
& @ ¥ g1 @ weTAr fea,
oY P 772 &1 aTATA707 AATAT, INN
AR oAt § Y EAAT WIT oq-
wgAgraar gar &g 7% 5 #m gaw
g T, W mgaEy 4 fr fam 2w
& AbrEra T ¥ WY {94,
o< Fory wefey & Fafire & forerr seqml
¥ wiy § U GAF AT FE guar
HETAIT HT |, IT A ®) qAATT Y
TAR |

FfeT & qarT w17, vAAr ghru
widy %) geraTE A E A qvar § fr
R X NF 9T W & feafy )
TwwT, I AW F wrgra feafr wy
w4 foar offc 20-gar wifa® wriwy
w1 2o & gwew W ) ey Iw 9%
96T AT gL ORT W7 | WX w19
w0 exw, fagrore, ®RAX, a7 gfR-
oy ¥ ¥, N W Qv gux
wfoydw fewrf ¥, YT wTw Iy ¥
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¢ faaw gt fr $& ang wF Tk
Bw ¥ ®av @) AT qr, wWT R X WA
o7 §Y qf, IAET T dar Wl gy
7€ qY, 51T B: 7Y ¥ a7 ww 77 ofT-
T A @ y oyt oRow
feqfr & s} & =¥ gy AW
[T @ gar qr, gt FTdEA
feaft &7 aof7 #TX g AF Aweer W
gaMET T@T 1 & g A7 97 woAr
ST SR T A1 "z g 5 fawr
g § AFT agT AR Ay § 6%
B9 W17 uT agA F Ay e g

gufad § #ar agea, s @ga
uw fagra §, $9% wamg W 9
frar-fast & frea & v a2 3@
frag T M farqa &% #i7 2w &
|17y uF qa7 favqq, FAFAq 6T
Frrww qu F3, Foray weamas 929 &,
T I AW & F=91 @1 A% AETL
qT FTAA FT KW wL |

ot 9w wr AT : gIAMA qF
@ gaawe 2\

ot wetw faw W FTAAT
qaEq WY A ardi vy T gAwy @ &,
# gATL B A% AW AT 7 gAT
HaT AFEY ATT-ATT AWAS Wiy ur
kW ® atw sy @ & Fosar
¥ ofegy, srdve, FAA ST WE |
oty %7 wgr v g saraT WX O
WIAT W WreAT F A qF qur
Friww 30 & wwA w, faqer gardy
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¥ qusufn ¥ & ag wwar wwaT
fr aga @Y TAwfeat gv WRT EY oy
o o &)1 gwm go o §
T gfgwes v o7 AT T
w& §1 w7 =€ fadw & 93 ¥, =@t
¥ wrg feely a1 fewiin wifww, 7 w13,
# anr guwy 3T 17 @g WY 98
wrwar 3——Ff& a2 0 ofroes framy
@ & 1T 37X w0« ey A Gear
% ay faear Y faege wor wrom
¥ BATY A waA-ggTH WIT {rAA-
faard &1 FTEY A9 & | 7 A@T F
# Fyg I gATAT AT\ WAL WY
gewfa F qUY g1 FY 9F 1 AUH
g sTATY glA gy fF emw faw
farrrar #Y F7afa AT sq &7 297 F7%
29 99N g & T FAY sreEd-
afeT vy g & Tr fadw & &1 & o7y
TR &7 AY §, 2ATY T4 gl 7 A 0
aF W 98§ 37 a1af ®) W
gATY T AT F 63w a1 wWig =g
a1 f5 2w w2 awT g7 R G,
qra wra-fawm ar gaTt 9T ¥ &)
¥ fadgad fs o7 /207 Famqr w1
937 9rsT g A1 3% frr &Y &g
10 Td 9T &3 W AT AT W\

it frad }w =1 agT MW g

ot faard ot ¥ fey & ot &
sgfrguadi fen oy § fraAlsd &

fg wwee wrea & | SAET wgar faege
& & | wrowe gy f & qew
aft & fr gw Y § Nwd & w7
qg feegw o S o g W &
WY O W ER AL AR R qEE
§ Wit frery st wge & fag At ag
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oF yaden gwat ¥ ) & god frarc
& wg e gardy fonar 93 g7 feaw
& W g7 fner # g% qm W
o Gar 9314, O ferraw wix sfgarw
gw Fare &% forad o @ v Al
€ 7 Fear 9 afex e § wic WY
T & da &, ox ot agw & O &,
s aga & o ¢ P & smr ¥
% fomml aw s ¥ vy § @
WfTuEe TIF9 | WX gH 8 FT @AY
FT § 97 TWAGT Fq § qT AR HrE
FHFYEag n g A ¢
T 98 | 7hT S Fw ey & AR
ZARTA FTH H=B7 4G &0 | HFA T8
2 favaTe ¥ # aTa 1 THY gW wAC
a% famm F77 27 o gw falr &
Og FgA 99 ar 98 5w fF Igx ar
9% FT AE TqIA N1 FT foar o @
qF I & fArg wEA @) 1 Fhew ey
ot & =feardY faam #gar g o 9
Wignofeam AT ) a8 gwET *
fru ow At & foasr g amar
FYAT § | AU AT F AR ¥
T qEIE FTAT & 1 AN T Fgr 4T
fis % Fr F7 ST 3 B g Py
19 %) BT 7 GAK | §T 717 HT 94T
g g1 8, & 98 ST qiT AAAT
3 T w7 s gw faun ey
341 a1 waer 350 Awnfeag g@ WX
AFD F T ¥ TRERT AR
Y feGT

¥ o W< faew #7 wic A4 N v
A WTRST AT wigar ) 9 aw
% warar ¥ x@ar § U6 gArR T O WY T
awewed Afeai § ¥ NG @ A
R My o g O § oW &
A% g WTHTH TS TF $TA T0A 2 »
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w1t gar &4 i 17 § s g reg o (faat
w ¥ wgi-wgr & W IAE W W
o1 srqeqr wrg ¥ 9 ¥ AP 9@ {
Tg W8 #Y wzAnd T

AU ¥ fageT & AT ww frame
& AT o aw Y fwar & 3w Forar
#Y faggw o w2 ar < fyg yfs wry
rw fsn & sorat 1 fordia T
TATH & o) A § WG ARG F AT
geafiqus Ra Y arus wx F A1
azw @Y | gafac AU gaTa ¢ 5
#fyw aw fam froes o wfod
T A 1y | Gay A frae ) AR R
faq # et vt ¥ WAy wwT )

wg AR WMITHTHIE T 97 N A
AR % @ %y ¥ owir Wit W
TUA AN F FATIAGLY (| g Ay
£ fo faar a9 F§ TRr w0 Ad
- | T I gA M F qEge 9T
<&@ A qZ WA A7 92 Afwvar g faAr
T T o g Ty WA fF wz W
AT o W A Ay ik f WY
g agaftgt 8 g7 =g
it Y w7 § 5 qFoft gk g
e 7Y § 1 gw foar widey & o w7
T W § | o W oy g Y
Hwad AT K AT agy oy
et A & At T Y wravawar A8
quft § ar Wl W A oy & v WK
R Y wrer ¥y wrIvawn Ag qwry ?
Awiw e e ah @
WY T —T .7 0 Ty wrer ?
a1 g few X, g ¥ o § e 3w
R qATT FE | wgt T W gy N
am § sud a6 ok o qg ¢
aitq wia fr 93 &, g it WL,
BT yog AN WY oF wAX §) wg A
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we-aa frare o arr &1 forat oY
WIAT AR IA€T ¥ af | AfET wad A
¥ foraret wreas gavdy waAt wrar gt g
g R fug R ee g Wk o
SRASST FT T FOT 1 WA T ALK
wT §, TET ¥ wwit § A vy § Wi
TgT g § Wl A wioh wer g W
DI TATTH A & gy
& I Sm e firew & o e ame
¥ Y X wey § e wr gt gl vk
wTaT A8 & ot g WY A% SaoT £ R
§C &Y | W A sfwa, ®€ *e ATg
T g W wrr waw WY AN T
g1 | 9% faw s ot aga o W
o g5t § 1 il o o w1 /A A
I A I wger vy wravd e S
ot 7w Nt ferar W wewryr QO
fararr & fraady wfiwsfia gnft ag v T8
WA WG vy e § | 73 OF WA
arx gt | ¥ gt 9% B A ATE,
s, sy o favafromar 3@
& agt 9T gw AW QomT wwr WK
U wrar ¥ A& T HE | g A
sy wgreT & wg & v W 9T A
fady v £

forar wwx ¥ fog og@ Fox §
s A § 1 www W AR
afeoy w1 wforser 27 § & wew §
are & aAry F sfge  whexg § W
wWET AT § 1 gr oo §
W A 9T FH ¥ wH OF A
A sy § ofe gyt 93 ST 99T
wW O & A, gag ar e 9 A
gd¥ §), i v gt 9T uH T, qr
faw s oy anfew oiw ol WY 3707
dfvefa §f Jedt @ | EFL W
wrrn § I wag Wt ot agt AR
ST & TawT dwwa gy O ey ¥
wrEr § awar ¢ !
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sfwr, & woy da A e W
g §—at agt Aty g
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Nue ANzl AR
# af faam vl § wge @Y w A4
N A v g 5 9y g wra
W WX 3G f agt o W R @
et § W g & qEEew F W Forg
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fafear gfafedt & are & Tz
e & fd oo ot wdea Y aw fear
FA X wry qR ad syawar § e
Tafaer gfafadt & &5 § 300 q#w
aufewyfrwrmfd 1 o godar
AWXH FUNE I MY, 7 ww R
W ARE s f—ww A
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gAY w fN wofeee § £
war § 1 O Fear gAY gl
TETH BT W, A AT A gur A g
Raga e am g 1 ww
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g owr g

AT & Aregw & AW HF 2400
wx ¥ e wamwg & w@owa ¥
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Friwn S @ & 1w % fad
&g #X gUE 90 fHAz ® AW
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¥ g4 Wil F yeaww & gro ok
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&, xa & frarfag &1 137 T g

far warea 7 OF ga-FRE WY
frafer ®Y @ fr e $4 g fadae
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Faga WS gwa faw §—A7 v
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' I FHE X wAviar } F sty w@;v
¢ vt #1 g7 A & for &
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Iq FAA A FIT -FFw T IR
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ﬁarm}fﬁ“@m@ HFT |
e @ & wrosafa g€ @—Tar
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QR EE ¥ A F feae At wrE @
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g — @ amerd o o W
dHamg A gkt

APRIL 26, 1976

D.G. 1976-77 Min. 288
of Ed., Soc. Welfare
& Deptt. of Culture

firsr someft w WiFq, T Wi
I8 Y st § ufre gsrew s
T ARy | o¥NR weew R
A agT mIwar v g ...

awrifa wgRT @ wre fea w1 o
TRy ?

st ame fag ;@ e
R T W E A ¥ fraga A @@
£
1658 hrs.
[Mr. DEPUTY-SPEAKER in the Chair]

¥ fadgar sT g o fs o@bwm
A A wver ¥t g F gwenfas
W FEAed g g AR | gIER
w1 e TfAEr  WrE Qe &
aifgr « A% Ary fr aiferr fevar w1
FFTAT T FT 9 frgr  srar wfgd o
firerr g @ w A gy oqifya g14T
afzi | vy fawbor & s fsw &
o AT wn gar aifgn 1 foew
seud wfe #1 SfeEm™ aaT w6
farsrir #Y 5 20T 3—%7 WH< wr formr
g wfgly | =Ha &1 aw farT wn
aforw %t wfqad qgrf &« saEWT @
EaFe QFAT WX fegd W 9
qfvd @ gi—%q a<g W sgaEqr
gy =gl

wgt A% AKTAN PO 6T
o —gmt 10+ 243 Wy
¥ NIIAT TAFAT @A s
ik x@fas g1 ® Iq o foar &
o @ W foraft o Aiwh &
far o ot & gx SagA-THET W
avé feard 2ar §, 7g TeT HT g 9T
griv-anat frar wWo—Jdr  fewfy
drfrast g 1+ 10 @ wAT W
nforwr Y qprf wravaw § 1 frwm
¥ W & A Wi wae ¥ gfg
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¥ g weRT ¥ W I T §—AT
WO § AR W1 W & wE A
as faiy sarT A ey

o= ¥, A, g8 o fAde
P—u™ W & WRAT UF qgE A
ofras® wmar &, g w8 g
wrriEd avt gft &1 qedr § W= W
forar & faww &7 wod g9 F & F
wRA, ag {0 wfery vl Wt wgEE
&% 1 w9 F qF Awq faun, @ ¥
fak wm *1 g waE |

17 hrs.

SHRI B. R. SHUKLA (Bahraich):
Mr, Deputy-speaker, Sir, I rise to sup~
port the Demands for Grants relat=-
ing to the Ministry of Education,

Sir, Compulsory, Free and Univer-
sa] Education for children upto the
age of 14 years x a Constitutional
Directive. But go far, we have fail-
ed in the matter of implementing
this directive because of reasons of
lack of resources and because Educa-
tion, below University stage, is a
State subject,

While certain dialogues regarding
the desirability and the necessity of
changes in the Constitution are go-
ing on my submission is, Education
should be made a subject to be in-
cludeg in the Concurrent List,

In the Publication regarding Per-
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and that some States (ke UP,

Rajasthan and Aesam) have started
the programme op & assive scale.
I doubt the authenticity of thig state-
ment contained in this report, As far
as I know, in UP. such a scheme
has not been introduced.

Sir, I belong to a district which is
situated on the Nepa] border. It has
the musfortune of having the lowest
percentage of literacy. But, jt is a
matter of regret that neither the
Centra] Government nor the State
Government has done anything so far
in the matter of increasing the per-
centage of literacy there. No goubt,
the limitations of the Central Minis-
try of Education gre very great
But, all the same, I would request
the Minister to see to it whether the
current allocation of Rs. 1 lakh made
for the spread of literacy in each of
the districts throughout the country
has been implemented in the district
of Bahraich,

Sir, so far as the reformg in the
examination system is concerned, 1
was informed that a Committes was
appointeg to go into the question, It
is also said that the Committee has
submitted its report and that the UGC
hag sent that report for implementa-
tion by the States. Now, Sir, it is a
matter of regret that the recommend-
ationg of that committee have not
been circulated to the hon. Members
of this House. At least I may say
that I am not in possession of such =
report. It i5 learmt that that Com-
mittee hag recommended certain re-
forms in examination system. I
would venture to suggest, without
having the advantage of going
through the report and the recom-
mendations of this Committee, some
pointy regarding reforms in the ays-
tem of Education.

Sir, the Education Ministry has
had a very
year, thanks to the proclamation of
emergency,
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There iz complete peace and tran-
quality in the campus, The exami-
nationg are held according to
schedule. There ig no violence in
the campus. But still, iy is a stand-
ing blot in our educationa) system that
the examinations are conducted under
the gurveillance of the police force
&8 if criminals are collected there for
pome nefarious purposes and the
police help is therefore, gought. (In-
terruptions) That is the position even
now becauss irresponsible elements
have not stopped their activities in
the campus! Therefore, the situation
needs vigilance for some time more

In order to avoid the menace of
mass-copying, I think that in the exa-
migption halls, the examinees should
be allowed to bring in as many books
88 possible and as they like and the
examiners and the setiers should
frame the question papers in such a
manner that even with the consulta.
tjon and perusal of books which the
examinees carry with them in the exa~
mination, they will not be able to
pasg the examination unless they
have utilised their time in studying
properly during the academic gession.
Even in M s examinations the
text-bookg are gllowed by the public
Service Commisgion. Therefore, an
objective test should be devised in a
manner go as to eliminate the chances
of copying. So, consultations should
be allowed. Agother thing that I want
to gtress on ig this.

SHRI B. V. NAIK (Kanara):

Why not legalise the mass-copying
if you mean that?

SHR] B. R. SHUKLA : That will
come to the same thing. That will
notbeof any advantage to the exa-
minee unlegs he has properly stu-
died the course, Every student upto
Class X chould be trained to recite
the nationa) songs like,
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ar wyt & weer fggeat gaR T

And there should be some marks
prescribed for the proper ang accu-
rate rec.tal of these songs. These
are very minor things. But these
should be included as part of the
curriculum,

Another thing to which 1 wish to
draw the attention of the Hon. Minis-
ter is this. So far as women’s edu-
cation is concerned, it hag been most-
ly neglected it has not made any
marked headway in our country. When
our country is now passing through
a revolutionary era, it is of utmost
importance that the women folk
should be properly and adequately
educated, The child learns its first
lesson by starting his education with
mother’'s 'milk and it ends its educa-
tion only with it; death, The mother
should, therefore, be educated first
and there is absolutely no provision
and there is no implementation of
hostels being conatructed for women
in the rural-side. Therefore 'my sub-
mission is that adequate attention
should be paid towards education of
women.,

As regards propagation of Hindi,
from the literature supplied by the
Ministry of Education, I fing that no
teachers were appointed for teaching
Hindi in Tamilnadu, Tamilnadu was
not only averse or allergic but also
completely hostile to the spread of
Hindi because of the DMK party as
ruling party depended on sompaign of
hatred against the spread of Hindi
Thanks to the intervention of the
Central Ministry, that party iz no
Jonger in power. The FEducation
Ministry should take imrmediate steps
for appointing teachers for teaching
Hindi in that neglected part of Tamil-
nadu, Toherefore 'my suggestion is
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that all the students in the Hindi-
spemiting aress shoudd compulsorily
read one of the Southern Indian
languages like Kannada, Marathi,
Gujerati, Tamil, Telugu and Melaya-
lam. Similarly, genera] Hindi should
be a compulsory subject jn gJl those
States which are non-Hindi speaking
states. Proper encouragement in the
shape of monetary benefiy should be
extended to those who belong +to
Hindi speaking areas and who pass
the examination in non-Hindi langu-
ages. Similarly, those who are in
South India, they should algo be en-
couraged likewise,

Sir, many teachers have been ar-
rested in connection with RSS acti-
vities, Government has fajled to ter-
'minate their services uptil now gnd
in some places they are still getting
their remuneration. It is high time
that their services shoulg be termina-
ted forthwith. Service riuleg should
immediately be revised and if there
is absence of any rule to terminate
thely services, new ruleg should be
tramed. Some educational institutions
such as Shishu Mandirs were run by
thig Organisation. The management
of these institutions hag beep taken
over in some States at least ijn U.P.
but these institutions were charging
fee at the rate of Rs, € to 12 per month
because they employeq special type
of teachers. Those teachers have
been replaced by a cadre of ordi-
nary primary school teachers. Educa-
tion in these schools is of primary
stage, Therefore my submission is
that the management of Shishu Man-
dirs should not be allowed to charge
any fee from the students because the
specia] type of teachers are no lon-
ger serving there.

Sir, it ig not possible to do justice
to the Demands of the Ministry of
Edueation because it is very wide in
its scope. Therefore, in the end 1
would gupport the Demandg of the
Ministry of Bducation. I congratu-
late the Education Minister Who is
silently but steadily and vigorously
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working in the cause of the spread
of education and ulso In ity qualita-
tive improvement. The introduction
of 104243 formula will go a long
way to create quality, quantity es
well as job opportunities for the wvast
milliong in the country.

st ofequtenr et (fegdt-
RAW) : SaeRw wgww, & fewr
HaraT &Y {0 & gwda war § W1
wW e # mreefia off e g ot .
e arEfey T W § e oew
T o gt @ F gy fve o A
W af i fear o 1w g
fe &7 27 ool % finr & fowr &
gy 7€ Aifs §f odw @ A Tl
@ ) w as § favafarmni
¥ ger ¥ wwew A0 Ay oS af
Wi gadt avn el qodee, afew
fimar Y S o ot WY 31 wEEr
af oo ag gut & i forg weqoa & 2w
FY 9 FeT qgdy v oy §, S wu
¥ gt wgt % ferr o1F avel) WY Wt
¥efrafggf t Al o SR e
forery foreft g€ &, swdt oF-fard &
ardf oY dear @y wmer ¥ e
& ww g v oo o aft waw
WA § A W waie wifcde
wATAT qEar afe o ot s fawr
WTSY FTAT § AE W9 i T AT
o

R dfaaw & ofeww 45
W AT BT srawT et war w7 fis
afae A R & qw ok ¥ e
W H 14 af B IWAE ¥ W
wTo% ¥ afeet wY wfwwrd fosr off
oy | &feT cow od & e o g
tuit § fe gm0 W w) W w T A
T g Wy q
wot & e o ifer 3w gua faeifor
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durwe ¥ o feg e ¥ T @
t

& wuwar § fs N aww oy¥wa
wifrww & fraifor fedr §, 37 wexil B
AT & & fad q@-w g wm v @
N g ¥ 0

wefeat ot firar & a ¥ wrowr
fude warw s wfgd | St fe
of vpwer oft A w1 § e s o afare
W T Wyt fufare oY omefy § oY ¥
afcame # fwe gww g amft € )

g axt ot ow fogrd wefeat oY
it ¥ il Wi g, s wafeat
aget sy #f arfersr & o ¥ & g
¥ 30 wwa qiff w=7 aw @ Il
) W o s @ f' R
R # sufeat o ferr & sfy feady
oar wdt ar i ¥

TR W & wew wew WAt § o
feqfe § o@wr 99 & wqey foer
sy FC0 wifgd | SEETr % fad
g A fearw wdw, wwfic o
FuT W & e @t ¥ o3-fed
Rl # g B adr wT A §
wpt feafa ag & v o wo% A
quly Aot qre ST A §, W@ w@E §
il Tg "W @, I WA A AT A0
%1 @ e o§-fea swwl w1 e
AP N W E | i T AN
wefy, wA-aeEr X giewaacd,
ot FEwl w gaw sy fr &
o, @Y & wwn g e agt o3 few
¥ § 91T wgi 9T I famr ands
D awd B

grw &Y % % wod Fratea-fa, swe
wolt & ¥% Wi ¥ v ar ) awt &
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twr fe ¥ yfwae gl o & wie
weaTew § ore oy fearfe & wk g
e §, ot werraw i ¥ o fer—
ey & fer—egw § ard & e andt
fer dtor o § 1 Ot oo ol
bt w o forar oF @ gaawe
E 1 et T wwAve v witey
W ay dwar wifgd fe ot wrlt
ot wr farter frwr were Y v &0
W et iy g e wafod wE
mft w0l fx gwdt dfawe § o fawa
®1 % Sz qradz wrar ¥ ) fewr ¥
Frrg % grfaw qww s & forlt
1R yrh g ey AW T[Y )

& qawar g e opt & Nt gt
swrs 8, 7y wiashmr @5 af gur
¢t WT Taw w1 wmerET et 3
e @) Tab fag 4 w1 s ew &,
YT Y STATA §, IuwY swweqr AF
wéi &1 ww fag o wravas § Fr aewl
¥ fag difies wmgre 7 fade srreqr
¥ ¥

1974 & oF FwT@ qrfeed? ®r¢
faega # wreor & of €, aE
qE17 qAY ¥ wsTEIr F gF Awwer
Paegaw 1% T aaT o & qTAIC A
o qrfert & safega & fag ot =
#71 reara fear &, ag sy a8 &)
sud gfg sl arfgg)

qoeTe X afen fada & ey &
faq 60 wfawa wEI4 ¥ swaewr
§ st 40 sfawar Y squeqy aTEREY
sTigawAr X Wolt 1 Sw geeml
¥ ara gk e aft § e d 4o whww
g7 gaw &7 g% | oY wcfer e

Toqes §1 v g aeguedt e
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tar Wiy I o7 qEew ¥
R girfiy 9t wfgy wre T
sroer g For wedi o srared
«y wrar &, 31 frg aw saweay o ok
2 ¥ wqw § ¥ foxr o
wrandt ¥ wrw ¥, IAw oy gud wifoq
Teqr ¥y

1974 ¥ & n fafred & o
oy firar a1 e o2 e oy & fog
I FAw 9T 1500 g &are el
wiFit | faodr af v ¥ FATAY
9T g9 L wriATsy F o7 fageg
Twar war qr1 & ag wrawy ATRAT
T o fewrr % war safr g€ 3 1 & vy
¥ Fr e gus oY 7, oxt mi @ §,
weai v fear § s wnfr sy &
fen 3T s fawrx &Y awTr R
vy a¥ & ¥ ¥ fag A qET
wff B, aw aw aw ¥ fear & gufy
*ft FT AAN )

ot wife Anw & & g iy
wom fsr @27 & Wiy & famy ¥
Tt enfy agy wedt af ¥ oofeg
T 9T ¥ ¥w w7 wAT T@A & fag
NTA ST ARG 1 F AT 3¢ AW wgar
v wredt o aat wfx e adet
Al W 7 baw WAy qw F Arwiwm
Trar wifgg, afew gat Wi &
ITHY & A w7 FATT HEAT Afgg

it a% wrfwaTeef ®1 g ¥,
¥ frwrr oY qurk 291 wrgar g fE 9
wfar, wwafrens, § for @y Wik
o< agr ¥ 7fa o qwk 1< 3T
Tradwr ot sryeay ¥ 81 & WA
¥ s Forr furr 2wt 3 wrofig depfr &
wrdy sy §, woaw ¥ o g 8,
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IAET QAT waraT Wi Wi v AT
g wvB giepiaw avary exrfvr v
wifeq | arfoara oy, swwrveary
¥ o agr ST vTeT ur & vt e
wrehy desfr sl aw sy g a9
& wwat ¢ F o fawr & qroet ofus
TR T A qrawweat §

T30 arr—at gfx A & i
T T & wow frig T v @ § 9%
fog %% w1q7 3Tk ¥ ww aff
wRAT | WTAvOEaT g7 arx o § fw
WAITHTIO ®Y WTHTOT WNT F 7 Ay
*Y firer ¥ arfr sx-ampfa dar 2 -
HIGE FAMT F 0 AT GO
it am A  frgatdm &
g3 THI 7, Aarwr W7 frarea @
FTEC & gAvel F el aefty werfly
gardy foft ot § s qfa Wi qar
7 A & aqror-frdet aew oy anat
T FrUI IS §, ST T W wwrET
T HIC THTH FT WHATTAT $T HIA2T ISA
§ 21T & g AW &7 APEET GBI WY
gat AW F W &)

BT oF AT Y T &
TR ¥ frdea ®TIT wTgAr g SWT
wearer fawrr w1 e wameg & 6w
oY fear war § ) oF oY & ag e
FET VT FTHTT ¥ WIT ATAATT Hely
oft & wrens ¥ ST Wy oAt & s wary
WEATOT FT O WAT AATHG FAT WY
W g a7 g Fawa § fepm fawg
qT B FTT TR FT X § T W @ I
wies 5o =g oy ¥ & 3¢ Frdew
arq ¥ wE v WY woA Farew A
et ¥y v &Y & Wt F fewer ®E QT
N1 OF wen gy enfea g
a1feg |
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wfirw ame & oo Frafer g &
¥ falew v wrear § W w8
g fiF oot w®w & g&frT Saf § P
w7 fmr srreay wer oft @ 9w
Pererr sy & ¢@ T @ o oA
TFT O LIT §, W WX Ak owm F
W@ AfeF qHerT §F # wwwr 31
wr ¥ frar & oF wfqwa aroret Y
oY Qo wff fawr avar § 1 @ sway
# g ® war faowma &)
¥H STUT AT ET CHATHRI HT WTLHY
FIET AT a1y & fog, Fredro #
o & fag q@-AE T S A A
W W A wwar &) wefae &
frazs s 5 agry & ofcfeqfamd
W 5T1A ¥ T@a gu 3wy faear w1
gaam frar sar =fge s sarsmm
R, AT FT Ha WY 3T AFTCFT &,
s oY wegE ¥ g 5 few g1
¥ firr @t #Y ofcfeafaat & saee
W ¥ TAgEsi WX qEgatEl )
faadY arfge | ¥ frdew & fF fow
ToTL Y afefeafaat qpref o7 § sa%
WAAT @\ A ¥ Fa-fawm @, dfw
forerr &, quereT 8, gdleea< &, €
fawgt &1 wfimerr gawr & at gy
wgt X ww afrwe fea st WX
wifasg foar st & s o
Yy faw s
T Rl & w1g ¥ qod A Sy
wqt &7 awda wTr g AT wTew
we€ a1 fis oy & g0 o wfuw o
w1 st fear § 1 & wrer w3av R
wrx fiver & dx §F S qoAT To |
wTk § sa% 67 T & Gfagw & @
syrear WY wf & vawr frssrgds
wraifery sTX ¥ fowr F w1 v
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SHRI SATYENDRA NARAYAN
SINHA (Aurangabad): Mr, Du-
puty-speaker, while discussing the
demands op education, I must ex-
press my disappointment that the tar-
get date by which the constitutional
obligation imposed on the govern-
ment to provide universa] free and
compulsory primary education
throughout the country has further
receded According to the report
that is in my hands, it appears that
the target of universa] education in
the age group of 6 to 14 is likely to
be achieveq by 1988 and thig delay
or postponement or deferment in
the achievement of the larget has
been attributed $o a heavy cut in
the plan allocation or outlay on edu-
cation. You are aware that the
education ‘ministry had prepared a
plan involving an outlay of Rs. 3300
crores for the Fifth Plan and it was
reduced to Rs. 2200 crores; later on it
was slashed down to Rs. 1700 crores.
Prof, Nurul Hasan has lamented that
on account of the constraints imposed
by finance, the goa] set out in the
Constitution remamns distant.

It is a matter of regret because
we are a welfare state and our goal
i an egalitarion society. It is algo
admitted that education plays a
very important part in social recon-
struction, social change and also
economic development. But when-
ever there is financial stringency,
unfortunately the axe has alwayg fal-
len and fallen heavily on the budget
for education ang other welfare sche-
mes. I ask the Education Minister and
through him the Government how
far this is consistent with their pro-
fessions that they want to bring
about a welfare soclety and provide

for the educational needs of the soci-
ety, particularly the poor. It is im-
cumbent on any democretic society
to provide education to the people in
general, but unfortunately this Has
not been realised sp far.
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Much hag been made of the fact
that the emergency has brought about
an atmosphere of calm and quiet
which bas enabled thg Education
Minisiry to review the educational
needs and requirementg in consultation
with varioug bodies and they have
succeeded in evol a nationa] con-
sensus with regard to the programme
of action to implement the national
policy ou education which was plac-
ed before the House at the beginning
of the Fifth Plan. The important
programme is that of 104-24-3. You
are aware, Sir, that this pattern hes
been before the government for a
pretty long time, I would not
refer to the recommendations
of the Calcutta Univerasity Com-
mission made in 1918, which
included replacement of 104242 by
104-24-3. The Radhakrishnan Com-
migsion appointed in 1048 recom-
mended this formula of 104-243
adding a vocationel bias. Before the
Radhakrishnan  Commmission, the
phenomena] progresg made by Japan
wag cons.dered to be a model and its
industrial progress wag attributed to
the mass education progremme under-
taken by Japan. That is why this
recommendation was made. In 1852
the Mudaliar Commission made the
sgme recommendation. Again the
Kothari Commission was appointed
in 1984 and it submitted its report in
1866, which algo contained thig parti-
cular recommendation. In 1966 the
Sampurnanand Comrmittee on Emo-
tiona] Integration appointed by the
Education Ministry supported this re-
commendation, This Governement hag
taken ten yewrs to come to this con-
clugion, It was in 1948 that Shri
Jawaharlal Nehru, while addreasing
the National Educatio, Conference
had expressed the hope that since a
lot of changes had taken place in the
country, the basis of education had
o be revolutionised.

He hag then said that whenever
conferences or committees gat, they
made certain recommendationg but
more or less, the status-guo had been

of Bd., Soc. Welfare

Now, it has been said that several
States have already implemented this,
As you are aware, when. Mudaliar

and some other States gtuck to their
old pattern wof education and they
maintained their intermediate colleges-
Now, the question is that in those
States where following the Mudaliar
Commission's recommendations, tht
pattern was changed, they have to
revert back to 10+243 formula
Secondly-}-2 is the whale crux of the

one or not? The Report says that they
expect only 900 schools to ad
course ang they expect that
end of Fifth Plan period this
or this pattern of education
introduced in all the States,
question is, what ia the
tien? The secondary education
always been the weakest link in
whole educationa] asystem,

schools should have traineq teachers

2jed
gEEE

'
gty

with the job of preparing the syllabua.
1 understand that they have already
drawn up a big syllabus including
therein 3-language formulg physi-
cal sciences, gocial sciences, mathe~
‘matics and a variety of subjects, And
then the intention is to teach the
bodys at the 4.2 stage some skill or
craft, For many of them it ig going to
be a terminal stage. Hag suficiens pre-
paration been made for this purpose
to equip these schools to take up this
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vocational course? The Education
Minister told in 1974 whije replying
to the Education Budget that he had
appointey a Committee to carry on
survey of districts to find out what
kind of skills and what kind of jobs
could be available in that particular
area so that education could be co-
related with the skills ang the jobs
available, therg because if you are
going to '‘make education employment
oriented, it does not mean that you
give them some kind of training and
they get jobs. We have to create em-
ployment opportunities ang give them
requisite tramning to be absorbed in
these jobs. The poing is that this kind
of education should go hand in hand
with industrialisation so that you can
have some coordination with the in-
dusiry or with the Ministry of Lab-
our which knowg which kind of job
requirement is going to bave and then,
you have to make provision for that.
I would like to know whetlier that
district survey has been over or not
because I do not find any 'mentjon of
thig in this Report. Secondly there
was the third all India survey which
wag conducted under the auspices of
the NCERT and they have made a
report that out of 502,088 schoolg in
1978, 6805 are Higher Secondary and
2083 are junior colleges. Now, so far
as 2,983 junior collegeg are concerned,
perhaps, we may not find much diffi.

culty in switching over to that for-
mula of 104243 with provision for
wvocationa) education, All that is need=-
ed i that we may have to provide
them with equipments and with train-
ed teachers for the kind of work
that they are called upon to do. But
you will have to convert 8805 higher
secondary achools, to equip them to
be able to take up the new responsi-
bility which will devolve on them
as a result of the introduction of the
104-24-3 pattern, with a vocational
plank added to it. This ig the posi-
tion to-day. I do hope that when the
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Minicter of BEducation replies to
the debate, he will particularly enli-
ghten the House sa to the spadework
that has been done, the prognosis
about the Jata by which he expects
itg introduction, the time that will be
taken in introducing this pattern; and
also clarify ag to what wil] be the
position of those Stateg which had
already switched on to the higher
secondary classes, how are the multj-
purpose schools going to switech on
to it, how much money you are go-
ing to provide—because you are ask-
ing them to revert to it—and to what
extent you are going to have stabi-
lity about thizg pattern. I do mnot
gest that there should be rigidity or
in flexibility., But I would suggeat
that there should be some kind of an
assurance that this pattern when
introduced wil] stay. I am inclined to
believe that this uniform pattern will
be introduced through out this coun-
try because the Emergency hag given
you some powerg by which you can
call upon the States to fall i line.
And the CABE has also come to this
decision. But the decision would not
have made any change, but for the
fact that the emergency has provided
you with whipping hand, Secondary
the Swaran Singh Comrmittee has al-
ready» recommended that Education
should be 'made a concurrent subject.
This is long overdue. It ghould be
incorporated into the Constitution, so
that you may have the authority to
in troduce change, or to get your
National Education Policy implement.
ed.

With regard to the examination re-
form, I would say that there is a lot
of confusion. It has been decided
that nobody should fail g¢ the higher
secondary stage. “Pass for all” ig the
formula, It is also sugested fhat peo-
ple will be allowed to take the com-
petitive examination at this level and
after recruitment, they will be given
some in-service tiraining. It was
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mentloned that at the higher educa-
tional level, viz. universities and col-
leges

, the grading system was being
! internal evaluation

g
;
2
B

with regard to the grading eystem. It
is suggested that the grade will be
given subject-wise. Suppose I go to
somebody seeking appointment. How
will he assess my 'merit?

It is said that there will be no
grade on the basis of aggregate mark
but it will be subject-wise. Similarly
on the evaluation system the people
say that if there should be a subfec-
tive assessment, it will not bg very
satisfactory. But you cap jolly well
put some kind of norms. Well, there
is the question of having question
banks. So, there are various sugges-
tions afloat, and I do wish That the
Ministry of Education should once
more come out with a clear policy in
this respect.

I had expected that by the deci-
sions which have been taken all kinds
of confusion in regard to educational
policy would have come to an end.
But the Prime Minister, while addres-
sing various conferences of late, has
expressed her views very categorical-
ly about education. She hag said she
belleves in experimentation, ghe beli-
eves that people should develop
their own education, she does not be-
lieve in regimentation or nationalisa.
tion. On the other hand, you have
seen that ghri Jagjivan Rem and Shri
Gujral have come out with the state-
ment that education ghould be nation-
alised. We do not know where we
stand, The Education Ministry will
be able to clarily the situation and
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Say what nationaligation means and
what is the policy in this regard?

One word 'more and 1 will conclude.
Education, if at all imparted in the
way it should Ve, besides anything
elge, also helps develop our capacity
to think critically, to understand, to
communicate with each other, to ex-
press ourselves fearlessly, The ques-
tion is whether there is the proper
atmosphere where you can impart
proper education, because 1 have
been aseeing all kindg of conferences
being held by persons who claim to
be pro-establishment whereas the
Prime Minister hag said that she does
not want “established establishment”.
She want freedom to criticise the ad-
ministration to make it more dynamic;
she wants thay education be left free.
So, I would once again ask that in
view of our apprehension that there
is a kind of atmosphere of fear and
intimidation whether it would be pos-
sible to impart the right kind of
education which would develop the
capacity to understand gand think cri-
tically.

SHRI RANABAHADUR SINGH
SIDHI): Sir, I rise to support the
Demands for Grants of the Educa-
tion Ministry, It may be well under-
stood that in the last 25 years of in-
dependence we as & people have been
trying to undo what has been a pur-
poseful under-mining of our national
character by somebody who wanted
to rule over us. That we are still far
from achieving our objective is quite
obvious from thedebate we are witw
nessing today. Almost everyone who
has spoken has said that we need
change, Everyone Is aware of the
fact that what we have as a heritage
in education does not cater to the
needs of g country like ours,

There have been suggestions galore,
and I do not want to cover that

ground again, but in this context I
have to plead only one point. This
country has been full of a heritage
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that has begn much older than our
recent sccretions, a foreign attempt
of giving thig country a foreign heri-
tage. And when ] take your attention
back to that period I say that where
ag the present education makes a man
fit to think, makes a man fit to do a
job, imparts him knowledge about
the world, Indian education has al-
ways had the theory that the man
should first know himself,

When suggestions are mooted as to
how education should be brought in
line with our country’s needs. I am
afrnid this point has so far been mis-
sed, Certainly it does not fall into
any curriclum in any educational in-
stitution in this country today. I think
there must have been a time in this
country when 2 boy who had just
passed the kindergarten age must
have been first told how to sharpen
the tool of his mind before he was
given other materials on which to
work with it. It is surprising—not
very surprising, but is not worthy—
that now in the West people have
started to think along these lines,

In this context, I would mention a
book that has taken the UBA by
storm, It has been first on the best
seller list for the last one year. It
has been written by a doctor called
Norman Harris, ang its title is very
misleading, "I am OK, and you are
QK" This Book, I think, hold out a
promise for us, a secular State, to go
about this task of giving our children
at the age proper the wherewithal to
sharpen the tools of their mind.

'This book has also set the trend of
education in the USA where, by
psycho-analytical training, youngsterg
and even others become far more
efficient people for the benefit of the
country and for themselves, Such
training would go & long way in al-
leviating our mostubiquitous problem
of unemployment, because unemploy-
ment, as I lock at it, iz partly also
due to the fact that » person has not
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been equipped to fix himsell in any
place ot his own efforts.

At the present moment, our total
educatioinal background makes &
person of such a frame of mind that
he has no option but to search for an
opening in an establisment where a
job—whether he is suited to it or not,
it should carry a monthly emolu-
ment—is available, So, I would plead
that our Education Minister, at whose
dedicated and gracious hands I am
sure this Ministry will go a long way
in solving this problem, should also
have gome people study the possibi-
lity of the application of such an
education in our country.

For example, I would say that our
educational system is rather tardy in
giving vocational skills to our young
people, and a case in point is the big
coal mineg in the Bingrauli Mineg in
the District of Sidhi in Madhya Pra-
desh. Here, there are huge machines
that have to be operated by people
with a little skill, and these people
are hard to come by. At the same time
this district has at the present mo-
ment 20,000 unemployed people on
the rolls of the employment agency.
It is almost a case of water, water
everywhere but not a drop to drink.
When 1 asked how is it possible that
these people who are educated—
there are B.Scs and M.Bes—to operate
these shovels and dumpers of the
NCDC in these coal dumpers of the
that there was no such institution in
the country today which could give
them this gkill. This is what I would
like to say: offer scope to teilor our
education to our industrial needs

It hes also been our ill-fate that
ours is a backward region. Most of the
faculty people in our areas are not
willing to sérve in such areas where
the facilities available are not of the
pame level as they can get at other
urban greas. Whereag there are posty
lying vacant in our medical colleges,
in our engineering colleges, and
whenever any well-educated person is
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posted to these pogts, he finds a way
out and our backward region iz depri-
yved of these faculties of edueation,

Another difficulty that we are fac-
ing is the difficulty of the manage-
ment; in our universities. Invariably,
gll those universgities have been run-
ning on the lines of the management
boards in which there are some no-
minated and some elected members, It
has been constantly the uni-
form pattern in almost all these
management boards that there
are some members who are
elected by the graduate electoral col-
Jege and these elected members owe
their election to the graduates who
invariably form the staff of such
universities and, inivariably, pres-
sure s brought upon the manage-
ment of the university by these elec-
ted graduates to tailor the laws to
suit the staff rather than the stu-
dents, The dog-fights that ensue in
each management meeting are a
shame on any educational institution.
I would plead that the laws that
govern the constitutions of these
management boards should have
have another examination for how
they could be revised to oviated such
t.l;’mbly snd really unhelpfu]l aff-

Rewa ig a small town in north.east
of Madhya Pradesh. Close-by Rewa,
there is a place called Gurgi. It is
one of the richest anchaeological areas
of that place. The Avadhesh Pratap
Singh University has sought this
Ministry’s clearance to carry out
excavations in that area, The Archa-
eological. Department in the Banaras
Hindu University has very kindly
agreed to help the Rewa University
to carry these excavations out I
would plead with the hon, Minister
to allow us to carry out these exca-
vations because, apart from holding
out g rich store of our national herj-
tage, they would give the students
of Rewa University a very welcome
opportunity to do some archaeology
on thejr own.
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I would like to bring Bn observa-
tion of mine to the notice of this
Ministry that last year, I had been ta
Onkareswar which is on the Narmada
river, close to Indore. One has to
cross the river by a ferry when one
goes to have g darshan at the Shiva
temple there. In the boat by which
we were crossing the river there was
a girl of about 9 or 10 years of age
she asked all of us in the boat to take
turns in throwing a rupee into the
river and she would count ten after
the rupees had hit the water and she
would dive and retrieve it. We got
interesteq and we found out that
this girl had been picked up by the
B. D, Os he had won the swimming
competition in the whole division
consisting of seven districts, Maybe,
she would beat the Olympic cham=
pions if she is given proper training.
There must be some sort of an or-
ganisation, an apparatus, which could
pick up these pomising youngesters
from the villages and bring them to
a place where they could be given
training. Maybe, they hold out our
Olympic hopes,

Lastly, as this Ministry also covers
the area of Culture, I have a sugges-
tion to offer, which may be studied
for what it is worth, whether it will
be possible to carry out an exercise
whereby all the different dialects of
thig country, which are numberous to
say the least, could be written in the
Nagir] script. By doing so, the Nagiri
sceript could provide the integrating
link for the whole country.

SHRI Y. 8. MAHAJAN (BUL-
DANA): Mr. Depuly-Speaker, §&r,
substantial progress has been made
in the fleld of primary education.
There i8 no doubt about that. The en-
rolement in the age group 6—11 has
inauud to 88 per cent by 1874-75,

it is estimated that, by 1978-79,
t!ut is within three years, the target
of 97 per cent enrolement will be-
achieved,
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This statistical picture is how-
vever, largely misleading because our
scthools sre not able to retain the
.students who join them in the
First Class. The number of those who
stagnate and drop out comes to nearly
80 per cent of the total, and those
who drop out relaps into illiteracy,
with the result that the number of
illiterates in the country today is
much more than what it was in 1947|

Apart form the flnance necessary
for meking primary education univer-
sa]l and compulsory, there is also the
problem of providing inducements
“to students and of making the system
~efficient and attractive, Even a child
really learns something which is ap-
“parently useful or not, it is bound to
be attracted to the school because
learning or acquiring knowledge is a
process which is a source of delight.
In this process, the primary school
teacher has a significant role to play.
"He should be not only a social worker
but also a dedicated teacher, I wonder
how many of them are able to act
like magnets by reason of their love
for childern and excellence of teach-
ing 1 suggest that the Ministry of
Education or the NCERT might
undertake a research project to find
out how many primary school teac-
hers get themselves transferred to
“their villages or in the neighbourhood
and carry on agricultural or other
avocations and neglect their duties,
1 hope, the hon. Minister will under-
“take such a study,

To leave a 1large and growing
number of our people in a state of
illiteracy, which means the same thing
as ignorance in our country, amount to
#n uttar failure on the part State in
its %rsimlry duty to its citizens, In the
Words of the great philosopher, Hob-
bes, without education or without
knowledge life is. short, nasty and
}:‘u:hot May 1 quote here also the

OT: a great scientific humanist,
Prof, Julian Huxley? He says:

“Enowledge 15 basic. It ig know-
ledge which enables us to under

APRIL 26, 1976 Amswer fo SQ re Birth of 313

Lord Budha (St.),

stand the world and ourselves and
to exercise some control or gui-
dance, It sets us in fruitful and
gignificant relations with the en-
during procesfes of the Universe.
And by revealing the possibilities
of fulfilment that are still open, it
provides an overriding incentive.
We, the mankind contain the pos-
gibilities of the earth’s immense
future and ¢an realise more and
more of them on condition that we
:.ncrene our knowledge and our
ove."”

MR, [DEPUTY-SSPEAKER: The
hon. Member will continue tomor-
rOwW.

18 hre.

STATEMBENT RE ANSWER TO SQ.
NO. 533 REGARDING BIRTH PLACE
OF LORD BUDDHA

MR, DEPUTY-SPEAKER: Profl.
Nurul Hasan to make a clarificatory
statement,

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF, S. NURUL HASAN): Mr.
Deputy-Speaker, 8Sir, with your per-
mission, I would like to mention that
this morning while I was replying to
a starred question regarding the birth
place of Lord Budha, an hon. Mem-
ber expressed the doubt that my
colleague Shri D, P. Yadav had made
a contrary statement in the House.

The facts are that while replying
to an unstarred question No. 2337
dated April 12, 1976 which was laid
on the Table of the House on April
14, 1976, my colleague had said:

“The discovery of a large num-«
ber of sealings from a monastry &t
Piprawah District Basti in Uttar
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Pradesh bearing the legend Om
Devapuiravihara Kapilavastu Bhi-
kshu Sanghasva in Brahmi charac-
ters of 1at— 2 nd century AD,
points to the possiblity of the iden-
tification of ancient Kapilvastu
with Piprawah.”

MGIP|{D L =2 SL S=2-6-76

Birth of Lord
Buddha (St.)
Nowhere did my colleague suggest
that Kapilavastu was the birth place
of Lord Budha,

18.02 hrs,

The Lok Sabha then adjourned tilk.

Elven of the Clock on Tuesday,

April 27, 197B{Vuisakha 7, 1808
(Saka)



